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CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE, LUCKNOW

Visit Report: M/s Speciality Industries Polymers & Coating Pvt. Ltd SIDCUL,
Sitarganj (UK)

M/s Speciality Industries Polymers & Coating Pvt. Ltd. is located at Plot No. A 165,

ELDICO, SIDCUL, Sitarganj in U.S. Nagar District of Uttarakhand State. The unit is
engaged in production of Polymer Emulsion. The unit was visited on 28.01.2020 in
reference to the Hon’ble NGT order dated 03.12.2019 in the matter of O.A. No

123/2018, by joint team of officials from Regional Directorate, CPCB, Lucknow and
Regional Office UEPPCB, Kashipur.

The Salient observations made during the visit are as follows:

M/s Speciality Industries Polymers & Coating Pvt. Ltd. is engaged in production of
Polymer Emulsions & all Acrylic water-based Emulsions. The consented production
capacity of the unit is 390 MT/month Polymer Emulsions, 50 MT/month Acrylic water-
based Emulsions, 220 MT Styrene Acrylic Water Based Emulsions & 250 MT VAM
Acrylic Water Based Emulsions.

The Consolidated Consents to operate under Water Act, 1974 & Air Act, 1981 and
Authorization under Hazardous & Other Waste (M & TM) Rules, 2016 (CCA) issued by

Uttarakhand Environment Protection & Pollution Control Board (UEPPCB) is valid up to

31.03.2022.
On the day of visit, the unit was in operation, the detailed information collected in the

prescribed format is attached at Annexure.
The unit has yet not obtained NOC from CGWA for extraction of groundwater. The unit

has applied for the same on 11.05.2017.
The unit has installed electromagnetic flow meters for measurement of water

consumption & wastewater generation. The data on daily basis is maintained by the

unit.




06 As per the log book water consumption during January 01 - 28, 2020 was 30.02 KLp.
S 7

07 The unit has provided PETP comprising of collection cum equalization, chemica] dosing

and settling units. The unit has also installed Reverse Osmosis followed by Agitateq

thin film dryer to achieve ZLD.

08 During visit, it was observed that the unit was not discharging any treated effluent into
the CETP conveyance system and the pipe connecting PETP outlet to CETP conveyance

system was removed.
All the process and domestic effluent generafed was recycled and reused in the
process after treatment.

09 As the unit is achieving ZLD through Reverse Osmosis followed by Agitated thin film
dryer, no effluent was discharged. And hence, the sample of treated effluent was not
collected.

10 The unit has provided 01 boiler of 600 Kg/ hr capacity. Dust collector is attached as Air
Pollution Control Device. The emission from the boiler is attached to stack of 15 m
height.

11 Due to intermediate rain in the area during January 28 - 29, 2020, the source emission
could not be monitored. ‘

12 The unit has also provided 01 DG set of capacity 125 KVA for power back up along with
acoustic enclosures and stack of 03 m height.

13 As per CCA, ETP sludge is the only hazardous waste generated during the process. The
unit has obtained membership of TSDF being operated by M/s Bharat Oil and Waste
Management Ltd.

14 Around 148 kg ETP sludge was sent to TSDF during 25.06.2019 to 26.12.2019 for
disposal. The records of hazardous waste sent to TSDF are maintained in Form-10.

15 The unit has installed HW display board of 6’ X 4’ size near the main entrance gate. The

information related to hazardous waste, air pollution and water pollution were found

updated on the day of inspection.
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16 Calculations of Environmental Compensation

The environmental compensations are calculated based on the methodology

developed by CPCB as per the directives of Hon'ble NGT in the matter of OA No. 593
of 2017 and OA No. 327 of 2018,

As per methodology the environmental compensation was separately calculated for

non-compliance w.r.t. industrial pollution and ground water extraction.

A. Environmental Compensation on Industrial Pollution:

Calculation of Environmental Compensation is as demonstra ted below
EC =PIxNxRxSxLF
=80X 199X 250X 0.5X 1.0
=19,90,000/-
Where;
Pl = Pollution Index of industrial sector
(taken as ‘80’ considering ‘Red Category’)
N= Number of days of violation took place
Compliance status of previous inspections

18.05.2018 Non-Complying

04.12.2018 Complying

28.01.2020 Complying
Therefore, number of violating days = 199 days (during 18.05.2018 -
04.12.2018)

R = A factor in Rupees (taken as ‘250')
S = Factor for scale of operation
(‘0.5’ considering scale of operation being ‘small’)
LF = Location factor (‘1.0" considering population of area being < 1 million)

B. Environmental extraction of the Ground water without NOC from CGWA:

EC ow= Water Consumption Per day x Nos of days x Environmental Compensation
Rate for illegal extraction of ground water (ECRew)

Area category Safe/Non notified area
Use Industrial
Average water consumption as per loghook 30.02 m3/day
ECRgw for industrial units in Safe area 20 Rs/m?
(As per Table 4.6.4 of CPCB EC Methodology) |
Water meter reading on the day of visit 26,688 m*
(28.01.2020)
Total ECew for illegal extraction of the ground Rs. 5,33,760 /-
water (till 28.01.2020) K
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culated environmental compensation for 26,688 m” ground
Hence, ca _ N
tion without NOC from CGWA Rs. 5,33,760/-. In addition, Rs. 20/- per ;3
extracti

it ti ini C from CGWA.
may be charged from the unit till obtaining NO

Recommendations:

: . i trial unit
The environmental compensation as given may be recovered from indus

° Rs. 19,90,000/- for non-compliance w.r.t. industrial pollution during 18.05.2018 -

04.12.2018.
® Rs. 5,33,760/- for 26,688 m? ground water extraction without NOC from CGWA. .

| In addition, Rs. 20/- per m?® may be charged from the unit till obtaining NOC from

} CGWA.,

Further, the unit may be asked to carry out and submit third party feasibility report

of ZLD installed from reputed organisations/institutes like IIT, NPC, NEERI, NIT, etc. \
| } Inspecting Officer —I
’ Rajendra D Patil, Scientist D W oo
e
Regional Directorate, CPCB, Lucknow \%.cﬂ'

Anurag Negi, Regional Officer -’—T’E,’I
RO, UEPPCB, Kashipur % 2o

Monitoring Team

Dharmnath Prajapati, RA .

Regional Directorate, CPCB, Lucknow %)@w
Date of inspection January 28, 2020
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DETAILS OF ANNEXURES

Annexure No of
Details of Annexure
No pages
l. Information in prescribed format 02
I, CPCB Analysis Report 02
it Copy of consolidated Consents  and A5
' Authorizations
i i\ Application submitted for NOC provided by "
CGWA
V. Details of ETP provided by the unit 05

i Copy of Logbook mainfained for water
! 01
consumption and wastewater discharge

VIL TSDF membership and copy of Form 10 04

VIIL Copy of Environmental Statement as Form -V 05

’w A page 5 of 5
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/—‘NNEXU%_ T

M/s Specidlity Industrial Polymers & Coating Pvt. Lid. SIDCUL, Sitargani

01 | Name & Address of the M/s Speciality Industrial Polymers & Coating Pvt.
Industry Ltd. Plot No. A-165, ELDECO SIDCUL Industrial
ParkSitarganj, Dist.- Udham Singh  Nagar,
Uttrakhand
uz Coordinates of the Unit 29°01' 29.99"N 79° 41' 9.68"E
03 | Type of Industry Sector Red
04 | Scale of Operation Small Scale Industry
05 | Operational Status " | Operational
06 | Name of main raw materials
antity consumed in MT
Raw Material Qramtywon T
Oct-19 Nov-19 Dec-19 | Total
Butyl Acrylate Monomer 110.6 85.3 94.8 291
Styrene Monomer . 84.0 68.7 52.3 205
Methyle Methacrylate 213 12.7 37.1 71
Other Raw Material 43.6 34.3 i 33.8 | 112

The Consolidated Consents & Authorization

07 |Status of Consent under
issued by UEPPCB is Valid up to 31.03.2022.

Water & Air Acts and
Authorization under HWM

Rule
08 | Consented Production Capacity:
Product Name Quantity (MT/Month)
All Acrylic Water Based Emulsions 50 |
Polymer Emulsions 390
Styrene Acrylic Water Based Emulsions 220
VAM Acrylic Water Based Emulsions 250 ]

09 | Source of Water Supply Tube well
10 | NOC from CGWA for | The unit is yet to obtain NOC from CGWA for

extraction of Ground Water ground water extraction. However, the unit has

submitted application for the same on

11.05.2017.




Daily consumption of fresh

water (KLD)
Wastewater Generation (KLD)

Around 22.5 KLD (as informed)

As per the consent quanti

ity of wastewater

12
generation is 06 KLD.

' 13 | Unit Details of ETP The unit has provided ETP comprising of { .
collection ctim equalization, chemical dosing and | |
settling units. The unit has also installed Reverse | !.‘
Osmosis followed by Agitated thin film evaporator j|!
to achieve ZLD. f

1
14 | Designed TreatmentCapacity | ETP capacity - 02 KL per batch. {f
of ETP (KLD) i
|
15 | Operational Status of ETP The ETP were found operational during | |
inspection. |'|]I
16 | Flow meter(s) at inlet & |The wunit has provided flow meters for f;!i
outlet of ETP measurement of water consumption and |||i
wastewater discharged. J i|!
17 | Mode of treated effluent | Treatment Plant is based on Zero Liquid Discharge |
disposal system and all the treated effluent is recycled and [|
reused. |
L 18 | Any bypass observed No ‘
19 | Detai ion & its di - : |
e arl:of H\: Ger;e’ratson & its disposal: As per Environmental Statement (Form 5) ||
azardous Wast i : |
/%Tp o stes Quantum in Kg Disposal Practice |
g 162 TSDF (BOWML) \
20 | Source of Air Pollution N ||
System T
l \;:pe of Fuel APCDs attached | Stack Ht | “
uel Quantity
Boiler (600 Kg/Hr.) _fmp
X 01 Diecel 80 Kg/Hr | Natural Draft 15 .'
DG Set (125 KVA) x WSS : —— |
[ o 15 Ltr./Hr | Acoustic !
: Enclosure 03
[21 ] Date of Inspection ' 28.01.2020
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WASTEWATER
TEST REPORT

M B89 3

S No W2020/31

Fax: 0522 - 4087602

11/02/2020

Date of test report: 11022000 [ Datefperiod of testing: 31/01-110Z
‘Tﬂ"fl‘_ﬁT Project/Test Programme _NG | —
2 > ~ e W Jitarean]
= \ W EIRAIGEE T T fa7a/Sample Source (STP/ ETP/Drain/any other) Sitargan] e
3 | '-‘[-:t-::l- ELREREY fﬁrﬂflﬁﬁh ype of Sample (Grab/Composite) E?E._-—-——-——'_'—_——'_'_-_____
—— e , 1. Sei. D/S armnath, RA
|4 | AHA T FEA AT S A 77/ Sample Collected/Deposited by Sh. RD%I(W_____’___C{_%M?I_“-—-—————
5 | -29/01/202
\ > | T wEATE A7 fAfA/Date of Sample collection 28
| 6 | wevrerraT % st wniw A7 ffA/Date of sample reccipt in laboratory 31/01/2020
: SOP/5.712 & CRZLNIQR/S.7/1 lssue No. 01
| 1 ‘ THAT ﬂﬂﬁ'ﬂﬁﬁfSamplmgpmccdure....,..,.“...._..PleascRcfer........... CBIZLNISOP/S. 712 & CBIZ S
| 8 | Frzrmor 27 sra=swar/Analysis indented by Sh. R.D. Patil, Sci. ch —
FH . gt T et o AT gente Description of sample/Codeete. |
g Buramietet m  [RDP25 [RDP-426 | RDP-427 | RDP-428 | RDP-429 | RDP-430
6.95 7.53
b T U/ pH 7.64 7.01 4.08 7.89 : :
‘P (17.0°C) (20.0°C) (19.6°C) (19.6°C) (1 91.34(3) (13.37(:)
i = 3 3.0
| # TS i 238 BDL 617 134 s
> | &fmmiros W | 1083 871 4260 2229 476
* FATCIZS/ Floride as F mﬂfa- — 1.46 iz BDL S BDL
3 AT ATZEr Pt . 75, BDL 413 118
Ammonical Nnruue:fN]h-N] = v
6. TERATA! Phenols as CoHsOH ﬁimm%’ﬁ' - 1.53 —— 2.69 - 3.51
7. ATES Boron fw::'rﬂna - BDL -—- BDL - BDL
® e 7 T 01l & Grease o BDL BDL BDL
9 #AE. 1coD i 50.2 53 8382 381 656 34.4
0. | +#ramd. BoD LG — BDL 110 7.99
Il. = = Taram.der, e e .
1 FITHAT FFAT./ Chromium-V1 mgll BDL BDL BDL
= T, e, Gas . =
12. F=FrmICd o BDL BDL BDL
R m— . BDL BDL BDL
R m— o, = BDL BDL BDL
15| e - 0.79 0.95 0.32
Toramm i, = —
| #=Pp ek BDL BDL BDL
7| fizn i 027 0224 0.34
B | arfrw/As Ll BDL BDL BDL.
9 | wiHg R o BDL BDL BDL
Faear ror ffer ag @ uw.a./Test methods followed are appended overleal
CODE i Description
RDP-425 |~ PETP Inlet
RDP-426 ' PETP Qutlet
RDP-427 PETP Inlet
RDP-428 PETP Outlet
l| RDP-429 PETP Inlet
RDP-430 PETP Outlet
| End of Test Report
Y 2670
i\’ﬂ ‘\ \ D \2/
n| 620 0 %0 wuE
(Manju Srivastava) =il g l
ST AE ‘a"ﬂ' : B lii !
Rl @ searerz/ Prepared by (Name & Sign) aftrra @ f, Authorized Signatory \

Note : 1. Th i i E
e results in the Test Report relate only to the items tested ;2. The report shall not be reproduced exceptin full, without the written permission of laboratory .

i
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- pParameters Test Method %
| pH | APHA 4500 H'-B. 23"Ed. 2017
Syspended solids | APHA 2540 D, 23" Ed. 2017
Tetal Dissolved | APHA 2540 C, 23 Ed. 2017
Solids |
APHA 5220 B, 23" Ed. 2017

Chemical Oxygen
Demand (COD)
“Biochemical Oxygen | A B 23" Ed. 2017
| demand (BOD) 4500 OC, 23" Ed. 2017
15-3025 part 44 1993 Biochemical Oxygen
18 Demand
Ammenical Nitrogen \ APHA 4500-NH3-F, 2

Detection Range

912

55 mg/L -10,000 mg/L
2 5 mg/L- 100 g/L

5 mglL - 100000 mg/L

5.0 mg/L - 50000 ma/L

0.5mg/L- 200 mg/L

PhenateMethod) ]
;Oﬂ_and_ww 5 - 1000 mg/L
_Boron TAPHA 4500-B C, 23" Ed. 2017 0.5mg/L- 10 mg/L
j iﬂleonn‘%!a | APHA 5530-B, 23 Ed, 2017 0.1mg/L -5.0 mg/L

2 | APHA 4500-F C. 23" Ed. 2017 0.5 - 50 mg/L
| : | (lon Selective Electrode Method)
| Chromium - VI |_APHA 3500-Cr B, 23"Ed. 2017 0.1-20 ma/L
Copper (Cu) TAPHA 3111 A+B. 23° £d. 2017 0.2-5.0 ma/L
Nickel (N) TAPHA 3111 A+B. 23° Ed. 2017 0.2-5.0 mg/L
o e [APHA 3111 A+B, 23" Ed. 2017 0.5-10 ma/L
[ Cadmiun ©a [ APHA 3111 A+B, 23" Ed. 2017 0.1-10 mg/L
el )m - [ APHA 3111 A+B, 23" Ed. 2017 0.1-10 mg/L
T u H( N [ APHA 3111 A+B, 23" Ed. 2017 02- 100n;E1l L
Mercuy (o APHA 3112-B, 23" Ed. 2017 ol
nic (As) APHA 3114-B, 23" Ed. 2017 10 - 50 Eg?[

1.APHA - American Publi
: ic Health Associati
2. 1S — Indian Standard cation

?c??‘ﬁ BT By —
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ANNEXURE —IIT

HEAD OFFICE

E\m:?f’; Uttarakhand Environment Protection and Pollution Control Board
RN «Cauri Devi Prayavaran Bhawan’’

468, LT. Park, Sahastradhara Road, Dehra Dun

UEPPOBAIOIC on/S-518/2(19/ l_f an

i
Plot

Lid.,

No @ A-LO5,
Itideco Sideul Dudustrial Parlk,
Tebsil-Siturganj, Distt-U.5. Nagar,

Wi/s S[).t!lfii!l“j‘ (ndustrial Polymers & Coating

Date: . 86268 267,00,

REGD. POST

Lonsoliduted Consent to Operate and Anthorization hercinafier referred to as the CCA
(Consolidated Comsent &  authorization) (Renewal) under Section-25 of the “Water

[
ol

A

(revention & Control of Pollution) Act, 1974” and under Section-21 of the “Air (Prevention

Control of Pollution) Act, 1981” and Authorization under “Tule-6(2)” of the “Hazardous
mit Other Waste (Management and Transboundary Movement) Rules, 20167 notified under
“Prvironment (Protection) Act, 1986” as applicable (to be referred herci

Frer as Water Act, Air
ot and Hazardeuss & Other Wastes Rules, 2016 respectively).

—

Inward [D ~_232083 |

PCBID - 16749
CCA (Renewal)
 Date:28.05.2018 |

Consent No

CCA is hereby granted to Mi/s Speciality Industrial Polymers & Coating Pvt Ltd located at Plot
Big o A-165, Eldeco Sideul Industrial Park, Tehsil-Sitarganj, Distt-U.S.Nagar subjeet fo the
provisions of the Water Act, Air Act and Hazardous & Other Wastes Rules, 2016 and the orders
thatinay be made further and subject to following terms and conditions :-

i

This CCA is granted for a pericd from up to 31.03.2022 and valid for manufacturing of
following  products  with  Capital  Investment  /

Net Assets Values
T451Crs :-

B | Last CTE or CCA 1 Present CCA (Renewal)
Product Quantity Product | Quantity T
|l (Per Month) . | (Per Montih)
| 1 | All Acrylic Water 50MT All Acrylic Water | SOMT
.| Based Emulsions | Based Emulsions
2 Pelymer 300MT Polymer Emulsions 390MT |
. _ Emulsions . )
3 [ Styrene Acrylic 220MT Styrene Acrylic 220MT
Water Dased Water Based
’ Emulsions | Emulsions
|4 | VAM Acrylic 250MT | VAM Acrylic 250MT
( Water Based Water Based
. Emulsions Emulsions
2. Bpecitic Conditivus under Water Act:-
iy The dady quantity of effluent discharge (KLD):- =
o ' ~_ Last CCA Present CCA (Renewal) I
Trade Effluent Nil 6
- Sewage . Nil_ ! |
|
- -




‘Creatwent Plant consisting of primary, -.t:v.-r::ui:u'y il l::fl'::n'_y treatinen

with tefetenee toomnent quantity and quahity.

I vase of stoppase of functioning of TP, production hay (o he Sloppe
iy Bowrd has to be antimated by fax/phonefenail with a report in hi

Ilf'a\jl.'llll"hl.'r! I.Hr:ﬂfr.‘:h:h’:"f.}-'

Cot Peade SElaent Treatment and Disposal: The apphican

TG
shidl operate Effluent
A5 15 required

b immediately qn=~

S oregard to be

() Phe trested eftioent shall be reeycled (o f['}r".lnnl,\ri{.mm f.:.‘clr;_llt to :!rliﬁi.f.'wrl?’,urf') I)isclmrgt
and rematnmg, reated etilnent shall be seat 1o f.'".”’fl'i.ill.’.'l: mn ;.-,;Hrlurmr;_; and }-:m: same hay
1o be mamtamed continuously so as to achieve the quality of .U]L‘.. treated C:'.}l’l(:m l”. the
tollowrng, peneral aud specitio standards as preseribed ander Environment (Protection)
Wnles, 1986 and applicable to the unit from tme-lo-time:-

|

|
|

|

i

pit

5o O

d o1 Gy _
SO0 & Girenne

Lo Snspended solids

¥ (A 11;1'@!;‘ _;’.lj{]f_".)

)

Mot 1o exceed

Not t: ) CXOCL d

[etween

Not to exceed

Mot to exceed l _

e | e e et

100mg/l

30 my/l

250 mg/

10 myp/}

L) Sewape Treatament gud Disposal: The applicant shall provide comprehensive Septic Tank
and Soak pits as is required with eference (o mfluent quantity and quality.

Vg tomtitions vedee Air Act:.

)

(i1}

Theapplicant shall use following fuel aid install a comprehensive control system consisting
of contiol equipment as is required with reference to generation ol emissions

and manintain the

stindavds

w
1

i}

5. l
Mo

:

I case of stoppase qf_ﬁu.*c.‘ffnh‘ff!;.{ of air pollution control ¢
stopped hnmediately and this Board has 1o he intimated by

Stael aitached
with

DG St(125KVA)
* I“\:U__‘I:
Botler

(600K p/LIr) x
1 Nos

Siack

height

(I¥11t)

'l'_\';_l-r" of
Fuel

i)]u.t.l.:-i

Diesel

this vegerd to be dispateled fmeeliarely,

Noise from the .G, Set and other source(s)
enclosure as is requived for meeting the
preseribed for respective areasfzones (Industrial,

are ns Tollows -

|

Day time: from 6.00 2 to 10.00 pam,, Nig

Staudards

Industrial Avea | Commercial Area
for  Notse | Day Nipht Day Nigli( Day
level Tl fimet  Hwe | tiwe | fwe | g
dh(A) beg .J_ffi_. L 8, L5 &2

Fuel |
Quantity

15Lar /iy

80 Tic/Hr

" Emission
Control
Iiquipment

Acoustic
Enclosure
Natural Draft

Commercial, Residential,

4 Conditions nnder Hazardous & Other Wastes Rules-2016:-

() Number of authorization and date of issue :
() The Tactory Manager
Sitarpanj, Distt-U.S.Nagar is hereby granted
collection and storage of Hazardous wastes,

Residential Arca

should be controlled by providing an
ambient noise standards

for night and
Sil

W time: from 10.00 pom, 1o 6,00 am.

of M/s Speciality Industrial Pol

tin

| 50

and operate

sune continuously 50 as 1o achieve the level of pollutants to the following

Emission
standards
not to
exceed

quipment, production hus to be
Jaxiphone/email with a report in

acoustic
day time ag
ence) yvihich

| Sileuce Zone
Day

Night
e {ime_
' 40

ymers & Coating Pyt Jtd,
an authorization to operate a factlity for

|

T

A-165 ESIP
'Q'nARGANJ
UBHABAR
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3 (1i1) The authorization is granted to operate a facility for generatiol, collection and storage of
(3 hazardous wastes within factory premises for iu]ldwing category of wasltes :-
|
\ S.No, Efat?!}_;nry ' "M()n-::l-uiiy of Waste for whicl Maode ﬂ‘f Disposal l
; (Schedule-T & | authorization is heing issued
| R R ———— |
' 1| Schedule t=5.1 'y b 0.000 - | Recyclable. ____ |
| | 2| Schedulel-353 J_._- =y 1. V—— _ic,c_ugf-_@ﬁi_ﬂ!@'sﬁ-,]- ‘
'
}, () The authorization shall be i force for a period up to 31.03.2022.
.i ' (v) * Ihe authorization is subject to the conditions stated below and the such conditions as miay
‘ be specitied in the nles for the time being in foree under Environment (Protection) Act,
19846,

verms and conditions of authorization:-
(1) The authorization shalf comply with the pravisions of the Lavironment (Protection) Act,
1986. and the rules made there under. .
(i) The authorization and jts tenewal shall be produced for inspection at the request of an orficer
: authorized by the SPCB/PCC.
] (iii) The person anthorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
* wastes without obtaining prior permission of the SPCB/PCC.
l (ivi Any unauthorized changes in personnel, equipment as working conditions as mentioned in
) the application by the person authorized shall constitute a breach of his authorization.
(v} It is the duty of the authorized person to take prior permission of the SPCB/PCC to close
| down the facility. .
(vi} An application for the renewal of an.authorization shall be made as laid down under thesz
rules.
¢viidy The unit shall comply with any other conditions specificd in the guidelines issued by the
Mok or CPCB/SPCB from time to time.

g This CCA is valid for Mixing and Blending, processcs only.
G, Compulsory documents to be submitted by the Industry/Unit:-
(i) Annual return in Form-4 and Waste Disposal Manifest in Form-I0 under Hazardous
& Other Wastes Rules, 2016 and Third Party Audit Report.
(1) Esvironment Statement in Form-V of Environment (Protection) Rules, 1986,

(1) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage
Apea,

A iante

{nit has o apply for renewal of CCA well in advance of 60 days of expiry of this CCA.
h Competent Authority reserves the right to change/modify/add any time any condition of this
G
) Yy Uit has to comply with the other general conditions as annexed hecewith, Non compliance
of any provision of this CCA and provisions of the Water Act, Air Act and Hazardous
Rules & Cther Wastes Rufes, 2016 will resulls in legal action under the aforesaid Acts
und Rules.

—

Ny pa— e

N

K : Copy 10~ Reglonal Ofticer, Uttaralhand Environment Protection and Pollution Control
) Board, Kashipur, USNagar for information and compliance of (he same,

i /

7/
Chief Environment Officer
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Annexuye

Srecific Conditioas:

3

Tis

] ; "o = 5 y source and shall reouls b
e applicant shall provide 18 mark water meter to each water supply IO_L rce and .hhd” fl{_,‘lhrl.y subuiit
"e*l'l'nf‘ of water consuimption in the prescribed form and pay the cess as specified under Section-3 of Cess AN
'1 ;1 flicant shatl submit sudited balance sheet of the unit at the end of each financial year so thar fee
e .a Phcar . 2l i X
submitted by the applicant could be verified, o :
I'ne applicant shall provide ports in the chimney/stack and facilities such as ladder, platform etc, as per
requirement for inonitoring the air emissions and the same shall be open for inspection and use at all times by
the Board's staft. The chimney/stack attached to various sources of emission shall be designated by numbers
such as 5+1, -2 ele. and these shall be painted/ displayed to facilitate identification.
Vhe industry shall ensure interlocking of air pollution control devices and production Processes.

> A solid waste sencrated from the industry has to be disposed in manner so that contamination of surface water
badies/erovnd waterfsoil ete. does not take place. _
6. The industry shall take adequate measures tv control of noise from its own source S0 as tu comply with the
siandavds 25 may be applicable.
The applicant shall develop three rows of greca belt on the premises with plant species as suggested by the
Cealral Pollutisn Controel Board,
g

Ao Treated waste water and doimestic wuste water shall be disposed Jointly

i

6. the dustry shall provide uninterrupted entry to the STP s/BTP's inlet and outlet points,

o

8.

5. The applicant shall maintain good house keeping. All valvesipipes/sewer/drains ete. must

§. The industry shall strictly adhere with the specific and general conditions fssued with CCA order Any

viotation of stipulated conditions may atitact legal action under the provisions of Water Act, Air Act and
Environment {Protection) Act and Rules made thereunder.

9. The industey shall ensure al) safety measures and shall underrake periodical assessment by the competent
awhority,

10. Unit shall ensure manifest system in Formi-10 of Hazardous & Other Waste Rules, 2016 while disposing
hazardous waste,

T The Unit shali ensure all safety measures and shall obtain necessary

12 Tre industry situated nearby the River Ganga and it ributarics
disposal orangement in such a way o that no was

permission from competent authority.,

shall easure the treatment faciiities and
te water i3 discharged in water stream or water bodies,
3. The Unit shall swictly comply with the provisions of Water, Air & E(P) Acts and Rules/Noti

fications made
thereunder, :

General Cenditions:-
I The applicant shall get anulyse the samples of cl‘ﬂucm;’emEssion."lmzm'clmus wiastes at least ance g g three
month from the laboratory recognized by the MoREF and shall report to the UEPPCR,
A the applicant shall however, not without the prior consent of the B

oard bring info use any new or altered
outlet for the discharge of effluent or gases emissian or sewuge waste from the ynit.

‘ ' at one disposal point, The applicant
shell previde discharge measurement cquipment at final disposal point.

P The applicant shall strictly comply with conditions of this CCA and submit compliance r
condition: within 30 days of receipt af this CCA. I atany point of time, it is Tound that
complying with stipulated conditions or any [urther direetion/instruction issucd
shidl be initiated against the applicant.

port of stipulated
the industry is not
by the Board, legal wction

be leak-proof,

: 04k B Air Pollution Conrrol
cgripment and stack for smootl sumpling/monitaring of efficiency of pallution contral measyres,

Tue nrdustry shall provide “lnspection Book™ at the time of inspection to the Board’s officials.
Whenever due 1o any accident or other unforeseen act or cvent, such emission OCcurs or is apprehiended 1o
accur in excess of standards laid down, such information shall be reported to the Board's offices and all other
concetiicd officey. In case of failure of pollution control equipment, the production process connected to it
shall be stopped with immediate effect, N |

e industey shall operate in a manner so that all emissions be emitted throush designated chimney/stack

Gl i % ; ’
MY (" any damace to the agriculrure productivity, human habitation etc. by the operation of industry, it
il £asc o 7 dahildg

{ i > . I ”le il'|dl.|st1'y \\"ith i“‘lmediﬂte :ct an SUCh it f‘[)!IT‘I(lU"Un SI]H].' be
Jixd ¢ ] 1nerative o 5[{}!} ]'"UIIH(:UO" eﬁl :j
".‘T:'J.'i[ IJ 11 I {1 n

.- i
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i repoited to Board’s offices. The industry shall be liable to pay compensation also in such cases as decided by

{ the Competent Authority. ‘

» i1, The applicant shall apply before the 60 days of expiry of CCA or any change in production types/ l“'ﬂd'flf'tlu“

d capacitv/manufaciring process/capacity erhancement ete. or any change in effluent discharze point of

\ cmission point.

1' 12.The Board rcsr:fves the right to revoke/add/modity any stipulated condition issued along with CCA, as may be
necessary. ;

13 The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous waste without
obtaining prior permission of the Board. . ) o

\ 14, Any unauthorized chaige in personucl, equipment as working condition ds mentoned i the application by the

pursei authorized shall constitute a breach of his authorization. o
154 e the duty of the authorized person to take prior permission ol the Roard to close down the facility.
16 Uhe authorization is valid for temporary storage of Hazardous Waste within premises only. _

" The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous che:'mculs
bising used in the plant as well as ait emission and waste gencrated within premises is displaved on Display
Raard of size Gx4 feet vut side the main factary gate within prem ises. o

13,1t is duty of the aughorized person to take prior permission of this Board to close and eleanup the facility for
rreatment, storage and disposal of hazardous waste.

{9 "1he applicant shall maintain record of hazardous waste in Form-3 and shall submit annual retm in Form-4 on
or hefore the 30% day of June following to the financial year to which that return relates.

34 i 0o case any hazardous waste shall be disposed off on land, in any drain, or o any water stream. All spillage

st also be safely eollected and stoved.

lietore the hazardous waste 18 stored or dumped in the facility, applicant must conduct a detailed physical anid

rieal anatysis of hazardous waste sample and report Lo the Board.

4% Dyried huzardons sludze from the process in the plant shall be stored in double lined HDPE pit constructed
witiy R.C.C, or streh material which does not react with the waste contained in it

P 73 he storage area should be fenced properly and Sign/Notice Board indicating ‘Danger” and ‘Hazardous’ shall

[ be tisplayed at appropriate position both in Hindi and English.

24 The industry shall store non-ferrous metal waste, used oilfspent ol waste in sealed doams placed on impervious
Noor under covered shed. Hazardous waste if requived shall be sold only to Registered Reeyelers/Re-
[EOCRssOrs. ¥

14 in case of any transportation ot hazardous waste, the details in Form-10 of the !-inmrdouﬁ & Other Wastes

2aies, 2016 shall be submitted 10 the Board. r/ / f
i ! o
. 790 .)C
Chief EnVironmen icer

st

o
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DUSTALL POLTISCS & COATINGS PYT. LTD. 5,

aasn PTG 147509

To,

The Regional Director

Central Ground Water Board, Uttarakhand Region
419-A, Kanwali Road, Baluwala

Near Urja Bhawan, Dehradun, Uttarakhand

Subject: Application for 1ssuing NOC of ground water extraction

Dear Sir, '

Please refer our e-application number 21-4/466/1UT/IND/2017 Dated 11/05/2017 for
above subjected matter. So we are submitting attached herewith our applicatior: in hard
copv along with processing fee of Rs. 1000/ - through DD No. 378305 Dated 15-05-1%
of State Bank of India, SITARGAN], in favor of PAQ, CGWB, payable at Faridabad,
Harvana. '

So kindly acknowledge the Receipt.

Thanks 4 Rega ras

For Speciality Industrial Polymers & Coatings Pvt. Ltd.
i A
LS

Autharized Signatory

. Copy of Application Form along with Fee (DD No378305)
. Copy of Plant Layout.

. Revenue Sketch of site:

_Copy of Land Documents-Lease Deed

. Copy of Referral Letter from R.O., UEPPCB

_First Consent to Establishment

-
T
|- —

o=

o B i

First Consent to operate.

8. Latest Consent Copy.

4y Manufacturing Process Flow Chart

10, Copy of agreement with TSDF for hazardous waste disposal.

i1. Copy of Ground Water Quality report.

-~

_ 20, Udyog Bhavan, Sonawals foag, oregaon (E), Mumbar - 400 063.
lol. - +101-22-2685 9354 / 26B5 1640 / 268& 1536 = Email . speciality @spoly.net Website : www.spely.ne!

'?a_g,e ol 0'1)0'1
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NOCAR

Ten | urgas. i Diay i - " :
] | \ g :
Application for Issue of NOC to Abstract Ground Water (NOCAP) 4
3

¥
)

ki ! Application  21-4/486/UT/INDI2017
No 1
Receive 1noai2e17
Date :
Name of SPECIALITY INDUSTRIES POLYMERS AND COATING FVT. LTD

Industry :

Application  Rs. 1000.00/- (Rupees One Thousand Only) (Submitted: Yes)
Processing

Fee:

Current Application Verification Stage

Stage :

ion Stalis Current Submitted 4E
rlin Status : /

c.gavin/ExternallsertA pplicamiHome.aspx

cgwa-na




MM32019

egwa-nnegovan/ExtemalUser/ApplicanmHome. aspx

NOCAP
Address :
Current Status
. Activi Copy of
Receive  From User Forwarded Action
To User Name Action Date Internal Application
Date Mame User Name Comment
Status Received On
11/05/2017 (Evaluation 06/11/2019  Inprocess  Hard copy of 22/08/2047
Officer) the
Cenltral application i1s
Ground under
Water Board seruting
Uttarakhand
Region
Ground Ground
Action
Receive  From User To User Forwarded — Action Action Water Water
Internal
Date Name Name  User Name Date Comment Recom Per Recom
Status
Day Annual
No Record far this Stage.
Ta User Forwarded Action Internal Action
o ate F User Name Action Date
Reseive Dete From £em Name User Name Status Comment

Mo Record for this Stage.

?ﬂje oz-_,ok ol

]



11/13/20149

NOCAP
‘ . To User Farwarded Action Internal Action
Receive Date From User Name Action Date
Name User Name Status Commaont

\ Mo Recard for this Stage.

i) 3
Q{e o D‘{‘ nzf
- an W AS[IX
exiernalUserApphicantHame
E o intExiernal
cgwla-noc.g AI



ANNEXVRE

Details of Raw Material and Production

Finished Products:

Oty in Metric Tons

Production Oct-19 Nov-19 Dec-19
Water Based Polymer Emulsions (Polycryl) 519 402 476
Consumplion of Major Raw Materials for existing Production

Oct-19 Nov-19 Dec-19
Major Raw materials Qty in Mt Qty in Mt Qty in Mt Total
Butyl Acrylate Monomer 110.6 85.3 94.8 291
Styrene Monomer 84.0 68.7 52.3 205
Methyle Methacrylate 213 12.7 37.1 71
Other Raw materials 43.6 24.3 33.8 112
Material Balance
l Styrene Acrylic l All Acrylic

Average Consumption- Per kg production
Major Raw materials kg kg
Butyl Acrylate Monomer 0.209 0.23
Styrene Monomer 0.201
Methyle Methacrylate 0.211
Other Raw malerials 0.09 0.059
Demineralized waler 0.5 0.5
TOTAL 1.00 1.00

?a-je 0l o-{) 0l



7ZERO LIQUID DISCHARGE SYSTEMS

BY

SPECIALITY INDUSTRIAL POLYMERS & COATINGS PVT LTD

Plot No A-165, Eledeco Sidcul Industrial Phase -
District - Udhamsingh Nagar, Sitarganj
Uttarakhand




ANNE)&U&EE

Introduction

We Speciality Industrial Polymers & Coatings Pyt Lid. Manulacturers of Water Based
Polymer Emulsion at Eldeco Sideul Industrial Park, Phase - I Udhamsingh Nat;gflr,
Sil'(‘:l't‘,.lnj. Being a water based emulsion manufacturer, water gets polluted and effluent
is generated. The effluent generated is due to washing & cleaning of vessels, floor etc.
which contents high COD, BOD & TDS values. It is the need of environment to
minimize the pollution load. By realizing the fact we have decided to set up effluent
treatment plant and to achieve and maintain the standard norms our organization has
decided to set up Zero Liquid discharge facility.

Objective:

To achieve Zero Liquid Discharge with a view

Machinery Description :

1. Effluent Treatment Plant (Primary Process)
2. Reverse Osmosis Plant (Secondary Process)
3. Agitated thin Film Evaporator (Tertiary Process)

Process:
The management has decided to achieve the Zero effluent discharge. The industrial

effluent shall be collected and recycled through primary, secondary & tertiary
treatment. The recycled water shall be reused.

Primary Process

Effluent Treatment Plant

The treatment will include following units

A. Collection cum neutralization

B. Flash Mixer

C. Solid liquid separation (Settling Tank)
D. Sludge drying Beds

?aag 0} 0“ o5
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Collection cum Neutralization Tank:

i i suc : ng eaction vesse
/ ((lvient ocenerate . 1 : i :
All effluent gt,enuatLd from production area such as cleaning of r Htlo' essel,
‘ i : illi 2 itate to collection cum
washing of drums and seepage during drum filling etc. gravi
equalization cum neutralization tank.

The main objective of collection cum equalization cum neutraliza‘tion tank is to collect,
equalize & neutralize effluent. For mixing aeration grid is provided at bgttom of ﬂ."l(‘:‘
tank. Air is supplied through existing Air Compressor. Though the pH is neutral in
nature, to increase the pH of the effluent up to 8.5, hydrated system is provided. Dosing
will be manual.

There will be two numbers of collection cum equalization cum neutralization tank.
Operation of the tank will be on fill & draw method. One tank will receive the effluents,
while another tank will be under treatment/ transfer. Effluents will be received to any
one of the reaction tank at a time. These tanks will be underground RCC.

Flash Mixer:

After pH adjustment, effluent is pumped to flash mixer where provision is made for
dosing of alum and polyelectrolyte for better flocculation and fast solid liquid
separation. Dosing will be manual. MOC of the tank will be MS with inside FRP lining.
Mixing will be achieved with the help of high speed agitator. MOC of the agitator will
be SS 304. Alum/ polyelectrolyte solution will be prepared in the existing plastic drums.

Solid Liguid separation:

After completion of treatment in flash mixer, effluent will be gravitate to settling tank.
This tank will be above ground in MS Structure with inside FRP lining. Additional air
grid is provided in the settling tank to facilitate the mixing of the content. After the
proper mixing the air valve is closed and the effluent is allowed to settle in settling tank.
Sludge will settle at the bottom of the tank & clear effluent is diverted to the storage
tank by gravity or pumping.

Sludge Drying Beds:

Sludge settled at the bottom of the settling tank will be directed to the sludge drying
beds. Filtrate from sludge drying bed will be taken back to collection cum equalization
cum neutralization tank. Dried sludge from sludge drying beds will be suitably
disposed off as per statutory norms.




S~

7 :
* Equipment List:

& 1o ——— |
\ T‘E EQUIPMENT DESCRIPTION CAPACITY/SIZE ary
Collection cum equalizati 1.5m x l.5n_1x 2.0:11——_
1 (‘ u; 1(3111;:11.1 :?ua il/a 11(’}11 03 FB les
il S 350 mm wall thickness
Flash Mixer 0.4m x 0.4m x 0.5m 1 No
3 Agitator at Flash Mixer 0.5 hp high speed 1 No
4 l Settling Tank 1.2m x 1.2m x 1.5 m with 1 No
0.7m hopper
: 1.5m x 1.bm x 1.2m
5 Slud vinoe
dge Lrying Beds 230 mm wall thickness s
A mno
6 \ lum/ polyelectrolyte dosing 200 lit 2 Nos
tank

Secondary Treatment

The Treatment will include following units
1) Collection cum Neutralization Tank
2) Feed tank
3) Reverse osmosis Plant 1
4) Reverse osmosis Plant 2
5) Permeate Water Storage Tank
6) Reject Water Storage Tank

Collection cum Neutralization Tank

The Effluent generated from various streams such as treated effluent from Primary
Treatment and other from reject of DM plant and reject of water softener plant shall be
collected in separate 5 kl storage tank. i.e. collection cum neutralization tank. pH of the
collected effluent shall be check. If the pH found slightly acidic or alkaline then pH
neutralization process shall be carried out by adding suitable chemicals in it. Agitation
is provided by the agitator. Once the pH is neutralized then this water is transfer to 10
K1 Storage tank. Separate feed pumps are provided to each tank

Reverse Osmosis Plant - 1

The feed which is collected in 10 KL feed tank shall be given to Reverse Osmosis Plant 1
through feed pump. In Reverse Osmosis, the pressurized effluent water is forced
through a semi-permeable membrane to the fresh water recovery side. The membrane
rejects the salt ions present in the effluent water, but allows the pure water to pass
through the membrane. When the feed quality is concentrated, only about 70 % of the




smbrane as permeate. [he remaining concentrated
i other impurilies 15 discharged. Pressure

1 Passes through the me
the pure water molecules
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Reverse Osmosis Plant - 1

[he reject of RO Plant I shall be collected in 5 KL storage tank which act as feed tank for
Reverse Osmosis Plant No 1L The feed is given to RO II plant through separate feed
pump. In Reverse Osmosis, the pressurized effluent water is forced through a semi-
permeable membrane o the fresh water recovery side. The membrane rejects the salt
ions present in the effluent water, but allows the pure water to pass through the
membrane. When the feed quality is concentrated, only about 55 % of the effluent water
passes through the membrane as permeate. The remaining concentrated effluent water
with almost 95-98% salt ions and other impurities is discharged. Pressure of up to 50 -
60 bar is applied to the effluent water to force the pure water molecules through the
semi-permeable membrane. The majority of the dissolved salts and all of the organic
material, bacteria and suspended solids are retained by the membrane and discharged
from the system with the concentrated effluent. The pure water is stored into the
permeate storage tank. The rejected water shall be collected in separate storage tank.

The recovery of ROII plant is 55%

Tertiary Treatment

The Treatment will include following units
1) Feed Tank
2) Agitated Thin film Evaporator/Dryer
3) Permeate tank

The Reject water from Reverse Osmosis Plant - II shall be collected in separate storage
tank which acts as feed tank for Agitated Thin Film Evaporator/Dryer System. ATFBD
Stands for evaporation of water /solvents to concentrated liquid to dry powder or
flakes. It is the ideal apparatus for continuous processing of concentrated material to
dry solids. ATFD consist of Vertical Cylindrical body with heating Jacket and rotor
inside of the shell which is equipped with rows and pendulum blades all over the
length of dryer. The hinged blades spread the wet feed product in a thin film over the
heated wall. The Vapours produced rise upwards, and pass through cyclone separator
mounted at vapour outlet of ATFD.

b



Further these v

Dvstem will be operated under vacuum for temperature sensitive products and

atmospheric condition for normal drying. Dry powder shall be collected at the bottom.
Condensate shall be collected in permeate tank.

The output of secondary & tertiary treatment, the Permeate water shall be collected &
stored m 10 KI storage tank. The permeate water shall be reused back in utility plant.

Dry powder which is coming from tertiary treatment shall be collected and send to
Waste management,

apours will be condensed in condenser and recover as condensate.
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ANNEXVR &~ T

1S0 9601:2015

Mis,‘.s
Plot No. A-165,ESIP, Phase-l, Eldeco Sidcul Industrial Park, Sitarganj, US Nagar,
Uttarakhand

is a registered member of our facility

Khasra# 69/1, Mauza Mukimpur,Roorkee-Lakshar Road, Roorkee, Haridwar, Uttarakhand

for safe, legal & scientific Disposal of Hazardous Waste

BOWML/R/1351/13

Member # :__

December 26, 2020

Expiry Date : ——

One may verify 'active’ membership by calling
Bharat Qil & Waste Management Ltd. at
011-4100 0710, 2981 6466 or Email : sales@bharatoil.com

,,,,,

A-165 ESIP
ITARGANJ

A g '--'j-'l“.;'
*Membership is subiect to tha terms & condiﬁw}s oi'agﬁﬁﬁﬁ&ft & may be terminated by BOWNL
1pOon Non-payment of dues pavment

DER
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Copy for SPCE
FORM 10
[See rule 19 (1}

L (' Ipi I“’ N:ime & h‘qc‘.””]g Addresc

(including Phone No. and email)

2 Sender's Authorization No. . W : L) D T N Y
3 Manifest Document No.

Transporter's Name & Address
(including Phone No. and email)

o

Type of Vehicle

o

Transporter's Regi_stratidn' '
7 Vehicle Registration No.

g Poneio; eniiomsll BHARAT OlL 0O sl Area.
(nelucing Phone fo. and emal) E_I:aiia;:ad, UP-201010 Tel.: 0120-4167924,
e-mail:sales@bharatoil.com

: | ANAGEMENT LTD.
) () BHARAT OIL & WASTE MANAGEMENT LTD. | () BHARAT OIL & WASTE “‘L"‘"“Q‘ ?(Sn%éﬁ: Village
Mauzadilukimpur, Roorkee-Lakshar Road, Plot # 672, Sikandra Ro d N ‘U,P il 0512.9285296
7\& Kee - 247664 UK, Tel. :08874207664 Tehsil Akbarpur, Kanpur Dehat, UP, :
~="g-mail:sales@bharatoil.com =-{ligt sslagiEpenana ) o _
9 Receiver's Authorization No, 1) {4B6/UPPCBIGhaziabad|UPPCBRO)HWMIGHAZIABADIZ018 Valld upta: 0310312023
: i {iil}1403mPpcama'npuroahét{uppcaao;fﬁ' UKANPUR DEHATIZ013 Valid upto:30/0412423
10 Waste Déscription
11 Total Quantity aibor MY
Mo. of Containers Rt
12 Physical Form (Solid/Semi-Solig/Slyda@/Oily/Tarry/Slurry/Liquid)
13 Special Handling Instructions & Additional Do not throw Drurs from truck. In case of lezkage/
seapage, use Washing soap at point of leak to stop its
the contenls of the consignment are full
‘ roper shipping name and are categorised
J Typed Name &

and labeled, and are in all respects in proper condition for transpuic uy 1wau
according to applicable nati

15 Transporter A

16 Receiver's

Typed Name & Stamp : g Signature :
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‘ﬂ] ECIALITY INDUSTRIAL POLYMERS & COATINGS

PVT LTD

A-165 ELDECQO SIDCUL INDUSTRIAL PARK, PHASE -

SITARGANI, UDHAMSINGH NAGAR, UTTARAKHAND, Pl\ -
262405

| ENYIRONMENTAL STATEMENT REPORT

FOR YEAR 12018 - 2019

submifted to:

Uttarakband Environment Protection and Pollution Contrel
Board
(UEPPCRE)




FORM Y

RONMENTAL STATEMENT RE

For Year 2017 - 18

F ,{l-' iﬂ 1 1 i F\ i b b {r{‘ g i ‘ .f_
e r :J .w,: L( dlﬂ“ p 1?)[..n dad

‘0 Tr nsingh MNe
kn. 5 Iut. co Side ul l’ullmml P‘u]\, l ]mw—i Sitar ‘di]j, dhamsin
Uttarakhand Pin ; 262405

; o s Mr. Ashok Parshuram Bhogan
1) Name & Address of the owner/ Mr. Asholc } "
. . R gi i VO L ONdavWelid
Occupier of the Industry, operation : 20, Udyog Bhavan, -
O process Ruad. Goregaon East.
Mumbai 400 063
) Industey Category Primary : Red
iy Production Capacity 16240 MT/YEAR
V) Year of Lstablishment 2009
V) Last Environment Statement submitted - ’)f’(}f 2018
H)/’\ l’ f - 'f-
WATER AND RAW MATERIAL CONSUMPTIOP
) Waler consumption m /d
Cooling: (Spraying) T KLD
Domestic : 1 KLD
Process 105 KLB
Name of Products | Water consumption per unit of Products (MY/MT)
| During the previous | mancial During th e Current Financia]

Year(2017-18) | Year (2018-19)

i
- : Lnnrl m Oy 61 ;
Waier basad sion Ay 6167 MT ") car

: W ate S _
Polymer Emulsion SAEE *( i lel)t lon - 3700 M’
’ (D.0M7/MT

[mui%ruu()l\, -~ 6101 M/ ‘year

Water tomum: ton — 3661 M
(0.6M*/MIT) }

o ___ﬂ_i___\.




——

4 -
1 R material ¢ KALEHTTRRTRIRTRTT
& :
Nane ob o materd. . . PO
\ y l\ .H\“ ternal Name of Products - Consumption of Raw |
y Vit | :
j Material per Day |
y ) | < : =2 a3t !
Ron A e Nonome Water Based 18 mulsion 2 2MTHIAY
| Mvrene Avrylate Monomer | Water Based Emulsion 2.0 MT/D; \‘ ‘
‘ Nethyl Nethaery Tage Water Based Emulsion [ {]f M/ D AY i

|

/ | ‘ byl Aoy \ li!lk' i\h”lﬂ[llk‘l' \\-";]h';' [Aased i'I|H|][.';|".1“ | (.73 \.[ /DAY
Nethaces b Nend

Water Based Finulsion | (1.25 MIT/DAY |
Aoy lie e | Waer Based Umulsion 037 MT/DAY J
\I i I = |
| | |
| |
".
l PR
" Pollition discharges to environment/unit of outpul
l (Parameter as specified in the consent issued)
1
5 . —
iPollution Ouality of pollutants CConeentration of !uulw ge o
| Cdischareed (Mass/dayy  pollutants discharoes | variation fron:
‘ (massvolume) | preseribed standards |
Gy Water \s per consent [ Within limits ! N LlL‘ lation ,
~ R o I G i
‘ [y A A per consent Within limils ! Nu deviation
N
| PART - D
(HAZARDOUS WASTLES)
| L lardons Wastes Lotal Quantity (Kg)
During the previous During the current !
| linancial year _ inancial vear .
| ! LE i
| : - |
_,' () From Process | NI NIT. !
|
. ' ' I
| |
(O Prow Polluiion
| | ) }_"H) &:I 11 ‘}{ '_','“ /i ke b b I Y : i i
= | control mcilines ’ N Rl kg ELPSLUDGE Ve




—_—
—”//’_—_ i =

e

! 4
PART - L _
SOLID WASTES

e —

-

Lo e T O TAL QUANTITY (Kg)_ e
pees—— T — 1 Durine the Previous [ During the Current

: V. smancial Year

| | Financial Year | Financiai Yeal |

| lies=se & : soiooen oo -

{ ! I

' : (a)irom Pollution Control NIL | NIL |
/ . Fquipment : ! J 1
-‘I | SEISESE S . SRS S BN
| | | I

) ' [ i

’ |

ihlron Process NIL ' NITL.

i
PART -1 |
Please specily 1he characterization (in terms of composition of quantum;j of Lazardous
deovel] ws solid /water and indicate disposal practice adopted for both these categories
wf wastes
i _ !
o We have installed primary effluent treabment plant in which raw effluent nas |
f been treated and is further processed through RO & AT, i
! e W have separate shed for storage ol Hazardous waste (Dry ETP Sludge) and |
i we are disposing the dry sludge to CHIWTSDE Roorkee. f
‘|
Nany, | PART - G
Impact ol the pallution abatement measures taken on conservation of natural resources
and on the cost Gl production. |
iy . i
Iy imer |
)
! NIL
'| e
i AAG5ESIP .
! SITARGANJ i
U.S.NAGAR |
| |
_i
1
)
}
"
WY |
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. PART =11
Additional measures/ investments proposal for env
abatement ol pollution, prevention of pollution.

ironmental protection including

NIL

PART —1
nvironmental proteciion and abatement of

Any other particulates n respect ole

pollution.

| Asa part ol green belt development, 33% of areas are provided with tree and

plants
2 Planted around 25 no of plants in the green belt arca

. 1
e wb e e IR
Prepared By - nana )Y Prdett pop
A £ - £ ‘,' L 'R . U ¥ I o p
Dated: 1) M/s Speciality Industrial Polymers & Coatings Pvt. Lid
.\t:‘-ﬁ iy
r-' ,_J’-\"

.. .\} "

(Authorized signatory)
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CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE, LUCKNOW

Visit Report: M/s Henkel Adhesives Technologies Ltd. Sitarganj,
Uttarakhand

M/s Henkel Adhesive Technologies LTD (Unit-Il) was located at Plot No — A — 128,

ELDECO SIDCUL, Industrial Park Sitarganj in U.S. Nagar District of Uttarakhand. The

unit was engaged in production of Chemicals. The unit was visited on 28.01.2020

in reference to the Hon’ble NGT order dated 03.12.2019 in the matter of O.A. No

123/2018, by joint team of officials from Regional Directorate, CPCB, Lucknow and

Regional Office UEPPCB, Kashipur.

e At the time of visit, it was found that the unit was not in operation and all the
production infrastructure was found dismantled.

e As per the information, the unit has closed down its operations at Sitarganj.
The unit has also submitted the letter regarding the same to CETP stating that

the unit has closed its operations from 16.04.2019.

ational Area

| QoI
—]. B
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nt and previous inspection, it

out in May 2018.
e methodology

atter of OA No.

‘ jrese
Though the unit was found closed during pre
during the inspection carried

was found non-complying

i ed on tl
al compensation as

ll 2 3 .| alc 1 ‘Ed ‘)

developed by CPCB as per the directives of Hon'bl

593 of 2017 and OA No. 327 of 2018 is as given below.

rial Pollution:

Environmental Compensation on Indust
is as demonstrated below

Calculation of Environmental Compensation
EC =PIXNxRxSxLF
=50X 199 X 250 X 0.5 X 1.0

= Rs. 12,43,750/-
Where;
P| = Pollution Index of industrial sector
(taken as ‘50’ considering ‘Orange Category’)
N= Number of days of violation took place
Compliance status of previous inspections

[19.05.2018 Non-Complying
Non-operational

04.12.2018

28.01.2020
Therefore, number of violating days = 199 days (during 19.05.2018 -

Non-operational

04.12.2018)
R = A factor in Rupees (taken as ‘250’)'

5 = Factor for scale of operation
(‘0.5 considering scale of operation being ‘small’)

LF = Location factor (‘1.0 considering population of area being < 1

million)

Recommendations:
ensation of Rs. 12,43,750/- may be recovered from
ring 19.05.2018 —

industrial unit for non-compliance w.r.t. industrial pollution du
04.12.2018. QS}M

RD CPCB LUCKNOW Page 2 of 3
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As the industrial unit has close down its operations at Sitarganj, name of the unit
may be removed from the list.

Inspecting Officer

Rajendra D Patil, Scientist D (2_9)%\/‘ 0
N ho

Regional Directorate, CPCB, Lucknow \ \%.o""

Anurag Negi, Regional Officer "‘*’"I\?\’Fﬂe’ﬂ:/ 5

RO, UEPPCB, Kashipur alen\ ¥

Monitoring Team

Dharmnath Prajapati, RA

o~
Regional Directorate, CPCB, Lucknow ﬂ'm“

Date of inspection

January 28, 2020
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, CENTRAL POLLUTION CONTROL BOARD
REGIONAL DIRECTORATE, LUCKNOW
Visit Report: M/s Western Consolidated Pvt. Ltd., SIDCUL, Sitarganj (UK)

\ o
\‘\~ e an
N

M/s Western Consolidated Pvt. Ltd. is located at Plot No. 194 D, E, F Phase-l, ELDECO,
SIDCUL, Sitarganj in U.S. Nagar District of Uttarakhand State.

The unit is engaged in production of DG Sets and its Spare Parts. The unit was visited on
28.01.2020 in reference to the Hon’ble NGT order dated 03.12.2019 in the matter of O.A.
No 123/2018, by joint team of officials from Regional Directorate, CPCB, Lucknow and
Regional Office UEPPCB, Kashipur.

The Salient observations made duriné the visit are as follows:

Observation:

01 M/s Western Consolidated Pvt. Ltd. is engaged in production of DG Sets and DG Set
spare parts (Acoustic enclosures, control panel, base frame etc.). The consented
production capacity of the unitis 500 Nos. /month.

02 The Consolidated Consents to operate under Water Act, 1974 & Air Act, 1981 and
Authorization under Hazardous & Other Waste (M & TM) Rules, 2016 (CCA) issued by

Uttarakhand Environment Protection & Pollution Control Board (UEPPCB) is valid up
to 31.03.2020.

03 The unit obtained the NOC from.CGWA to extract the ground water. The NOC is valid
for the period of 08.02.2019 - 07.02.2021.

04 On the day of visit, the unit and its ETP was in operation, the detailed information

collected in the prescribed format is attached as Annexure.

05 The unit has provided ETP comprising of collection, equalization, chemical dosing,
aeration, settling units followed by filtration. The treated wastewater from PETP is
discharged into the CETP conveyance system for further treatment through CETP,

06 The unit has installed electromagnetic flow meters for measurement of water
consumption & wastewater generation.

07 As per log book, the average water consumption during January 01-27, 2020 was 6.00
KLD which was within the limit prescribed by CGWA.,

A\
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08 As per lo
P g book data around 91.31 KL treated wastewater was discharged in to CETP
conveyance system during December 2019 at the rate of 3.97 KLD. Thus, the

wastewater discharge quantity is much below the quantity (10 KLD) as prescribed in

the CCA issued by UEPPCB

09 The sample of ETP outlet was collected during the visit. The analysis results are as

tabulated
Sr. . PETP Inlet PETP Outlet StandardTP;ﬁ;T;'ltbed
No. Parameters Unit ™ orp 425 | RDP-426 for CE
| 01 |pH 7:64 7.01 5.12-360
r 02 | Total Suspended Solids (TSS) mg/L 238 BDL S
03 | Total Dissolved Solids (TDS) mg/L 1083 811; =
04 Fluoride (as F) mg/L - :é.DL =
05 | Ammoniacal Nitrogen (as N) mg/L i =
06 | Phenolic Compound (as CgHsOH) mg/L B.DL =
07 Boron (as B) mg/L o= =
08 | Oil & Grease :g;:: o =
?l?] ggl[j) mg/L 50.2 5.3 121[50
11| Hexavalent Chromium (as er*Y) mg/L -- gg:: 2:0 |
12 | Total Chromium (as Cr) mg/L - L
13 | Copper (as Cu) mg/L oo =
14 | Lead (as Pb) mg/L 3,0
15 | Nickel (as Ni) mg/L 0.79 15_ .
16 | Zinc (asZn) mg/L 0.27 2
17 | Arsenic (as As) mg/L BDL 0.
18 | Mercury (as Hg) mg/L BDL 0.01
19 | Cadmium (as Cd) mg/L o BDL 10

10 The analysis results indicate that the PETP is complying with the standards prescribed

for CETP inlet.
11 Around 89.4 % & 19.6 % removal of COD & TDS is found through the PETP system.

12 The unit has provided 02 DG set of 63 & 400 KVA capacity for power back up.

Acoustic enclosures and stack are also provided with the DG sets.

13 As per CCA, ETP sludge and used oil are the main hazardous waste generated in the

process. The unit has obtained membership of TSDF being operated by M/s Bharat Oil

and Waste Management. The records of hazardous waste sent to TSDF are
maintained in Form-10.

Around 1,620 kg Hazardous waste was sent to TSDF during 09.04.2019 to 23.12.2019
for disposal. '

—t
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14 The unit has installed HW display board of 6’ X 4’ size near the main entrance gate.

The information related to hazardous waste, air pollution and water pollution were

found updated on the day of inspection.

15 Calculations of Environmental Compensation

d on the methodology

The environmental compensations are calculated base
atter of OA No. 593

developed by CPCB as per the directives of Hon’ble NGT in the m
of 2017 and OA No. 327 of 2018.

As per methodology the environmental compensation was separately calculated for

non-compliance w.r.t. industrial pollution and ground water extraction.

A. Environmental Compensation on Industrial Pollution:

Calculation of Environmental Compensation is as demonstrated below
EC =PIXNxRxSxLF
=80 X 199 X 250 X 1.5X1.0
=59,70,000/-
Where;
P| = Pollution Index of industrial sector
(taken as ‘80’ considering ‘Red Category’)
N= Number of days of violation took place
Compliance status of previous inspections

P8.05.2018 ' Non-Complying

04.12.2018 Complying

| 28.01.2020 Complying

Therefore, number of violating days = 199 days (during 18.05.2018 -
03.12.2018)

R = A factor in Rupees (taken as ‘250)

5 = Factor for scale of operation
(‘1.5’ considering scale of operation being ‘Large’)
LF = Location factor (‘1.0° considering population of area being < 1 million)

B. Environmental extraction of the Ground water without NOC from CGWA:

EC ow= Water Consumption Per day x Nos of days x Environmental Compensation
Rate for illegal extraction of ground water (ECRgw)

| Area category | safe/Non notified area
Usage Industrial
Ground water extracted per day 6 m3/day

(As per NOC issued by CGWA)
ECRgw for industrial units in Safe area
(As per Table 4.6.4 of CPCB EC Methodology)

20 Rs/m?




\ EC to be levied Rs. 120/- per day
VDate of inspection by CPCB wherein violation 18.05.2018
reported
| Date from which NOC of CGWA is valid 08.02.2019
No of violating days (i.e. operation without NOC) 266 days
Rs. 31,920/-

Total ECaw for illegal extraction of the ground
water during 18.05.2018 —08.02.2019 Min. Rs. 1,00,000/- |

Hence, calculated environmental compensation for ground water extraction
without NOC from CGWA during 18.05.2018 — 08.02.2019 is Rs. 1,00,000/-

Recommendations:

The environmental compensation as given may be recovered from industrial unit

e Rs.59,70,000/- for non-compliance w.r.t. industrial pollution during 18.05.2018 —

03.12.2018.

Rs. 1,00,000/- for ground water extraction without NOC from CGWA during

18.05.2018 — 08.02.2019.

Wspecting Officer
Rajendra D Patil, Scientist D ' E .
) ) =2 099,9
Regional Directorate, CPCB, Lucknow A ot

RO, UEPPCB, Kashipur

Anurag Negi, Regional Officer e
— T‘N%Lo Lo

l Monitoring Team

Dharmnath Prajapati, RA ' @/
o .1020
o 0% 0

Regional Directorate, CPCB, Lucknow \

lDate of inspection January, 28, 2020
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DETAILS OF ANNEXURES
Annexure No OfT
Details of Annexure
No pages
\ I \ Information in prescribed format 02
\ 1. \ CPCB Analysis Report 02
i Copy of consolidated Consents  and 05
' Authorizations
\ V. Copy of NOC provided by CGWA 02
r V. Details of ETP provided by the unit 01
” Copy of Logbook maintained for water
' consumption and wastewater discharge =
F VIl \ TSDF membership and copy of Form 10 15
( Vil Copy of Environmental Statement as Form - Vv 05
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ANNEYRE T

M/s Western Consolidated Pvt. Ltd. SIDCUL, Sitarganj (UK}

01 | Name & Address of the M/s Western Consolidated Pvt. Ltd.
Industry Plot No. 194 D, E,F, Phase-l, ELDECO- SIDCUL _
Industrial Park, Jail Camp Road, Sitarganj, U.S. -
Nagar, Uttarakhand
02 | Coordinates of the Unit 29°01'35.31"N 79° 41' 5.28"E
03 | Type of Industry Sector Red
04 | Scale of Operation Large
05 | Operational Status Operational
06 | Name of main raw materials
Raw Material Consumption
Alternators 250 Nos./Month
CRCA/HR Sheets 150 MT/Month
Diesel Engine 250 Nos./Month
Electrical Panels 250 Nos./Month
Powder Coating/Painting Material 0.91 MT/Month
Pretreatment Chemicals 0.20 MT/Month
Metallic Accessories As per requirement
07 | Status of Consent under Water | The Consolidated Consents & Authorization
& Air Acts and Authorization | issued by UEPPCB is Valid up to 31.03.2020
under HWM Rule
08 | Consented Production Capacity:
Product Name Quantity
DG Sets, Spare Parts, Acoustic Enclosure, 500 Nos.
Control Panels, Base Frame etc.
09 | Source of Water Supply 01 Tube well
10 | NOC from CGWA for extraction | NOC from CGWA is valid up to 07.02.2021 to
of Ground Water - extract the ground water.
11 | Daily consumption of fresh | Around 06 KLD
water (KLD)
12 | Waste Water Generation (KLD) | As informed wastewater generation for the

month of December 2019 was 77 KL.

QoI
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13 | Unit Details of ETP

The wunit has provided ETP comprising of
collection, equalization, chemical dosing,
aeration, settling units followed by filtration.

The treated effluent is discharged into the CETP

conveyance system.

14 | Designed Treatment Capacity | Designed capacity of ETP is 25 KLD.
of ETP (KLD)
15 | Operational Status of ETP The ETP was found operational during
inspection,
16 | Flow meter(s) at inlet & outlet | The unit has provided elctro-magnetic flow
of ETP meters for measurement of water consumption
and wastewater discharged.
17 Mode of treated effluent | Treated wastewater send to CETP Sitarganj for
disposal further treatment.
18 \ Any bypass observed No '
19 | Details of HW Generation & its disposal: As per Environmental Statement (Form 5)
Hazardous Waste Quantity Generated Method of disposal
Used Oil 0.010 MT Stored
ETP Sludge 1100 Kg
\ l Cotton Waste 60 Kg Sent to TSDF for disposal
l Discarded Containers 0.5 MT
20 l Source of Air Pollution
[ Type Fuel
C it Stack
apacity of Fuel | Quantity APCDs Height
01 DG Set (63 KVA)x01 | HSD 15L/Hr Acoustic Enclosure 1.5
01 DG Set (400 KVA) x 01 | HSD 65L/Hr Acoustic Enclosure 2.5
Hot Water Generator LPG
(6Lacs K-Cal/Hr) x1 55 kg/Hr Natural Draft 20
21 | Date of Inspection 28.01.2020

—el-




ANNEXURE-TT

Central Pollution Control Board Zonal L

aboratory

Issue No. : 02

Dr of Issue : 22.11.2015

Page No.: 1 of 1

Amendment Dt: 00

Approved by : TM

lssued by: QM

PICUP Bhawan, Vibhuti Khand,

Gomtinagar, Lucknow
Phone : 0522- 4087600

s 0522 : 4087600 G‘g':i,a_?
T : 0522 : 4087602 aah Fax : 0522 - 4087602
SN 1000/ WASTEWATER
0 W/2020/31 TESTREPORT .
P | Date of test report: 11/02/2020 Date/period of testing: 31/01-1 1/02/2020
| ‘ g [Project/Test Programme NGT
= | FEA T EIT /AT AT A7/ Sample Source (STP/ETP/Drain/any other) Sitargan)
4 | ?-1'-'1,._:1“ FT UTTT fﬁ_‘-"’*"maih_\p: of Sample (Grab Composite) Gfab e
| 'l | FHF UFA T 4T 31 @ (49007 Sample Collected/Deposited by Sh. R.D. Patil, Sci. D/Sh. Dharmnath, RA
! 2| AT wEATEwr 71 [/ Date of Sample collection 28-29/01/2020
. ? SIS § FHAT 9108 41 1919/ Date of sample receipt in laboratory 31/01/2020
.' LD | AT wEA aEfa/Sampling procedure....ceennn. Please Refer........... CRZLNISOP/S 72 & CBIZIN/QRIS T/L Issue No. 01
8 | fEFTw §F srEEeea v Analysis indented by Sh. R.D. Patil, Sci. D
| O . LRsired e W@ﬂﬁmﬂ!‘sﬂ‘lﬁ Description of le/Code ete.
S | e Ut | RDPJ23 | RDP-426 | RDP-427 | RDP-428 | RDP-429 | RDP-430
b 7.64 701 1.08 7.89 6.95 7.53
. ! . (17.0°C) | (20.0°C) | (19.6°C) | (19.6°C) (19.6°C) (17.2°C)
- | TH.OHSS £ :r:l'rl 238 BDL 617 134 104 3.02
| 8 a.dtua/Tos s 1083 Sl #2460 i 476 s
| ® TRITCIER/ Floride as F R -- 146 BDL BDL
S| st ATeEe e, . BDL a3 RE
Ammaoneal Nurpeen (NH-N) s
B . FFATT Phenols as € H.OH e ::IH — 1.53 e 2.69 === 3.51
1 T/ Boron ""f:"_r“' - BDL - BDL --- BDL
§ ST 7 T/ Ol & Grease B BDL BDL BDL
¢ #1518, /coD e, 50.2 5.3 8382 381 636 34.4
0 | dE. soD ey BDL 110 7.99
FL s = faz M, e aen e
FHAA 747,/ Chramum-Vl msl AR BEn BDL
T | achmmicd R BDL BDL = BDL
13. SETRICT "‘f_’l;‘“‘ - BDL --- BDL -— BDL
B | scy s BaL BDL i BDL
S| RN o 0.79 0.95 - 0.32
16 2=IPb “f;*j_,f**- BDL BDL BDL
" | fmizn e 027 - 0.24 0.34
18| grdfrwiAs i BDL BDL — BDL
19| gewdiiHg e - BDL BDL — BDL
|
et o7 fafe 2g gpoa/Test methods followed are appended overleaf
CODE Description
RDP-425 PETP Inlet
RDP-426 PETP Outlet
RDP-427 PETP Inlet
RDP-428 PETP Outlet
RDP-429 PETP Inlet
1 RDP-430 PETP Outlet
| | End of Test Report . A
| K pVATAY '?,@-w
! ; 0z’
| l\f@’_ﬂl W\

l (Manju Srivastava)
pnt ail @ generz; Prepared by (Name & Sign)

AT Y’ \

aftrg swenarzat/ Authorized Signatory |

1 e tesults i the Test Report relate only to the items tested , 2. The report shall not be rep

roduced except in full, without the wntten permission of laborutory

—
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Parameters
— ]
H

Suspended solids
Total Dissolved

Test Method

®

APHA 4500 H+~B. 23'3Ed‘ 2017
| APHA 2F4A 1 oot =t L

Detection Range

2-12

APHA 2540 D, 23" Ed. 2017

2.5 mg/L -10,000 mg/L

APHA 2540 C, 23" Ed. 2017

=
|
|

Solids 2.5 mg/L- 100 g/L
g';ﬁ,,“;‘;’j' gg%’e” APHA 5220 B, 23 Ed, 2017 5 mg/L - 100000 mg/L
Biochemical Oxygen | APHA 5210 B, 23" Ed. 2017 5.0 mg/L - 50000 mgiL
demand (BOD) 4500 OC, 23 Ed. 2017
IS-3025 part 44; 1993 Biochemical Oxygen
Demand
Ammonical Nitrogen | APHA 4500-NHa-F, 23°Ed. 2017 0.5mg/L- 200 mg/L
(Phenate Method)
Oil and grease APHA 5520-B, 23°Ed. 2017 5 - 1000 mg/L
Boron APHA 4500-B C, 23" Ed. 2017 0.5mg/L- 10 mg/L
Phenol APHA 5530-B, 23" Ed. 2017 0.1mg/L -5.0 mg/L
Fluoride APHA 4500-F C, 23 Ed. 2017 0.5 - 50 mg/L
(lon Selective Electrode Method)
Chromium - VI APHA 3500-Cr B, 23"Ed. 2017 0.1-20 mg/L
Copper (Cu) APHA 3111 A+B, 23; Ed. 2017 0.2- 5.3 mg:lL-
Nickel (Ni) APHA 3111 A+B, 23" Ed. 2017 0.2- ;50 mgﬂ_
Lead (Pb) APHA 3111 A+B, 23;‘ Ed. 2017 0.? - 1 ggﬂ_
Cadmium (Cd) APHA 3111 A+B, 23:I Ed. 2017 0,1 5 L ?’L
Zinc (Zn) APHA 3111 A+B, 23"1 Ed. 2017 0.2 = - rg -
Chromium (Cr) APHA 3111 A+B, g3r Ed. 2017 ?0 -50 !Lg
Mercury (Hg) APHA 3112-B, 23:u Ed. 2017 = - ® pgﬂ_ -
Arsenic (As) APHA 3114-B, 23" Ed. 2017 -50p

1.APHA - American Public Health Association

2. 1S — Indian Standar

d
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ANNEXRE - I

HEAD OFFICE
Uttarakhand Environment Protection and Pollution Control Board
«Gauri Devi Prayavaran Bhawan™
46B. I1.T. Park, Sahastradhara Road, Dehra Dun

UEPPCB/HO/Con-W-202018/ ¢}/ i Date: 122018 | 5|0 (]G
To,
M/s Western Consolidated Pvt. Ltd.
Plot No 194 d, e, f, Phase-I,
Eldeco Sidcul Industrial Park, Jail Camp Road,
Tehsil-Sitarganj, Distt-U.S.Nagar.

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the “Water
(Prevention & Control of Pollution) Act, 1974 and under Section-21 of the “Air (Prevention
& Control of Pollution) Act, 1981” and Authorization under “Rule-6(2)” of the “Hazardous
and Other Wastes (Management and Transboundary Movement) Rules, 2016” notified under
“Environment (Protection) Act, 1986” as applicable (to be referred hereinafier as Water Act, Air
Act and HW Rules respectively).

PCBID -10832 Inward ID — 242222
CCA (Renewal)
Consent No. 39943/ Date :- 12-04-2019

CCA is hereby granted to M/s Western Consolidated Pvi. Ltd located at Plot No 194 d, e, f,
Phase-I, Eldeco Sideul Industrial Park, Jail Camp Road, Sitarganj, Distt- U.S.Nagar. subject to
the provisions of the Water Act, Air Act and Hazardous and Other Wastes Rules, 2016 and the
orders that may be made further and subject to following terms and conditions :-

1; This CCA is granted for a period from up to 31.03.2020 and valid for manufacturing of
following products with Capital Investment/Net Assets Values ¥ 25.04 Crs :-
S. No. Last CCA Present CCA (Renewal)
Product Quantity Product Quantity =
(Per (Per
Month) Month)

1 DG Sets, DGSet, Spare 500Nos | DG Sets, DGSet, Spare 500Nos
Parts, Acoustic Parts, Acoustic
Enclosure, Control Enclosure, Control
Panels, Base Frame etc. Panels, Base Frame etc.

2. Specific Conditions under Water Act :-
(i) The daily quantity of effluent discharge (KLD) :-

Last CCA Present CCA (Rencwal)
Trade Effluent 10 | 10
Sewage 2.5 2.5

(i) Trade Effluent Treatment and Disposal: Effluent generated from manufacturing process
(10KLD) shall be treated and disposed through CETP after primary treatment to meet inlet
effluent quality of CETP as prescribed by the State Board.

(iii) In case of non-operation/non-conforming of CETP, the unit shall make and arrangement of
own ETP of appropriate capacity to treat waste water generated from process; otherwise
unit shall stop manufacturing operation. In case of operation of own ETP, ETP shall meet
following standards .as prescribed under Environment (Protection) Rules, 1986 as

applicable and amended time to time. e o
-1- K4 sy



_ | 1‘1“ _ Between ] 6.5 10 9.0 ]
2| Suspended solids Not to exceed 100m /| ]
3 | BOD (3 days ?._'F'?_L'}_ ____' ol Not to exceed 30 my/| 1
4 jconb. l Not to exceed 250 mg/l J
-5 | Ol & Grease | Not to exceed | 10 mg/l |

and Disposal: Sewage and other domestic wastewater (2.5KLD)
shall be shall be treated and disposed through CETP after primary
as prescribed by the State Board.

(1) Sewage Treatment
gencrated from Unit
ireatment to meet inlet effluent quality of CETP

unit shall make and arrangement of

(i) In case of non-operation/1on-conforming of CETP, the
In

own STP of appropriate capacity; otherwise unit shall stop manufacturing operation.
case of operation of own STP, STP outlet shall meet following standards as prescribed
under Environment (Protection) Rules, 1986 as applicable and amended time-to-time,

Standard for STPs Il'-l_h_L'

S.No. Parameters Present Standard for

STPs achieved within five years.
(From October 2017) |
A pH 5.5109.0 6.5t0 9.0 |
[ 2. | BOD(mgl) Not more than 30 <30 i
3. l TSS (mg/L) Not more than 100 <100 |
4. l Fecal Coliform - <1000 !
(MPN/100ml) b

1. Conditions under Air Act :-
(i) The applicant shall use following fuel and install a comprehensive control system consisting

of control equipment as is ‘required with reference to generation of emissions and operate
and maintain the same continuously so as to achieve the level of pollutants to the following

standards :
S. | Stack attached with | Stack Type Fuel Emission | Emission |
No height of Quantity Control  |[standards
| (M) Fuel Equipment | notto
. i exceed
1 | DGSet (63KVA)x1 | 1.3 HSD | I5Lte/Hr Acoustic z L
Enclosure 1
7 | DGSet (400KVA)x 1 |25 HSD | 65Lu/Hr Acoustic 2 '
{ _ Enclosure i
3 | HotWater Generator | 20 LPG 55Kg/Hr Natural =
! (6Lacs K-Cal/Hr) x 1 Draft

In case O.f stoppage of junctioning of air pollution control equipment, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report i
this regard 10 be dispatched immediately. s

(i) Noise from 11?.: D,G: Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night am;aélay‘:im .
€ As

prescribed for respective areas/zones (Industrial, C i
: S , Co 8 idential. Silence) whi
hipnirarielly mmercial, Residential, Silence) which

E:;ndirnt:; ._ lgtj:lstlriaiz\lrea Commercial Area | Residential Area| Silence Zone
_ I J ay | Night Day y : :
level in _time | time tim)e I’:iiilll l[il:fe P:iighl o ooy
b Leq [ 75 | 0 | 65 | 55 |58 |48 T84
- s 3 40

Lay [une

from 6. 00 am 10 10.00 p m, Night time: from 10.00 p.im. to 6.00 a.m

L4 (;Pndifium‘ und‘ur Hazardous'and Other Wastes Rules, 2016 :
(1)  Number of authorization and date of issue : : -

Ehe i _2-
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Annexure

Specific Conditions :- larly submit
The applicant shall provide ISI mark water meter to each water supply source and shall regularly suom!

; e 2 . i ion-3 of Cess Act.
returns of water consumption in the prescribed form and pay the cess as specified under Section-3

The applicant shall submit audited balance sheet of the unit at the end of each financial year so that fee

submitted by the applicant could be assessed.

3. The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform etc. as per

requirement for monitoring the air emissions and the same shall be open for inspection and use at all times by

he Boards staff. The chimney/stack attached to various sources of emission shall be designated by numbers
such as §-1, S2 etc. and these shall be painted/ displayed to facilitate identification.

The industry shall ensure interlocking of air pollution control devices and production processes.

Solid wastes generated from the industry have to be disposed in manner so that contamination of surface water

bodies/sround water/soil etc. does not take place.

6. The industry shall take adequate measures to control of noise from its own source 50 s to comply with the

standards as may be applicable.

. The applicant shall develop three rows of green belt on the premises with plant species as suggested by the

Central Pollution Contrel Board.

8. The industry shall strictly adhere with the specific and general conditions issued with CCA order. Any
violation of stipulated conditions may attract legal action under the provisions of Water Act, Air Act and
Environment (Protection) Act and Rules made thereunder.

9. The industry shall ensure all safety measures and shall undertake periodical assessment by the competent

authority.

_Unit shall ensure manifest system in Form-10 of Hazardous and Other Wastes Rules, 2016 while disposing

T

2

Lh I

e |

1

o

hazardous waste.

11. Hazardous waste should not be stored beyond a period of 90 days.

12. The industry situated nearby the River Ganga and its tributaries shall ensure the treatment facilities and
disposal arrangement in such a way so that no waste water is discharged in water stream or water bodies.

13, The unit shall operate according to the provisions of the letter dated 21.03.2006 of Ministry of Environment &
Forests for Industrial Area. :

14. The unit shall strictly comply with the provisions of Water, Air & E (P) Acts and Rules/Notifications made
thereunder.

General Conditions: .
1. The applicant shall get analyse the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UEPPCB.
. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

B}

Lad

_ Treated waste water and domestic waste water shall be disposed jointly at one disposal point. The applicant

shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit campliance report of stipulated
conditions within 30 days of receipt of this CCA. If, at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initizted against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof.

6. The industry shall provide uninterrupted entry to the STP’s/ETP’s inlet and outlet points, Air Pollution Control
equipment and stack for smooth sampling/monitoring of efficiency of pollution corntrol measures.

7. The industry shall provide “Inspection Book” at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to

oceur in excess of standards laid down, such information shall be reported to the Board’s offices and all other

concerned offices. In case of failure of pollution control equipment, the production process connected to it
shall be stopped with immediate effect. - :(: ns,

R0
E J_? /




(1) The Factory Manager of M/s Western Consolidated Pvi. Ltd, U.S.Nagar is hereby

g‘mnled an authorization to operate a facility for collection and storage of Hazardous wastes.

(1) The authorization is granted to operate a facility for generation, collection and storage of
hazardous wastes within factory premises for following category of wastes :-

S.No. Category Quantity of Waste for which | Mode of Disposal
(Schedule-T & authorization is being issucd
| Schedule-11) (MTA)
| 1T | ScheduleI-5.1 0.600 Recyclable
| 2 | Schedulel-35.3 - 240 Secure land fill
| 3 | ScheduleI-125 6.0 Secure land fill
| 4 | Schedulel-21.1 0.120 Incinerable
| 5 | Schedulel-33.1 3.00 Secure land fill |

(iv) The authorization shall be in force for a period from up to 31.03.2020.

(v) The authorization is subject to the conditions stated below and such conditions as may be
specified in the rules for the time being in force under Environment (Protection) Acl,
1986.

Terms and conditions of authorization :-
(i) The authorization shall comply with the provisions of the Environment (Protection) Act, )
1986, and the rules made there under.
(ii) The authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCB/PCC.
(iif) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
wastes without obtaining prior permission of the SPCB/PCC.
(iv) Any unauthorized changes in personnel, equipmetit as working conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization.
(v) 1t is the duty of the authorized person to take prior permission of the SPCB/PCC to close
down the facility.
(vi) An application for the renewal of an authorization shall be made as laid down under these
rules.
(vii) The unit shall comply with any other conditions specified in the guidelines issued by the
- MoEF or CPCB/SPCB from time to time.

This CCA is valid for Fabrication, Surface Coating & Assembling Processes only. -~

oy un

Compulsory documents to be submitted by the Industry/Unit ;-

(i) Annual return in Form-4 and Waste Disbosal Manifest in Form-10 und ; 5
B and Other Wastes Rules, 2016 and Third Party Audit Report. e asp s )
(n) Environment Statement in Form-V of Environment (Protection) Rules, 1986
(iti) Quarterly compliance report of the CCA, photograph of ETP/APCs : :
Area.
Unit has to apply for renewal of CCA well in advance of 60 day

: . f expiry of this CC
8. Competent Authority reserves the right to cl i e e ¢ g
Comp g change/modify/add any time any condition of this

9. Unit has to comply with the other g iti
co : general conditions as annexed i -

ijlly provision of this CCA and provisions of the Water Acthi—?rwizi ND(]; ;Ompllance

and Other Wastes Rules, 2016 will results in legal action d’ an . Tazardous

Rules. under the aforesaid Acts and

MWaste Sio ragew

-]

Copy to: Regional Officer, Uttarakhand Environment Prote Member ‘retary

okt ; : ction and i
Kashipur, Distt- U.S.Nagar for information and compliance Qfﬁfg];‘lon Control Board,
) me.

[

Chief Environment Officer

?Q-a( °I'le05




9. The industry shall dperate in a manner so that all emissions be emitted through designated chimney/stack
only. . .

10. In case of any damage to the agriculture productivily, human habitation etc. by the operation uf‘mdustry, it
shall be imperative to stap production in the industry with immediate effect and such information s.hali be
reported to Board’s offices. The industry shall be liable to pay compensation also in such cases as decided by
the Competent Authorily. ;

11.The applicant shall apply before the 60 days of expiry of CCA or any change in production types/ Pmdf‘cnm
capacity/manufacturing process/capacity enhancement’ etc. ofr any change in effluent discharge point or
emission point, :

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as may be
necessary.

13, The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous waste without
obtaining prior permission of the Board.

14. Any unauthorized change in personnel, equipment as working condition as mentioned in the application by the
person authorized shall constitute a breach of his authorization,

15. It is the duty of the authorized person to take prior permission of {he Board to close down the facility.

16. The authorization is valid for temporary storage of Hazardous Waste within premises only.

17. The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous chemicals
being used in the plant as well as air emission and waste generated within premises is displayed on Display
Board of size 6x4 feet out side the main factory gate within premises.

18.1t is duty of the authorized person to take prior permission of this Board to close and cleanup the facility for
treatment, storage and disposal of hazardous waste.

19. The applicant shall maintain record of hazardous waste in Form-3 and shall submit annual return in Form-4 on
or before the 30" day of June following to the financial year to which that return relates.

20, In no case any hazardous waste shall be disposed off on land, in dny drain, or into any water stream. All spillage
must also be safely collected and stored.

21. Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical and
chemical analysis of hazardous waste sample and report to the Board.

99 Dried hazardous sludge from the process in the plant shall be stored in double lined HDPE pit constructed
with R.C.C. or such material which does not react with the waste contained in it

23. The storage area should be fenced properly and Sign/Notice Board indicating ‘Danger’ and ‘Hazardous’ shall
be displayed at appropriate position both in Hindi and English.

24. The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on impervious
floor under covered shed. Hazardous waste il required shall be sold only to Registered Recyclers/Re-
I)]‘DECSSDI'S.

25. In case of any transportation of hazardous waste, the details in Form-10 of the Hazardou

d Other Wastes
Rules, 2016 shall be submitted to the Board.

Chief Environment Officer '

-
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Regional Director
Uttaranchal Region

Te T WeEY R
Government of Indie

chradun o
e Ceniral Ground Water Autharily

WMinistry of Water Resources,

River Development & Ganga Rejuvenation
File Na: Date:

Dated: 02/02/2019

File No: 21-4/833/UT/IND/2017 —| 08 F
NOC No: CGWA/NOC/IND/ORIG/2019/4803

To
M/S. WESTERN CONSOLIDATED PRIVATE LIMITED
PLOT NO. 194 D, E, F, ELDECC SIDCUL INDUSTRIAL PARK
SITARGAN]-262405, BLOCK SITARGAN]
DISTRICT UDAM SINGH NAGAR
UTTARAKHAND

Sub: NOC for ground water withdrawal to WESTERN CONSOLIDATED PRIVATE
LIMITED in respect of their Steel Fabrication Industry manufacturing unit located at
Plot No. 194 D,E, F, ELEDECO SIDCUL Industrial Parl, Sitarganj Town, Sitarganj
(MB), Block Sitarganj, District Udam Singh Nagar, Uttaralchand- reg,

Refer io your application for grant of MNOC for ground water withdrawal dated 30/03/2017.
Based on recommendations of Regional Director, Central Ground Water Board Uttarakhand
Region, Dehradun vide their recomunendations dated 05/02/2019 and further deliberations
on the subject,the NOC of Central Ground Water Authority is hereby accorded to WESTERN
CONSOLIDATED PRIVATE LIMITED in respect of their Steel Fabrication Industry
manufacturing unit located at Plot No. 194 D,E, F, ELEDECO SIDCUL Industrial Park,
Sitarganj, Town Sitargani (MB}, Block Sitarganj, District Udam Singh Nagar, Uttarakhand.
The NGC is valid frorm 087 02/2019 il 07/02/2021 and is subject to the [ollowing conditons:

P

The firm may abstract 6.00 cuan/day (and not exceeding 1806.00 cu.m/year) of ground
waler, through existing 01 (Ore) and proposed 0 (Zero) tubewell only. No additional
ground water abstraction structures shall be constructed for this purpose without prior
approval of the CCWA.

2. All the wells shall be fitted with digital water meter by the firm at its own cost and
monthly ground water absiraction data shall be recorded in a log book. Compliance to
this condition shall be reporied within one montii from the date of issue of this letter.
WESTERN CONSOLIDATED PRIVATE LIMITED, in consultation with the Regional
Director, Central Ground Water Board Uttarakhand Region, Dehradun shall
implement ground water recharge measures at least to the tune of 8946.35 cu.m/year as

o

Near Balliwala Chowk, Dehradun — 248 001 Phone: (0135) 2761675, 2769533, Fax: 2?6\‘9@%‘.— S

Central Ground Water Board, Uttaranchal Region, 419—A, Kanwali Road,

Email ID: rdur-cgwb@nic.in, Website: www.cgwb-noc.gov.in

:“\.
2 e




lrom the date of issye ofthis lettey. Firm shal

. I also undertake periodic maintenance of
atits own cost,

wdmrge structures

4. The plmlogmphs of the recharge structures after completion of construction of the
5:““0 shall be furnished immediately to the Regional Director, Central Ground Water
hk"r_dl'd Ultarakhand Region, Dehradun for verification and under intimation to CGWA
office, New Delhi.

5. The

firme shall ensure proper recycling and reuse of waste water after adequate
treatment.

0. Action taken report in respect of S. No. 1 to 5 shall be submitted to CGWA within one
year period.

7. This NOC is liable to be cancelled in case of non-compliance of any of the conditions as
mentioned in S. No. 1 to 6.
8. This NOC is subject to prevailing Central / State Government rules / laws or Courts

orders related to construction of tubewell / ground water withdrawal / construction of
recharge or conservation structure/discharge of effluents or any such matter as
@ ‘applicable.
| 9. The firm shall report self compliance online in the website (www.cgwa-noc.gov.in)
within one year from the date of issue of this NOC.

10. This NOC does not absolve the applicant / proponent of this obligation / requirement
to obtain other statutory and administrative clearances from other statutory and
administrative authorities.

11. The NOC does not imply that other statutory / administrative clearances shall be
granted to the project by the concerned authorities. Such authorities would consider
the project on merits and be taking decisions independently of the NOC.

z1\4
Regional Director
Copy for information to: )
@ 1. The Member Secretary, Uttarakhand State Environment Protection and Pollution
. Control Board, Delwadun with the request to ensure that the conditions mentioned i
the NOC are complied by the firm in consultation with the Deputy Cﬂmmissiuner/
District Collector/ District Magistrate, District Udham Singh Nagar, Uttarakhand.

The Deputy Commissioner/District Collector/ District Magistrate, District Udham
Singh Nagar, Uttarakhand for necessary acton.
3. Guard File 2018-19.

1

Regional Director
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WCPL IMS MNT 06 1tV 03" DATE 13.03,201
;,f;f ;";,, ~ WESTERN CONSOLIDATED PVT. LTD. SITARGAN/J
e EFFLUENT TREATMENT PLANT DAILY LOG SHEE T
DATE - ol ¢/ |22 ¢
CHENMICAL CONSUMPTION & STOCK RECORD
S.NO. | SHIFT TIME NAME OF CHEMICALS U.0.M. STOCK coms_um_P_Tlo_ﬂ BALANCE |
T 9 eoh™ M x o I T & - |
"2 | cigern ALUM X 250 65 IR 1. .
3 o __S_u(_llum I ypoCnloride L‘Fr Y/ I ¢! |
4 Poly tiock s £¢9 '__J'_ o Fe-f '
5 DAP Ky Jo & . 127
6 HCI LAy 15 7 SN N .
7 CAUSIIC kY 8 B S % /.
8 | JAGGERY kg a6 A 4 o
1 LIME B 15 N
2 ALUN el e
3 Nh Sodium HypoChloride S
4 |Poly flock - ]
5 DAP B )
6 HCL o
7 [CAUSIIC
—F TAGGIRY T
POWER CONSUMPTION RECORD
. NERGYNETERREADNG | -
sNo | sHiEr e TOTAL KWH CONSUMP TION IN A DAY
| | iNImIAL KWH FINAL KWH S
V1 ee A ¢ , (9!‘“"'” |
g.’sc,‘?m 5789397 kwH Aifol <5 ] 21 kyH |
2 A
TREATED WATER QTY. RECORD
ey | mee) i s WA TER FLOW METER READING — - |
SNO. A Nl KEADING AL READING Y PEFWATILR TREATZD IN A DAY
R .. = N
§ e M g
1 | 2iaepm 3042 63k 384497 ¢ ) oKL i
? N
Prom Shambr LL—A Y
OFERVERERA INCHARGE SIGNATURE
REMARKS, it any

Py o224
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WCPRLIMS MNT 06 REV 03. DATE 13.03.201
WESTERN CONSOLIDATED PVT. LTD. SITARGANJ

EFFLUENT TREATMENT PLANT DAILY LOG SHEF |
DATE -62) 81 ] 2020
CHEMICAL CONSUMPTION & STOCK RECORD
S.NO. SHIFT TIME NAME OF CHEMICALS U.0.M. STOCK [ CONSU_MPTION _EALANCE
1 Toefirl |LIN K 27 [ et |34 |
1 o J , ALUM % 245 N 240
3 g Bafm -.JOdIIJlT’l IIypoChIoride ~ H:‘ Yyl , ¢ _}_CU___
4 Poiyfl)rk B k',"}- 308 - 2 __g._.___._a'?
o DA N k- 307 [ Jo' 6
6 HCL Lbv 13 ¢ S 13
7 CAUSIIC 1 I~ {8 |0 . 4 :9
g1 ey 1 k% 34 o 31
1 L s ——
17 i ALUM o =
__"_';_-— NA Sndnur Hy pn(,hlonde . ey
4 Poly Itoz e -
== DA i B
- HC _ R
= CAUSTIC -
"'—'——8'____ TAGUGERY
POWER CONSUMPTION RECORD
T [ 1 NERGYMETER READING S
St T == S H CONSLT (
S.NO TR T b AL KWH FINAL KWH - MPTIN N A LAY
#-‘g‘pw‘ﬁ_l;/l &g;. S&Kw.” 5 I E }’2.5 — ==
L P _5 & 915 € § kwy
2 | ~NA
|

TREATED WATER QTY. RECORD -

“ WATER FLOW METER READING ——
SNO. | SHIFT LiME = —— |
. _ [INITIAL READING rnaLREADNG. TOTALQTY. PE WATER TREATED IN A DAY
Teo p 1 i JINC e
[ 3896 .37 kL 1850, 07 - o
SRS L S 130 4t
2 f"\’f)

OPERA FOR a&)ﬂ’ﬁri_}' wmprs

REMARKS, if any

Aot LAy

L INCHARGLE: SIGNATURE

PY 02 %ul




WCPLIMS MN T 06 REV 03 DATE 13.03.201

7 L
/ Canselidated

WESTERN CONSOLIDATED PVT. LTD. SITARGANJ

EITLUENT TREATMENT PLANT DAILY LOG SHEEI
DATE - 93211 20
CHEMICAL CONSUMPTION & STOCK RECORD
S.NO. | SHIFT TIME | NAME OF CHEMICALS U.0.M. STOCK C(}N“U_ME’EON BALANCE
1 [ 9lecAM[ume K9 9745 I 7
2 ALUM i 27 B Qe SN R 235
3 Sl%oPM bod:umlt,«pocnlunde 13 4/ ) | Yo
4 Poly flock k4. o 7 I ___Ja-ﬂ
3 DA P k§ e [ i _ 10° 5
6 HCL 1A I3 B (. 13
/ CAUSTIC K%Y 1] 0 £A
8 JAGGERY K9 3Y L. 3%
1 LIME g -
B ALUM . . )]
k: Sodlumlivpn(,rlcrlde B I
4 Moly fiouk
5 Nz DAP
B | HCL -
> [CAUSTIC i
=8 [JAGCERY
POWER CONSUMPTION RECORD
ENERGY METER READING |
S§NO, | SHIFT TIME f———— TOTAL KWH CONSUMPTION IN A DAY
o INITIAL KWH FINAL KWH B
e 15+ 6¢ E
il 5820 37 ,
| S 12 0pin 58 i 7 J KWH
2 W
TREATED WATER QTY. RECORD
WATER FI.OW METER READING
S.NO. | SHIFI 1ral g TOTAL QTY. PF WAIER TREATED IN A DAY
 INITIAL READING  [FINAL READING
J:00M" | 2Q50 oKt 85738 ol kb
Sigorm | = F Wl R
2 M)
f ham bt A BArs
oPERATOR BINATURE INCHARGE SIGNATURE
REMARKS, if any

Pér o4 4 LY
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WCPL IMS MMT 06 RV 03 NDATE 1303 2010

AT

WESTERN CONSOLIDATED PVT. LTD. SITARGANJ |

EFFLUENT TREATMENT PLANT DAILY LOG SHIEL |

DATE -céler] el e
CHEMICAL CONSUMPTION & STOCK RECORD
S.NO ! SHIFT TINE I" NAME OF CHEMICALS U.0.M. STOCK I CONSUMPTION ['BALANCC
T oreeAm fow | 7 o149
2 | =raapp [ALUM X 235 a5 AL
I a3 | ¥ rS-f:{i'.;"aI!',-p:C"i!crlde L5 Yo ¢ L -~
; Poly flock X3 Je-6 M | 15
IDAP Ve 155 o o ”1.1_3 , .
HCL 33 15 ¢ | O (S
- {-::;-‘._u::. c _;}) P [ o W N
\ JAGGIRY kA, 13 0 4
T J (S - — —
R N e  S— .
) j fh Soaiurm HypoChlonce . - N —
2 Paly flock - o -
: BAP g )
' HCL . . e B
CAUSTIC . -
JAGGERY

POWER CONSUMPTION RECORD

" FNERGY METER READING

TOTAL KWH CONSUMPTION IN A DAY

NITIAL KWH . _F ?‘EL AVIH o - B ]
— | 8 e0AM™ _,\.:_ 90 - wlWH 5432 Fhv & H‘:{L{*é! I;
- oo p“ i ? 23§ okuw H
N i
|
TREATED WATER QTY. RECORD
) WATZR FLON METER READING o —— '
5 NG SH) tAf -— INTER TREAL M A DAY
L ] NITIAL READING FINAL READING - i
a'rece A~ | A e e
) o | ¥§57 35’1'(!. 36(1"1_3){]. 5'-5)““
WE

CPERATOR :!"_‘._{m&] _’;}]WL’-

REMARKS, if any
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WCPL IMS MNT 06 REV 03 DATE 13.03.201

WESTERN CONSOLIDATED PVT. LTD. SITARGANJ

EFFLUENT TREATMENT PLANT DAILY LOG SHEFE |

DATE - )""Jqﬂ-.,_{\
CHEMICAL CONSUMPTION & STOCK RECORD
S.NO. \ SHIFT 'HME NAME OF CHEMICALS U O.M. STOCK CONSUMP rION BALANCE
gleAM  UME K} 69 | e3 16 ]
i o |ALUM Ky 230 _95 q<5
|Sodium HypoChloride Ly Yo i
Poly flock K 395 'T L (.
o B W L1 T
- —— Liss ) e | {3
CAUSTIC KO 2d o &
JAGGERY KO, 21 02 Bk
[LIME - N =
ALUM I S 1
Sodium HypoChloride =
Nn Poly flock e
DAD o ——
[HCL o o
[CAUSTIC
[JAGGERY
POWER CONSUNMPTION RECORD
SNO | SHIFT TIME _ ENERGY METER READING TOTAL KWH CONSUMPTION IN A DAY
C | INITIAL KwiH l FINAL KWH -
[ 9renm lsgyn-arkuH \5&5«:?-(3 Q-9 kw H
5 !9 ofM o
i \ PA \ \ |
TREATED WATER QTY. RECORD

B

WATER FLOW METER READING _
S.NO. SHIFT 1IMF TOTAL QTY. PIF WATLR TREAT ED IN A DAY
INITIAL READING FINAL READING
. B A
glechm | 7949 49Kt 1867 99 ]
550" 5 -Gl
> | M |
a\w«’w’ g.’lM é-'u*
OPERATOR SINATU

INCHARGE SIGNATURE

REMARKS, if any
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WCPL IMS MNT:06 REV 03: DATE 13.03.2015

e

AW . WESTERN CONSOLIDATED PVT. LTD. SITARGAN.
\ o EFFLUENT TREATMENT PLANT DAILY LOG SHEET

DATE - o ]ed]2e20

CHEMICAL CONSUMPTION & STOCK RECORD

SHIFT TIME | NAME OF CHEMICALS | U.O.M. STOCK CONSUMPTION | BALANCE

S.NO
1 g:camﬁ LIME K} &5 03 e
2 & 1nopm [ALUM % RAS 05 [ 220
3| |Sodium HypoChlonide 1 Ho e Ye
4 Poly flock }\3: Jo'Y k- 303
5 DA e 203 I 1 e
6 HCL L7 )3 . o 113
7 (CAUSTIC T . J N I " £o
8 JAGGERY K- 24 e 28
1 LIME
e ) & e e )
A ALUM § .
3 Sodium [_lﬁug(‘.hlaride — .
4 Poly flock B N | ~ =
5 DAP [— =
6 HCL ]
s R CAUSTIC
= JAGGERY
POWER CONSUMPTION RECORD
== - FNLCRGY METER READING -
S NO SHIFT IIME [ e i—— e | TOTAL KWH CONSUMPTION IN A DAY
~INITIAL KWH FINAL KWH S
1 Sreanm | eg52-69 kwh [5G 61 SYKIN 9- 86 kwH
Slisepm B
) N

TREATED WATER QTY. RECORD

SO G 5% i WATER FLOW METER READING .y
, SHIFT TIME [~ Y. PF WATER TREATE
= INITIAL READING FINAL READING e s
T 3TseA" ——— _ ———————
| T I8 ,pr ]Séf 53 KL 387} ?"HL 3.41 kL
e ] MR

(

—

3 ’&06\4
PLRATOR sw/\&}m Shemk '&j”"(

INCHARGH SIGNATURE

REMARKS, if any

¢ ob 524



WCPLIMS MNT 06 REV 03: DATE 13.03.;

"qu — WESTERN CONSOLIDATED PVT. LTD. SITARGAN.
Corsaisnies EFFLUENT TREATMENT PLANT DAILY LOG SHEET

DATE :- ©q]|ej)2e20

\ CHEMICAL CONSUMPTION & STOCK RECORD

\ S.NO. \ SHIFT TiME\ NAME OF CHEMICALS U.0.M. STOCK CONSUMPTION BALANCE

greo™ |LUME K £ A g

, [ALUM k- 220 +8¢ o5 g5
S‘ 75 yre: \Sodium llypn(..hloride |y to 0) 33

\Pinu;k K 3¢ % I doii
DAP X a0 N 20°)
HEL Ly KEZA. Y S 73 |
CAUSTIC. K- 48 2 . |
JAGGERY ky 39 I 13— Ly

LiM » —
\EJM B

NH ‘Sodium HypoChloride e
|Poly flock e e
DAP

|[CAUSTIC
[JAGGERY

POWER CONSUMPTION RECORD

"ENERGY METER READING
S.NO. SHIFT TimiL |~ - TOTAL KWH CONSUMPTION IN A DAY
- INITIAL KWH FINAL KWH ‘
g_'cef)m s & 9
0 Sy kWY SE 779 KWy
’ \s:'sof-_rﬁr_\ S82>1 724 kv H

2\&’»‘]\_- [

TREATED WATER QTY. RECORD
WATER FLOW METER READING

TOTAL QTY. PF WATER TR
INITIAL READING |FINAL READING EATED IN A DAY
287)° % Pa?c g0 % cou
l
pm Shemler i
ovmmroagﬁwrum &\E T f:?g:mmum

REMARKS, if any

Fg 6}6} 2Y
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oy — e WCPL:IMS MNT 06 REV 03
44y . 06 REV 03: DAT ;
SN WES E 13.03.201
e .. TERN CONSOLIDATED PVT. LTD SITARGANJ S
EFFLUE )
FFLUENT TREATMENT PLANT DAILY LOG SHEE |
DATE:- o] o) 200
CH
~HEMICAL CONSUMPTION & STOCK RECORD
SHIFT TIME
: ! | NA@'I_E_ OF CHEMICALS U.0.Mm. STOCK CONSUMPTION | BALANCE
Joe Am o (LIME 5 (
: ALUM ifes 29 . s
5% 0P K- 295 IKF 08
: Sodium HypoChloride |4y 39 o J9
4 Poly flock Ko Je.2 o ' 3e:2
‘; afLP 4 Jf-‘:'}} fs Je]
7 CAUSTIC LK%; f& ; %Q
8 JAGCERY K 36 o 2L
N LIME 7 o -
ALUM . )
3 Sodium HypoChloride
4 Nﬁ Poly flock
5 DA B
B.- AcL .
7 CAUSTIC
) JAGGERY
POWER CONSUNMPTION RECORD
! FNFRGY METER READING )
S NO SHIET TIME - TOTAL KWH CONSUMPTION IN A DAY
INITIAL KWH FINAL KWH _ S
oo AN ] Kl & 35 kvl .
1 é:wr’m 587178 kwH (5883 9-S7 KWH
2
TREATED WATER QTY. RECORD
WATER FLOW METER READING e
SNO | SHIFT TIME TOTALQTY PF WATER TREATED IN A DAY
INITIAL READING FINAL READING B
Ylech p
1| Biserm | 3768kt 3974 e okl
2
w Shem¥r '/ ! s ”
OPERATOR SINA%}%‘[T ING ht;ﬁn_L.,.u. Iﬁé%ﬁ
REMARKS, ifany P, (1010 v on

Mye T @ Myerr 1S dme

k.

@ t} ob ‘5'23.).‘\

|



|
|
WCPL:IMS MNT 06 REV 03 DATE 13.03.201¢

A
Conscliciats

WESTERN CONSOLIDATED PVT. LTD. SITARGANJ

FFFLUENT TREATMENT PLANT DAILY LOG SHEL |
DATE -1 lo(|2622
CHEMICAL CONSUNMPTION & STOCK RECO RD
S.NO SHIFT TIME NAMF OF CHEMICALS U.0.M. STOCK CONSUMP_TLON BALANCE
A B L ( 31 _es | 5@
5 2. eeAm [ALum _ ¢ AR89 ) S .
3 S 13epm [Sodum HypoChioride P 39 N B | 39
4 - Poly flock ké‘ Jo-L ) 1 3
=% DAP K8 Je $9°9
6 | HCL Ly <f 0 o c8
7 CAUSIIC Ky~ £/ - £
8 JAGGERY Ky 24 o o6
1 LIME " o o
2 ALUM N B e A
3 Sodwm HypoChloride S -
4 ﬂ.ﬂ Poly flock
B DAP -
6 HCL B
CAUSTIC o
8 JAGGLERY
POWER CONSUNMPTION RECORD
~ ENERGY METER READING
SNO | SHIFT TIME TOTAL KWH CONSUMPTION IN A DAY
INITIAL KWH FINAL KWH
: = - In3 chyn
. 9lroeAm £891-35 KuH S9o0o L0k g9 %
e 18 00m /6-85 Ky p
# NH
TREATED WATER QTY. RECORD
WATER FLOW METER READING
SNO | SHIFT TiME —— TOTAL QTY PF WA IER TREATED IN A DAY
INITIAL READING FINAL READINC
9! eopm 768 r _'
1 3¢ oKL 3894 395K1 :
5!138fm > 3kt
2
E)j'l}"“'l Sheomtee” » .
OPERATOR SINATURE ﬁkf)ﬁ?\”ﬁ‘éﬁlﬁgqmu%
REMARKS, 1 any

{’9 o7 ] 24




WCPLIMS MNT 06 REV 03 DATE 13.03.2019

WESTERN CONSOLIDATED PVT. LTD. SITARGANJ
' EFFLUENT TREATMENT PLANT DAILY LOG SHEET

DATE  Mlel|2et¢

CHEMICAL CONSUMPTION & STOCK RECORD

S.NO. \ SHIFT TIME | NAME OF CHEMICALS U.0.M. STOCK ! CONSUMPTION | BALANCE

| JreefnJume __ Ky 5¢ [ s |84

: S:3epwa [ALUM k) 283 &5 KERY

3 [Sodium HypoChlonde [ 3 a9 o 39

4 Poly flock K Jo-l i) (. gJf 100

5 DAP KA 30:0 A 494
.- HEL L 5§ s 58

7 CAUSTIC J< 9~ b1 o /1

8 | |JAGGERY Ko {6 (. Y
1 LIME N

ALUM e o

3 Sodium HypoChleride B

4 pA Poly flock -

5 DAP

5 HCL e

7 CAUSTIC B

8 JAGCERY

POWER CONSUMPTION RECORD
T ' T NCRGY METER READING _
SNO. | SHIFT TIME o — TOTAL KWH CONSUMPTION IN A DAY
S| iTAL KwH FINAL KWH | B
: Slechm 5900-QckwH |530( Jokwh {-6eKwH
S Japm
2 W

TREATED WATER QTY. RECORD

WATER FLOW METER READING —
S NO. SHIFTTIME —— TOTAL QTY. PF WATER TREATED IN A DAY
INITIAL RIADING FINAL READIN ,
e ey = I
5130rm 23 ki 388+ 57K 5 - J8KL
2 N A

OPERATOR suﬁ&[ﬂm S}cmhf | é,'w-/( -{v{;b-

JIARGE SIGNATURE

REMARKS if any

QB \» ﬁb‘l)’\

5 J L4 —




'| : WCPL:IMS:MNT:06:REV 03: DATE 13.03.2(

WESTERN CONSOLIDATED PVT. LTD. SITARGANJ
o EFFLUENT TREATMENT PLANT DAILY LOG SHEF 1

DATE - 16] 2§) 2020

CHEMICAL CONSUMPTION & STOCK RECORD

S.NO. ] SHIFT TIME | NAME OF CHEMICALS U.0.M. STOCK CONSUMPTION | BALANCE
1 Q! oceAm [LIME oy sy o3 S
2 ) ALUM k. 178 05 273
: 5:3erm - - 2
3 Sodium IHypoChloride Ly 39 & 33
4 Poly flock K5 3oi0 N 299
/ . DA K9 239 ) 290
| : et Ly 59 . o 59
| 7 CAUSTIC o ¢l e d)
8 JAGGFRY Ky 74 o 3Y
1 LIME B
g ALUM SRR .
3 W, Sodm | ypoChloride o
4 Poly flack -
—— oy
- HCL A
A CAUSTIC
8 JAGGERY -

POWER CONSUMPTION RECORD

~ IENERGY METER READING

SNO. | SHIFT TIME - TOTAL KWH CONSUMPTION IN A DAY
o INITIAL KWH FINAL KWH .
9io0AM ] - 1 20cys
1 5130PM 5506 BOKMH 592"' ,QSJMH j&lg Koty
2 NA

TREATED WATER QTY. RECORD

WATER FLOW METER READING

SNO. | SHIFT TIME : TOTAL QTY. PF WA IER TREATED IN A DAY
INITIAL READING FINAL READINC
Qreeam
1 5!130PM 388;‘ S:] kL 3&3’30 [,/. i KL
2 NA
Caem Shwber bR
OPERATOR SINATURI: el A A

INCHARGE SIGNATURE

REMARKS, if any

Foi 24




WCPLIMS MNT 06.REY 03. DATE 13,03
WESTERN CONSOLIDATED PVT. LTD. SITARGANJ
EFFLUENT TREATMENT PLANT DAILY LOG SHEE T

2014

DATE - 13] edj 300

CHEMICAL CONSUMPTION & STOCK RECORD

SHIFT TIME ‘ NAME OF CHEMICALS u.o.m. STOCK
Jleemuwe Ky 5
ALUI T % 73
e | M e e s ‘P_ﬂ- ‘ﬂ,
SRL Sodim fypoChloride LI?" 39
Poly fiock Ky 29-9
DAP kS 238
HCL o Ll 598
CAUSTIC e | ¢l
A _[HAGTLRY B Xl 24
] ume ==
1 ALUM )
3__1 :W} Sodium HypoChloride
4 Paly ftock
5 DAP -
N HCL o
7 ICAUSTI( . e S
8 [JAGGT |
POWER CONSUMPTION RECORD
| [ NERGYMETER READING R —
S NO SHIFT Tt e — | TOTAL KWH CONSLMPT ON IN A DAY
| INITIAL KWH FINAL KWH R
Yz

TREATED WATER QTY. RECORD

SNO. | SHIFT TvE ]‘ WATER FLOW METER READING —
™ - ) L REA a AL QTY. PI ) ‘R TREATE
g |INITIAL READING FINAL READING NATER TREATED IN A DAY
' M . o
1 Gleap | 38917} kL lggé.}@u -
5 513 ef” ‘1 L
2 NG

lél/\i(é%fURE

OPERATOR S|NAT\§?‘ém Shanks

.

REMARKS, if any

fase tn A 2y

—



WCPL IMS J

VR4

1V 03 DATE 13 03201

| g.,;g? <cc.  WESTERN CONSOLIDATED PVT. LTD. SITARGANJ
o LIFLUENT TREATMENT PLANT DAILY LOG SHIE L |
DATE - (@ gd ]2 oo
\ CHEMICAL CONSUMPTION & STOCK RECORD
S.NO \ SHIFT TIME: } NAME OF CHEMICALS U.0.M. STOCK GCONSUMPTION | BALANCE
| qlopm  |Lmt ) k§ by 03 -
R R (YUY S k) 248 1. o5 243
3 J S Befr Sodium HypoChleride 1~ 9 0 J9
‘ Poly flock )9 29-8 Y |22 |
DAF K4 A9:7 o -
| HCL S <8 ¢ S8
(_:{‘_U."-i-i B _.,__.__E’&_ £/ |l o —.I_f"L
8 JAGGEIRY : K0 QY o L £Y
1 S LIME <. B =
2 ALUM R
L Scdium HypoChloride SE—
4 Paoly flock _ e
5 DA a
. CAUSTIC - o
[ |JAGGERY ) o
POWER CONSUNMPTION RECORD
F— 1 NERGY METER READING S
SNO | SHIFT Tl TOTAL KW Cunit it 1l - 1t A DAY
L |r\111i.v\l KWH FINAL KWH -
3feen” | 5935.)8 KW H . B
| e 5944.99 3-87 kv
2 NH
TREATED WATER QTY. RECORD
SN0 | SHIFT TIME WATES FLEME S N TOTAL QTY. PF W -
- " INITIAL READING FINAL READING ek IREN ERIN AR Y
reapm . i
2 NA
|
o \&.U*" om b~ & («e:/u‘-‘ A
OPERATO SINATUTE T boafNA T URE -
REMARKS f any

9 129 29



A

4"__ WCPLIMS tNT 0F 198 v/ 03 DATF 13 g2 2019
4 WESTER_N CONSOLIDATED PVT. LTD. SITARGAN.J
EFFLUENT TREATMENT PLANT DAILY LOG St} |
ATH Qole)] 2020
. | CHEMICAL CONSUMPTION & STOCK RECBRD
SNO. \ SHIFT TIME | NAME OF CHEMICALS |  U.O.M. STOCK | GCONSUMPTION EALA_rch
9 LoopmlLiME Ko yg ok u3
ALUIM v
1% - ! I3 oS K LS H
S Sodium H;‘L-(.(‘h[OI'IdE u?u JCJ ”‘3"& _._;3@
Poly flack Ky 393 f [ 294
DAY b4 | 99f <1 29:5
S ) S o 0
ICAU STIC T ks () 0 &
JAGGERY )8 2Y - { LN
L = . —
\ ﬁ”‘ﬁ - - L
Nl} Sodnun HyonuChionde - N ] Semcven =
Pol_y theae: _ L . N ] I
DAL
[HCL _ Ry
CAUSTIC . I
IJAGGERY
POWER CONSUMPTION RECORD
\ :}-m'; il D RGY ME [ER READING _ TOTAL KWI T GOM LR TION N A DAY
sl o ' NITIAL KWH FINAL KWH NI
S S : 8
. gmnﬁm 5794y4.99 JewH 5963-’{2 '@ Lfﬂ k'-d“ L?)
4 Si3emm o A ;
9 NA
TREATED WATER QTY. RECORD
WATER FLOW MI:"I'E.R READING T
SIS | SRIETTME lel NEADING FINAL";F.ADI-I\TC— RERTAL QT FE WATHR TREDIS '”N_'_’\_Djt_
T 97eepm S Kkl 71
! 573 0pm iy g0k ¢ 170
;‘ . _my«,ag

REMARKS 1l any

OPERATOR s.;mne(’ﬂ’fr‘m'm hr

,A,,,J AN

boopdes

Hooiamn TURY

_J

R, 4 9 2
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WCPL IMS MNT 06 REV 03 DATE 13 03 201

/ ﬂp | WESTERN CONSOLIDATED PVT. LTD. SITARGANJ

.éi?’ Consolicdu'e FFFLUENT TF\?EATMENT PLANT DAILY LOG SIHI |

DATE - 3] Jod] 2028

CHEMICAL CONSUMPTION & STOCK RECORD

S.NO. | SHIFT TIME | NAME OF CHEMICALS U.0.M. STOCK CONSUMPTION | BALANCE|
1 Bjongr" LlME__ - k‘,} Y3 — o2 K& R L__
v S13epM ALUM )@, 258 05 kY- Qe
3 - |Sadium HypoChloride 2o 38 o |.3¥
i Poly tlock ko 19.¢ | |
5 pAr Ky 255 ‘! By
B HCL ) [ < 0 88 |
7 CAUSTIC X9 £l o 6 |
8 JAGGERY K& 392 12) LR
P [ |
2__ an /\LUI‘{; - SRS awl
3 Sadium HypeChlonde _
4 I;HI‘-;.IEH-:!* o =
5| D.AP i —
G [HCL -
7 CAUSTIC 5l -
6 IJAGGERY

POWER CONSUMPTION RECORD

" ENERGY METER READING :
S NG SHIFT TIME = [ TOTAL KWIH COMNCUMPTION IN A DAY
INITIAL KWH FINAL KWH
1 Jloo A™ SCYART %0 3 Ul
'SE'SAG?M 9-(‘_? KUH
2 NV

TREATED WATER QTY. RECORD

WATER FLOW METER READING .
S NO SHIFT TIME - TOTAL QTY. Pl WA TRLATLD INA DAY
INITIAL READING FINAL READING
- ”_j)"ue-ﬁ"“ 15 ! -
- 06 b6 kL o *Je kL ;
B ER bk oot o4
- ;
. )
el b Ae
OPERATOR SINATUR INC ARG SIGNATURE

HEMARKS, if any

fa 15 92




r— — WCPL.IMS M1 06 RV 03 DATE 13 U320
e . | : S
\-”;__/.Fl_p e WESTERN CONSOLIDATED PVT., LTD. SITARGANJ
FEPLUENT TREATMENT PLANT DAILY LOG SHI | '
DATI 2a)11202 o ’
. CHEMICAL CONSUMPTION & STOCK RECORD
S.NO. SHIFT TIME NJ'\MI_ Of s HEMICALS u.o. l"uT ’ STOCK ('ONSUFJ'PT!ON J BAL;QNCE
U | 9reo AM | I 2 L o242 1 J7
I % C":-' " N ‘J” =5 L ) }'.’:l— "253 &S —lr__’ijg : —‘
- *i L] W 3op Sndl_l_un HypoChlonde M.y»u 38 17 k J_Q
T Poly flock Ky 29-5 i 294
M DAP kY- 294 Y JIEVEC N
8 HCl o L 58 e S8
_ 5 . CAUG T B k&, & o §)
8 1 JJAGGH 1y ___ka__ 22 6 22
—§ LI RS ) e
i l\LUM ——
T A B _Sodmm ltypoChloride o sy
__-d " Pm\\_’ fiack ) - T—
5 DA - I B
e HCl S e ESSE—
7 CAUSTIC - - _ _ B
B JAGGI 1y R  E—
POWER CONSUNMPTION RECORD
— T | NIFRGY METER READING N
S NO SHI T TIME o : B B R = 7] TOTAL KWH ZO0 S0P TION IN A DAY
- . L 1M K‘:NH_____- = FINAL KWIH -
] Qloeh™ | &a93.09kwH 5585 8 9IKiH |- 80 kw M
Glaep | - :
2
TREATED WATER QTY. RECORD
5 NO SHIFT TH AT RGN e TER o2 ADING TOTAL QTY -
o] g i S 3 L AT T# ATHT v
B - INITU\I READING . |[FINAL READINC A RSO R
Gl o0 v % —_—
1 19 o 39\0 ?‘ kL. i .?ﬂfg'~5?k|. (,,'g_z kL
/8 }lg\)lﬂﬂ Wju"bu—,
OPERATOR SINATUR! CHINTGE AIONA TURE
REMARKS, f any . I | J

B 6 M




WO IME BT Do b W00 TanTd 1303 21

o ) B
VAVA . WESTERN CONSOLIDATED PVT- LTD SITARGAN]
o FEFLUENT TREATMENT PLANT DAILY LOG G111 1

DATY ay\12e Lo

CHEMICAL CONSUMPTION & STOCK RECORD

S.NO. | SHIFT TIME | NAME O1 CHEMICALS U.O.M. STOCK CONSUMPTION | BALANCE
b Qloe™ |LIMI I Ko 39 ey 3y
. . ALUM N . ey o< 247
3 2 S opm Hnduun !Iy;m( I\!m |<_k_— __gd.:r? — 19:{;‘(? ¢ .?6)
Poly flock S S T Y2 255
6 DAL R T 9% % | 282
L. [He | e | S8 — 50
] CAUS [1C: kg | ) 10 ()
8 - )A(,(,I RY A ,5?____ S - ¢ 4 W
. LIMI
2 | NP ALUM a
3 Sodium | lypeChlonde AR, -
4 [Poly tock I B
5 DA Sl - -
—— - e e _—
. [CAUSTIT - o
JAGGH 1Y

POWER CONSUMPTION RECORD

] NL RGY MLETER READING

SNO SHIETL T [ TOTAL KW COMNSURMI IO IN A DAY
INIIIN KWIH FINAL KWH
iR Ji— - 0 . SR
| e | 65995 09kwH |59 93-01 ) 793 kWi
___|S!3efm | o .
2 NH

TREATED WATER QTY. RECORD

WATHR FLOW METER READING

S NG SHIET TN |—— ) 2 TOTAL QTY 1 v Pl I LN DAY
: INTTIAL HEADING FINAL READING IE———
C) lee P9 o
"ol kL . & Y-8
| rg o |3915 6 990/ 1-SF kL
? NN

@‘U.‘ m Shew |‘( r Az\;\,r tA # U'J-‘J‘J

OPERATOR SiNATURI FREET TAKEE BTG MNIVEEIRE

HE MRS, if any

fa;:},akz.qj



¢ S WCFLIMS MN T 06 R v 03 DATE 1203 3614
' 4 Ay WESTERN CONSOLIDATED PVT. LTD. SITARGAN.

sy
7

]
\ EFFLUENT TREATMENT PIANT DAILY LOG SH! |
DALE Q4)1) 2020
EHEMICAL CONSUMPTION & STOCK RELDRD
_.S'NO 3 HIFT T\ME l NAME OF CHEMICALS u.o.m. STOCK - CONSUMPTION EA_L;N-EE
‘ Groepm D0 | "Ry 3y 1 o3 12
; AL S N T - 239 |
S. 3 cP ™M Sodiu HypoChloride [ 38 : _ﬁ_é
DOIY |t G ) o Ka: 23 .3 g '} ﬁ’ﬂ .2\ -
LAE - Ky | d9.2 6] 29:]
L ldr _SR 2 S8
. CAUsTIC I - "R Y7 & 1 g
3 _luaGarry K- LA 02 S T
Y LIME o N . .
ALUM ARSIl (. — B
4 ND Sadium tl,rpu(“,h;micc: . - -
4 Pclyil o ' a - B
— o N N (R .
B HCL o [
=7 CAUSTIC i I
e JAGGERY o _ j—
”OWER CONSUMPTION RECORD
[ ———— I I NFRGY METER READING i )
SNO RS N * TOTAL KWL GO i1 TION 1N A DAY
L . u|l|;\l KW FINAL KWH o _ )
. [ 9teeAm oo) *0 KUK ,
IR e T Sl
. NP
TREATED WATER QTY. RECORD
WATER FLOW N METEH READING —*——\
5 NO SHIFT TIML | i e —— TOTALQTY. P oo PR T A DAY
1 INITIAL 1 EADING FINAL READING _
leo } )
| Binepr | 32815 393941k -2 kL
I , L ,N_Pr -
anlir ﬂ L
OPERATOR sm}égmf‘bm’ﬁ A’“”( : Jl“um
REMARKS f oy

?c-b, \L 9, 2y

.l
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WOCPL MG MNT 06 /W03 DATE 13 03 2014

=]
.A‘;"" Hever WESTERN CONSOLIDATED PVT. LTD. SITARGANJ

(L FLUENT TREATMENT PLANT DAILY LOG SHI T
‘:"11 !f‘_-l' ""\ 1O
CHEMICAL CONSUMPTION & STOCK RECORD
. ‘l SHIFT TIME | NAME OF CHEMICALS U.0.M. STOCK COMNSUMPTION | BALANCE
T Sieear umi - = T e, F X a _
E Y O T . S k& 238 8.’(} 236
3 | Scdwim HypoChloride £y 7& o 28
s Poly fiock _ Jeg- 29.4 | e V4.l
B AP : I3 9/ 0 | R8.q |,
I s Liv s§ . 12 1 7e
] L e el KRG gy
8 & ) JAGGERY k. L0 ¢ B
i LIME - (a—
2| ALUM - i ——
3 I Sodium Hypothlornide S [ SR
| Poly flock |
B} DA N " ) Bt
-6 | HCL o - T——
) | CAUSTK: . i -
3 JAGGLRY o ' @
POWER CONSUMPTION RECORD
P L NERGY METER READING
| SNO D OSHIFT-IME : TOTAL KWH e Ui T 4 A DAY
! MITIAL KWIH i INAL KWH
| ~ ] 9ieopm . VEH B 1 dans
i (D | SRR 603-3ekuh Y-yy fun N0
TREATED WATER QTY. RECORD
'i WATER f LOW METER READING ' - - ]
SND | SHIFT iIME [ =5 TOTAL QTY Pt W S P INA DAY
1 INITIAL READING FINAL READING ) o
| §7coAm . QY. B
Siuim 3934 YUkt Y41k -0kl
R D . |
w Shemer g\z:‘*“/("ﬁ g
OPERATOR SINK 'URL g A AT URE

REMARKS faty R, Gonayad] o M7 fr mye 0 18 clmut

o T e

F} 19 2.y
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R — WCPL a7 14 DATE 1307 2
’\/ 4 WESTERN CONSOLIDATED PVT. LTD. SITARGAN)
FFFILUENT TREATMFNT PIANT DAILY LOG SHi |
DATE -~ R0]ed] 2020
- CHEM'CAL CONSUMPTION & STOCK RECORD
SN SHIFT,TIME NAME OF CHEMICALérr— U_-O_M-_- , STbCK F/ CONSUMPTION _B-.;\L;NEJE !
Sl e | : R A T
_ PN L — T s :z‘gf_
3 R Sadium HypoChIoncP “-; Y 39 e i__?j__
B Poly 1 k¥ 9L | EZE
5 DA K 49:1 4l | 490
6 HCI 1y L7/ 2 - L Ye
s CAUS 1. _, Y 5 59 j ° | Su___
2 Ao Y k4 o ] o |+ AR
e i - ) ' L |
_ AoV | J— I I
‘m m H ;_‘.r'rf.‘._'\lnrpd(-}. ! || - /_ o [l I e s
4 A//} i nl\ fieis - —;._-._—_ f | .
DA | ' _______ .
©, — o
5| JACGIRY [ == N .
POWER CONSUMPTION RECORL
j " MERGY METER READING S o
SN0 SHIFT T S TOTAL KWt INY
ETIAL KW FINAL KWH i B
reeqim B kwh 942
5 et o ”_ _fg_? iw,: [ /2Kl
T
TREATED WATER QTY. RECORD
WATERFLOW METER RUADING | =~ 7T =
S | ST e e eSS —  TOTAL QTY £/ v E 2L INA DAY
' INITIAL READING — [FINAL RFADING i
E 9l oA Uy 7 o i
! lfl S 19 o EQ‘?LJ HkL ‘59‘37 ‘ }‘:fl 5 \]?6' kL
S
‘} ' R
| r\é&nm Shemkr Z,{»./( e{,z(,}-‘,.L




WCPRL IMG N 06 REWV 03

WESTERN CONSOLIDATED PVT. LTD. SITARGANJ
LEFLUENT TREATMENT PLANT DAILY LOG SHIt |

DATE 1302 2019

S.NO SHIH TIME

NAME OF CHEMICALS |

CHEMICAL CONSUMPTION & STOCK RECORD

U.0.M. STOCK CONSUMPTION BALANCE
BT - Y S : — -t ot e
IR sl - [¥3 20 2l | ol
.- I i . A) 225 ¢S 246
3 S 3P Isodum b paChlonae i IR}
So ypaChiende 147 3y 0 3@
_____'_'_1 ui"\f:.“._";'."\- = AN J4q ) i 3¢
- E PP N, 23 1 284
.. HCL {3 Yé 0 4 e
e I & AU" \l_\ T bt J ) SQ
3_ i | __..r'\f. GkRry RE}, Jo s K6
| Lt N - .
- ALUN |
J If"j'/_} Sodwin |ypouhlonde - -
3l Poh,a: ok
DAL
- HGl - .
W A CAUSTIGC N o -
8 JAGGERY

POWER CONSUNMPTION RECORD

" L NLRGY METER READING i
S NO SHIET Tl i o TOTAL KWI T CONSUMPTION IN A DAY
] INTTIAL KWH FINAL KWH - -
.| Qe gezs 4L K h BTN
| S 130/ | )Y 33 kwH
2 NP
TREATED WATER QTY. RECORD
T WAIERF ER READING
S NO SHIFT iIMF |—— VATER LA MES H = TOTAL QTY PF owvA it b IREATE D IN A DAY
) , INITIAL READING FINAL READING ) —
o[ 9reen™ | 359367 K 393 0°5 Ykl R 8% KL
5- " Z 0 }7}'}"‘ ?‘
NA

Praw chembky
QPLRAIOR SINAIURI

REMARKS, It any

0 \“}_{LC\L

.HL VINHOE Sl ORI

?a 2\ 06_211



| WESTERN CONsoLIDATED PVT. LTD
SEFLUENT TREATMENT PLANT DAILY L

—

OG SHE | |

WCPLIMS MN | 05 Ry 5 DATE 13

» SITARGANY

03 204

e EHEMICAL CONSUMPTIO

N & STOCK RECORD

S.NO. | SHIFT TimE o e
— = | "TFTTIME | NAME oF CHEMICALS | yom, STOCK CONSUMPTION | BALaNcE
———  9roonn | o 2 5 el 2

o AIUM — - B =~ e RSN
] e .i’;,‘\: 2o 2AS
3 SI3epm Somi_u_n_f lypoChloride T fg_"_'_' _3‘9" =
- Poly fiock - Ky 292 T T
. S L R . R Y
6 HCI E————— - / = s
= - Al I RR7 | 6
] ICAUSTIC e Ky "oy = | g—_tf/i e
8 | JIAGGE ey = K- | 1 4 20
SO (LM ] . ' N
LI . AL,
3 9 Sod|L£r_1_H_3f_;£JChroride o )
4 » Poly flock [ )
s DAP — P B : .
6 | [HCI ] » I
e CAUS T e S L )
8 JAGGHE IRY
POWER CONSUMPTION RECORD
3 N  ENERGY METER READING o
S.NO SHIFT TIMI- R __ e TOTAL KWH CONSUMp HON IM A DAY
INHTIAL KWH __FINAL RWH | - R —
I (o5 LISKUN (0579 S YIRIH
5'%0PmM
Tw | |
TREATED WATER QTY. RECORD
WATER FLOW METER READING -
SNO. | SHIFT 1M |—LATERT TOTAL QTY. PF WATER IREATED IN A DAY
INITIAL READING FINAL READINC ] Bl
T qlocHm | :
i

5 /3spm

3939-35kL

-7 ki

ﬁlrnﬂ}\mﬂf >
OPERATOR SINKT (1o

BUMARKS of an

INCHARGE 5103

LAt

e

MNATURE

0

11% >

T



WCREL IMS M1 06 REY 03 DATE 13.03.2019

. WESTERN CONSOLIDATED PVT. LTD. SITARGANJ
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ANNEXWRE iy

FORWi 10

[See rule 19 (1] t;_opy if)r(IS?Lb
— WMANIFEST FOR HAZARDOUS AND OTHER WASTE . S.lo.: 60858
1 Occupier's Name & Mailing Address Cint K A 404D Y TR :
(including Phong No. and email) r;|;].‘_”\;ll., :%‘:i’.—.- i Inc'ustria’ £

Toiks Tl -_n_.' st &
2 Sender's Authorization No, —______‘“"“‘—*~""‘“* =

ol i
3 Manifest Document No.’

4 Transporter's Name & Address
(including Phone No. and email)

— Ru r:"\.r\rs..\”t w (U)
5 Type of Vehicle (Tjuck+ Tanker / Specia] Vehicle) (33

AN Ty ﬁﬁﬁ

‘4’2 s' :;' ¥

6 Transporter's Registration

7 Vehicle Registration No. _U_

8 Receiver's Name & Mailing Address : () BHARATOIL COMPANY (1) REGE
(including Phone No, and email) E-18, Site-1V, Sahibabad Industrial Area,
Ghaziabad, UP-201010 Tel: 0120-4 167924,
‘) s e-mail:sales@bharatoil.com
. \I)-BHARAT OIL & WASTE MANAGEMENT LTD,

() BHARAT OIL & WASTE MANAGEMENT LTD.
Mauza Mukimpur, Roorkee-Lakshar Road, Plot # 672, sikandra Road, NH-2, Kumbhi Village,
Roorkee - 247664 UK, Tel. :08874207664 Tehsil Akbarpur, Kanpur Dehat, UP, Te| - 0512-2285206
e-mail:sales@bharatoil.com

e-mail:sales@bharatoil com
9 Receiger's Authorization No,

(1 14SEJ‘UPPEBIGh.::FJb:d{UF’PCBRO}'HH’I'.?.-'GHAIIABADIEGH Valid upto: 0370512023

(iii) 1-1U3J'UPPCBTHHFILIquhJEﬂUPFCBRO_!'H'I\-'-“'KANFUR DEHATIZ018 Vialid upto:30042023
o a .

ETPIAS e Lrp ke

10 Waste Description -_ QETPIAFE =T, K&

yallld ,_Li-,«l“. | 1O =T [ 1A L~ cl
w e | I S 4

\{ii-}’lTEPPCB!HO!CGH-B-&J!ZD‘IB!E#B Valid upto: 31/03/2023

TT ST} i T =
11 Total Quantity . o i (o Bo0ket) i"j e
No. of Containers ,.}{5}!.1 s CEAN 2 s
12 Physical Form (%IidﬁerﬁhScﬁﬂlsIudge.fOily;'Tarry!SIurry(Liquid)
i i i dditional Do not throw Drums from truck. In case of leakage/ )
i !S?cmaltf‘-!andhng e Seapage, use Washing soap at point of leak to stop its
nformation

leakage.

4 SENDER'S CERTIFICATE \11iix'=§‘ . 1_\'
Typed Narmg) Bt O™ :

TR — |! heraby declare that the contents of the consignment are fully and accurately f

i ‘e‘{)ﬁed above by proper shipping name and are calegorised packed, marked

“"/-J/, %bp adeled, and are in all respects in proper condition for transport by mad
%t\ accbrding to applicabla national govemment regulations,

Siunation Month Da Year
Autharized Signation I y I f’
< |

- ele g [e[8]AT7]@T3T 113

15 TransportepAckngwlgAacment of Receipt of Waste Month | Day | Year

-
Typed Nare¥ $IHBour | ST Signajure - ) 10 217 ]S 2 149 ]

0w
B (UK.

f

R AR
16 Eigflwar'sstgen[ﬁ%ﬁhecelpl of Hazardous and Month Dav Year ‘
Typed Name & Stamp : Signature : l ' [ ' ’ ] I ’
r."‘;
- 1{’-"'

gt

5 v gt




FORW 10 v fo
| [See rule 19 (1)] SRRy or SRCB
MANIFEST FOR HAZARDOUS AND OTHER WASTE  S.No.:
1 Occupier's Name & Mailing Addrass '

(including Phone No. and email)

\2 Sender's Authorization No.

\ 3 Manifest Document No.

/:'r——-t I Ha Y
4 Transporter's Name & Address i ] ]
ransp " L!;m [ rad Line
(including Phone No. and email) f A hi /
“{‘\_'-\(-. ‘er L’k/ /l )
\5 Type of Vehicle ‘ (Ttuck” Tanker / Specizl Vehicle)
\6 Transporter's Registration
\7 Vehicle Registration No. \, ,\ .5( }L}' {J oS
8 Receiver's Name & Mailing Address () BHARAT OIL COMPANY (1) REGL gt
: ; ; E-18, Site-1V, Szhibabad Industrial Area, \g
(rciding; Prove o and emal) Ghaziabad, UP-201010 Tel.: 0120-4167924%
e-mail:sales@bharztoil.com
~ :
| W-BHARAT OIL & WASTE MANAGEMENT LTD

. | (1 BHARAT OIL & WASTE MANAGEMENT LTD.
Mauza Mukimpur, Roorkee-Lakshar Road, Plot # 672, Sikandra Road, NH-2, Kumbhi Village,
Roorkee - 247664 UK, Tel. :08874207664 Tehsil Akbarpur, Kanpur Dehat, UP, Tel : 0512-2285296
e-mail:sales@bharatoil.com e-mail:sales@bharatoll.com

9 Receiver's Authorization No, (1) 1486/UPPCE/Ghaziabad({UPPCBRO)H

{HMIGHAZIABADIZ018 Valid upto: 03/05/2023
(i) WEPPCBIHOICon-B-8412018/548 Valid upto: 31103/2023

(lll]i'D‘UUFrCEK npu fDP{'"IIUF:C::.J HWAWKANPUR DEHAT/2018 Valid upto:30/04/2021

' I P SI0A
10 Waste Description [ = ZEE /71 /Cf/ﬂ
11 Total Quantity [‘L‘ Gk{i e W
No. of Containers | e R e
T I Nos.
12 Physical Form

(Sbn:ﬁaemi-sondrs|udge;Oi;yﬁarryiSlurryruquid}
13 Special Handling Instructions & Additional Do not throw Drums from truck. In case of leakage/
I seapage, use Washing soap at point of leak to stop its

leakage.

) SENDER'S CERTIFICATE

~ f\ | hereby declare that the contents of the consi

gnment are fully and accurately
described above by proper shipping name aﬂd are cat

ane

) . T egerised packed, marked,
Typed Name & Stamp : Slgn TR [ labeled, and are in all respects in proper condition for transport by roed
‘..D apcejding toapplicable national gover r:menlregulalic—ns.
\\')/\ V)

Month Day Year
ai/,:f \e ﬁ,;\ 0 "“ Z j.—- ‘:]\ i ? Q, (& J..- ﬂ
15 Transﬁéﬁg‘rﬁﬁ_m{%g\éement of Recelpt of Waste Month | Day Year
Tr 7 : = = =
TSR gt TTR2[ZAe[1]3
(U K) (’:}341”
16 Recewer’s é_____;ter‘for Recelpt of Hazardous and
other Waste™ Month Day Year
Typed Name & Stamp : Signature :

| |
L - |




FORNM 10
[See ule 18 ¢

MANIFEST FOR HAZARDOUS Ady

i)l 5T

i~

sempd TRt L00 GEC 6
¢, iSiNoa: 3 5 { 36

1 Occupier's Name & Mailing Address Cilem 0 _-,w_-ill._r_‘ U i'."-_ ‘
(including Phone No. and email) R .a‘ . s
Livies :
Ty .
2 Sender's Authorization No
3 Manifest Document No. 1/ L'J' /5 'fnf'}i,* - Y
4 Transporier's Name & Address Hind Read Lihee
(including Phone No. and email)
R dser peyr (0 (£)

Type of Vehicle

|

Transporter's Registration

=l

« Vehicle Registration No.

HRéT@ ~0 (2D

B
i Mauza Mukimpur, Roorkee-Lakshar Road,
Roorkee - 247664 UK, Tel. ;08874207664

e-mail:sales@bharatoil.com’

Receiver's Name & Mailing Address () BHARAT OIL COMPANY (I) REGD.
i i ¢ E-18, Site-1V, Sahibabad Industrial Area,
UAEiLiEinG Phsns No. and emsll) Ghaziabad, UP-201010 Tel.: 0120-4167924.
e-mail:sales@bharatoil.com
ARAT OIL & WASTE MANAGEMENT LTD. () BHARAT OIL & WASTE MANAGEMENT LTD.

Plot # 672, Sikandra Road, NH-2, Kumbhi Village,
Tehsil Akbarpur, Kanpur Dehat, UP, Tel : 0512-2285296
e-mail:sales@bharatoil.com

g Receive,[‘s Authorization No.

(1) 14B6/UPPCBIChaziabad (UPPCBRO)HWMIGHAZIABADI2018 Valid upto: 03/05/2023

\ (L ATIH-38265 Valid upto: 31/03/2023

(i1i)1403/UPPCEKanpurDehat(UPPCBROYHWIMK ANPUR DEHAT/2018 Valid upto:30/04/2023

i W E1P SJan?‘C -£00 Ro—
10 Waste Description D
(o Xoh (nelfe- S K Q
11 Total Quantity £So J< L
o of Glriarers T | B Ak S an or MT
.................................................. os.

12 Physical Form

(Solideemi—SoIideIudgeIOfIyFFarrylS]urrnyiquid)

13 Special Handling Instructions & Additional
Information

Do not throw Drums from truck. In case of leakage/

seapage, use Washing soap at point of leak to stop its
leakage.

 § )SENDER'S CERTIFICATE

| hereby declare that the contents of the consignment are fully and accurately

Copy for SPCE

 aoeed PVL IO o described above by proper shipping name and are categorised packed, marked,
'{%Eemg?:;‘%%faj}ﬁp 404F Signsgture and labeled, and are in all respects In proper condilion for transport by road

Dt N:-_}_.[ —Jli ’"~i;:1 crinl Badk Lid. \accormng10applicablenaiionalgovernmenlreguralions.
= o DIGOUL INETRe E oo,

: oy, 1w .S anar ;&' 03\\5\\ Month Day Year

O
A olN|°o |3 |aloll ]y

15 Transporter Acknowledgement of Receipt of Waste Manth Day . Year

Typed Name & Sta 31&% ol ol |R|o] 1|8
16 Receiver's' Cerificate-for Receipt of Hazardous and :

other,Wasate o, B Month Day Year

TYPE‘C_i Na Signature :

w i

é8 Stamp::




from the date of issue ofthis letter. Firm shall also undertake periodic maintenance of
recharge structures at its own cost.

4. The photographs of the recharge structures after completion of construction of the
same shall be furnished immediately to the Regional Director, Central Ground Water
Board Uttarakhand Region, Dehradun for verification and under intimation to CGWA
office, New Delhi.

5. The firm shall ensure proper recycling and reuse of waste water after adequate
treatment.

6. Action taken report in respect of S. No. 1 to 5 shall be submitted to CGWA within one
year period.

7. This NOC is liable to be cancelled in case of non-compliance of any of the conditions as
mentioned in S. No. 1 to 6.

8. This NOC is subject to prevailing Central / State Government rules / laws or Courts
orders related to construction of tubewell / ground water withdrawal / construction of

= recharge or conservation structure/discharge of effluents or any such matter as
P ‘applicable.

9. The firm shall report self compliance online in the website (www.cgwa-noc.gov.in)
within one year from the date of issue of this NOC.

10. This NOC does not absolve the applicant / proponent of this obligation / requirement
to obtain other statutory and administrative clearances from other statutory and
administrative authorities.

11. The NOC does not imply that other statutory / administrative clearances shall be
granted to the project by the concerned authorities. Such authorities would consider
the project on merits and be taking decisions independently of the NOC.

21\
Regional Director
Copy for information to: )
) 1. The Member Secretary, Uttarakhand State Environment Protection and Pollution
= Control Board, Dehradun with the request to ensure that the conditions mentioned in
the NOC are complied by the firm in consultation with the Deputy Commissioner/
District Collector/ District Magistrate, District Udham Singh Nagar, Uttarakhand.

2. The Deputy Commissioner/District Collector/ District Magistrate, District Udham
Singh Nagar, Uttarakhand for necessary action.
3. Guard File 2018-19.

Regional Director
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BHARAT OIL & WASTE MANAGEMENT LTD.
(BOWML)

www.bharatoil.com
Passionately Protecting Mother-Nature Since 1978

MEMBERSHIP CERTIFICATE

) M/s. Western Consolidated Pvt. Ltd.

Plant at : Plot No. A-194 d , 194 e, 194 f, Phase-l, ESIP Sitarganj - 262405, Distt - U S Nagar,
Uttarakhand

is a registered member of our facility

Khasra# 69/1, Mauza Mukimpur,Roorkee-Lakshar Road, Roorkee, Haridwar, Uttarakhand

for safe, legal & scientific Disposal of Hazardous Waste

BOWML/R/1196/12
Member # :

) October 24, 2020
Expiry Date :

One may verify 'active' membership by calling
Bharat Oil & Waste Management Ltd. at

011-4100 0710, 2981 6466 or Email : sales@bharatoil.com

Directer
*Membership is subject to the terms & conditions ®&hgreement & may be terminated by BOWML,
s upon non-payment of dues / payment.

' %o&‘cﬂo—lé
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INDIA NON JUDICIAL

RO Government of Uttarakhand
P
A
$3 e-Stamp
Certificals No. . IN-UK87858883488050Q
Centificate Issued Date 1 25-May-2018 04:27 PM
Account Reference : NONACC (SV)/ uk1220104/ SITARGANJ/ UK-UN
Unique Dec. Reference : SUBIN-UKUK122010436427923458380Q
Purchased by : BHARAT OIL AND WASTE MANAGEMENT LTD
Description of Document © Aricle Miscellanaous
Property Description ¢ NA
Consideration Price (Rs.) R
(Zero)
First Party . WESTERN COSOLIDATED PVT LTD
Second Party : BHARAT OIL AND WASTE MANAGEMENT LTD
Stamp Duty Pald By . BHARAT OIL AND WASTE MANAGEMENT LTD
Stamp Duty Amount(Rs.) . 100

{Qne Hundred only)

............................... semmmaranasnnssPlease wite or type Below this INBeeseeessseeeens

AGREEMENT RENEWAL

‘.L‘
as .
THIS AGREEMENT made on this 1" day of May 2018 between Western Consoclidated Put. Ltd. 2 Company
incorperated under Companies Act 1956 having its registered Office localed ot 19 Ganesh Chandra Avenue‘ﬂ.. \
Kolkata -700013. and ils Plant localed af Plot Na. A - 194 d , 184e , 194f Phase 4| ESIP Sitarganj A

262405 , Dist. U.S.Nagar , Uttrakhand,, India (hereinafler called as “FIRST PART" which expression shall, unless '

repugnant lo the contex! or meaning thereol, be desmed to mean and include its g 85 i n h ;
h UCCLSSMMS naminea: 5 e
T s a UBSS!gnbUHBII_

AND
Epf Bharet O & Waste }anagam

I s it 1LY
For Weshgm (‘.nnschﬂatl..‘i L LB

~

N\

Statulery Alert:
1. The authontizity of this Stamp Canill shoul A
avalaiio on i wagslts rendarn g, - YSE 31 W Stkastan cont, Any discrepancy i the detas
2 Tha muldmn_odn'; Inw ligitimacy is on tha users of tha ceriiflicals I e =
3 In casw of any disercpancy plesse infurn the Competang Aulhority

- Pl
Autharized e




Ms Bharat Oil and Waste Management Ltd (BOWML), a Company registered under the Companies Act 1956, having its
registered office at B-5, GF, East of Kailash, New Delhi - 110065 and corporate head office al 11, LGF, Community Center,
East Of Kailash, New Delhi 110085 and its engineered common facility at Gata #672, Tahsil Akbarpur, Vilage Kumbhi, NH-2,
Kanpur-Dehat, UP-209101, duly authorized by the Uttar Pradesh Pollution Conlrol Board and having another Faciity at
Mauza Mukimpur, Roorkee-Laksar Road, Roorkee-247664, (Uttaraknand), to treat, slore and dispose of Hazardous Waste
and/ or Bharat il Compény (India) Registered (BOC) a partnership concem registered under the Partnership Act with its
registered office at 169 Kailash Hills, New Delhi 110065, duly registered with Cenlral Pellution Control Board, having ils
CHWTSDF at E-18, Site Iv, Sahibabad Industrial Area, Ghaziabad, (UP), duly aulhorized by the UPPCB, under the
Environment Protection Act 1985 (for shorl the ‘Act)and the Hazardous and Other Wastes (Management & Transboundary
Movement) Rules, 2016 and / or the E-Waste (Management) Rules 2016 (for short ‘The Rules') as amended from fime to lime,
represented by its Director/Partner, as the case may be ( hereinafter called as “SECOND PART * which expression shall
unless repugnant to the contex! or maaning thereof, be deemed to mean and include ifs successors, nommnees and assigns of
the Second Par.

WHEREAS First Parl is engaged in manufacturing of Manufacturing of Silent Diesel Generating Sets &
Electrical Contral Panels and during the sald processf aclivilies different types of wastes including Hazardous Waste
are generated as per Annexure Lo this Agreemenl.

AND WHEREAS the First Part desires that the Hazardous Waste, being generaled 2l its preduction unil mentioned above, o
be lifted, transported, trealed, slored and disposed of, by ulilizing the services of SECOND PART, as per the Pollution Control
Hoard Authorization (st of Hazardous Wastes and Iheir lenfalive quantity, which would be generaled at the FIRST Part's plant
located at Plat No. A - 194 d ,194e ,194f Phase -, ESIP Sitarganj 262405 , Dist. U.S.Nagar ,
Uttrakhand India is enclosed herewith marked as Annaxure.

AND WHEREAS he SECOND PART has regresented and assured to First Par that it's Facility in Kanpur/Roorkee/Sahibabad
is duly authorized by the concemned Slale Pollution Conlrel Board and further capable of handling lhe Hazardous Waste
generaled at the First Parl's premises.

AND WHEREAS First Part has agreed to avail the services of Second Part for treating the Hazardous Wastes, in its above
named facility/facilities.
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Now, therefore, those present witnessed and it is hereby declared and agreed by and between the Parfjes a5 fallg

1.

WS-

The scope of services to be provided by Second Part is limited to lift, transport through authoriz
store and dispose of Hazardous Waste of First Part as per the guidelines prescribed by Pol|
First Part can also send HW to SECOND Part's Plant directly at its own cost.

ed vehicles, treat,
utien Contral Board gr

Second Part, on receipt of wrilten information from FIRST PART, will plan and schedule liting logislics of tha
Hazardous Wastes from the premises of FIRST PART within Ihree (3) business days of receipt of such information,

First Part shall ensure that Hazardaus Wesles musl be packed in proper & leak proof Bags or palythane Bags or
containers lor safe lransportation,

SECOND PART shall at all times comply with all the provisions of Hazardous and Other Wastas (Management and
Transboundary Movement) Rules, 2016 as amended from lime to time framed by MoEF/CPCS.

SECOND PART shall indemnily and keep indemnified FIRST PART from alllosses, damages, and third party claims

alter laking out HW from the premises of the First Part, in cases of non-compliance of statutory norms on the part of
SECOND PART,

FIRST PART shzll keep ready the Hazardous Wasle as per the mandate given to SECOND PART for collection, zs il
is @ common facility catering to diverse viastes. SECOND PART shall

follow Ministry of Environment & Forest,
Cenlral Pollution Conlrol Board and Stale Pellution Baard guidelines, fulure emendments and (alest disposal
lechnalogies.

FIRST PART shall ensure that the above Hazardous Wasle musl pe packed & labeled as per rules in preper
containersibags so as to prevent any damage/spilage of the material, during trznsil 1o SECOND PART factory.
Rates are with Centainers/Bags, arranged by FIRST PART shall be of Metalic/PVCiLeak proof Bags and kept at the

slorage place under cover. Container/Bags weight vill also be added in the wight of the material for disposal
charges and (hese are ol returnable basis

FIRST PART willl provide labour and special Material Han

dling Equipments at its own cost lo lft and load the
containers al the FIRST PART premises, in the vehicles for th

e lransportation

FIRST PART has mandatory cbligaliens lo provide the enlire process detal which leads 10 generation of
Waste and its tentative Quantity per month or year to SECOND PART fer the Purpase of determining
characteristics and to decide paramelers for comprehensive analysis and process for disposal How
specifically agreed between the parties (hat the process detai's provided by FIRST PART sh
and Secand Part shall not disclose il 1o any third party without the Eirst Part’s prior wri
survive termination for a period of 1 {One) year afler the deterninalion of this Agregme

Hazardous
fe waste
ever, it is
all be kept confidential
ltan canseal. This clause shall
nt for any reascn whatsosver

FIRST PART mus! provide comprehensive Laborate
type of Hazardous Wasle for Finger Prinl Analysis. In
PART may send ils samples (o a mulually agreed TH
Reperts shall be provided by FIRST PART when
manufacluring precess or change in the product mix

scheduling pick-up of Hazardous Wasle. Reports shall
SECOND PART

1y Analysis Report from a CPCB &pproved Laboratery of each
the event there are differences in the analysis resulls: FIRST
IRD PARTY at their own cost. New Comprehensive Analysis
here is a changa in tho Hazardous Waste characteristics,
ele. Reporls must be provided lo SECOND PART prior lo
be senl via Electronic mail as well as by courierispeed post o

1
wed Pt Lt
o

For Bhzrat OF & Waste Maragament Lid, ponsaltid

g’_ ! for wesierd U.JJ}_K\-/

Pt .||;'.'T_'\L'-rl.'l

Authorlsas Signatory Aatlonizen S
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15.

oy

17.

-4

18.

For Bharat Oil & Wasle Managament L, ¢ Wester G

16.

_ The comgrehensive Analysis Report shall determing the disposal Pathway based on the Waste Characleristics and

as per Waste Acceptance Criteria given 1o fhe FIRST PART and any ofhier condition/salution that would help in sale
disposal of Hazardous Wasle. Disposal Palhway is mulually agreed between FIRST PART and SECOND PART lo
finalize the disposal base or basic USER CHARGES. The base User Charges are defined in Annexure 0 {his
Agreenienl,

_ FIRST PART will maintain and provide detals of the HW as per the provisians in various Forms prescribed in the

Rules, These Forms can be provided by SECOND PART at cost or ba printed by FIRST PART as per the formats
given by the SECOND PART.

If FIRST PART provides any false informalion/declarations of wilhholds nformation in relation to the provisions of
Hazardous Wasle rules and f or E-Waste rules any lime during the teem of this Agreement, all eharges of Hazardous
Waste during transportation, handling, treatment and disposal including posl-disposal period shall remaln vested at
the responsibility of FIRST PART

The charges for collection, lrealment, storage, and disposal facility (hereinafler called as User Charges) will be
applicable o FIRST PART/SECOND PART as per Annexure. '

FIRST PART shall make payment for Waste Manugement Services 10 SECOND PART and vice-versa per User
Charges and other lerms and conddlions as per payment lerms outlined in Annexure.

FIRST PART is responsible to segregalo/slorelaccumulate/fillland the Hazardous Waste in Ihe conlainer provided by
FIRST PART in @ neat and proper manner and so also, the conlainer arca should be accessible to SECOND PART's
vehicke, to come and (it the Wasle. The Transporter’SECOND PART reserves the (ight to reject lilling of Hazardous
Wasla spilled over the ground and container whase exteriors are soiled by Hazardous Wasle spillage due lo leakage.

In case, for any reason, lie SECOND PART's Vehicle is sent back wilthoul giving he Hazardous Waste even alter
being requisitioned by FIRST PART, FIRST PART will have lo pay aclual lransport charges to SECOND PART, for a
minimum load of fifteen (15) MT,

Firsl Part shall at alf times comply with all lhe provisions of the Acls and Rules fromy tima to lime in force and (he
Guidelines issued from lime to time regarding handling of Waste involving the coliection, slorage, Iransportation and
delivery thereof, and shall, wilhout prejudice lo the generally of the foregaing, also comply vath all Environmental
Proteclion Laws, Safely Laws and Regulalions from lime to lime in foree and the Rules, Requlations and Notfications
made or issued thereunder [rom lime (o lime. 1n the cvent of First Part commitling any breach of the terms of this
clause of Agreement, FIRST PART shall indemnily and keep indemnified SECOND PART lrom and against all
claims, paymenls, costs and achions of whalsoever nalure brought against or sustained or incurred by SECOND
PART arlsing from ar as a resull of such breach commilled by FIRST PART in that behall, provided these are proved,

FIRST PART & SECOND PART shall indemnily and keep indemnified each alher at all times Irom and against all
actions, suits, proceadings, claims, {hird party claims, costs, paymenls and expenses of whalsoever nalure made or
sultered or incurred by the other PART whelher by reason of or by virlue of non-perlormance or non-observance or
non-compliance by either PART, af any tems and conditions of this Agreement or of the relevant Act, the Rules and
the Guidelines.

. L
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IT 1S FURTHER HEREBY AGREED BY AND BETWEEN THE PARTIES AS UNDER:

19. This Agreement Is valid for a period of five (5) years from dale of signing this agreemenl,

20. FIRST PART shall use the services of the SECOND PART during the periad of this contract lo dispose generated
hazardous waste at agreed prices, while the agreement is in force, SECOND PART musl legally and salely collact,
transport, \real, dispose hazardous waste from FIRST PART during he agreed period per rales agread while this
Agreement is in force and payments made as per Agreement lerms.

21, Il all the terms and conditions as per the clauses of Ihis Agreement are adhered to by FIRST PART, it vill be
SECOND PART's responsibility to lit, transport, Ireal and dispose of the Hazardous Wastes generated by FIRST

PART in accardance with prevailing Goul. Rules and FIRST PART shall nol have any liability whalsocver in this
regard, '

22, The main mode of final disposal of HW shall be Incineration/Land-filling and ash would be cemented and landfilled

The mades of disposal are dependent on lhe Hazardous Wasles' characleristics and FIRST PART shall not have any
liability whatsoever in this regard.

“

23, The User Charges are subjec! lo Annual Revision on Ihe basis of Govl. of India Wholesale Price Index [WPIJ,
(Commadilies Index-All India) and once a quarler in the evenl of escalalion of fuel cosls and on major price
ascalations, escalation of fuel cosls viz, Power Tariff, change in Disposal Technologies/Melhad, Wage Hike efc., to

name 4 few. For lhe purpose of escalation in fuel cost, 30% of freight rale wil be considered as fuel element of the
casl.

24. SECOND PART reserves the right to cancel this Agreement if FIRST PART failsireluses to pay the bills/dues as per
the payment terms applicable lo FIRST PART as menlioned herein and in Annexure, A Natice period of maximum
Fifteen (15) days vill be allowed from the date of liting of material. If FIRST PART fails to pay in setilemenl of the
Invaice, il shall be liable fo pay interast @ 18% per annum and lhis may also result in cancellation of Firs! Part's
Membership, forfeiture of deposil, and lerminalion of this Agreement. Repealed defaults and violation of paymenl
terms will also resull in cancellztion of Membership and forfaiture of Membership deposil.

25. Hazardous Wasles Ihal require olher alternate deslruction technalogics shall be handled al SECOND PART's facility.

However, the prices for such lreatmenl lechniques shall be determined on a case-lo-case bass on lheir
charactenstics.

6. Nolwithstanding anything canfained herein, neither Par herelo shall be bable for dama
terminaled for any delay or defaull in the performance of such Part hereunder
derives from conditions beyond he reasonable conteel of such Part, includin
flocds, extreme drought, riols, work stoppages, efbargoes, governmenlal act
any cause unavoidable or beyond Ile control of either

prohibiling the handiing of the Wasle or continuing do
calamilies.

ges or have (his Agreement
if such delay or defaull in performance
g but not limited to, acts of God, fires,
ons or damage to the plant or facility o
part including any arbilrary ruling by the Gaovernment

mestic or international problems such as wars or natural

21. This Agreemenl shall be deemed 1o represent the snlire Agreement between the

parties herelo regarding lhe subj
maler hereol and shall supersede, cancel and replace &l prior anreements or garding bjec!

| amrangements, if any. in this beh:
signed/enlered into by and between the parties herelo ' o
set LY
" ; lidated P
For Ehoszt it & Woste Managament Lid. cor Wesler\ 0750 -, Page s
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28, This Agreement is on principal to principal basis and nothing contained herein shall be deemed (o constitute a
partnarship, join{ venture or agency by and batween lhe parties herelo.

29, This Agreemenl may be madified cr amanded only by wrifing, duly executed by or on behalf of the parties hereto.

30. Any terms 2nd conditions of Ihis Agreement may be waived at any fime by the pariy that is entitled o the benefit
thereof. Such waiver must be in wriling and must be execuled by an autherized cfficer of such parly. A waiver cn one
occasion will not be deemed |o be a waiver of a similar oceasion or any other similar breach or neon-fulfiiment on a
future occasin,

31, It any provision of this Agreement is held o be lleqal, nvalid or unenlarceable under any presant or future laws, such
provisions shall be deemed terminable and the remaining parts and provisions of this Agreement shall remain in ful
lorce and effect,

32. Eilher Part shall have the right to terminale Ihis Agreement upan giving 30 days written nobee 1o the ofher Part wilh a
reasonable cause.

33. Iis clenrly and expressly undersiood by and tetween the panties that tha actvity of ifting, Iranspontatien, reatment,
slorage and disposal of Hazardous Wasles & an indeperdent contract and il does nol come wihin the purigw of the
FIRST PARTs manufacluring and selling actvitics It is also clearly understuod and confimed by and between the
parties thal this contract is for performanca ol werk and rol fot supply of Laaur

34. Nathing contained in these terms and conditons ehall be constued 85 creating any reiationship eilber direct of
indirect of employer and emgloyce between the FIRST PART and the persons ungaged by SECOND PART The
FIRST PART shall have no labiity luwards such persons and such persans will nat have any ciaim whalscaver
eganst the FIRST PART for salary, wages. provident lund, graluly, retrenchment comgensation or any olber
compensation lor accident or death ar any olfier clam whalscever

35. Any dispute enisirg on any clause or clauses of ths Agreement and the contan!s of the Amanue hereto betwssn
FIRST PART and SECOND PART shall be referred to an Arbdrator of reputa by SECOND PART, Tre Artitration
shall be conducted in accordance with the provisans of the Ammirstion and Conclistion Act, 1955 with amercments
thereol. The arbiration proceedings shal be conducled in English and shall take plsce 3t Naw Doy, Indiz Tha
arbitral award, Inciuding slenm awards. 4 any. shall be fnal and binding upon both parties.

36 Subject ta the provisions of the foregoing clause, FIRST PART and SECOND PART mutually agrea that [he courts of
New Delhi slone, 1o the exclusion of eny other, shad have the juisdiction

.

=

SECOND PART will lit and dispese wasle liom FIRST PART oty f FIRST PART has void & actve koal
autherizelion/consent to generale wasle and opersle na specifiad und by ralevant SPCB Fist Part states that .: S
authonzed [0 generale Mazardous Wasle wde UEPPCH approval No W-202017/1072 Datea 1102017 vaig
LO31/3/2018 (copy attached), and has vald unexpired Consant lo Operate under ArWater Act No 37436/1125
Dated  01042017vald bl 3VY2018(cupy  allached)  The  actual  operaion  of  cotecton
Transperiation/Storage/ TreatmenyDisposal of Hazardous Waste rem Fust Part will stant ooy after recaning the copy
of valid appraval of AiWatenHyl Consents trom Fisst Part Fust Pan will notify pramplly in 30 days to SECOND
PART i it has baen ordered closure by rolevant state pollyten cenbrel board or amy court of jurisdiction over 1t and
that during the term cf (his agre2men|

For Bhara! 04 & Wasta Managament Lid, \Cu“iﬁ“ dutot Pu L1
~,
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This Agreement is signed on this 25" Day of May 2018 al New Delh.

For Wehtern Consolidated Pyl Lid For Bharal Oil & Waste Management Ltd/

v W onsolidateg Fut. Lic Bharat Oil Company (1) Regd.
Dl A‘ % For Bharat Ofl & Waste Managepant Lid.
N
futhorized Sigeatiany :
By its aulharized Signatory Direclor /Parfner AU Signelory
Name & Designation

(Maresh Manglani)/BT Manglani
Wilnesses;
1. Name & Designation)

! @(‘m{f w g F/z;gv;éf -
ﬂwo\ic\ )‘c& (‘Rnllz? A %\ : (Nefffe and Address)

o2
2. Name & Designation 2. ﬁ_ﬂ lﬁ‘@h’e}ﬂm S
@&D’ [

{Name and Address)
a
oanant 8\1’9 h

(ST No. 05AAACWS226D12Q

PAN No. AAACWS226D
Phone 9720105273

Email sunl@westerconsolidated com

Page 7
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ANNEXUREA
Waste Management & Handling Service Charge

This annexure is in conjunction with agreement signed belween Western Consolidated Pvt, Ltd and Bharat
0il & Wasle Managemen! LId on dale 25™ Day of May 2018,

Category = A: shall be paid by Second Part

SiNO_| Type of Hozardous Wastes | Quantity/Annum | " Second Part Rates
1 {Usedil L | Rs00 (Six hundred) per drum of 220 lters _
2 |HWEmplyBarels220fies | | Rs.90i( Ninely) perdrum o
Wasle Baltery wilhout waler & Rs 18- (smleen) per kg
BONRE0 1T  FE RRRE Y |

d) Sr.no.1 waste must comply with paramelers as per Schedule V Part A of HW Rules, i.e. without water, sludge.
SECOND PART will only pay for fully flled drums of 220 lilers capacily.
b} Quolid raled are inclusive of all taxes, dulies, with container,

01, USER CHARGES: FIRST PART will have lo pay the follawing charges for (he Waste Managemenl Services pravided by
SECOND PART:

Category -B: shall be paid by FIRST PART,

A minimum biling of Rs.4000/-(Rupees Four thousand) Plus GST will be applicable for a load up to 160kg at a time and for
load above 160kg, rales quoted below will be applicable and to be paid by Westem Consolidaled Pyt. Ltd

Furlher if there is no lifting of any Hazardous wasle within a quarler, the minimum charges of Rs. 4000.00 plus laxes and
transportation coslis lo be paid by the FIRST PART until termination of the agreement.

Collection, Treatment, Starage and Dispoual Charges
S:NO | Hazardous Wastes | QuantitylAnnum ] Second Par Rates

1| PanyGrinding/ETP/Phosphate Sudge | | Rs 24k (Twenty four) perkg
[ Rs.2ai- (Twenly _laur} perkg

'Rs.24/- (Twenly lour) perkg

sy

2 | Wasle Oil mix with water/Cily Siudge
Paint Sludge, Wasle Qil Soaked Cloth,
Colton Wasle, Used Hand Gloves,

3 _| Coolant, Waste Chemicalsetc | |
—E Waste Rs.24/- (Twu\ly fnur] perkg

4
5 | Used AirOll Filters . Rs.38/ (Thirty eight) each
6 | Used Ol less than 200 lilers qty s | Freeof Cost .
7 |EmplysmanContawers | |Rs2(Twentylou) eacn ]

Far

Bharat O & Waste Managament Lid,

r

el GogentitEs

%
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02

TERMS & CONDITIONS:

a) Additional MoeF Post-Closure Monitaring / Escrow Fund Charge

A charge of @ 5% on the lotal of above charges shall pe appl
disposed for landfil (SLF) waste. This charge is deposited in an escro

remcdiation and post closure period of TSDF This is required by Moer, Go
landfill waste (SLF).

b) GST orother taxes as applicable by GO shall be paid by FIRST PART.

¢) FIRST PART shall ensure that the above Hazardous Was
lo prevent any damage/spillage of the material, during

aranged by FIRST PART shall be of melalie/PyC and kept at the sterage place under cover.

d) FIRST PART shall deliver their wasto il our

U

(Uttarakhand) at s own cost 1f SECOND PART ffts the matenal trans

icable and levied on the actual waste quanlitios

w account 1o pay for any emergency
vernment of India and is applicable to all

(e must be packed in proper containers/gunny bags so as
ransit at FIRST PART plant. Containers/Gunny bags

phont Mauza Mukimpur, Roorkee-1aksar Road, Roorkee-247654,

portation cast shall be bame by FIRST PART
as quoled below. Loading is in scope of FIRST PART.
e) Transportation cosl shall by Paid by the FIRSTPART TO SECOND PART far BOWIMU's, Iauza Murimpur, Rocrkeo
TSOF: Round-Trip (Shared/Pooted 515)

Dasis), por lip ehargos will b o minimum of Rs 5800/ (Rupees Five Ihousand
clight hundred) only for up 10 2 (1woj MT waste, pius loading & d

aetantion charges (f any) pus apgliczble GST/taces,
Thereafter, for each addilional MT the ttansport ehares wil be s 1

: 000/ (Rupees one thousand) per MT cnly plus
loading & datention charges (if any) plus appicable G5 Thares

f)  The transpon charges are subject to revisien f fyol prices are increased or decreased by Government beyend 10%
fram the price en the dale of siging this Arnexure
8) The above transpentation cost s for

matenal of uplo 11 MT/M3 deng
lransped cast will ba increased on pro

1ala bass a3 the Ighier waate ma

Leak-proa! packing & proper corroct
transportation. Waste ma

ty If densty s lnenr than 11 1 Tma, the
terl ozcupies mors volume

h

=

labelng a5 per MW Rules wil be ensured by FIRST PART for safa

tanial shall bo properly packed, segiod ang labelied by the FIRST PART as per Rules

i} A maximum of 1 hour will be al
FIRST PART. FIRST PART
the vehicle is heid avemnighl.

owed lor fting, loading & Paporwark

upen amival of truckicontainer at sits ol tha
agrees lo pay Detenlion Charges of Rs

S000/ (Rupees (e thousand] oniy per Cay i

) As per Rule & of the Hazmdous and Othar W,
amended FIRST PART (Hazardous W,
from the'r Plant faiing which agreemen

astes (Management and Transboung 1y Movement) Rutes, 2015 as

= G
ardous Waste within 93

aste Generator) needs to sone/dispose the Haz days

| can be lermnaled withguy any nalce.
k

=4

For Categery (A) Paymert shall be mage by SECOND PART in favour of FIRST PART by Cheque/DOINEFT within a
week of receift of FIRST PART Invoice (Used! Waste 04 should meel parameters as per Schedule V(A) of
Hazardous and Other Wastes {t4anagement and Transboundary Movement) Rules, 2016 a5 amendea)

O PART wilhin & we
19 pay in selllement

I} For Category (B) FIRST PART <hal pay to SECON|
cheque/Demand Drafl/ NEFT If FIRST PART fails
shall be liable to pay ntergst @ 18% per annuim

m) NO CASH TRANSACTION wiLL OF ENTERTAINED However, besidas cheque, SECOND PaRT accepts
Payments under NEFT/ RTGS route also FIRST PART have to declare :

ek of receipt of SECOND PART's Invoica by
of the Invoice within 15 days, FIRST PART

the Quantiy of hazasdaus '
on Quarterlyl Annual basis, vl applying for tiesh Mentership Y Us waste generation
For Bharat O & Wasts Mzaagament Lid. | o
to\Western Consolidated Pt L '
’ ' Pige 9
— ~ "
Authorleed Signatory S

Auythorized Sigontcs

S i

P T T —



n) TAXES { LEVIES: All Government | Municipal Taxes / Dulies! Levies/ Oclroi / Service Tax or GST/ Tolls ele, as
applicable [rom lime lo time, will be payable by FIRST PART.

o) There shall be no goods ofher than menlioned in this Annexure. If FIRST PART sends goods which are nol as
agreed ugon or unlawlul, controlled substance, Inflammable or can't be disposed by SECOND PART, then the same
shall be returned to FIRST PART. SECOND PART will not invoice the disposal charge, but full transpert, handling fee

will be invoiced and payable by FIRST PART in such casa.

o \ - dated Put, L For Bheral Oil & Waste Management Lid/
BN A B O et MRegdren:
Ve
atierizet SiGRaeTy
(First Part) .

Page |0




ANNEXURE-B

This annexure is in conjunction with agreement signed between FIRST PART and SECOND PART on date
25" Day of May 2018.

Lab Analysis Charge (Optional, Applicable when SECOND PART service is used)

Comprehensive Analysis Charge of Laboralory is Rs.10,500/~ (Rupees Ten thousand five hundred only) for
complete analysis of hazardous waste as per CPCB Guideline (if ordered and applicable) excluding service (ax
(extra). FIRST PART can / may use a Government Recognized or MoeF approved 3rd party laboralory and provide
test reports to the TSOF, which are conducted wilh in the last 180 days. Comprehensive Analysis has to be carried
out for any new wasle streams or any change in manufacluring process as per Hazardous and Other Wasles
(Management & Transboundary Movement) Rules, 2016 and CPCB Guidelines, FIRST PART must inform the

facility (SECOND PART) if any change in manufacturing process prior to waste pickup, disposal through SECOND
PART.

e pet LG
=y \esien susolidated £ AL
FoR! ¥ o T For Bharat Oit & Waste Management Lid &
. For B by >
ihorized Si9 ratary For ot U s isenso i
(First Par) (Second Part)
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ANNEXURE - VIT
ke

ENVIRONMENTAL
STATEMENT REPORT

For Year 2018-19

- —

western Consolidated Pvt. Ltd.,

pPlot No.~- 194 D, 194E, & 194F, Phase 1,
ELDECO Sidcul, Sitarganj,

Distt.- U.S. Nagar (Uttarakhand)

D
Submitted to :
Uttarakhand Environment Protection and
Pollution Control Board 1

(UEPPCB)
|




FORM- Vv
ENVIRONMENTALSTATEMENT REPORT
ForYear2018-19

M/S Western Consolidated Pyt 1,
PART- A

() Nameand address of the owner/
Occupier of the Inclu::lry, operation
Or Process
(i) Date of the last environmental

Audit report submitted

(iti)  Production Capacity
(iv)  Year of Establishment
(v)  Last Environment Statement Submitted:

M/s Western Consolidated Pyt Lud
Mot Mo 194 D, 1945 & 1941,
Phase < 1, ELDECO Siden)

sSttargang, Disee - 1.5, Nagrar,

Uitaralehand

T

fn )

september 2016

DG Sets, Acoustie Enclosures, Control

Panels, Base Frame ote, - 500 Nos. / Month

2001

2017-18

PART- BB

WATER AND RAW MATERIAL CONSUMP”

Water consumption m /d

Nilll-;c__t_l_‘f-l’l'i)li-ll(.‘t.'i

D.G. Sets, Acoustic Enclasures,
Control Panels, Base Frame ele,

300 Nas. / Month

Water consumption per unit of P
During the previous
Financial Year
Water used for Domaestic

2.5 KL/ Day

& Manufacturing Process

| 5 KL/Day

I'NON

$ 7.0 KL /Day

Cooling Spraying :N/A
Domestic P20 KL /Day
Process 5.0 K.L /Day

roducts
During the Current
Financial Year

Water used for

Domestic 2.0 KI/Day

& Manulacturing
Process 5 KL/Day




(vi)

Raw Material Consumption

Name of raw material
consume

Name of products

Consumption of raw
material

Accessories
Alternators

CRCA / HR Sheets
Diesel Engine
Electrical Panels
Powder Coating /
Painting Material
7. Pretreatment
Chemicals

o W N

D.G. Sets, Acoustic
Enclosures, Control Panels,
Base Frame etc. - 250 Nos. /
Month

1. As per Requirement
2.250 Nos. / Month
3.150 MT / Month
4,250 Nos. / Month

5. 250 Nos. / Month
6.0.91 MT / Month

7.0.20 MT / Month

PART-C

Pollution discharges to environment/ unit of output.

(Parameter as specified in the consent issued)

(i) Pollution Quality of Pollutants | Concentration of Percentage of
Discharged Pollutants discharges | variation from
(Mass/day) (mass/volume) prescribed
standards
a_J' ‘Water As per PCB Norms
" b) Air As per PCB Norms
PART-D
(HAZARDOUS WASTES)
'Hazardous Wastes __} Total Quantity (Kg)
During the previous Dm'fng the current financial
financial year year
(a) From process
1. Used 0il From D.G.Sets 0.010 MT (Stored) 0.010 MT (Stored)
2. ETP / Phosphate Sludge 5380 Kg 1100 Kg
3. Cotton Waste 108 KG 60 KG
4.Powder Waste Nil Nil
5. Discarded Containers 0.5 MT (Stored) 0.5 MT (Stored)
& Barrels
(b) From pollution Control
Facilities NIL NIL




PART-E
SOLID WASTES
TOTAL QUANTITY (Kg)

l During the Previous | During the Current
Financial Year Financial Year
: 1 (a) From Pollution L
!| Control Equipment NIL
|
\ (b)From Process MS Scrape MS Scrape
D J
PART-F

Please specify the characterizations (in terms of composition of quantum) of Hazardous as
well solid water and indicate disposal practice adopted for both these categories of wastes.

M.S. Scrap during Process, Machining Waste during machining is generated and non
Hazardous in Nature is stored at scrap yard and sold to our registered scrap vendors.

» Used Oil is generated from the industry in a tune of 0.600 MT/Year & ETP Sludge 2.40
MT/Year, Discarded Containers & Barrels 3.00 MT / Year & Cotton Waste 0.120
MT/Year (Maximum), which is hazardous in nature. This used oil is being collected in
" non-leaking barrels and stored properly in a shed. Which will be disposed to the
authorized party for further recycling or incineration?

PART- G I

Impact of the pollution abatement measures taken on conservation of natural resources and
on the cost of production.

» Domestic effluent is generated in a tune of 1.0 KL/Day and Industrial Effluent is
generated in a tune of 4.0 KL/Day, which is disposed through ETP.

» To control the Air Pollution from D.G.Set emission suitable height of stack is provided
with D.G.Set.

» To control the noise pollution from the D.G.Set, proper acoustic is provided.




PART-H

Additional measures/ investment proposal for environmental protection including abatement

of pollution, prevention of pollution.

> Good housekeeping is maintained in and around the factory premises.
» Green Belt development within & outside of factory premises.

= PART-1

Any other particulates in respect of environmental protection and abatement of pollution.

Prepared By For

(Authorized mgnatory)
Dated: 25.09.2019 Western Consolidated Pvt. Ltd.
3 Plot No. - 194 D,194E,&194F,
-l ELDECO, Sidcul
Sitarganj, Distt.- U. S. Nagar.
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% / CENTRAL POLLUTION CONTROL BOARD
/ REGIONAL DIRECTORATE, LUCKNOW

Visit Report: M/s Parle Agro Pyt Lid., SIDCUL, Sitargan) [UK)

M/s Parle Agro Pvt. Ltd. is located at Plot No. 153 to 157 & 166 to 168, Sector-3 lIE,
SIDCUL, Sitarganj in U.S. Nagar District of Uttarakhand State. The unit is engaged in
production of fruit juice based ready to serve beverages. The unit was visited on
78.01.2020 In reference to the Hon'ble NGT order dated 03.12.2019 in the matter of
O.A. No 123/2018, by [oint team of officials from Regional Directorate, CPCB, Lucknow
and Regional Office UEPPCE, Kashipur.

Salient ohservations made during the visit are as follows:
Observation:

01 /s Parle Agro Pyl Lid Is engaged in production of fruit juice based ready to serve
beverages and PET preforms. The consented production capacity of the unit is
25,558 KL/month fruit juice based ready to serve beverages & 1890 MT/month PET
Preforms.

02 The Consolidated Consents to operate under Water Act, 1974 & Air Act, 1981 and
Authorization under Hazardous & Other Waste (M & TM) Rules, 2016 issued by
Uttarakhand Environment Protection & Paollution Control Board [UEPPCB) is valid up
10 31.03.2020.

03 The NOC obtained frorm CGWA for the extraction of 400 KLD ground water was valid
fram 22.03.2017 up to 21.03.2018. Though the unit has applied for its renewal on
20.03.2019, the NOC s yet to be granted by CGWA.

04 On the day of visit, the manufacturing activities of unit and ETP were found
operational. The detailed information collected in the prescribed farmat is attached
at Annexure,

05 The unit has installed electromagnetic flow meters for measurement of water

consumption & wastewater generation. The data on dally basis is maintained by thie

. E Q-

unit.




06

a7

08

09

10

As per the log book data around 347 KLD ground water was extracted during

January, 2020. Whereas, as per Environmental Statement submitted on 29.09.2019
the ground water extraction was reported as 420 KLD which is viglation of limit of
400 KLD prescribed in the NOC fssued by COGWA.

Similarly, during 22.03.2019 to 28.01.2020, the unit has extracted 1,50,377 KL at the
rate of 501.25 KL/day, which 101.25 KL/day higher than the guantity permitted in
NOC issued by CGWA,

The unit has provided ETP comprising of Collection tank, oil & grease trap, primary
settling tank, aeration tank, secondary settling tank followed by filtration units. In
addition, the unit has also provided compact STP comprising of settling tank and
filtration unit, :

The treated effluent from STP is taken to ETP and then the treated wastewater is
finally discharged into the CETP conveyance system far further treatment at CETP.

As per the log book data, around 2,845 KL treated wastewater was sant to CETP

whereas around 1,711 KL wastewater was used for gardening.

Thus, total wastewater generation was 4,556 KL (147 KLD), which is well within the

quantity {720 KLD| prescribed in the CCA issued by UEPPCB.

The sample of ETP outlet and 5TP outlet was collected during the visit. The analysis

results are as tabulated

= | | PETPInlet | PETP Outlet Standard |
' No. | RATSIALArS | "™ | Rop-429 | Rop-agp | PrEscribed for
1 |gH | - £.95 7.53 5.5-9.0
2 | Total Suspended Solids (TS5) mi/L 104 302 | 1500
3 | Total Dissolved Solids (TDS) mgfL 476 1059 2100
4 | Fluoride (as F) mg/fL BDL 15.0 '
| 5 | Ammonical Nitrogen [as N) me/L 1.18 50.0
6| Phenalic Compound {as CeHsOH] | mg/L 3.51 5.0
| 7 | Boron {as B me/L BDL 2.0
| 8 | Oil & Grease mefL BDL 20 i‘
| 3 [moD me/L 7.99 550 I
10 | COD mg/L 656 34.4 1100
11 | Hexavalent Chromium (a5 Cr'%) | mg/L --- BOL 2.0
12 | Total Chromium {as Cr} mg/L - BDL 2.{]
13 | Copper {as Cu) mgfl| ¢ - BDL Eln
14 | Lead (as Pb) mg/L BDL 1.[: %
15 | Nickel [as Ni) mg/L === 032 3I|:|.

ot A Page2 of 6
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Sr PETP Infet [ PETP Outiet | Stendord
No. Parameters Unit | oop_429 | RODP-430 CETP Inlet
15.0
16 | Zinc (a5 Zn) me/L --- 0.34 =
| 17 | Arsenic (as As . ‘mg/L - BDL - |I:|1
18 | Mercury (as Hg) mg/L - BOL 1 =
19 | Cadmium (as Cd} mg/L --- BDL :

11 The analysis results indicate ' that t

prescribed for CETP inlet,
1 Around 94.75 % COD & 97.09 % T35 removal 15 found through the PETP system,

he PETP is complying with the standards

which indicates that the system is warking properly.

13 The unit has provided 02 boilers of 4,000 Kg/hr. capacity sach for power back up,

Rice husk briquets is used as fuel. Cyclonic dust collector & bag filters are attached

as Air Pollution Control Devices, The emission fram both the boilers is attached to

common stack of 30 m height.

14 Due 1o intermediate rain in the area during January 28 - 29, 2020, the source

emission could not be monitored.

13 The unit has also provided 06 DG sets; four of 1010 KVA capacity each and remaining
two of 750 KVA & 200 KVA capacity respectively.

16 As per CCA, five types of hazardous wastes are generated in the process, The unit

has made agreement with M/s Bharat Qil and Waste Management Ltd, (BOWML],

for disposal of hazardous waste and records are maintained in Form 10,

17 The unit has installed HW display board of ' X 4’ size near the main entrance gate,

The infarmation related to hazardous waste, air pollution and water pollution were
found updated on the day of inspection,

18 Calculations of Environmental Co mpensatian

The environmental compensations are calculated based an the methodalogy
developed by CPCB as per the directives of Hon'ble NGT in the matter of OA MNo. 593

of 2017 and OA No. 327 of 20018

As per methodology the environmental compensation was separately calculated for

non-compliance w.r.t. industrial pollution and ground water extraction,

A. Environmental Compensation on Industrial Pollution:

Colculotion of Enviranmental Campensation is gs demortstrated below

EC =PIx NXRx5x LF
=50X419 X 250X 15%10

T
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= /8,56, 250/-
Where,
Pl'=Pallution Index of industrial sector
(taken as "50' considering ‘Orange Category’)
N= Mumber of days of vislation took place
Compliznce status of previous inspections

17.05.2018 Complying .

05.12.2018 Non-Complying :

28.01.2020 Complying |
Therefore, number of violating days = 419 days (during 05.12.2018 -
28.01.2020)

R = A factor in Rupees (taken as '250°)
5= Factor for scale of operation
['1.5" considering scale of aperation beirg ‘Large’)
LF = Location factar |"1.0" considering populstion of area being < 1 million)

B. Environmental extraction of the Ground water without NOC from CGWA;

As per the environmental statement, the unit has extracted 20 Kl/day extra
ground water during the FY 2018-19, Similarly, the NOC issued by CGWA was
expired on 21.03.2019 and the unit is extracting the ground water without valid
NOC since the date,

Hence. twe different ECw will be applicable as given below
i} ECaw forextraction of excess ground water during 2018-19

ECzw = Water Consumption Per day x Nos of days x Envirohmental Compensation
Rate for illegal extraction of ground water (ECRew)

Area category Safe/Mon notified area _]
Use / Industrial

| Extra Ground water extracted per day 20 m*/day
ECRezw for industrial units in 5afe area Rs. 20 per m*
[As per Table 4.6.4 of CPCB EC Math odaology)
EC to be |evied Rs. 400/- per day
Vialating period 01 year (365 days)
ECaw excess extraction of th ground water | Rs. 1,46,000/-

Rs. 1,46,000/- may be recovered from unit as a4 interim compensation, and

additional cornpensation may levied based on actual excess quantity extracted by
the unit.

ECaw for extraction of ground water without NOC since 22.03.2014 till date

EC ow=Water Consumption Per day x Nos of days x Environmental Compensation
Rate for illegal extraction of ground water (ECRaw)

Area catagary safe/Non notified area
Use Industrial

_-_-iﬁ-huf f,@,r Page 4af6
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Ground water extracted per day

400 m?/day

ECRew for industrial units in Safe area

Rs 30/- per m’

waler

|As per Table 4.6.4 of CPCB EC Methadalogy]

CGWA NOC expired since 22.03.2013

Total ground water extracted during 22.03.2018 to 1,50,377 m?
28.01.2020 (based on water meter readings) _
Tatal ECqw for illegal extraction of the ground Rs. 45,11,310/-

28.01.2020 is Rs. 45,11,310/-

Recommendations:

—28.01.2020.

Thus, calculated environmental compensation for non-compliance w.r.l.
1,50,377 m° ground water extraction without NOC during 22.03.2019 to

Total environmental compensation for non-compliance of ground water
extraction is Rs, 46,57,310/- (Rs, 45,11,310/- + Rs., 1,46,000/-)

The environmental compensation as given may be recovered fram industrial unit

» Rs. 78,55250/- for non-compliance wor.t. industrial pollution during 05.12.2018

» Q5. 46,57,310/- for non-compliance of ground water extraction.
In-addition, fs. 30/- per m’.groundwater extracted may ke charged till obtaining
valid NOC from CGWA and Rs. 30/- per m® may be charged for the quantity
extracted more than permitted 400 m¥/day till 21.03.2019.

Inspecting Officer

Rajendra D Patil, Scientist D

Regional Directorate, CPCB, Lucknow

Anurag Megi, Regional Officer
RO, UEPPCB, Kashipur

Monitoring Team
!

Dharmnath Prajapati, A
Regional Directorate, CPCB, Luckmow

Date of inspection

January, 28, 2020
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ANNERURE

M/s Porle Agro Pyt Ltd., SIDCUL, Sitargan] (UK]
01 |Name& Addressofthe . | M/s Parle Agro Pyt. Ltd.
Industry Plot Mo, 153-157, 166-168 Sector — 3, Phase-ll,
‘ IIE, SIDCUL Sitarganj, Dist.- Udham Singh Nagar,
. Uttrakhand
I 02 |Coordinates of the Unit|29*02"39.33"N 79° 40" 39.44"E
| {latitude and Longitude) |
| 03 | Type of Industry Sector | Orange [Agro Industry)
| 04 | Scale of Operation Large
| 05 | Operational Status | Operational.
| 06 | Name of main raw materials
ftaw Material | Quantity (MT/Month)
|| Apple Juice 335.50
|| Carbon Dioxide 71344 |
[ Citric Acid 24.71
[ Fruit pulp 505.44
|| Malic Acid 29,28
5 . Non-Alcoholic Be verage Based . 1,533-!:@-
“Sugar = 3,199.53
BET Polyester Chips |' 1,890.00
07 | Status of Consent under Water | The Consolidated Consents & Authorization
I & Air Acts and Authaorization | issued by UEPPCE is Valid up to- 31.03.2020
: | under HWM Ruls
| 0B | Consented Prod uction Ca p_av:‘lty As per Consent
. % Fruit Juice Based ready to serve
beverages 25,558KL/rmonth
% PET Preform1890 MT/maonth
02 | Source of Water Supply Tube Wells 05 in Nos. (as per old NOC issued by
. CGWA)
10 | NOC from CGWA for extraction | NOC from CGWA was valid up to 21.03.2019,
of Ground Water The unit has applied far renswal on zu.ﬂz.zmg,_l

QoA
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o
[ 11 Toaiy “onsumption of fresh | Around 420 KLD (as per Environmental |
water (KLD) Statement)
! Around 347 KLD (as per logbook data of January
2020) I
12 | Waste Water Generation [KLD) Average effluent generation for the month of ’
| January 2020 is 147 KLD.
13 | Unit Details of ETP The unit has provided ETP comprising of |
' Collection tank, oil & grease tank, primary
| settiing tank, aeration tank, secondary settling
| | tank fellowed by filtration units. |
| The wunit has aleq provided compact sSTP
! mmprr:-mg of settling tank and filtration wnit, ’
| 14 | Designed ?reatmen:_r:auaciwl 780 KLD |
of ETP (KLD) Il
15 | Gperatl'nnarhStatus of ETP | The ETP and 5TP were found Dperational during
I i i Inspection,
|' 16 | Flow meter(s) at inlat & outlet | The unit has provided electromagnetic flaw
of ETP | meters at ETP inlat & outlet and at 5TP outlet,
| 17 |Mode of 'Eﬂd_eﬂem F;rtm:l in g gardening &remaining send to |
[ | disposal CETP
I"_:r.s |i Any bypass observed INu T A A=
| |
| 19 | Details of HW Generation & iis disposal: the details of HW sent to TSDE during
| £013-20 is a5 given
| DATE SPENT | ETPSLUDGE | Usep OIL | BOILER EMPTY |
| CAREON ASH CAN
10.04.2019 - - oEsle [ . :
| 24.01.2020 | 10,245 kg - - S
24.09.2019 9,870 Kg : - 685 Ltr, : 6.46 Kg |
25.12.2019 | 1675k 1,770 kg 2204itr. | 1,275 kg S
05.07.2019 250 kg 185 Kg - z :
14.09.2015 | 2.35% Kg 2,545 kg 2 3,55£ =7
TOTAL | 24.395Ke | 4,500 1 1,893 Ltr | 4,830 kg 'E.EEL—E]_J

L
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| 20 -|_5Crl.| ree of Air Pollution

System Type of Fuel APCDs attached | Stack Ht
L Fuel Quantity (m)
i | Cyeloni Dust
Boiler (4000 KG) x il FUE E;EEIII;n & Bag 30
02 1200 Kg/Hr Filter
- Solid Fuel Cyclonic Dust
Boiler {;f TPH) % 2500 ka/up | COVECtiON & Bag 30
: EUI Filter Natural Draft
DG Set (1010 KWA) | Diesel | HsD- 4000 =
I x 04 Kg/Hr. '
DG 750Ky ; 5
st (750K X iEsed HSE - 150 Acoustic Enclosure 5.5
01 | Ltr, T
DG Set (1250 kvA) | Diesel H3D - 225
2.5
b | x 01 | , Lir. |
21 | Date of Inspection | 28-01-2020

_F'caﬁ-g, 0% ()'h BSﬁ
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Datesperiod of resting: 31/01-11 10242020

| Date of test report: 11/02/2020

NGT

| crf"aﬁr T {Project/Test Programme : :
i =y e Sitargan]
B | A AT ISR AT [P Sample Source (STR/ETP/Drsin/any other)
| 3 | A qeIE ArEReE T Tvpe of Sample (Grab'Componite) Grab . - Oh =h. RA
[ 4 | o mem s am s o A/ Sample Coilected Drepasited by > iﬁgl.;?;] e
. A - : : i
2 | s a1 ST/ Date of Sample collection 28
| 6 | oy & w91 € BRVDate of sample receipt in labaralery 31/01/2020 =
| =y T 5 y
| : | AT TS sEfafSampling procedure......neas Plemse Refer.. e MIEARL S S mw; e
8§ | e b s Analyais ndenied by sh, R D. Patil, 5¢i. D
e A—hay | o ey e et [escrijbon of sumple/Code cic,
8 Mo, Parameter | e | RDP-425 | RDP-426 | RDP-427 R_IJP 28 | RDP-42¢ | RDP-430
[ . T-i'r._—__i' e 7.0 408 7.59 605 1.53
. areccy | euorgy | g9ec) | (9etcy | (196°0) | (17.270)
T s Ll T BDL 617 134 T 3.02
| & Fm s R 571 a360 3319 &75 1039
4 ‘F.'I_"'_T_ Fioride o F s - |46 BDL = BDL
I3 e e = Sl BDL 5 41.3 - 1.18
Azl 30 an__'_'-..-' ] | =
T = e N 2o | - 35
B . [ = | = B0L = BOL = BOL
[E | SEE o TTHY 01l & Groase '_1“:51- 2| e BEL o RDL = E.DL- =/
% | et rcou i 03 | 53 #3832 34 656 344
EEEEATE T — BDL, - L] X 7.59
T = B e .
E SRR S .1 Chremine- Y mel i ) LS BBk
= [ vericd R | 8L | = | %L | = [ B
(E e — e - HOL BDL BOL
T [ T— Bis SR =TT BDL - BDL
15 | e eyl - 0.9 = G.95 = TV
% | drerpe i —~ | BOL = BOL = BOL
7 | fwizn i 027 - 0.24 = 034
| i Jtm e = BOL E BOL 7 BDL
= IS
S| mfiiMg ety - BOL = BDL = BOL
By TElE Ay g aaTed melhons longwed are appenced pvmisal
CODE : Description
RDP415 | PETP Inlet
RDP-416 PETP Outlet
RDP-427 PETP Inlet
EDP-4238 PETPE Qutlet
EDP-425 PETP Inlet
RDP-43) PETT Outlet
End of Test Raport 4
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| Parameters

; ~Tasi Method

| p

| AFHA 4500 H B, 23 e, 2017

Sugpended s0lids

APHA 2540 D, 23 TEA 2017

Total Dissahed

APHA 2540 0 337 Ed, 2017

= | Detection Range

512 __
25 mgiL - 10,000 m i
7 5 mgiL- 100 g/L

]

demand (BCO)

“Biochemical Cxygen | APHA 52

| 4500 OC, 237 Ed, 2017

| 15-3025 part 44 1905 Biachemical CygeEn

Demarnd

"-"ﬂllld-a -

Chermical Oxygen | APHA %290 B, 23" Ed. 2017 5 mgi. - 100000 mglL

Demand (COD) | =
08, 23 B 2017 5 0 mgil. - 50000 mg/L

| Amerionecal Mildgen

EPHA 4500-MH.-F, 237 Ed. 2017
| (Phenste Method)

0.5mgiL- 200 mgL

0O gnd arease

[APHA 5520-8.23°Ed. 2017

n

- 4000 I""g.r..

| APHA 4500-B C. .J:i'“' Ed, 2017

0.5mgil- 10 mgi |

| Banom

{ Phanal _ ! .-'-.F'Hf-. _5530-B, .L‘a “Ed. 2017 0.1mg/L -5.0 moflL

| Fluorige | APHA 4300-F . Z37Ed, 2017 0.5 - 50 mgL

{ |||:- Seleclive Elecirade Meihad) '

[ Chromium - Vi APHA 3500-Cr B, 22 "Ed. 2017 [ 0.1 -20mgil

' Copper (Cu) | APHA 3111 £+8, 73" Ed. 2017 | 0.2 -5.0 mgil

| Mickel (Ni) | APHA 2111 AsB 23" Ed. a7 [ 0:2-50 mgil
Lead (Fb) | APHA 3111 A+B, 23 23" Ed. 2017 0.5 -10 mgll

| Cadmiutn {Cd) APrA 3111 AtB, 23 Ed. 2017 01 - 10_mgl

[ Zine iZn) T APHA 3111 AB. 2T Ed 20T 0.1 - 10 g/l
-“r-rnm|_|_J_r-#.'| | APHA S111 A48, 2 73" Bd 2017 0.2 - 100 ma'l
[ Mercury tHa) | APHA 31128, 23 Ed, 2017 _ 10 - 50 pol
Argenic (&) "'“H.n. :.|1al:-. 2:'. Ed :al:|1.r 10 - 50 pofl

1LAPHA - American Publie Henlth Association
2. 15 — Indinn Standard




o HEAD OFFICE
“E7=  Uttarakhund Environment Protection and Pollu h'ﬂ;“ Control Board
2 “Gauri Devi Prayavaran Bhawan’

468, L.T. Park, Sahastradhara Road, Dehra Dun
: L p2020
UEPPCE/HO/Con/P-180:201%/ [ § 2 13 Date n% & o7

Ta,
N3 Parle Agro Pyt Lid.,
Flot Mo : 153 to 157 and 166 to L4,
Sector-3, LIE, Sideul,
Sitargani, Diisgi-U.S.Nagar.

Consolidated Consent to Operate and Authorization hereisafter referred to as the COA
(Consofidated Comsent & amthorization) (Rencwsl) nnder Section25 of the “Water
(Prevention & Control of Pollution) Act, 1974" and under Section-21 of the "Ajr {Prevention
& Control of Pollution) Act, 1981" and Authorizalion under "Rule-6(2)" af the “Haenrdous
and Other Waste (Management and Transboundary Movement) Rules, 20067 notified vnder
“Emvironment {Protection) Ack, 1956™ as applicable (to be referred hereinaller ns Water Act, Air
Art and Hazardous & Othor Westes Bale, 2016 respectively).

CPCEID - 10581 Inward ID - 242865
CCA (Renenal)
| Cansent No. 402747 Date : 24-02-2019

CCA is hereby pranted 1o M Parde Agro Pyt Lid loceted of Plot No : 153 to 157 and 166 to 168,
Sector-d, HE. Sideul, Starganj, Dist-1.5 Nagar subject o the provistons of te Water Act, Air
Act and Hazardous & Other Wastes Rules, 2006 and the arders that may be made farther and
sihgect to follewing terms and conditions --
This CCA is pramed for 2 period from up 1o 31032020 and valid for manufacturing of
follewing products with Capital InvestmentNet Assets Valves T LGA. 700 -

5 | Last CCA | Present OCA (Renewal} |
No. | Product Quantity | Froduct ' Chusen fity
' | (Por Month) | (Per Maonth)
I | Froit huice Based | 3716667015 | Fruil Juice Based 25558000L e Manth
Ready 10 Serve | Ready 1o Serve after expansion
| Beverapes ; ! Beverages i
| 2 [PetPrcfonns | 604.156MT [ Pet Preforms 1890.0 MT/ Month
i | | after expansion

2. Specific Conditlons undoer Water Aci:-
(1) The dally quantity of efMuent diwcharge (K LDj:-

Last CCA ___Present CCA (Tresh)
Trade Efflusnt 00 (through CETP) 00 (ibrough CETP) |
s Séivage 20 {ihrough CETP) 20 (through CETP)

(i1} Trade EMfluent Treatment and Dispasal: Effluent genorated from manufaciuring process
(T00KLD} shall be trzated and disposed through CETP after prirary treatment to mest
inlet efffuent quality of CETH as préscribed by the State Board,

{iif) In case of nun-upemi-:m'nm-u-:mfnrming of CETP, the wnit shall make and arrangament of
own ETP of approprinte capacity to treat waste water generated from process: atharwise
unil shall stap manufacturing operation. In case of operation of own ETE, ETE shail mest
following standzrds as preserihed under Environment (Protecfion) Roles, 1986 s
applicable and amended time to time,

T&\ﬁ{ ol B‘B‘E_._ |



1 |pH Between 6.5 to 9.0 |
Z | Suspended sofids Hot io exceed LOGmgl

7 | BOO (3 days27C) Rot to exeeed 30 mpp]

d_{CoD Mot to sxceed 250 mp/l

3 | Qi & Grease Mol o exceed 10 mg/]

(i) Sewage Treatment and Disposal: Sewage and other domestic waslewaier (2DKLL}
generated from Unit shall be shall be treated aid disposcd through CETP after primary
tréatment to meet inlet effluent quality of CETP as prescribed by the State Board,

(iii) In cose of non-operation/non-conforming of CETP, the unit shall maks and arrangement of
own STP of approprizle capacily; ollierwise unit shall stop manufocturing operation. In
case of operation of own STE STF outlet shall meet following stanclands as F?.'il:nhﬂd
ander Envirenment {Protection) Rules, 1986 os applisable and amended time-to-time,

%.No. Parnmetiors Present Standard for Standard for STPs o be
STPs achieved within five years.
e (From October 20017)
S | pH 3.0t 651000
| 2. | ‘BOD(mpgl) Mot mare than 30 <30
| 3. | TS5(mz/Ly  § Mot more than 100 <100
L Fecal Caliform - <1000

(P L00m])

3. Conditions usder Alr Aci:-

(85 The applicant shall use followiag fieel and install a conprehensive conlnol system consisting
of control equipment as is required with reference to zenceation of emissions and operate
and maintain the same continudusly so as to achieve the level of pollutants to the following

stardards -
5, Stack attached Stack | Tvpe Fuel Emissinn Emission
Mo with height | of Fael | Creantity Contral standards |
(3L §] Equipment not to
Les o excecid
! | Boier (400IKG) | 30 Solid | 1200Kg Hr | Cyelonic Dust Pii-
' x 2Nos Fuel Collection & | B00mgMNm’
| | b= Bag Fileer =
2 [ Sl 6.5 I Diesel -ql'.'l'{llll{g."l-][ Acousfic -
(I0I0KVA) x Enclosure
drdaE |
} | DG Ser(730KVA) | 5.5 | Diesel | 130Ler Acoustic S
; | % MHos | Enclogure
| & LG Sk 25 Dhcsel a25Lir Acini%lio
I Hzﬁ".l]":.".'rr'n.]- X Enclosire
| Itvos
5 | Boiler(I0TPH)x | 30 | Solid | 2500Kg/Hr | Cyclomic Dust |
: It Fuel Collection &
|| | Bag Filter
| | Maghuml
| : Diraft

In care of stoppage of fiectioning of air polfwion conirol equipmen, produciion has i be
sropped immtediately and ihis Bodard fhas to be Intimated by faohonedsmail with o report in
this regerd (o ba disporched immadiotely,
(i) Moise from the D.G, Set and officf source(s) should be controlled by providing an acoustic
enclosure as is requived for meeting the ambient noise standards for night and day time as
prescribed for respective sreasfzones (Industrial, Commercial, Residential, Silence) which

are as follows -

T

'Pa.a.g DL 31) 05




T e ZONE |
Residential Area | Silence X

Standards | Industrial Area [Commercinl Area

for Noise| D Night | Day | mighe | D i Al s
tevel T: ﬁr::; _ﬂ_;l: time tima time l;;r! ﬂ;; o
dbfAlLeg | 75 70 65 59 | 4%

Do Girme: from 6000 aom un | 000 pora., Might fimse: from 100 pon, 1g 6,00 o,

4. Conditions under Hazardous & Other Wastes Rules-2016:-

L |

(i) Wumber of authorization and date of ssus @ - T ;

{ii} The Factory Manager of M/s Parle Agre Pvt Ld, Smrgafu.l_,&ﬂngzr I lf;[!:;!-'
grented an authorization to operate & facility for collection mrIIgT.u-ruﬁe DFHETH é:ﬂt; W 2

¢iii) The =uthorization is granted to operate a facility for generation, gollection and Siomage O
hazardous wastes within factory premises far following category of wastes -

5. Category " Quantity of Waste for which | Mode of Dispozal
(Schedale-T & | authorization is being Bswed
Schedale-IT} {MTA) : I

I Schedule [ - 20 2.5MT lircincrable.

2 Sehadule 1—33.1 0.20 Reprocessable

3 | Schedulel— 5.1 10.0 As per Pales
[ 4 | Schedule 1362 188.0 As per Rules
[ 5 | Schedulel-1753 930 As per Hales

{iv}) The authorization shall e in force for & period ap 1o 210320240, i,

(V) The authorizstion is subjoct 1o the conditions stated below and the such conditions 08 may
be specified @ the miles for the time being in force under Environment (Protection) Act,
1%86,

Terms and copditions of authorization:-

(i) The authormzation shall .;.Q;mpl_-l.- with the [l:q:.l."i-ainns af the Environment {Pro I-H'.“ﬁﬂlﬂ} Aet,
19846, and tha rales mode there under,

{ii] The authorzotion and e repsyal shall be T_lTI'_IIJIJi.'\!,‘.I'J far [ll.'i.[!lEtlil.’!l'l: at the refquesl of an alficer
authoriz=d by the SPCRBPCLC,

{ii1) The person sathorized shall not rent, lead, sell, transfer or otherwise transport the hazardoys
waktes without obtaining prior permissian of the SPCEPCC

{iv) Any unauthorized chenges in personnel, equipment as working conditions as mentioned in
the sppticsticn by the pemon aulliriied shall consiifuie a breach. of has authorization.

() Iis the duty of the authorized person to take prior permission of the SPCB/PCC to close
darvin the frcility,

{vikAn application for the renewal of an authorization shall be made as loid dovwn under thess
ruies, .

{vii) The unit shall comply with any ather conditioas specified in the guidelmes issued by the
MoEF or CPOB/SPCE oo Leire Lo 1,

This COA I5 valid for Sugar syrup dolutian preparation, Pasicurization, Pet Filling; Tetra
Filling and Injeation Mealding processes anly.

Compulsory decuments to be submitted by the IndustryUnit;-

(i) Annual return in Form-4 and Waste Disposal Manifest in Form=10 under Hazardous
& Ohiber Wastes Hules, 2006 and Third Party Audit Report.

(i} Environment Stnement in Form-¥ of Environment (Proteclion) Rules, 1986,

{ui} Quartzrly compliance report of the CCA, photograph of ETP/APCs/Waste Storage
Area,

Linit has to apply for renswal of CCA well in advance of 60 days of expiry of this CCA,

Competent Authority reserves the right to change/mod ify/sdd &ny time any condition of this

CCA.

Unit has to comply with the other general conditions as annexed herewith, Mon compliancs

of any provision of this CCA and provisions of fhe Wator Act, Air Act and Hazardeos

=T B




B |y
and submit eompliance report of H@fIhe
Ftime. it iz found thal the industry & noL
ed by the Board, legel molion

4. “Tne applicant shall stsietly conply with canditions of this CCA
canditians within 30 dnys of receipt of this CGA. 1T, atany peiot ot HEDE,
SaELYINE With diputated conditions or smy further dirgstiondinstruction 1851
£hatl be iniliated against the applicant ! ; q 2 ]

5. The apglicant shall maistain gpod house keepig. All valves/pipea/seweridmins eic. MUST b!.'k;;ﬁ;;ﬂ: Control

. The industry shall provide tnintermupted entry 1o the STPEETPS inlet aned :J-utl:ll points, AT
squipment and ack for smoot sampling/menitaring of efficizncy of peliution "D“IM] i

7. The industry shall provide “Inspection Book™ a1 the timic of inspestion to the Board’s nf!'[-:ral.-i.

SR T = F entision oo OF 08 apprchended 10

B Whenever due 10 any Gégident of ollicr usfurdsecn aes ar axcnl, S0 : iy
occur in excess of standards l3id down, such infarmation shall be reported to the F!ﬂil"ﬂ s offices mand 4 ‘f
concerned offices. In case of failure of polluion control equipment, the production process SoMincem 22l
shil| be shopped wilk immediate effect 4

9, The indasry shall operte in o manner so that all smissiona be emitted threugh designated chimacy/stack
caly. .

10 in "!:rﬂ“ of any damege fo the ageicalmre productivity, human habiftien 66, By (e dpéation “r_ ey, it
shall be imperative 1o sop production in the industry with immediate sifect and such infermation shall be
sepomed to Bonrd's offices. The Industy shall be Fiable to pay compensation also In such cuses a5 declded by
the Compstent Authority. ;

11 The spplicant shatl spaty befoce the 60 days of cipiry of CCA ar any change in productiai types/ production
|.a|_'|i.-:|'-:-'-'ra1ﬂli1.ll'-1':rl-ll'lﬁg mem"{:rﬂiii-.:l- ¢“1h1n‘m_=-j‘|1 Bl or iy I.'Ihﬁl:lil: in el!"."lucnl lil"«l:!'ll'll'gl'! ]’!ﬂlr.'l or
ermisshon point,

12. The Board teserves the right o revolke/add'modify any stipalated condition isued aleng with CCA, oz may be
DCesIary,

13. The persan authorized shall mot reut, lend, sell, imnsfer ar otherwise transport the hazardous waste withiout
ghtaining prior permigzion of e Boaed,

14, Avy unssharized chanaa in persaanel, equipment as working condition as mentionad |n tie application by the
frerson authoneed shall coastitute & breach-of his autharizatean,

15, Ir s the dury of the suthorized person 10 teke prioe pemission of the Board to close down the facility.

16, The auhorizntion is valid for temporary storage of Hazardous Wasle within premises only.

17, The @utorizad azercy sholl ensure that on-lne data with regard 19 quaatily aad aatare of hazardous chemicals
being esed in the plan as well 23 2ic onBsicn and waste penerated within prenisss. 15 displaysd on Dizplay
Bosrd of size Sxd foet cur slds the reain fociary gate within premises,

I b8 duy o the nuihorized parson o 2ke proe pérmission of this Board to choge #nel clEanip the l'::i]ﬁ:,' far
resmznl, slome End didpasal of hazardous woste, :

1% The applicant shall makwamn record of hazerdonn waste i Form=3 and shall submit annual rewirn in Form-4 on
ar bafore the 307 day of June ollowing io the firancial year 1o which that satoen nelaces,

20, In po case ey axerdous waste shall be disposed off an land, in any drain, or'inkoe any watér stream, All spillags
miisi plio b= salzly cobi=gred and sored

21, Before ithe hazardous ywagte is stored or dumpad in the :I'=1:i]E1:.'1 nppl'rc.ml. maksl eanduet & detnaled physical and
chemical analysie of hazardons waste sample and report 1o te Board.

22 Drigd hazardous sledge from the process in the plant shall be stored in double lined HDPE pil constructed
with R or duck malerial which does nal react with the waste contained in it

15. The storage anea should be (enced properly asd Sign/Notice Board indicating * Danger' and *Havandous® shall
b displaved ut spproprizfe position both in Hindi and Engllsh,

I4, The indirslry slall siore nen-farrows metal waste, msed qil."spgu'[ odl wAgHE a1 seiled droms placed an im:]gwjpu;
flonr under covered shed. Hazardous woste BF required: shall B sold only 0 Reglaterod Recycliers/He-
PFrOCCEROTR:

2% s cese of amy transporzton of hazardous waste, the details in Form-=10 of the Hazard & Ohiber Waslsy
Ruoles, 2006 shall be submitted fo the Boaed.

Chiel En v a1 G




. : 1o foreseid Acts
Rules & Other Wastes Rules, 2016 will resulis in legal action under it

i : ital in the
10, The Validity of CCA In subjeet to the order of the Hon'ble Higl Court Nal

matier of Writ Petition (P11.) No. S02017.

Membor

Copy 10: - Regional Officer, Unarakhand Em—]mum:_nt Protoction amd Pollution Control
Buard, Kashipur for infarmation and conpliznce of the same, ,-""'

Chief Environment Officer

Anpexure

Specific Conditions: £

|, The applicant skall provice IS] mark water meter 1o gach water supply seurce and shall regularly submit
refumns of water consumption in the prescribed fomm and pay the coss a3 specified under StEtiun-:! of Cess Acl.

3. The applicant shall submic audited balance sheet of the wni- ac the end of mach financinl year so that fee
surben itied by tse applbcant could b2 verified,

3. The applicans shall previde pons i the chimneyisiack and facilitics sech o5 Indder, platform e, as per
requiremant far gionitaring e alr emissions and the same shall be opon lar mapection end use at oll times By
fhe Board's £1alF The thimnevianck artached W varous sources of cmizssion shall be designated oy rrrribess
such a3 S-0, 52 erc. mnd these shafl be pained’ dsplayed o fawilitate ientification,

4, The ingustry shall ensure interlocking of air pellulion control devices and produclicn processes.

5, A solid waste penerssed from the indusiry fias 1o be disposed in mannes su et contamination of surface water
bodiespround walepsoll e, does nol take place.

G, The industy shall ke adequmes measures 10 contri] of mois from 15 own source 5o o5 o comply with Uis
slatidiartts as may be saplizalile

7. The appicant shall develop tree rows ol green belt on the promises with: plant specics o5 suggested by the
Central Fallution Coreel Bagrd.

5. The industry shall swictly adhere with the speciflc and genem] condilions issusd with COA- order, Any
vinketion of stipelatzc] condition oy aitact lkgal nction under the: provisiens of Yailer Act, Alr Act amd
Environment {Proteciian) Act and Rudes mads ihercunder

%, The indusny sbiall spsere all safely measures el shall wimlodoke poriodicsl assessmenl by the compebent

ahotine

Unk shall dnsere manifest system in Form=10 of Hazardouws & Other Waste Rules, 2016 while disposing

fstramd O LS Wik s,

11 Hamadous weste should not be stored beyorsd a period of 20 dava.

12, The ipdustny =ibuabed moerbie ti5o Kiwver Ciaopa ond 15 inbomeres shall ensure the reatment facilities and
dizpeaa! esrenpement in swch 2 way so that oo wesls water Bs discharged in warer soreamt of water bodios.

12, The Lait shalf not extrael grownd water more (hon peravisible imic (G0HCLD) acconded by the Ceriral
Ground Walcr Boord vide letfer dafed 22032007 and shall strictly comply with the conditioas
stipailated by the Central Groand water Bonrd,

14, Thee Uait shail srletly comply with the provisions of Water, Air & B(P) Aos and RolesMotilicaions: made
e reumder.

5

General Conditions:- S

I. Tlee applicant shall ger analyse the samples of elMusitemissionhazandous wastes al leest once in o ihree
manth trom the ahoratory recognized by ihe MoEF and shall mport (o the UEPPCE.

2. The appiicant skall however, noi withoul 1he prior cansert of the Board bring Inte use any new ar aliered
auties for the discharpe of ¢ffluent o gases emission or sewase wasle from the enit

3. Tresied waste water and domestic waste waser shall be dispasad jointly ot one disposml paint. The applicant
shnll provide discharge measurement equipment 31 Enal dispasial point,

-
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Govorament ol India
MEMBER SECRETARY Central Ground Water Authority
hAindstry of Wiler Resounces,
Hiver Development & Gangs Rejuvenalion

Fiiz Nod- 21423 1MUTINDIZ016\ - G 45

MOC Ma:- CEWAMOCINDIORIGRZCETIZE00
Date == 2210373017

]I:l S s
IATE Bana Anre Pt Lid,, 24 MAR 2017
Ofl ¥vesten Express Highway Sahar Chabala Road.

Farsseada Andhed (Eadl)

mumban, Maharashtra — 400005

Subz- NOC for ground water withdrawal to M/s Parle Agro Pvt. Ltd., in respect of
thgir Beverages manufacturing unit lecated at Plot No 153 to 157 and 166 to 168,
Sector 03, IIE, Phase Il SIDCUL, Block Sitargdnj, Disfrict Udam Singh Nagar,
Uttarakhand —reg.

Aeler 1o your appheation on the sbove ciled subjecl. Based on recommendations of
Regional Direcior. Central Ground Water Board, Utiarakhand Region, Dehradun vide
ther peiamimendations dated GU02/2017 and further deliberations on the subject, the
REC of Cenvel Groung Water Awhernity s hersby accorded 10 WIS Parle Agro Pyt
Ltd., in respect of their Beverages manufaciuring unit lecated at Plot No 153 to
157 and 166 to 168, Sector 03, €, Phaso |l SIDCUL, Block Sitarganj, District
L.Ir.ru?r- Singh Nagar. Utterakhand, The NOC 5. howevar subed 1o the following
pongiiong -
1 Tos heon ey absiract 400 cu.miday (and not txceeding 80,000 cu.miyear) of
ground water through propesed five (5} wisswells only. Mo additonal growirdd walar
EEE::::':IE-J struciures o -be consiructed for this purpose without orior approval of tha
2. All the wells 10 b fitted with water meter by the firm at its ewn cost and manitaring af
gitaund wrator absiraction 1o be underaken accordingly an regular basis, atieast once in
B manht The ground waler guality 1o be monitored tsice in a War dun'rs:,:| Pre= mansoo
S PSS MOnSoon panods
3 Mis Paria Agro Pyt Ltd, shall in consutation with the Regional Direstar
Greund Vizter Board, Wilarakhand Reqion, Dehradun implement ground  wabe
rachiarge measurgs allzasi W the fune of 40,000 CU.mMiyesr as proposed E{ :
augmenting the ground water rescurces of the area within six menths from ?h'e date Dn;
Wean Bkock - 2, Wirig =l Sechar--1 R E :'\'|_||'.'|r.|1I f-.l.g-.h ﬂgjhi 110065
172 L N1-201 75362, 16175373, 201 /5871 « Fax:D11-26175369
Mae S DWW nor o in

13 e ore - TR e wy
COMNIEAVE WATER - 5AVE LirE

. ‘Senlnal




. R L= P e e mpAHETECER e ey
ey, A ioaaine K R H IS T e e L D RN Loyl (B35
gl aias Al v caay Fls i take R st SPEEEe p|i1-’!1'.1'.'l|}!1 [y crTlsgnLs T
(CiEange MEasUres . o
 Tre pholographs of Ihe rechargs SIS afiar completian of e cLlib ""EE":'_ L
sutnishod immediately 10 ihe Regional Directol. cantral Gmuﬂd yater Boal
Ullarakhand Region, Deh@dun ¢ verification ane Under intimation 1o s offiee.

& The fier al iis own cost shal jnetall two (2) piszometers fitled with automatia waler
et 1 lor having telemelny system =l sullable \acatinn and exXEcUtE ground walet
hcylini: ¥ AT MOGEAMIA 10 d around tha project ar8Z on regular bass 1
oot e ot the Cenlia Ground Water Board, utiarakhand Region. Dghradun

3 e e ] naler sgniloring data i razpect of 9. Mo, 2 & 510 B8 submitted k@
e o o ze v VAot Doald, Uttarakhand Raglom, Dehradun an reqular basis &l least
L Th b et o Lr b T

= Jr fo shall epsufe propst repycling @and rEUsS of waste water after aceLEte
fraglrnaE

8 Pt tabagte sl {in rezpect of (=5 oo S WL 7 may be guomiltad 1o £ S A sikian ang
FEET ey

6 The peimission is Lable 10 b8 panceiord i Cass of nan-comphance of any of e
oo mns o menticned i 5. N0 108

10 - Tang ML s aubjech o areaiing Centralistale Goyernmerl rleefiaws or Cours
prders relaed 19 sonstruction of wibeweliground walet vﬂhdmwah’dﬁ-ﬁﬂfualiuﬂ (o]
rekharps OF CoNsErvalon strucluraldischarge af effluents of any guch matlar a%
apeiesale

147 T MRS Tdines pop absoh NS anpucam | propanam al Ihis oblgatien /
ey ro vtk o obAEIn OHNES stabutary Ao adimein cirative clearances from prner statuiory
A apdmiaet aUVE agthonies

sn e MU0 DS NOL imply thal gines siattory / adrminiclralive clearances shiall be
gegnigsl o Ihk project Ty e mAmREED authonibes. cych Buthorities would consider
{le prhocCl Ol merts and be 1aking gecisicns indapendanthy ol the MOC.

1| T wine, g and frem FOMENAT 12 32018 /-f

i
.

Member Socretary

oDy e
I T e Sasratarny (itaranhdnd E prairgnmeant protection & Poliution Conird
Euar Ry e Faad, Dehradun-24s001. Utarakband with a2 requast 1o ensure
that the catelitions enfonad [ the HOG arh complied by the Frm in
consulation with the District Magistraie, District Udam Singh Nagarn
Uttarakniand.
& T DESIALE thanistrate, Cigincl Udam Sirsgh Nager Ultarakhand  fof nECcasaary
= L

Tie Stegignal Cireciof Central Ground VWater Apard, Utiarakhard Regan
vierradin 1his s reterence o your recommendation dated 01027201 i
&, gy Mg GRalrnan, Cantral Ground VWoler Board, Bhujal Bhawar, Fardatad-
Lo fained g AOIE-1T.

[ FL)

o :
Member Secrelary




Government of (ndia
e Central Ground Water A]m:ndg Lﬂ-r'ml?r'-'é’;.‘:ga —iion
nistry of Water Resources, River Devalopme Rejuve
Applications for Issue of NOC to Abstract Ground Water (NOCAF)

ots Abstracting GroundWater

A Slication for Renew of NOC Issued to Existing Industrial Proje
(Application For Renewal of NOG)

Application Number : 21-4/231/UTIND/2016

Applied For Renewal : 1st
1. General Informatlon:

Water Quality: Fresh Watar
Application Type Categoryl Type of Application: Bevarages

(1) Name of Industry: PARLE AGRQO PVT. LTD.

{ii} Losation Details of the Industrial Unit- {Attach Site Plan and Certified Revenue Sketeh) ()
Address Line 1 : PLOT NO 153 TO 157 AND 166 TO 163
Address Line 2 : SECTOR 65, HE, PHASE (1 SIDCUL,
fddress Line 3 : SITARGAN
Srate: UTTARAKHAND
District: LIDAN SINGH MAGAR
Sub-District: SITARGAM
VillagaTown: Sitargan (ME)

Area Type ! man-hotified
Arga Type Category cafg

{ifl] Communication Address
Address Line 1: PLOT WO 453 157, 166, 167 SECTOR -3,
Addrass Line 2: SIDCUL PHASE -l SITARGAN
Address Line 3: LDHAM SIMGH NAGAR
Shate: UTTARAKHAND
District: LIDARM SINGH NAGAR
Sub-District: SITARGANI
Pincode: 262405
Phore Number with Area Code: 91 TUSSZ0EBES i
Mohile Mumber: B85 TIERAS
Fax Mumber:

E-Maii:

compiancedpardeagro. com
(v} Details of Existing NOC fssued by CGWA (enclosa copy)

r;._lltl-I:_Ladmr Ne: COWANDTINDIORIGRZON T2500 !

Date of Issuance: Z2UH2HT e
Vailidity (Start): FOAPHT — o

* Validity (End): UG08 Ml '4‘

- Reason for not applying for renewal before expiry of NOC  NA =

Validity (Attach Affidayity
{vi} Purpose of Renewal Appiication; Exdsting with Additional Ground Water Requimment

20032019 03:50 PM Pogk {or g
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Govamment of India ‘-
; Central Ground Water Authority (CGWA) fan :
4 Minlstry of Watar Resoursss, River Development and Ganga Rajuvenati
Applications for l$sue of NOC fo Abstract Ground Water (NOCGAP)

4

7

'/

Application Number : 21 423 MUTINDr2016

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWa
(Application For Renewal of NOC)

Applied For Renewal : 1st

2. Details of Water Requirement (Fresh and Recycled Water Usage):
(Fiease Enclose Water Flow Chiart of Astiviies and Recuirerment of Water at each Slage) [3)

(i) Total Water Requirement [a+b+c-+d) fm3/day)

Existing Additional Total
Water Requirement Detalls (Fresh Water) {m3day]

(a} Ground Water Reguirement (m3day): 400.00 800.00 1200.00

{b] Surface Water &vailabbe 0.00 .00 0.00
(Canal, River, Ponds etc.) (m3day):

(=) Water Supply from Any Aganecy 0,00 0.00 0,00
{m3gay):

Tetal Fresh Water Requiremeant 400,03 B00.00 1200.00

(a+btel{m3fday):

(d) Recycled Water Usage (m3iday): 0.00 000 0.00
Total Water Requirement : 400.00 800,00 1200,00
[a+b+ord)im3iday)

i} Ereakup of Water Requirement and Usaga:
Aotivity Existing Additional Total Mo, of Annual
Reguirament Raquirement Requirement Operational Days Requirement
{m3lday] (M3 day) (m X day) in a Yaar {m3iyear)
Industrial Activity 285,00 YR O] 1980,00 =250 285000.00
Residential / 15.00 E.00 20.00 250 A0
Demestic ik
Gresnbelt 0.00 0.00 0.8 ¥
Developmant n'm-
fEnvirenmeant
Maintenance
Other Use 0.00 0.00 9.0 ] 0.00
Grand Total 400,00 800.00 1200,00 300000.00
(i5f) Details of Water Availablity from ETP /| STP for Recycle ! Resuse usage: J
BER al
Existing Additional Total i
[malday) Neo.Of [m3lyear) (m3day] Ne. OF (maiyear) (m3fday) (m3fyear)
Daye Days i |
Effluent f Sewarage 210,00, 200 £2000.00 345 ; o S|
generated and G0 250 sezs0.00 555.00 12825000
trested in ETF | STP: ! |
Availability treated 8000 200  18000.00 50.00 2 e e
Efffuent | Sewarage ol 12500,00 H-ﬂ.ﬂﬂl J0S00.00 )|
- far usage: !
Effiuent/ Sewsrage 12000 200  24000.00 89.00 260,00 |
a SiEr 250 zzzsn.u::_
froatmant: y

(iv) Availabliity treated effuent usage : Total quantity same as 2 i (d) and 2 §i (b) above

2002015 0350 P




Government of India
Central Ground Water Authority [CEWA)
Ministry of Water Resources, River Devefopment and Ganga REJ“;';?“““
Applications for lssue of NOC to Abstract Ground Vater (MO

cts Abstracting GroundWater

/A olication for Renew of NOC Issued to Existing Industrial Proje
(Application For Renewal of NOC)

Application Number ; 21-4/231UT/INDI2016

Applied For Renewal : 1st
{b). Groundwater Abstraction Structure- Additional;

Mumbarof Additional Strectures: a
Shia. eof Depth Death Discharge Operafio Mode Horse Whether Whather
;:Er-iurﬂ :.l.mp:r:- :g [m:.-]-rgrf;j Pnn! af Power fitted PSS o
Mame | Year I Water Haurs Lin with Registered
af Diameter  Lavel {Day)!  Mame Pump Water with
Canstruction {mm) {Metars Days Mmtar WA, I
B lawr {Yaar] 40
Ground Detadls
Lﬂl,l.l] Thereaf
T Barewel! 75007200 4500 2200 E{250 Submer T80 Mo Mo -
2013 sibba
Pump
2  Boreael! 7500/ 200 4500 200 Ef280 Submer T.5] Yes Yag /-
i Siinke
Pumip

4, (a) Compliancze to the Condition prescribed In the NOC

Sho. Cenditlens given in NOC Compliance Conditions Status of Compliance
Applicabla
1 Ares Specific Plantation Yes Wi have done the Plartalion across
cier plants Boursdary Wall along with
tha Garden area
2 Domestic Water School Sanitation ot Applicable
Growrsdwater guality monitorng - Pre Ve Evéiry year pre-monscon and past-
monston-and Pest mansoon mansaan ground water quality is being
checked with external NABL certifiad
. labaratany.
4 Maintenance of rechaige struclures ¥es Ewery year pre-monscon and post
Jmonsocn maintenance is being carred
aut with pradefined chacklise, i
5 Numiaer of Pizomeders as per KOG and Yes Ve have 2 Pizomelers and we are
Water Laval Record maintning il the records as par
regurements of OV,
&  Mumimer of Tubewslls Borewales a5 par  Yas As of now we Bave S Bare walls and
HOC WeE ore going o Propose 2 mons Bore
weiall
7 wmﬂ fittad with AWLRs with Yes ‘o5, Fizometers instafad are having
. lemebTy as per NOC AWLE with telemetry svstan,
8 Quartum of Gromdwater s per NOC Yes Az of now the quantum of the ground
walber farAEH:II K3 Day, Due to
EXPANSIoN we propose BOO M2day.
Afar expansion the total quartum of
water reguirement will ba 1200
o . ; M3 Day.
A Pecharge through pords Mot Applicabia -
2002015 0350 BM




i
" /
: Govermnment of India
.-'; y Sentral Ground Water Authority (GGWA) it
Ministry of Water Resources, River Development and Ganga Rejuvena ,
,)/ Applications for Issue of NOG fo Abstract Ground Water (NOCAF)

/ Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
{Application For Renewal of NOC)

Application Number : 21-4/231/UTAND/2018

Applied For Renewal : 1st

10 Recycle and reuse of waler Ve VWi are wsing tertiary treated watar For
wiities | a. coaling towers and boles,

« Allsn treatad affiuent baing used for

- gardTng. |

11 RWH and AR stniclures implemented Vs RWH struciires are implemanisd as
par the proposal submitted to
CEWBC G,

12 Submission of Compliance report to the  Yees Compdiance reports ara submitted as

Region per lerms &nd conditions of CEVA

NOC.

13 \Water conservation measures Yas Agreed, We do endevour to reduce the

WASE Wwater ﬂEﬂﬂiﬂﬂm al tha sourcs,
Water usage ratio s ona of tha
coganisailonal KR monilered
refigiously and Improvernents ang
mads infeh processes 1o improw

14 Water Secunly Plan of vileges Mot Applcable
15 Well menilored arcund the plan Yes Agrasd
prEmisas
T ;E;L:rdﬁl:zd with wale meler and lis Tes Agread
iB), Compliance to the Condition prescribed inthe NOC - Other
Shso, Conditions given in MOGC Status of Compliance

3. Groundwater Availability [Please Encloge a Comprehensive Repart | Mobo on Groundwater Condition ¢

Groundwater Quality In and Around the Arga) Applicabie to Industs
ety At R bl Dl 15}r::nrJ usines Consuming Greater Than 500 m3day and /

We have upioaded the Groundwater Avellability (Geoohysical repory report dated Feb 2019 for addtional quantity,

B. Delalls of Rainwater Harvesting and Artifizial Recharge Measures for Groundwa
! : 5 ter Recharge in the Areg,
ﬁm]ﬁs Fggpn:u:ﬁtntal:e up Ftarnwat-l_!r Harjesting and Recharge sutside the Industeial I.'I'-EH.- Pmr:rser:atr:igm
previde NOL from the Concern Autherity { Agency where the Harvesting Measures ars Proposed, if Alr;al:ljr

implesented, detalls may Be furnished. [Attach B !
Racharge Proposal).- (5) ¢ =part on Comprehensive & Feasible Rainwater Harvesting /

Wi are going 19 make the Ralmeaisr H il i rrcrse
el Bl Han/es nﬁ'f-\ﬂd‘ Artficial RE':*'IBI'Q'E‘ Fits within nearby school finstikutisns. Ariifeial
INDUSTRIAL USE- Self Declaration
B 1tis to cerfify that no case refated to ground water withdrawal/ on | i :
contaminabon is pand i i ; 1§
D L B o Hlad agEinst thin company/ projec! unit in respect of QI‘GE:'I[’ E@E:?Pﬂrﬁﬁ::ﬁf sl
the pendency of #is application shall be immediately brought 1 the nofice of GGYWA : LR g

iz to Gartify tha! the Details and Information fermished abeve ane ioue b the Besk af my Knowledgs and Beksf and | am

aware that if any part of the Dataliformation submitted i 3
Rejected Out Rightty. it 1% found 1o ba false o misleading st any stage te application will be

T.i.ppirmtﬂn _F'r|:|1’|_:u'_|'r1_a_i~s Bubject to Modification from Time ko Time.

2. Application sheuic be submitted % Regional Office. ' : ;
Regional Director,Central Ground Water Board Uttarak egion i .
Bhawan, Dahradun, DEHRAGUN, UTTARAKHARD, Ssdpe. 0" 4154, Kanwall Road, Baluwala , Near Urja '
3. Incomplels Applcation will be Summarky Rejected.

20032019 03;50 PN
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Government of india
Central Ground Yeater Autheority (COWA) Refuvenation
Ministry of Water Resources, River Development and EEF?-E {HﬂGAF’i
Applications for [ssue of NOC to Abstract Ground Water

A lication for Renew of NOC lssued to Existing Industrial Projects Abstracting GroundWater

(Application For Renewal of NOC)
Application Number : 21-4231/UTIND/2018

Applied For Renewal : 1st

Submitted Application will not be Procassed till the Print Out of the Signed Completa Application Is Submitted to
Renienal Offize,

! — : : ON TAX RECEIPT PORTAL

4. Applicant has ts Submi Processing Fee of Rts. 500,00/ (Rupess Five Hundrad Only) through NON TAX RECEIFT PR
{hitpebharalkash.gav.in). A receipt 1?-.51 be generated, Please fill in tha Transaction RefNo. and Date from the receipt, in print oul of
appfication and attach recaipt slong with hard eapy of application.

Bharatkash Details:-

Transaction Rel
MHumbar-

[rild;-
Note:- The Processing Fee is Non-Refundable. Applicant should ansure and Check EEgibility of Submission of Application
and Required Decumiénts bafare Submiting Online Application,
BHached Files:
1) Site Plan : (Refar: 1 (i)}
No Attachment Found!
2). Certified Revenue Skatch : (Refer: 1 (1))
Mo Attachment Foundg

3). Reason Tor Mot Applying for Renswal before Expiring MOG ; (Rafar: 1 (v))

S.MNo Altachment Name Fila Mamea
1 Exsting NOC CoWA123 pdf
4), Existing NOC : {Refer: 1 [va])
S.Mo Attachmeant Name File Name
(] Existing NOC CEWAT23,pdl
5} Enclase Flow Chart of Activity and Requirement of Water; {Refar: 2)
Mo aAttachment Found!
6). Groundwater Availabliity Report ; [Refer: 4)
S:o Attachment Name File Mame
1 E{I:qHGEL REPORT_ GEQ LAYOUT-  Merging Result (18).pdf
2 ?EWDL REPORT_FEOLAYOUT-  Merging Resuit {(17).pdl
7 -
3 ?E!:II?DL REFORT GEO LAYOUT-  Merging Result (19), pdf
4 ?r:EHDUL REPORT_GEOQI LAYOUT-  Merging Result (20) pdf
5 ?u;%uil REFORT_GEQ LAYOUT-  Merging Result (21),pdf

7L Detalls of Ralnwater Harvesting 7 Ariificial Recharge Measuras (Refar: 5)

20032015 03:50 PM Page & ol 8
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y. Gaovernment of India

r// Central Ground Water Authority {Gﬁvéﬁi & ReJuvenation
F ¥ Hiniﬂw of Watar H’E‘E’UUIT}E'!, River DE‘-I'EI-EIFI'HHI'I': and aﬁ {NGGAP} |
Applications for Issus of NOC to Abstract Ground Water

ar
Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

Application Number : 21-4/2317UTIND204 6
Applied For Renewal : 1st

S.MNa Attachment Nama File Name "
TE
1 PROPCSAL ON ARTIFICIAL PROPOSAL ON ARTIFICIAL RECHARGING OF GROUND WA
RECHARGE UNBER RAIN WATER HARVESTING PROUECT pdf

2 SCHOOL REPORT_GEQ LAYOUT_3 Menging Resuls (22).pdf
8). Authorization :

S.No Attachment Mame File Name
1 Autharization Avtnarisalicn. pdf
81 Extra Attachment
Ha Attachment Found|

10). Complianes to the Condities prescrbed in tha NOC

ENeo. Conditions given in NOC Attachments
SMo,  Attachment Name Fite Name
1 Area Specilc Plantstion 1 Piamiation Area boundanywall gardon areaipg

_Bourdasy wall

2 Boundary wall baurdary wall gardon &rea 2 jpg
garden_2

¥  Boundary wall Boundary wall gardon area 3.jpg
garden 3

2 Domesic \Water Schot Saritason Mo Attechmant Fourd|

Greundwater quality monitoning - Pre 1 Pre Mansoon Report RV Borewell_ 27052018, pdf
monsoon and Poast monaaos

Posl Mansoon R'W Borewsll_ 06122018, pdf
Fepart
4 Maintenance of recharge streciures 1 Fre Manscon Maint  Pre Mansoon FWH Cleaning. pdf
Repsan
2 Post Mansoon Main  Post Mansaon RWH Cleaning. pdf
Hepor

&  Mumber of Peometers as per NOC

PIEZOMETER NO, 1 Pi et
and Water Lave! Becord Iezometer 1,jpg

1
2 PIEZOMETER No, 2 Piszometer 2 jpg
1

G Mumier of Tubewaks Borewales a5 05_Water Mater Pic  Annexure F- VWalar maters of lba

par NOG

wealls.pg

T Fizomeler fitted with AWLRs with i PIEZOMETER 1 Piszo 1.lpg

T BE HOC = =

SIS BN P 2 PIEZOMETER_2 PIEZO 2jpg
B Quantum of Groundwater as per NOG 1 Water meter waler axiract 2018 paf
Reading-1_2018 33
o Mamn. -u-"-gugh pnnds Mo .i"-ﬂil:hl'l‘ll;rl‘l F':'-Iﬂ-al
10 Recyolé #nd reuse of water 1 Recyce and Rause water exract 3018 pof
= e . - <018

11. R'WH and AR structires mplementad 1 13 RWH Pic All _12 RWH PIC pdf
12 Submission of Complianca repart ko 1 Compliance CompRancs Reporl 052018,

tha Reglon Report may2018 i i B

2002018 03:50 PM Pate 7 oF B
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Government of India
/ Central Ground Water Authority (SGVA]

Ministry of Water Resources, River Development and Ganga Rejuvenation

o Applications for [ssue of NOG to Abstract Ground wWater (NOCAP)

P

Anplication for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

Application Number = 24 A23UTANDIZ016
Applied For Renewal : 1st

13 Valer conservasion measures o Attachment Fouend|
14 \Water Security Plan of villages Mo sttachment Fouwnd
15 Well monflored areund the plant No Attachment Found|
premises
18 Wielc ftted with water mater and His 1 Watber Mater Borewall Data_2018- |pdf
Record Reading 2018 _
2 \Wlater Metar Borewsll Data 2018- [ pdf
Reacng |I_2018
11). Compliance to the Candition preseribed in the NOC - Othar
SMo, Conditions given in NOG Attachments
Sho, Attachment Name File Hame
Date Mama & Signalure of tha applicant
Fiace: fWith official seal)

Associated User . parleagro
Submitted By User : parleagro
Submission Date: 20032019

*In !'cnasg signed by any suthonzed signatory, the details of te signatory with the suthorization shall be
enciosad,

20/032019 03:50 P Page Bara
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.J.-' . - ﬂ\gﬁ'—j}:}ﬁ]&ﬁ o= LD'HH‘HME:D

Ref- PAPL/ Expansion JOGWAS0D1

Dats: 21%- January, 2018

To,

The Reglonal Director,

CGWE, 419 A, Kairwill Road

Raluwala , Near Urja Bhawan, Dehradun
Uttaralchand 248001

Daar Bir,

Ref: NOC No. CGWA /NOC/IND/ORIG/2017/2500 dated
om 24tk March 2017 valid up to 215t March 2019

@E]Lg_uun to__grant NOC for addidonal

We, Parla Agro Pvi. Lid, having our manufacturing unit
situated at Plot No 153 -157 & 166 -168, Sector 03, ITE
Sidcul Sitarganj, Phase II, and District Udham Singh
Magar have besn granted NOC Hn.. CGWA
/NOC/IND/ORIG/2017/2500 dated on 24 MAR., 217
for Ground Water Withdrawal of 400 cu. m/day for
manufacturing of Frult Juice Baged Ready fo Drink

Beverages at our said existing Manufacturing Unit, The
said NOC is valid up to 21% March 2019

This is to inform that we would be undertaking expansion
activity in the said unit Due fo the said
additional water requirement wonld be 4

Fingel. Corporsis Head Offies: O Wislern Expross
T: 02 - 0734 BODD « F: (2 - mm.g y “"""II hwmﬂhﬂm

TERR s e



e Government of India
- Central Ground Water Authority (CGWA) anation
Mindstry of Water Resources, River Development and (zanga Rej

# Applizations for Issue of NOG to Abstract Ground Water (N

Anplication for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

Application Number ; 21-4/231/UTIND/2016

Applied For Renewal @ 1st

13 \Water eontervation measures Ma Attechmeant Found|
14 Water -3EI:.I,.II'iI;_!,' Flan of vilages Mo Attachment Found!
15 Well monitored around the plant Mo Attschment Found!
premises
168 Wells fited with waler meter and its 1 Water Meter Borenwall Data_2018- [pdf
Record Raeading 2018
2 Water Meter Bovewell Drata_2018- [l pdf

Reacing || 2018
11}, Compliance to the Condition prescribed in the NOC - Other

Sha. Conditions alven in NOC Attachments
S.Mo. Attzchment Name File Mamea
Diaba Mame & Signalure of the applicard
Flace : {WWith official seal)

Associated User : pEreEgnG
Submitted By User ; parlesgro
Submisslon Date : 2052019

‘ In:las.z signed by any authorized signatory, the details of the signalory with the suhorization shall be
ENCNRE

T TN T T T e e e e i e e e 8 L G -

20032079 03:50 P Page 8 of 8
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Accordingly, the fotal ground water requirement afer
m:pgndnnwﬂbeﬂﬂﬁmfﬂﬂ?

Fnr&muidpurpmwmtﬂmﬁlhlpﬁlﬂﬂmm“

prescribed format along with required documents 10
grant NOC for-the total 1200 cu.m per day

Kindly iake fhe enclosed application on record. We
request you to grant NOC as required.

Thanking you,
For Parle Agro Pre Lid.

ain
Plant er

Enclosures: 1. Application Form,
2. Copy of Hydro geological report.
3. Copy of RWH Proposal Letier anneiure -1
4, Water ater Data.
5. Water Lave! Data / Flezo Mater Monitoring Data.
5. Water Guality Monltoring Report.
7. Recycle =Reuse Datall
8. Copy of Recalving Lattar sends to Schoolf Colleges
8. Dernand Draft of R, 500/- Dated 19.01.2019 in Favor of BA CGWE
Piaybill at Dahradun.
10. Valid Copy of CEWA NOC.

1-=;'r_"j:-:'i
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s Purboss of el Applcation:
i dm“ﬂmmmmmmm““'“
Bl Rsnewy| "
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reguirement expansion of industry project f increased demand of water
mmmmmrmm

Braaluy of Weater Raqulrement / Regraled Water Usage:: iy
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 (Plensa sttoeh connolidatad mmmmrﬁ phategraphs of condlons of NOC In 2 29%)

B Greundwater svallabllty raport (Plesse encloss n eo repori/nota on groundwartar

condition/groundweter quallty In end sround 5 km of
ke : the arces) (Applimble only In the @mansion
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/. 'W0a relectad autrighty :

Dt of tha BppHct™
Fimas

R ——re i

= s greds oy wry wdinanad BENTETY, Tho Sumils oF the sanatery with tha euthorizstien shall be onclossd,

tresnipiete/ partia By Sitsd eppication weuld ba rejoctod summarily,
Apfiotion Profamne i Arbjact to modificetion from time o Hime.
Rengunl af NOC shall s dans for Hhie srens guentiy Jarrund vater abstrontion strusun,

Appiication fed of Re. SO0/ is to be submitted In the form of demand droft Brovn on Nems 1 RAG, OFWE, phimg ather
mmwﬂ»ﬁuﬂ%im : e b !

Loz,
Appfegtion long with aiterted copy of ol mandatory decuments / reports ate., shauld be sutmitted fn 2 saf, to the
‘JL - Reglonal Dimeter, Qeavirel Sround Watsr Board of concaned Sioie,




PARLE AGRO PVT. LTD

DETAIL OF RAW MATERIAL AND PRODUCTION

S M. Products Quantity /Month
1 Fruit Juice ready to serve 25558000 Liters
| Beverapes.
2 Pet Performs 1890 MT
|
”5' Raw material | Quantity /Month)
o, g
1 Apple juice | 3355 MT
3 | Carbon Dioxide' : 213.44MT
s Citric Acid | 28.710T
| |
i A Fruit Pulp | 90544 MT
s | malicacd 28.28 MT
! | - =
‘ : Mon Alechalic Beverage
& | Based 1583 MT
| e
|+ | Sugar 319953 MT
|? Pet Palyester Chips | 1E5G MT il
|
L
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PAPL, SIDCUL, SITARGANJ
BRIEF DESCRIPTION OF PROPOSED EFFLUENT TREATMENT PLANT DESIGN

b
1. PREAMBLE

The Treatment Plant has bsen proposed 1o meet the norms lald down by state Pollution Gontral
Board for discharge of Industrial Effluent generated in the factory premises.

The inlet & outlet parameters considered far design of effluent treatment plant are as follows:

| 5. N. | Parameter | unit Inlat Outlet
1 | Flow | cCuMD. | 700 630
Flow (Design |
" | consideration) CUMH: 9% 5 |
| 2 Temperature G Ambient Armbient
| 3 aH . 5.5to 8.5
| 4 |D&G Mg/Liter | 30 - 50
5 | cob Mg/Liter | 2800 to 3000
& |BOD | Mg/Liter | 800 to 1000 As per PCB norms |
7 155 : Mg/Liter | 500 to 700
B |TDS _ Mg/Liter | 1000 to 1200 L

2, INTRODUCTION:

The proposed unil is engaged in the manulacturing of Fruit juice based drinks, Effluent will
mainly be generated during Washing of mixers, equipments and Floor Washing. The affluent
would contain fruit Pulg, Frist Juice concentrale, Sugar, Iraces of chemicals like caustic & acid
alc. & no loxic content,

3. PRAPOSED SCHEME FOR EFFLUENT TREATMENT PLANT: |

* The trade effluent generated would pass through set of Coarse and Eine Scresns io
prevent entry of any objectionable foreign material ke PET bottles, Straws, polvthens
papers &c. whicn can hamper smoolh running of the system.

= After Screening the effluent would flow ta il ._!c Grease Trap, where thin layer of fipating
CHl will be formed due to 'T* arrangemant provided In the Oil and Greaze Trap for
preventing fres floating Qil from entering the next chamber. The Floating Oil will be

sximmed h‘? belt E",l']'JE oll SHFI’!HIEI' from fhe mp of watar lewe| and collected in containers
for disposal,

- ETP Detaifs+Clagram (ETP} Uplowded in¥GN on 1810472016 10:50;02 from 1P No: §1.245.202 347
» 10581-Farfs Agro Pyl Lid accepts the LEGAL msponsibility o
and undertakas that the fummizhed information [s CORRECT & ACCURATE.

'Daﬁemﬁ%]}_
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g unficensed DyfaiiioPOF featire, GIiEk here for detalls 4:0:6val]
" PAPL, SIDCUL, SITARGANJ
BRIEF DESCRIPTION OF PROPOSED EFFLUENT TREATMENT PLANT DESIGN

* The effluent would then flow to Equalization Tank where chemicals would be added for
Neutrelization and the stiring would be done with the help of Coarse Diffusers and Twin
Lobe Biower, which will give homogenization effect and prevent sedimentation al the
bottom of the tank, Two numbers of equalization tanks are provided to ensure proper
batching of tha affluent for further continuous treatment.

o Intermediate shock load tark too will be provided at ETP so that the sirong streams
generated due to manufacturing process problems will be collected there and in
conirolied manner will be released into the ETP. This will help in avoiding shock load to
ETP,

« The completely homogenized effluent would be fed fo the Primary Clarifier through
Flocculation Tank for removal of TSS.

* The sludge settled in the primary clarifier will ba pumped to Sludge drying bed ! Filter
Fress.

» Primary clarified effluent would flow by gravity to hioving Bed Bio Reactors (MBBR) &
aeralion tark in stages to remove remaining BOD/COD,

= The respiration air lo the bacleria would be provided through Microporous Non — Clog
Diffusers and Twin Lobe Biower.

* A part of Bio — Sludge would be recycled back 1o MBBR Tank for multiplication of
Bactaria while excess Bio — Sludge would be pumped lo Sludge drying bed / Filter
Prass.

= The secondary dlarified effluent before final discharge would pass through Dual Media
Filer for reduction in Suspended Particles, Colar, and odar if any.

= The terfiary treated effluent will be reussd for utility purpose.

= The rest of the treated effluent will be used for fardening within the premises / Send to
CETP.

P Details Hkgram [ETP] Uploadad In XGHN on 050450 6 40:58:0% from 1P Ma: 64,248,207 247
581-Parle Agro Pui Ltd aceepts the LEGAL respansibiiity
| undartakas thal the furnished fformation s CORRECT & ACCURATE,

'Pa.a»eﬂlﬁ‘ﬁm
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&0 PAPL, SIDCUL, SITARGANJ

SIGN
BRIEF DESCRIPTION OF PROPOSED EFFLUENT TREATMENT PLANT DE

" :
4. PROPOSED SIZES OF MAIN UNITS IN THE EFFLUENT TREATENT PLANT:

a., BAR SCREEN CHAMBER:

Size = 2.0 M ¥ 1.2 M x 1 M (d) + Free Board (FB)

Mo, of Screens - Two (Coarse and Fine Screens)
MOC of Chamber = RCC
Mo, off - 1

The Coarse Bar Screen will be in Eposy Coared M5 and Fine Screen will be 55 JALLI fitced in

Epoxy Coated M5 frame.

b. OIL & GREASE TRAP:

Size = GMx25Mx22M(d)
Liguid Volume = 30 °

MOC = RCC

Mo, off = 1

This Chamber will be provided with Tee arrangement for preventing entry of Fn_aa
Floating il 1o equalization tank and fitted with Praneet Belt Oil Skimmer as per detaiis
enclosed.

c. EQUALIZATION TAMNK:

Effective Sixe = 10M x 10 M x 4.20{d)

Effective Liquid Vialume = 400 M

MOG = ACC

Mo. off = 1

HHAT _ 12hrs

firring & Asrstion = By combination of Submersible Asrator &

Coarse Alr Diffusion for energy efficlent
Dparation,

d. EMERGENCY HOLDING TAMNK:
For High BOD/COD load of discarded product batch, separate Holding Tank with

Diffused Asration is required. It would be led to Equalization Tank at a small fiow rate.
A20m3 tank can be used for this purpose.

Tank Size = 2.2m X 2.2m X 4.2m

. ETP Detalls *Ofagrami [ETP) Uposded in KGH on 0OME016 1005803 froam [P Mot 81,246,202, 243,
240631 -Parde Agro Pyl Lid e=capls the LEGAL responsihifity
and underakes that the fumished information is CORRECT & ACCURATE,
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PAPL, SIDCUL, SITA RGANJ

7
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| L BRIEF DESCRIPTION OF PROPOSED EFFLUENT TREATMENT PLANT DESIGN

¥

The Stiring woukd be provided through Twin Lobe Blower and Coarse Diffusers. Ona
blower of 15 HP required for agitation and asration of bath Equalization and Emergency

Holding Tank.

e. PRIMARY CLARIFLOCCULATOR:

Since effluent contains high-suspended solids, it needs to be removed in P:'il'r'_laﬂ'
Glaritiar. Effluent would be fed at a Controfed Rate into Flocculation Tank. Primary
Coagulants and Paolymer would be added by dosing pumps.

Flocculation Tanks =
Mo, OfF

Slow Speed Stirrer
MOC of Tank
Type of Clarifier
Flow Capnagity
MOC of Tank
Internals

Expected BOD/COD Reductior
Qullet BOD

Outlet COD

Eftective Size of Clarilier
Effective Volume
Hydraulic Retention Time

B o0om ool omou

Wolm Hon

=¥
| ]

3m3 each

2

1.5 HPF each
RCC

Tube Settler
dama‘hr

RCG

PVC Extruded profiles
2050

800 mg

2400 rne

6m X 3m X 4m
2 m3

1.5 Hours

2 Bels of Chemical Preparation & Dosing Tarks with Slow Speed Stirrers & Dosing

Pumps

{. FAB AERATION TAMEKE | & Il
Flow =

BOD Load{Pszk)(200 ppm)

COD Load(Peak)(2400 ppm) =
BODNCOD Hemowal -
GOD Removed =

FAB Madie COD Removal rate =

FAB Media Required =
Qutlet BOD <
Outlet GOD =

785 ma/day
E2Bkgsiday
1884kg/day
80%

1500 Kys/day
Eﬁ?kg.n'rnﬂ
1500420 = 75 m3
160mag/]

480mg/

. ETF Detalls+Otagram (ETF) Uplcaded [n XOMN ob 08042096 10:53:03 froem IF No- G246, 202 943
10581 Farin Agro Pvi Ltd sceepis the LEGAL responsibliity 2
mtvt indnstakes thal the fumished information is CORRECT & ACCURATE,

Paﬁﬁatra—bu.
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BRIEF DESCRIPTION OF PROPOSED EFFLUENT TREATMENT PLANT DESIGN

< g

Blower Requirement:- FAB shall require air flow of 600nm3/hr @ 5000 mmwg pressure
20 HP(2W+1S) Gommon for FAB & Aeration Tanks

Tank Volume reguired = 210m3 ¥ 2 Nos. =420 m3

Size Provided £ Ta3m X 7.3m 2 4.2m Each
Mo, Off = 2 Mos.,
Total Violume provided = 420 m3
g. AERATION TANK:
To polish off remaining BOD/COD.
Inlat BOD = 126 mg/l
Aeration Tank Volume reguired = 198 m3
Aeration Tank Velume Provided a 210 m3
Size = 7.8m x 7.9mX4 2m
No of Diffusers for Aeration Tank = 240nos
n. SECONDARY CLARIFIER:
Flow with Recysled Sludge = 45m3
Type = Prangal Tube Settler Clarifier
Capacity = 450 hr
Effeciive Size " 6 X 3m X 4m
Hydraulic Retention Time = Crrve Hour
MOC = RCC and internals in
M35 Epoxy Coaled and PV
Mo, off = i

I. SLUDGE DEWATERING SYSTEM:
Sludge Quantity:

(a) Excess Sludge from ETP " 0.4 T/day
(b} Spent Carbon from process = 1.6 Tiday
Total = 2.0 Tiday

PP Recessed Sludgs Filler Prass of 915mm X 91 Smm X 36Plates can process
910 kg sludgelday and will be all weather operation, much dry sludge and Basy

for disposal.

Sludge Sump Valume & Size - 5m3 (1.75m X 1.75m X 1.75m)
Stirrer = dHP

Screw Feed Pummp = 2 mafhr, 4 kglcm?

=TF Dutalis+Olagram (ETP) Uploaded in XGN on 08042018 40:58:03 from ip No: 81.246,202 342,
i0S81-Farie Agro Pvil LI accephs the LEGAL responsbiity
ind wndertabkeas thet the fumnishad irfamation i CORRECT & ACCURATE.




PAPL, SIDCUL, SITARGANJ
BRIEF DESCRIPTION OF PROPOSED EFFLUENT TREATMENT PLANT DESIGN

9 Unlicensed DynamicoDF festure. Click hire for detals: [4:0:val] _[

|- CLEAR WATER SUMPAND CHLORINATION TANK BEFORE DMF: o
After Secondary Clarifier, water would flow into a Sump before pumping to Dual Media

Filter.
Capacity = 35 m3
HRT - 1 Hour
MOG = HCL
Size = am X 3m X 4m

k. FEED PUMPS;
From Eqg. Tank to Primary Clarifier

Capacity 35 M* 7 hr @ 10 M head

Type = Self Priming Mon ~ Clog Cantrifugal
Mao. off = 1+

MOG = C.l.

From Emergency Tank

Ta Eq. Tank = 2 md/hr @ 10m Head, Cl, One No.

l. SLUDGE REMOVAL PUMP FOR PRIMARY AND SECONDARY CLARIFIERS:

Capacily = 1067 / hr @ 10 M head
Type m Non - Clog Centrifuga|
Mo. off = Two + Two
WD = Gl

m. CHEMICAL DOSING PUMP:
Capacity = 0 - 200 Iph
No, off - Four

n. CHEMICAL TANKS WITH SLOW SPEED STI RRERS:;

Capacity - 2000 Lirs
Mao.off = Fiva
hACITS = HOPE

o. DUAL MEDIA FILTER:

Capacity = 35manr
Size & 2.0mDia X 2.0m high

Faed Pump& Back Wash Pump< 35 m3/hr, 25m Head Ci Centri
' al
Mo, OFf ™ 2+ 1 Maos, i

ETP Datalle+Diagram (ETP) Uploaded in XGH an 0842016 10:58:03 trem [B Nex: B1.240.207 3437,
10581-Parle Agro Pyt Lid aceapls the LEGAL rspeonnibiflity
i undertakns that the fumished Information s CORRECT & ACCURATE.
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4 PAPL SIDCUL, SITARGANJ

P —  BRIEF DESCRIPTION OF PROPOSED SEWAGE TREATMENT PLANT DESIGN

(= Fg

1. DESIGN CONSIDERATIONS:

The Sewage Trealment Piant has been proposed to meet the norms laid down Dy stale
Pallution ?}?:lntml Board applicable for discharge of domestic sewage generated in the faclory
premises.

The quanlitative load for dasign of ST is calculated by considering the full time emplayee and
sewage genaration rate of 50 liters/capita/8 hrs (Ref. www.indiawaterportal.org) working sewage
genarations per day will be as below

S, N, FAH‘I’IGLIi.AH aTry
1 Mo of Employees 400
2 Quantity of sew=sge generation a0 KLD
3 STP design consideration 20 KLD

The qualitative load consldered lor design of the sewage treatment plant is as given below:

SN PARAMETER RAW SEWAGE
1 | pH . 65tol5
7 | TS5 in Ma/L 200 - 300 =)
3 O&G in Mg/L 25 -30 |
a4 COD in Mg/L 600 - 800
s | BoDinMg/L i 300 - 300

2. PRAPOSED SCHEME FOR SEWAGE TREATMENT PLANT:
« The sewage from the washrooms will ba collected in the collection sump.

= Collection sump will be provided with the level sensors. Based on level

the sewage
transfer pumps will ON/OFF.

Sewage from the collection sump will be pumped through screen chamber whers all the
course suspended materal will be remaoved from the sewage.

The screened sewage will then pass through a Oil & Grease trap, Where oil will ba
skimmed out from the top layer.

= Then the sewage will be collacted in the equalization tank.

Equzllzed sewage would then be transferred to Aeration (MBER) Tank at a controlled
rate of 1 M/ hr by Feed Pump,

A ETP Dotallz+Diagram (ETF] Uploaded in XGN on 11042016 15:41:05 from [F No: 61,246,203 943
B, 1058 1-Farls Agro PviLid accepts the LEGAL rasponslity .

and undertaked that the furmished information ks CORRECT & ACCLURATE;
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PAPL, SIDCUL, SITARGANJ
BRIEF DESCRIPTION OF PROPOSED SEWAGE TREATMENT PLANT DESIGN

» Gontinuous aeration is provided with the help of Twin Lobe Blower and MIGROFOROUS
NMON CLOG DIFFUSERS at the aeration lank.

= Tha complelely tiodegraded sewage will flow to Lamela Clarifier for separation of Bio
sludge and treated sewage.

» Trealed sewage would be collected in the Treated Water curm Chlorine Contact Tank.

* In order to achieve and maintain the dasired level of MLSS, the recovered siudge from
Clarifler would be recycled back to Aeralion Tank. Excess Bio sludge would be
discharged to sludge drying beds.

» The filtrate from siudge drying beds would go back to equalization tank.

* Trealed water would pass through DUAL MEDIA FILTER and discharged for gardening /
CETP.

3. PROPOSED SIZES OF MAIN UNITS IN THE SEWAGE TREATMENT PLANT:

: -
: UNIT ' PARTICULARS

Locations - 2

Sump pump to transfer Mo of units -4 (2W + 2 5)

1 sewage from Sumpto Type - Centrifugal

Equalization tank with level | Capacity - 1 kifhr

SENSOrs Make - Kirloskar

Wilo make Level Sensor set 2 Nos

Mo of unitz - 1

2 | BarScresn Chamber irI:;;L‘i.EEMH 1.25M % 1.25M + Free Board =

MOC of Chamber - BCC

Both the screens below should fit in the bar
screen chamber @30 degree indination,

e s M5 Bars Elr! M5 Frame 1.25 m X 1.25 m with &
mm spacing & !
55 Jalliin MS Frame 1,25 m X 1.25m with 4-5
mm Perforation

—

P Datalis+Diagram (ETP) Uploaded in XGH on 11042016 15:44:85 from IP Ma: 51,246,507 245
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PAPL, SIDCUL, SITARGANJ]
BRIEF DESCRIPTION OF PROPOSED SEWAGE TREATMENT PLANT DESIGN

4 | Oil & Grease Trao:

Mumber of Unit -1

Size - 1.25m X 1.25m X 1.25m + free board =
1495KL

RCC partition with underflow arrangement ta
trap oil,

MOC of Chamber - RCC

Qil & grease removal
mechanism

‘Manual Cleaning / pipeline valve arrangement
at SWL

6 | Equalization tank

! Number of units - 2

Size-1.5m % 2.0mx 2.0 m +Free board
Capacity - 5.0 KL

MOC of Eg. tank - RCC

Means of Equalization /
Mixing

! Air pipe Grid with Diffusers - Tubular type

- coarse bubble

! Size of diffusers - 64 mm Dia X 500 mm Long
| o of diffusers -3 + 3 nos

Piping Netwark for coarse
8 | Bubble Diffusers in
| equallzation tank

Pipe MOC - UPVC
Test Pressure - 2.5 Kg/Cm2

Sewage Transfer Pumps
| from Equalization tank

Mo of Units- 1 + 1 Nosg,

Capacity - 1 m3/hr

Head - 10m

Type - Seif Priming, Non-Clog, Centrifugal
Make - Kirloskar

MBBR REACTOR (MOVING

"% | BED BIC REACTOR)

Number of Units - 1
Size - 2.0M % 2.0M x 2.0M + Free Board -8 kL

Tank MOC - pMsSEDR (Minimum Sheet Thickn 256 —
Smm)

Media MOC - PP vedia
Velume of MBER Media - 1 M2 which shall
provide minimum 400 q.mitr. Of surface area.

P Bataile+Dingram (ETF) Uplosded in XGN on 4 104426 6 15:44:05 From [P Ma: 59 2EEL200 T4
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PAPL, SIDCUL, SITARGANJ
BRIEF DESCRIPTION OF PROPOSED SEWAGE TREATMENT PLANT DESIGN

Mumber of units - 1W + 15 |
_ Type - Twin Lobe
Twin Lobe blower with Blower HE - 3
11 | pressure gauge (Means of Air discharge caparity - 70 NM3/hr @ 4000 mm
aeration in aerobic reactor) hg
Make - AIRVAK /KAY 1
- : No. of units - & Nos.
12 Fine bubble diffuse 5 1n T:H}E - fine bubbled - tubular
MESR ' size af diffusers - 64 mm Dia X EE@_MHE
Piping Network for fine | MOC - UpVC
3_13 | Bubble Diffusers in AMMBBER | Test Pressure - 2.5 Ke/Cmz
i | No of unit - 1
Capacity - 1.3 KL (Hydrauliz Retention time - 30-
| 14 | Lamella Clarifier 40 minutes *Nominal Flow Capacity - 2 M3/hr)
| MOC - MSEP (Minfmum Sheet Thickness —
| il Srem)
| N 3 :
ic i Media in Lamella Clarifier / MOC - extruided Py sheers of suitable size
L Tube settler
NoofUnit-1 W+ 15 ]
Sludze Recirculation (From Type - Salf Prirming, CI, Centrifugal Pump
16 | 5econdary darifier to MEBR | Capacity -1 M3 fhr
/ Equalization) gums Head - 10 1
| ead | Make - Kirloskar
No of unit - 1 Ng
| Secandary treated water | 2128 ~1.5m * 15m * 1.5m + free board
37 callection tank Capacity - 3.37 kI
MOC ~ MSEP {Minimum Sheet Thickness —5
K ! mim)
Chlorine Dosing tank - A= FTa =
18 | Disinfection at Secondsry | C2PACity - 100 it
clarifier overflow. MIOC - HDPE
MNoof units- 1 41
19 | Chlorine dasing system Capacity - 0-6 Lit/hr
HE MOc-pp |
No. of units - 2 (1W + 15)
Capacity - 1.5 KL/hr
20 | Pressure filters feed PUmps: | Head - 2530 pg
Type - Centrifugal
Make - Kirlaskar

P Details Hlfagrmm [ETP} Uploaded [n %eH
381=Parle Agro Pt Lid zcoapts the L EGAL
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PAPL, SIDCUL, SITARGAN] j
BRIEF DESCRIPTION OF PROPOSED SEWAGE TREATMENT PLANT DESIGN |

i
I

-

L

Pressure Vessel - 1 no. ]

Dia - 14" (355 mm)
Height- 65" (1651 mm)

Make - Pentair

MOC -FRP

Woaorking Pressure 3.5-4.5 kg/fem2
Accessaries - The unit will be complete with
Frontal piping, pressure gauge & multi port
valve and first lot of media (Pebbles, Gravels,
' | Filter sands).

21 | Multi Grade Filters

22 | Sludge drying beds MOC - RCC with layers of filter media

Na of units - 1 No

Type - Digita

size - suitable for outlet pipe priar MGF
| Make - Kranti/ASTER

23 | Flow Meter

P Details FDfagram [ETP) Uploadad i
0 EGEN om 1900
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‘PAPL, SIDCUL, SITARGAN] ——h\l

BRIEF DESCRIPTION OF PROPOSED SEWAGE TREATMENT PLANT DESIGN
——

——

4. PROPOSED SCHEMATIC OF THE SEWAGE TREATMENT PLANT:

Frmnge mirrfen | : T

1 Bar Scrie

mopwihed r o [t CHE & greade |
SEROFY Tank

2l e

e ] i
- i

: D
; Equalization Tank [
rlé -
7
/ g
; | FBER Tank
#
j |
]
a
a
Sludge
diying beds
| — e |
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Mi/s Bharat Ol and Wasts Mansgement Lid (BOWML), a Company registered under the Companies Act 1956,
having its registered office and corporate head office: at 11, LGF, Community Center, East OF Kailash, New Daiti
it 110055 and its engineered common faciity & Gats #5672, Tahsd Aktarpur. Village Kumitni, NH-2, Karpur-Dehar
UP-209101, dufy authorized by the Utter Pradesh Pollution Control Board and having another Facility at Mauza
Mukimpur, Roorkes-Lakear Road, Roorkes-247664, (Uttarakhand), to treat, siore and dispose of Hazardous Waste
&nd/ or Bharat 08| Company (Indis) Registered (BOC) a parinerchip concem registerad undar tha Parinarchip Act
with its registered office at 11, LGF, Community Center, East Of Kaitash, New Defhi 110085, duly registered with
Canral Puilution Comitt Board, aving its CHWTSDF at E-18, Site IV, Sahitatiad industrial Anea, Ghaziatad, (UP),
duly authorized by the UPPCE, undar the Emvironment Protection Act 1986 (for short the "Act)and the Hazardous
and Other Wastes (Management & Transboundary Movement) Rules, 2016 and / or the E-Waste (Managemant)
Rules 2016 {for short The Rules’) a¢ amended from time fo fime, represanted by e DirectonPartner, 2 the case
may be { herelnafier called as "SECOND PART® which exgeession shal, unless repugnent o the context or
meriing thersol, bs deemed tomean and mclude 1S SUCCESERS, NOMINSEs dnd Sssigns of the Seoond Pat

WHEREAS First Part ks engaged In manufacturing of Ready to Serve Frult Based Bevorages, Packaged
Drinking Water and during the said process/ sclivities diferent types of wastes including Hazardous Waste are
gencrated as per Annaxure to fis Agrsemant

AHD WHEREAS the First Part desires that the Hazardous Waste, baing generated at its production unil menionad
ahove, tn ba [ifted, ransported, treated, stored and dispasad of, by utilizing the services of SECOND PART, as par
tha Polution Control Board Authorization (st of Hazendous Wastes and thelr tentafive quantity, which would be
genorated at e FIRST Fart's plent located st Fiot No. 153 to 157 and 166 1o 168, Sector 03, UE, Sitargan], Phass
= [1, LT SinglT R - 262 405, InttE Is anciossd merewit maned 25 Arnaxum A,

AND WHEREAS the SECOND PART has mpresented and assured to First Part that it's Facliity
KanpurRoorkea/Sahibabed i duly authorized by the concemed State Pollution Control Board and further capable
of handiing the Hazardous Waste ganarated at the First Part's premises.

AND WHEREAS First Part has agreed ko avall the services of Second Part for treating the Hazardous Wastes, In its
aborye namad Taciityfaciites,

How, thersfore, thoss presend witnessed and it s hereby declared and agresd by and betwsen the Parties
as follows:-

1. The scope of senvices o be provided whmmmawwmmmmmhmm
freat, store and dispose of Hazardous Waste of First Parl as per the guidelines presciibed by Pollution
Control Bcard or First Part can aiso send HW to SECOND Part's Plant directly at s own cost

2. Second Part, on receigt of written information from FIRST PART, will plan and schedule ifting logistics of
the Hazardous Wastes from the premises of FIRST PART within thrse (3) business days of receipt of such
infoamnation. MMMmmmmwmmMWMhmtmmmw
potythene Bags or containers for safe ransporiation.

d. SECOND PART shall & al times comply with all the provisions of Hazadous and Other Wastes

mmmmrmmmmmmanmmumwmww
MoEFICPCE.
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11.

SECOND PART shal indemnify and keep indermmified FIRST PART from all losses, damages, and third

'DﬂﬂmﬂﬂmtﬂmmﬂHWmmm:hﬂpmnﬁﬁﬂmEF[mmlnmdmmnwm:4'

Sty TIONTE ot the gt of SECOND PART,

FIRST PART shall keep ready the Hazardous Waste as per the mandale given tn SECOND PART for
cofiection, as R ks a comman facillty catering to diverss wastes. SECOND PART shall folow Ministry of
Envimnmant & Forest, Central Pollution Conbrol Board and State Poliution Board guidefines, future
amendments and Lalest dispesal lachnologles.

FIRST PART shall ansure that the above Hazanous Waste must be packed & labeled as per nulss in
proper coniziners/bags so as to prevert any damage/spillage of the material, durng trans! to SECOND
PART fectory, Rates are with Contalners/ags, amanged by FIRST PART shall be of MatstioPyea aak
proof-Begs and kept at the stormge: place: under cover, Container/Bags' walght wil 850 be added in- the
waight of the material for disposal chages and thesa are not retumable basls.

FIRST PART will provide labour and spectal Material Handling Equipments at its own cost io 4 and load
the containers at tha FIRST PART premisas, in the vehicles for the transportation.

FIRST PART has mendatory obéigations to provide the entire process detall which lsads to generation of
Hezamdous Wask and iis fentative Quantity par month or year ko SECOND PART for the purpasa of
datermining the waste characieristics and 1o decide parametars for compredtensiye analysis and process
for disposal, mr,nammuwegmmrmmwﬁﬁmmdeﬁadhmbr
FIRST PART shall be kegt confidential and Second Part shall not disclose t tor arvy thind parly without the
First Fiart's prior writien consent. This clause shall survive lermination for a pariod of 5 (Fiva) yaars aftar
ihe gelenmenation of this Agresmeant for any reason whatsoaver,

FIRST PART must provida comprehensive Laboratnry Analyss Repot fom a GPCH approved
Ladoratony of each type of Hazardous Waste for Finger Print Analysis. in the evant there are difisrencas in
B andiysls resuls; FIRST PART may sed its samples to @ mutualy agrsed THIRD PARTY atthair owrs
l::lsl.HHMWWMWIMMMFIRWFARTMMEMWM
theHmmmwmhmmuﬁ,mmmmmpmmﬂwmlnmmmmhm Reparts
mist be provided to SECOND PART prior 1o scheduling pick-up of Hazardous Wasts, Repars shall be
sent via Elactronic mail & well as by courkas/speed post to SECOND PART,

Tha comprehensive Analysls Report shall delerming the disposal Pathway based on the Wasie
Characierisics and a5 per Wasts Acceplance Crileda ghen to the FIRST PART and any other
mmmmmhmmﬁmemthmw
agread batwoen FIRST PART and SECOND PART lo firalize the disposal basa or baskc USER
CHARGES. The base User Charges are deflned i Anmaurs 10 this Aqreemat

HRETFAHTHEMNMHHWFWHWWMMWIMMFMNW
In the Rides. These Forms can be providad wﬁcmupmramwumhﬁmsrmeu
pet the formats given by the SECOND PART.

12. if FIRST PART mﬂmwmhﬂmmmamnrMJmmmm reiation o the

Bk a3 _ For Bharel OX & Wasle Managemsnt L

provisions of Hazartdous Waste nies and [ or E-Waste rules afy time during the femm of this Agreament. &t




chames of Hazamows Wask during transpontaton, handling, treatment and disposal including post-
Wisposal perod shall remain vested at tha responsibillty of FIRST PART.

13

14.

15.

16.

17.

9.

mwmm.mnm,wmmmrmmuﬂm}
will be applicabls 1o FIRST PART/SECOND PART as par Annaxung,

FIRST PART shall make payment for Waste Management Services i SECOND PART and vioe-versa pet
\ser Chages and other terms and conditions ae per payment terms owtinad In Annexirs.

FIRST PART is respansible o segregate/stona’accumuiatafiiioad the Hazamdous Waske in the cortaines
pravidsd by FIRST PART In a neat and proper manner and 50 also, the conlalner area shoudd be
accessibie o SECOND PART's vehicls, to come and ¥t the Waste, The TransponenSECOMD PART
msarves the mh:mmwmmuazmwﬁmuhduwmmwmmrm
atEnons are soilsd by Hazsrous Wasts oitags duu 1o akages.

In casa, for any reason, the SECOND PART'S Vehicts Is sent back without giving the Hazardous Wasta
Bven efier being requisiicnad by FIRST PART, FIRST PART will hava i pay actus transpont chames o
SECOND PART, for & minimum bad of fitteen {(15) MT.

Hrle'atsnﬂmalmw;malmmmmmmwnummmummm
wu‘mﬁtﬁiaﬁnasismmﬁmhﬁmmgamiu;hm!lmgmwwemmmmlﬂn. slorage,
fransportation and delivery thereol, and shall without prejudica i the gensrality of the foregoing, aiso
comply with &l Erironmental Proaction Laws, Sataty Laws and Regulations from tima 1o time In fores and
Ihe Rules, Regulations s Notificatons made or Bsued thereundar from time: to-tma. In the event of First
Parl commiting any breach of the terms of this clause of Agreement, FIRST PART shall Indarnnify and
kee) Indemniied SECOND PART fom and against al actual and direct claims, payments, cost and
actons of whatsosver nature brought against or sustained o incumed by SECOND PART arising from o
25 8 result of such breach commitied by FIRST PART in that behalf, provided these zre proved,

IT I3 FURTHER HEREBY AGREED BY AND BETWEEN THE PARTIES AS UNDER:

This Agreemant shall be effectve from 19 June, 2019 and Is vald for a perod of five (5) years from
1-Jumm19wmmmmmmhmmmmmmmm
fisiuially agresd between the parties.

. FIRST PART shall use the services of the SECOND memmmmmmhum

generaled hazarious wasie at agreed prices, while the agreement ks In fores, BﬂﬁmmPAHTmuhgﬂur




.

24,

1rﬂnmmemmmmmmmmnmmwmmPmr,nmn
be SECOND PART's rasponsibility to ki, wansport, freat and dispose of the Hazardous Wastes generated
by FIRST PART b accordancs wiin prevafiing Govt: Rules and FIRST PART shad ot rave any liztity
whatsoaver In this regard.

. Tha main mode of final disposal of HW shal b3 Incneration/Pre-FrocessingCo-Procassing/Land-filing

and ash woukd be cemented and landfilled. The modas of disposal are dependant on the Hazardous
wmmmmmswmmmmmmmwmwmmﬂ.

. THHHHEIHMEEMEJAHHUNHEMmhmﬁd%ﬂ!mmpmﬂm

[WPI], (Commodities Index-All India) and once a quarter in th event of escetaton of fual costs and on
mﬁrmmmﬁ.mmurmmm.PmTﬂdwgﬂhﬂhm
Temmgumum.w-aga'mm.mnmahw.memmmmm-mm@:mm
freight raie will be considered as fusl elament of the cost

HWPMTHWMM@MMMWIHFIHE? PART lalisirefuses to pay the
undisputed bitsidues a5 per the payment terms applicable o FIRST PART & mentioned herein and In
Annesrure, .ﬁ.HatlaapnricdﬂmnunFmen{iﬁ]ﬁaﬁﬂﬂhaiﬂhmmmm&lﬂﬁmufm
JIFmETFAHTfHEEmMIHSEmﬁmm-:HFEmmW |rwoice, it shall b liabie o pay interes! @ 169%
per enraem and this may also result in cancellation of Fird Part's Membership, forfetture of deposlt, and
lermination of this Agmement %WMdMMMﬁndWMMHIIHmMM
cancaliabon of Membership and foraiture ol Mambership deposit

.Hmmwmmamwenmmmammmmmhmmmmuﬂm

PART's facity. Howsver, the prices for such freatment techniques shall be detarmined on 2 case-io-case
basis on thelr characterstics,

.“ﬁwrsmmaﬁﬂmbmhwmmmmmmmm

mam.mmewwmmmmm

Tmummmmnmmﬁnrmmmhrmﬁu. duly executad by or on behalf of the parties

Page Sof L1
For Bharet O & Wasa Menagenst Lid,
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0. Any temms and conditions of this Agreemant miay be waived at any fime by the party that s entitied 1o the
benefit theredf, Such waiver must be in wiiting and must be executed by an authorizad officer of such
party. A walver on ore occasion wil ot be desmad 1o be & walver of @ simitar oocssion or ay other
similar braach or non-fulfiliment on & futune cccasion,

3. il any provision of this Agreament i held to be ilega, Invalld or unanforceable undsr any present or future
m,mhMWIMMMMWMMﬁmmmwmﬁm
Agreement shall remain i fof force and effect

32. Efthar Part shall have fe right to terminate his Agreament upon giving 30 days written natice o the othar
Part with a reasonatia cause.

R nb-mmmmwmnymwmmmmmﬁmﬁm.
mwwuwﬂHmmmﬂmmmtmwnmmM
within the purdew of tha FIRST PART: manutacturing and selling acthvities. It & @50 cleary undarstood
wmwmmmmmmmmmnwmmmmmmm
of Labour,

m.mmmmm;mmnmmmmammawmmm
ulmmmlmmmmmwmmmmﬁpmrwmmmw
SECOND F'MT.MHRSTFAETshHmﬁmiaﬂﬁirmwﬂmhpammmHImnﬂlm
have any clsim whatsosver apaingl the FIRST PART for sadlary, wages, providen! fund, gratuity,
reberchment compensation or any nHmmmaﬁunfmﬂanthnrmymufcm

5. .ﬁmdls.p-_rtea'i‘alnqmwﬁmwchﬁmtﬂMMrﬂammmmﬂhﬁnmmm
batwean FIRST PART and SECOND PART shail ba refermad to an Arbitrater of mpute by mutual consant
mmwmmmmmmmﬂmmmmm
1995 with amendments thereaf, rmmmmmmmmmmmmﬂm
piaca at Mumbel india. The artitral award, Including mm,im.mmmmmmm
both parties, Dbl

3. Subjact bn the proviskns of the faragoing clsuss, FIRST PART and. SECOND PART mutually agres that
the courts of Mursbal alone, to the exchsion of any other, shal have the jurisdiction.

3. semnpmmmwmmmmFmsTPmimymﬁswmrrmmuam
mmmmmﬂumﬂummmma.mmm

o4 31,05 2014 foopy attzched), and has vali unexpied Cansent o Operati under AlrWater Act No, 1o
Dats 25052019 vad 21.03.2019 (copy afiached), The actual opergtion of collections
TWWWWNMMMFMPMWM_mmr




This Agreement & signed on this 1% day of June 2018,

For Pare Agro Pvi. Lid. For Bharat Oil & Waste Management Lid/
Bharat Oil Company (1) Regd.
Fﬂfﬂiﬂmﬂllﬂhﬂ LH

By its authorzed Signatory Direcs

Manish Jain aresh ngd

s r IN Manglan/B

o e
- o
e #af (“Prokash ]

E.5. Yiricar
[k [akoreipt |

AVP - Legal & Company Secretary

r;;hﬁ""
Dl.paEMudta
Manager - Legal

Winesses:
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ANNEXURE-A
Weste Menagement & Handling Servica Charge

This annexure is in conjunction with agreement signed between Parle Agro Pyt. Ltd. and Bharat Ol &
VWasie Managemen! Lid on dats 1% June, 2018,

s FIRST PART will pay nonrefundable Membership regisiration of Rs.10,000~(Rupea Ten

thousand only) Plus GST to sacond party. Mo financiad charges or interast is applicable on the
mambership deposit receivad by BOC/BOWRL.

Category - A; shall ba pald by Second Part

S:NC | Type of Hazardous Wastes | QuamityAnnum Second Parl Rules
5KL Rs.3100/- (Rupees Thres Thousand One
1. | Used Ci Hundred oniy) per drum of 220 iers

a) 5r.n0.1 waste must comply with parameters as per Scheduls V Part A of HW Fuag, le. without water,
sludge. SECOND PART will only pay for fully filed drums of 210 liers capacily. Mo paymant shall be
made for quaniity less than 210 e,

b  Quoted rated are exclusive of GST, with container.

0. M:FIH&TE&TWMMWHHM charges for the Waste Management Services
provided by SECOND PART:

Category -B; shall be paid by FIRST PART:

Ammnumﬂﬂrgdﬁs.mfﬂmFm#TmmwﬂﬁmﬁﬁTwmh&Whnm up to 160ky at a
t'l!]-!ﬂﬁlﬂth!lim1ﬂﬂ!g.mﬂthdbahwﬁiﬂt&whﬁﬁeﬂmtepﬂdwpmﬁqmﬁi Lig,

Further if them Is na Biing of any Hazardous waste within & quarter, the minimum charges of Rs, 4000.00 plus taxes
Is o be pald by the FIRST PART until tarmination of the agreemant.

s " " | GuantityfAnaum | Second Part Rates
ETPWTP/Spant Carbon Sludge | Boller e ' Ra.7/- (Rupees Sevan only] per kg
1 | Ash -+ Ton/ per year .
—apant ffer media ~120-ToM-paryoar—
3 | E-Waste NIL Rs.24/. (Rupees Twenty Four only) per kg
4 Empty small Contalners 1 Ton per yaar Rs.24/- (Rupees Twenty Four only) each




I " A chame of @ 5% on the total of above chames shal be applicable and levied on fhe actual waste
L quantities disposad for landfill (SLF) waste. This chamge is deposkied In an estrow account to pay for any
7 emangency remediation and post closure perlod of TSOF. This s required by MoeF, Government of Indla

and is applicabés fo all landfill waste (SLF).

b) GST or other tanes as appiicabie by GC! shail be paid by FIRST PART.

€} FIRST PART snall ensum tat the above Hazaous Waste must be packed In proper containersigunny

iags 50 85 0 prevent any damegeSpliage of the matkenal dwing transt at FIRST PART plant

GontanersfGunny bags arranged by FIRST PART shall ba of metallicPVC and kept af the slorage place
under cover.

d] FIRST PART shali deliver thelr waste at SECOND PART plant Meuza Mulimpur, Reorkes-Laksar Road,

Roorkes-247664, (Uitarakhand) &t its own cost If SECOND PART Iits the materal transportation cost |
shall be bome by FIRST PART as quoted beiow. Loading Is In scope of FIRST PART. All documents shali  ©
provide by SECOND PART 1.8.Form-6 for E-waste & Form- 8, 8, 10 (Hazandous Waste) & Form- 38 if
required.

Transportation cost shal ba paid by the FIRSTPART TO SECOND PART for BOWML's, Macza Mukdmpar,
Roorkes TSOF: Reund-Trip, per bip charges 25 per below capacity vehicies:

| S:INO | Wastes Quantity (Vehicies) | Transportation Coal ]
1 | kg bqﬁﬁﬂ,iﬁ&ﬂ%n Rs.11000- (Rupees Eleven Thousand only)

_ ol /75, 14500/ (Rupses Fourteen Thousand

| 2 (7561 kg o 15000kg ¥ Five Hundred onty)

|3 | Mo than 15000kg Rs. As per actual

T—

fi The transport charges ams subject to revision if fuel prices ame increased or decreased by Govemment
beyond 10% from tha price on the dale of signing thes Annaxure,

gl The above Fensportation cost s for matarkal of uplo 1.1 MT/m3 dansity. f density ks lower than 1.1 MT/m3,
the transpon cost will ba Increasad on pro-rata bask as the lighter waste matenial occuples more valume.

h} Leak-proof packing & proper comect labeting as per HW Rules will be ensured by FIRST PART for safe
transportetion. Waste material shadl ba property packed, sealed and labedled by the FIRST PART a5 par
Rules,

1} A madmom of 1 hour wil ba aliowed for iffing, bading & papansork upon amval of ruckicontainer at she
of the FIRST PART. FIRST PART agrees in pay Delention Chamges of Rs. 50000 (Rupees five fousend)
ofly, perday i the vehicle k& held overmight.

[} As per Rule 8 of the Hazardous and Other Wastes (Management and Transboundary Movemeant) Rules,
16 as amended FIRST PART (Hazardous Waste Generator) needs to send'dispose the Hazandous

Waste within 90 days from the¥ Plant falling which agreement can be lsminated without any notica,

k) For Cawgoy (&) Peymat shdl b mads by SECOND PART W favour of FIRST PART by
Cheque/DDMNEFT within & week of recelpt of FIRST PART Involce. (Used/ Waste Oll shouid meal
parameters as per Scheduie VIA) of Hazardous and Other Wastes (Managemeni and Transboundary

Movement) Ruiss, 2016 a5 amended).

I} For Category (E) FIRST PART shail pay to SECOND PART Advance Paymert by cheguaDemand Drafy
NEFT,

For Bherst Off & Wasle Menagement L.
7 Page 9 of 11
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m} NO CASH TRANSACTION WILL BE ENTERTANED. However, besides chequs, SECOND PART

pl

§)

accepts payments under NEFTY RTGS route &80, FIRST PART have to declare the quantity of hazardous
waste eneration on Quartery! Annusl basis, while applying for fresh ktambership.

TAXES | LEVIES:- Al Government / Municipal Tmfww&:hﬁfmTﬁﬂtEEﬂTul&
g, 25 apnlicabie from tma 10 tims, wil be payable by FIRST PART,

There shall be no goods other than mentioned in this Annaxure. If FIRST PART sends goods which are not
as agread upon of unlawt, controiiad substance, Infiarmmabia of can't be dispesed by SECOND PART,
then the samsa shaf be rtumed to FIRST PART. SECOND PART wil nat invoice tha disposal charge, but
MIMWHMNMWMWWFMTFMTth

All payman? shall ba subject to dedustion of Tax al source

There shall ba NO goods | waste sani (or gven) by FIRST PART to SECOND PART ofther than mentioned
in thic Annsare or mutually agresd & signad batween the parfies through an Annsxure along with MoeF
Approved Laborstory Test Reports of aech wasta ype.

if FIRST PART sends goods which are nol lawiul, confraed substance, radio-active, bio-madics,
axplosive andior not athorzed’approved %o be accepied by the SECOND PART (faciity operator) by
SPCE then the same shall ba nolifed MENBMFLRSTPAHT:TM%MHMHHIM
{p tre FIRST PART &t full brensport, handiing cast payabis by FIRST PART 1o SECOND PART.

If FIRST PART sends wasta | goods which am a5 agreed upon vt not metching within +10%% the test
anafysis raport provided by the FIRST PART OR IF FIRST PART sands wastedgonds which are Hazamous
Wasia but NOT 25 agresd upon THEN the SECORD F’HHTHHMEHMHNWEEEDND FART
@i FIRST PART agrees 1o paty Immediatsly upon dernaind e Lafticraory Compriahenshel Tesl Ansiysis
Charge, Transpert, Storage, Disposal, Trestment Charge along with any appiicatle Govemment Taxes,
MoaF Escrow Fes sic. SECOND PART wil notify the FIRGT PART, CPCH (HW Cell) and SPCB of the
Exception. The complets llabifity, risk and cosls of such goods/Wastes shall be on FIRST PART and the
FIRST PART shafl ba Eabis 1o pay 2l the charpes as demanded Dy the SECOMND PART and FIRST PART

shail indemnffy the SECOND PART for | during the trangport, storage, unioading, treatment, disposal for
the said wasts,

For Parle Agro P, Lid. For Bharal Oil & Waste Manegemant Lid/

Page 18 of 11
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ANNEXURE-B

This annexure is in conjunciion with agreement signed between Parle Agro Py, Lid. and Bharal OF &
\Waste Management Ltd on dale 1# June, 2018,

Comprehensive: Analysis Change of Laboratory is' Rs, 12,500/~ (Rupees Twelve' Thousand Fiver Hondred
only) for complate anslysis of hazardous waste as per CPCB Guidefine (if ordered and applicable)
excluding senice tax/GST (exira). FIRST PART can / may use a Govemment Recognized or MoeF
approved 3rd party laboratory and provide test reporls lo the TSDF, which are conducted with in tha last
180 days. Comprahensive Analysis has to be camied oul for any new wasle sireams or any change in
manufacturing process as per Hazardous-and Other Wasles (Management & Transboundary Movement)
Rules, 2016 and CPCE Guidelines. FIRST PART must inform the faciity (SECOND PART) if any change
in manufacluring process prior to wasie pickup, disposal through SECOND PART.

For Parle Agro Pl. Lid. For Bharal Cil & Waste Management Lid/
Bharai s Company (1) Regd.

For Bharat O3 &ﬁﬂ:m

Direclor Parnar
(Wamssh ManglanlyBT Marglml

Pravin Sudhakaran

- g @
L

- "-ﬂ--

8.5 Virkar

AVP - Legal & Company Secretary
o) i

Dipa Shirodkar

Manager - Lagal BOWML Sales Representative: Prakash
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S, St S, FEEL T ) 1hs

MANIFEST FOR HAZARDOUS AND O

FORM 10 Ly Gopy for SPCE
[See rule 13 [1] : 5 Mo.: 362 | i

{including Phone Ne, and email)

1 gecupisrs Name & Maling Address

i I i ] Toha ik £%
Pl W, 153 10 537 & 16610 I8
Sapinnd. Phage- 1L TIE. Sido
Qhmrniant Ptk Lidkiny Sinol ko i

2 SendersAuthorizetion Mo,

" Uttarakhand 26245

3 Manifast Documert Mo.

Ab-2f odbo |

14 Traneparters Name & Addrass
s (inciuding Phone MNo. and email)

Hind Road Lined

wa (UKD

5 Type of Vehicle

anker § Spacial Vehicla)

[+ Traqﬁpq{!ﬂr'a Ragistratian

2 |7 Vehicle Registration No.

DK o CR- o744

~ rum
-

{including Phone Mo, and email)

‘§r Recaver's Name & Mailing Address

{Ii} BHARAT OIL COMPARNY (I} RE
E-18, Site:IY, Sahibabad Indu sirfal ArS Wy
Ghazlabad, UP-201010 Tal: 01304167558
a-maitsalesEtharaloll.com

i

e-mellsalas@bharaiolloom

Hr ARAT OIL & WASTE MAMAGEMENT LTD.
Mauza Mukimpor, Roorkes-Lakshar Road,
Boorkes - 247884 LK, Tel, (DEATA 207654

(i) BHARAT OIL & WASTE MANAGEMENT LTD.
Plat # £72, Sikandra Rosd, NH-2, Kumbhi illage,
Tahail Akbarpue, Kanpur Dehat, UP, Tel | 0512-1205208
g-mail;zalesE@bharatoll, com

/| g Recsivers Authorzaion No.

{1} SE3EPRCENG barls had PP CEIRCYNREAG HATIABADVIO 1 Valid spla: (RUATL

YIIATEPPCAMD/Con-B-8423RI548 Valld uplo: 302/2083

(1E ) SUPPLE DU PPC BROWHAIEHAIPUR DERATGOTE Walld e ORARTEY

10 Wasle Description

e

gﬁ]ﬂﬂj— Cﬂz’ibq!} - 10245 lgg :

[ 11 Total Quantity
Me, af Containers

........................ i ﬂgﬂ#ﬁ K§m= or MT

12 Physical Form

(SelidSami-Salid/Sludee Oy TaryfSumyLiquid)

+*" 3pecial Handling Insiructions & Additionsl

Do ot thresy Drums from tuck. In cessof leakags/
seapags, Urn Washing coop at paintoflesk o step ite

Tor Parle Azro Pyl Lt

Irformation o

14 SENDER'S CERTIFICATE mmﬁ izl e T‘ﬁls of the fmslgrmmlaa fully 2rd m
aibve by poper ahigpisg name and e categorsed packed,

Typed Name & Stamp : d Signature ; aid labsled, and are n ol respechs In proper condlion for transpod by road

ey |0 anpkesbio nafona goveramest regalatons.

n/. Marth Diay . Wear

grbiary ol1|&]412]|eld|0

: t of Racaipl of Wasie Month Day Year
eldlgl4la]lol2|o

-,.'-. 4 Eﬂln iim;: E'

__'nmlpt of Hazardous and

L3

Month Dray Yaagr

Typed Mamea & Stamp ©

Signabure ;

| [




K.NANDINI REFINERIES

8/1, Vill. Hetamdandi, Amaria, Distt. Pilibhit (U.P.)
FORM 10 |
[See Rule 19(1}]"

MANIFEST FOR HAZARDOUS AND OTHER WASTE
[

¥l L i [
Sender's Name & Malling Address i £ &E-168, Sec 0
T {including Phone No. and e-meail) in%iﬁz _‘;."'3 §TLI E } :
2. | SendersAuthorisation Mo, PR ID -|105&]
3 Banifest Document Mo. ; 1 2‘55
. Transporers Name & Address < =
+ |+ (including Phone No.and e-mail)
s | Type ofveice (TruckMankerfSpacial Viahicle)
5. | Transporters Registration No. veesea-727)
|+ | wenicie Registration Ho '
; K Mandini Refneres 61 Vill. Hatamdandi
* Receive's name and mailing address Asmaria Destt, Pilibhit [U.P.J8474914940
2 {Including Phone Mo. and e-rmail] k. nandinirefifesesfigmail com
9. | Recalvers snhorigation No. FATRLY N m;m1 g9 fiuc
50, | Waste Descrigtion Used 0 2] Wasts O =
1. Mo of I:un';ELEﬁ e i unm Y
12. | Physical fom (Solid'Semi-Solid/Sdga/DitiTamyShamy/Liquid)
13, Specal anding instruction 2nd addiional Enlormation Use hand gloves, goagles and Mo any Leakags
| hereby deciare that the contents of the
S MRk G consignment are fully and  accuralsly
Mz FARLE AGRO PYT. LTD. describod above by propar shipping narms
Plot No. 15310 157 & 166 to 168 and are categoriced packed, marked and
Sector-3. Phase- II, 1IE, Sideul Iabadbed and arg in :t“bymmﬁm in proper
itarganj Distt.Ud inch Maasr condifion for transpo actording to
LA o ,mgiﬁ A d . .x | applicable national govarmmeant regulations. | .
hame and Stamp Signature oA Mo th na%' Year -
Mainis b Todn areg WRL]) RISNTY
15 Trarsport acknowiedgment ﬁw == =l
& _.-"_"-'5"'
Hame and stamp: éﬂ’ Sign '?w Manth Day Year
1 Ln )
= ) [aT% WIE:) B ILAETE]
Receiver's certification for Wmd other waste
|-
Hame and stamp Signature Month Dia Yaar
[alo 1t PIGIEEL ]

white [ | Yallow [ Pink [_] Orange [_] Green|[ | Blue [ | Brown

"Paﬁa'lzo‘&ﬁr
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FORM 10
[Sea rule 19 (13

MANIFEST FOR HAZARDOUS AND OTHER WASTE

Copy far SPCE

=.Mo.: 3! HE? ;

Gecupier's Name & Malling Address
{lacluding Phone No. end email)

Vaile gefe~pyl Lid.

Feston g dndondaad
Fhitno { S3 40 1175 jf da

Axtes s/ded

o Mt

.:?;;J‘V'

Sender's Authorization Mo,

Manifest Document Ba,

PCR-ZT/_ (oS8 .

AETATT JI

Transporers Mame & Address
(including Phone Mo. and smail)

Hind Reed Lipe

Types of Vehice

g ( bK)

IiT-:

ker f Special Vehicle)

Transporter’s Regisiration

Vehicle Registration No,

UK n7 C(-3785]

Receiver's Name & Mailing Address
{including Phone Mo, and email)

e-mail:sales@bharatoll.com

e

\1)_BHARAT OIL & WASTE MANAGEMENT LTD,
Mawera Mukimpur, Roorkes-Laxshar Road,

Roorkee - 247654 UK, Tl :0BST4207684

e-mail:salesG bharatoii,

(Il EHARAT OIL COMPANY (1} Fi: 2
E-18, Sita«IV, Sahibabd -*.';‘..-* ER
Gharipbad, UP-201010 Tel.: 0120-55%

.
F* .
3"

4

=
k!
"l

com e-mail-sabea@bharatall. com

(] EHARAT OIL & WASTE MANAGEMENT LTD,
Flol# 672, Sikandrs Road, NH-2, Kumbhl Villags,
Teh#l Akbarpie, Kanpur Dehat, UR Tel - 051 22 ZH5208

3 Recelers Swrhodzation Mo,

1) HOSEIT T Chaalabad{ P CBROIHANUGHATIAR ADIZIE Vil wrle: G287

PCERO Con-R-RU2 014158 Valie apio: TUONI0EY

10 Wiaste Descripbion

11 Total Quantiy
Ne. of Containers

ﬁ: 6T E} PR pur et TFF CHRO TR FAMPUR DEHAT £l :

jg?n%zéﬁm ar MT

F ¥ SEN— T

12 Physical Form

(ShEdermi-Solid/Sludga/DilyTarmy/SlumyLighk—

Informaticn

_'i;Ep&:i:l Handling Instructions & Additional

leakage.

Do nect throw Drums from fruck. In caseof
Eedpags, Lee Washing soap al paintof leak lo shap ifs

“4.SENDERS GERTIFICATE

| Beredry daclans thal o comanls of D consignment am Tuly ard sxnurainly

; describad sbows by proper shigpieg mema and are calegutsed pacEd, marked,
}.mm Sign End labbled, and acn in 3l respeds b proper condilion b bznssar Ly roadd | -
scconking b applicabls nafian sl prasmment regulalions, ] -
Benth Day Year
AT el4q Fed o] 19
,f'.,.hﬁ‘iﬂ_ﬂﬂ il of Recalpt of Waste Month Day Year
S — o[ [2[4[a]eTT]3
16 Receiver's CRENE Esfteipt of Hazardous and
aiher Wasle Marith Day Year

Typed Name & Stamp :

Slgnabura
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FORM 10
[Ses e 19 (1)

MANIFEST FOR HAEAH[:IEI-UE AHD OTHER WASTE -

Copy for SPCE
S.No.

Occupiers Nama & Maling Address
{including Phane Mo. and amail)

3811
=0 Pyt

Pl'n-'!—NnF 1"_-‘;3,-'[?:]..3. !E&h \&

{incleding Phone Mo. and email)

2 Sandeds Authonzation No. -
3 Manifest Document No, L5 = b :{._.h 2o
4 Transponiars Mema & Address

(Inciuding Phone Mo. and email) Hiud Rowd _QJJ

; . Rudesbuw wi

5 Type of Vehicle {Tn:nh.a:j"f'lnka'! ! Bhacial Vahicle
& Tranaporier's Reglstration
7 Vehicle Registration No, ke - | - :-:A o8 CA
B Recsivers Name & Mailing Address (i BHARAT GIL COMPANY (1) REGD.

E-18, S8e-1V Sahibabad Indugirizl Arga,
Ghagiabad, UP201010 Tel: 0120-4167924,
e-maifsaizsfikharatal.com

HARAT OIL & WASTE MANAGEMENT LTD.
dauze Mukimpur, Roockoa-Lakshas Road,
Roowies - 247669 UK, Tel, 108874307684
e-mafl; spios @ Sharatolloom

(Hy

(ll) BHARAT OfL & WASTE MANAGEMENT LTD.
Prot & 672, Sxandma Rend: NH-2, Kumbhi Vifage,
Tehsil Akbarpur, Kanpur Debal, UP Ted : 0512-2285296
#-mailsalesi@bharaloil.oom

8 ReShivers Authorization No,

{1} MEEUPPCEG hariabed UPPCEROYHNIG HAZLABADYION Vil wple: 4105203

" [} UEPPCEHOICOn 894120181548 Valld upter 310372023

(R 0IPRC Bt por Deha IP PR AD UM AHPUR DERATAANE Veid sl 3000833

10 Waste Description

Bor? - it.miq — 8%
& ED

11 Totad Quantily
No. of Contalners

'&Br '!n"'_"i Lhof MT
o Lo 3 i .N'us.

12 Physlcel Form

[SotidiSemi- %ﬂh?gfmw.fr sy lumyLiquid)

12 Special Hendling Insiroctions 2 Eddiional
Indarmation

Do not threw Drurms from bruck, In cass of leakage!
Is,uaﬂaage uze Washing seagp ak point of l=ak o stop 2
FEkRge.

14 SENDER'S CERTIFICATE
Typad MName & St

| hereby declars that the conlests of Ihe consignment &rs Wly and acoraiah
destrited o by poper shipping meme and a'e calegorisaed packed, Racksd,
alrd tebeled, and ane in &l respects 13 proplr condiion Eor lranspad by rosd
&Et::lfr:'mm:bﬁhieraanmlgmwmw regulafon.

Month Crary Year
o lols|2la]i [y

15 Trampurlnrﬂnkmr [ Konth Day Yaar
Tiwed Nerne'& _ ol |e s =[1 R
16 Receiver's Cartiflcste ot :

oihar Wasle fionth Day fear

Typed Name & Stlamp !




1 Occupler's Name & Mailing Addrass
(including Phone Mo, and email)

: FORM 10
i [Sea nda 10 (11
MANIFEST FOR HAZARDOUS AND OTHER WASTE

Copy for SPCH

E.Mo.: 31 55?

e ggito Pyl L.

Fhlne f 5

Sandar's Awdhorization Mo,

Aectan g dpdugdaad ﬂx.wf.-u-m@-
340 sSTE LAY da Jyd T b

hanifest Doomment Mo,

NETES

PcR-77)- :‘GEEE e
83 19

Transporter's Name & Addrass
{(including Phone No. and email)

Hind Read Lines
f

Type of Vehicla

Y

Tranzparier’s Registration

Vehicle Regisiradon Ma,

Oof =8| O] in

Uo7 C-978]

Receivar's hame & Mailing Address
{including Phane Mo. and email)

(] BHARAT OIL COMPANY (1) Pk
E-14, She\, Sahibabad Indusinze
L‘mazuabad UP-201010 Ted,: @120
e—mail:ﬂles@i!am!nil.cum

B il ¥
F'f "“.h.hﬂ* I
= "-¢I|- h‘tﬂt o

WRAT OlL & WASTE MANAGEMENT LT,
Meura Mukimpur, Roorkee-Lakshsr Road,
Foohes - 247554 UK. Tal DBETL 207864

e-mailsalesSbharaiol com

(I} BHARAT DIL & WASTE I'l.M.NAGEHEMT LTDO.
Prol @ 672, Sikandra Road, WH-2, Kumbhl \Villsgs,
gl Akberpur, Kangur Dehat, UP, Tal : 051 2-32858508
a-matsalesfEbhavalcd .com

& Hmzimr'i.ﬂmhnﬁ:minn Mes,

T} HEEIPPCR Ghoziaba e{LIPPCORDINANGHADIAE AR Volld wpbo: 51TERT

((UHTESPCEIHGICan, 8L 301 548 Valld upie: 110002323

10 Waste Description

AN

Ul AP PR s Dhal AP C RO AILICANPUR DEHATIS 18 Vel

11 Total Quantity
Ma, of Containers

12 Physical Foom

{SHi#ﬁem-ﬂalidﬁ:udgatlllyﬂhn'pfslunfuaqmﬂ"'

13 Special Handling Instructions & Additional
Information

Do et theow Drurmes from truck. [n casa of leakagel

seapage, use Washing soap at pointaf leak fo skap its
leakage.

I Faraly decias thal 'lhe eonlenis of the consdgement ar fuly sed m;wl[ul_p
descrbed abovn by proper s3ipning namo and a Salegorsed paded, matnd

;I aﬁrﬂmmnnalrﬁmsmmwmﬁmmhnmﬂymad
sooordng kkapeicabic ratizna guvemmesd regulations. ;
kionth Day Year
[81a[3[4 D] ][5

o

ionth Day | Year s
o9 |24 469
Menth Day : Year
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FORM 10 Copy far EPCH

: [Seamde 18 (1]} ;
MANIFEST FOR HAZARDOUS AND OTHER WASTE = S.MNo.: 3 1 ﬂli
# T Occuplers Nama & Maiing Address FE-:{'E'_ =0 Py
(including Phone Mo, and emall)

ot lo- N IST-isga |66k 169,

2  Sender's Authorization No, -

3 Manifest Dacument o, O -0 —2n 19
4 Transporers Name & Addregs
{including Phone Ne, and emall) mt"‘"l 'Rm'*'r _.Qj
- £ Ry!._&r':hﬂi Euv
5 Typa of Vehicle [Tk Fr_‘m&kﬂﬂeﬂal Vehinla
6 Transporter's Registration 3
7 Mehicle Registration Na, Uk - !|_:,1 -l mR R
8 Receiver's Mame & Mailing Address (l BHARAT OIL COMPANY (1) REGD,
{including Phone No. and email) E-18, 5ite-1\, Sahibabad Incustdal Area,

CGhazizhad, UP-201010 Tel.: 01204167524,
e-mailsafesfbharatail com

yamr OIL & WASTE MAMAGEMENT LTD. | (M) BHARAT OIL & WASTE MANAGENENT LTD.

) A=urza Wukimpur, Roorkoe-Lakehar Read, Plol ¥ 872, Sikendra Road, NH-2, Eumnbhl Vilzgs,
Roarkes - 24TEE4 LN, Tel. :08874207654 Tenhsll Akbeerpur, Kenpur Dehal, UP Tal - 0512-2285285
e-mailsales @bhaeatsil aom e-maltaalas@bhamtoleom
L iner's Authorzation Mo, (1} 193 RUFPCERG e siabad PP ERONHIWGHATIARA0M 1B Valid uptn: 0NTS7023
v (i) VERPCARDN ca-B-E4201B/548 Vold wple: 21032023 ) 4EMUPRC B ¥ arpus ekl R PCBRIFH NV ANFUR DEFATIZEN Valid i1
|
10 Waste Description E-:lT'P - =ledge — l}ﬂ'g
= = ! Eo A - B 4
11 Tobal Cuantity . . 7
Mo, of Containers s e .i.ﬂr!ifim or MT ]
12 Physicsl Form 1 {5of idfaami-gﬁ""r;.r:}ilﬁﬁﬂ_u?eﬂfﬂllw rarmyTSluryLiquid)
13 Special Handling Instructions & Addiianal U not threw Drums from truck. In case of akege
i Information seapage, use Washing scap at point of leak fo stopts
| Izakape.
14 SEMDER'S CERTIFICATE I 'n:mg:ﬂdare #ul Lhe contenls of e consigoment are fuly and acouralsty
: desoiben atove by praper shipplsg name: ard are ca terd pachnd, marked,
Typad Mamea & Sigg Signature ; ind fabled, and an In all respects in woser Mﬁﬂ, i‘?jiﬂm by
ooy bo s pplcatis halional govedTrent eguii lions. .
] konth Ciay Yaar i
. 2 S o lols|ale ] Iy
15 Transporier Ackn ] ':_f'T ot be e a ey gl | hMonin Day Yaar

Meanth Cay iaar
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Date: 24,00 2019

Ref: PAPL/ENVT ST/ UEPPCE/2019-20

Ta,

The Regionz| Officer,

Utrarakhand Environment Protection & Poliution Control Board,
Aamnagar Road,

Eashipur (Uttarakhand]

Dear Sir,
Suhject: Submission of Environmant Statement (Farm Y]

plosce Bnd herpwith enclosad subject repart for the year 2018 19 for your kind

perusak.

Eindly acknowledge the receipuof the same.

Thane g iDL,
YWours faithiully

For Parle Ageg Private Limited

Fark &grg Pyt LEd, ]
ot Mo 153157 & $05.100, Seclor 03, FE, S1DCUL Sitncgea). Phasa-1|, Denrict Udham Segh Rages, Uikariband - 202405,

r‘Pa_ae o} 7 63




sod DynamiePDE fealine. Click here for detalls, [dinzeval]

Farm \/ {5ea rule 14}
ENVIRUSRMENTAL STATEMENT FOF THE FINAMCIAL YEAR FROM 01,0618 O 31.403,99

2 Farle Ao Put Limitad
() A Ao addrd i =l the awnerfarcipir al the |y 9,133 1o 157 & 156 o 168, Sector- 09; Fhase —Ii; LLE, SIDOUL, Sitargse): Dicts.
MLty operation or pracess Udham Singh Negar,Uttaraehand-262404
Ingasry catsgory —
[ ] Primany-[5TE cocly | _ﬂrﬂ“
Secondury ST code § Larpn
[ |Production Casicity Frulc fuice Based Resdy ta Sere Beverages <446000L

FET Prefurm <7350 MT
Llw] jesr of petablivhment 2017
[ ] |Dabe of tha st smironevdstal sbatomant 20,03, 2000

Warr aed R Matirinl Consomptian

-1 |T¢|=: Water canumplion |"'.'|1"|-'L:agl= 220 mA gy

! Watr- ronmssation |rr|.',l'-:l.:|ﬂ
Presiis 7| 85 m3fday
Loabng 55 m'Day
Demestic i | Il.'.lri11_|"D.1!.'
B -3 ('Water Canwmetion per une of the Produst
ST Hams ':II::‘-"L';'.::.\ YaEler consamplien ger uni® ol groduct out :
Being the erawi dinendll year Luaring Current aanclal year
| 1 |Fusisice Eszed feady bo Senie Beverages | 268 178
{6-¥ | B aterial Consumptian
trems o Raw e neral I LI Cansursgtlon of raw material par eait of out gat
| Chaicig toe pravioys | Durng the currant linanclal yoar
£ Pougae | RE fitre of bevprage) | kgt 13118 | 0.12843
] [fppie Juke Dopntate funit per five of bad | iyl Ci954 () KT
1) | Carbian i I T 001275 i (L0557
i} {ton Aohaie Baverige BRsiLnil pe- libe Gf Dewl | UnEciE 5T Des D000s 0.00018
[ IMtargo Puln | per are oF bov) ] WRALIT | {1 168k Liieis 5
[} dCibc mickd Eoer litre ef Baw) kg2 O E_ﬂﬂ:f.q.
bt Wi Al [por e of bt | ks L oedlv1
it |Puivestes Chinslhg pes kg of PET Fratar] I ‘e | asn 100370

“|indugiry mayuze cods f disciosig detais of raw mazeral would vintace eastractuad ckllgarieans, othenwise abindustries have to aarme rav
" {Deindy prendded herein sbou 574 for matar rew frmertals @ Eoateat o Ensiranment Frotection fules 1985,

Polution dacharged te ervironment { uni of out pul .
[ Parattater asspetifad io Che comment ]

Pefluticn Coaniiy ci Cancentratoms of paiutantsin F-n.r::-q'nl;igu af '.'urlltll:ln.*r-:-h_.
{2] {\¥arer! mojor pnsuraes) hfay ppm
4 | 787
Em; | 14 151 =
{cop | 171 i Mo variation fram thy
frss 4 44 [ prujcribed stacdivd
101 & Grease 0.8 [ i
ih i emlsskin - Bofler € TPH Ry mgfm3
{Partieduts byt 4§ 2700 =
i} |&ir Emibcidan - 135 . TROEUA,
Pariculeds Makter oo -5 ]
[&)- . | Ak Esisslon “DHGA - BOTEVA = Fd varkadon fram tho
IPemicaiate Matier. 1.1 514 prescribed wandard
fe} Emilsiizn - DGH - 10106yA
Particylgte Mathir oA LI
f]_Jal Emimian - et - q0106vA
Fartioulste B ETe 01 43,0




I {En o A R e e DL, LAlGH-NBIE TOF QBRI [4iunaal|
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. TANdE Wastes Taital quansity {Hg.]
I:Iurlrlla. !.Ill!l_ﬂ_-l'i"-‘h:IUS- finanels yesr J !Iurlnf, the corcent lnandial yea
i8] [From Prooess —— ——— e =
1 i il CL205 MT 2AL0REE
2 |Tmpty harels'ooatoizershinecs tonkarmated wihh Nl ME
Plantis commizsiened in the month of March 2017
Sglid Wakes i
Dhring the pepwious Financlal vear ml!'i"lj_“'l'i Surrinl P cial yuiy
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;. a7 ‘I e TR e R [ = = S e 'r.-. i -I:.“ 3 I ._-
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CENTRAL PIDLLLFHEIN CONTROL BOARD
REGIONAL DIRECTORATE, LUCKNOW

Monitoring Report of Common Effluent Treatment Plant SIDKUL- ELDECO

Sitar Ganj, Uttarakhand
Background:

Common Effluent Treatment Plant [CETP) is located at Plot Mo, U-3 Phase - lIl, ELDECD
-SIDCUL Industrial Park, Sitarganj in Udham Singh Nagar District of Uttarakhand State.
It is designed for the treatment of wastewater generated from the SIDCUL Industrial
dred,

The CETP was menitored by joint team of officials from CPCB, RD (N}, Lucknow and
UEPPCE RO Kashipur during 28.01.2020 and 29.01.2020 in pursuance of Hon'ble NGT
order dated December 03, 2019 in the matter of Sidhgarbyang & Ors. Vs State of
Uttarakhand and Ors. (0. A. No. 123/2018|

Grah and composite samples were collected during the visit to evaluate the
performance of treatment system and to venfy the status of compliance.

The salient details and observations made during the visit are:

| SL No. Particulars _Details
o Mame and address of p/s Jindal ESIPL CETP {Sitarganj) Ltd.,
CETP Plot Mo. U-3, Phase-3, ELDECO SIDCUL Industrial Park,
Sitarganj, U.5. Nagar (Uttarakhand] 262405 X
2 Area occupied by CETP | Around 08 acres (as Informed)
3, Total no. of staff 26 (Twenty-5ix)
g, Details of Contact Mir, Himanshu Dalakoti, Assistant Manager
person (Mame, Contact | +91-9410775743
Mo. and E mail) himanshu.dalakoti@jwil.in l
5. | Operational Status Found Operational during monitaring
0. Status of Consent £ ' Consclidated Consent (under Water Act & Air Act)
Authorization: and Authorzation under (HWM Rule) is valid up to
31.03.2020

CETP SIDCLIL- ELDECD Sitarganj [ _H_F.El E Paga 1of 18
e M 21

o L




| Sl No, Particulars Details
7. Industrial area/estate (5] | ELDECO - SIDCUL Industrial Park (ESIP), Sitarga .
connected to CETP 1.5. Magar (Uttarakhand)
8. Phase &Type of industries in the connected industrial areas
Type of Industry e ghid
: Phase - | Phase - Il Phase - Il
Automohile 14 08 0l
Service 02 0o 0
, Plastic | 07 05 03
Metal | 6 01 03
, Food I 04 02 01
 Rubber | w2 01 0
! Electronic | 02 0o 00
' FMICG 03 00 00
Textila 01 oo 0o
Crockery 01 ' 0o 0o
Polymer 02 00 0o
Ink Toner oy 0z a0
Fharma Q0 00 01
! Total s ;' 3 i
[ Number of member |72 nes. [List of member Industries attached as
| industries of CETP Annexure)
10. | Method of collection of | Through Closed Pipelines |
| effluent
11, | Details of flow meters | Electromagnetic Flow meters are installed at the inlet |
(Type, location and | and outlet of CETP. During inspection, flow meters I
aperational status): were found gperational.
1%, Treatment capacity: 04 MLD
Design flow of CETF: 166.67 m°fHr.
11, | Wastewater treated: During 24 hr monitoring period
Average flow reaching | » Wastewater received at CETP Infet: 2,114.5 KL
CETP: | » Wastewater discharged from CETP outlet: 7,403.4 KL
14. | Wastewater if bypassed | No bypass observed during the mﬂnitﬂriné.
in CETP fram traatment:
15. | By-passing arrangement | NA :
16. | Details of chemicals Avg. Chemical
used: as per Log Book Type cansumption in kg/day
Dec 2019 Jan 2020
Ferric Alum 55.00 102.00 |
Lime 323.00 197.00 |
e Poly- Anionic I.E'm{;!__ 3.051

CETP SIDCUL- ELDECO Sitarganj

~f-f
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| 51 Mo. Particulars Details
Paly- Cationic 3.00 | 4.00
leggery 6.00 1100
. | lon Exchange Ind Floc 2392 0.00 16.00 |
PAC 31.00 0.00
TOTAL 420,00 333.00
17. | Design Details a5 provided by CETP Operator
[ Name of unit | Mumbers Dimension
Fqualization Tank | 01 1S mX 30 m X 3.5 m (+0.5 m F8)
|FlocculstionTank | 01 4.25 m X 8.25 m X 3.6 m (+0.5 m FB)
Tube Settler | 01 BmXEmX6Em
Aeration Tank 01 | 40mX 20 m X 5.5 m (+ 0.5 FB)
! ' Na. of Aerators: 02 tube Blower
Capacity of each aerator: 120 HP
| 2° Settling Tank , o1 | 225 mdia®3m+0.5mFB
Dual Media Filter | 01 3.0mX25m%L0m
| Activated Carbon | 01 l3.0mX25mX10m
Centrifuge Decanter | 02 RPM: 4200/min
Treated wastewater !, 01 15 m X 30 m X 3.5 m (+0.5 m FB)

| |storagetank

|

18. | Sludge management System:

working & 01 standby).
20 m size is provided, .

bed for de-watering.
» Sludge disposal: Send to TSDF, Roorkee

» Sludge Generation Rate: 164 kg dry sludge per day.
' Sludge is dewatered by 02 nos. of Centrifuge with capacity of 1000 kg/Hr, (01

= Number & capacity of sludge drying beds:

» Quantity of sludge stored: Approx. 2.5-ton sludge was stored in Sludge drying

One Sludge Drying Bed of 50 m x

disposal of treated |

19, | Convayance system for | Taken teirrigation land through Closed Pipeline

wastewsater:
20, | Method of Treated Treated Effluent is collected in lagoon of 1642.6 m'
wastawater disposal: capacity and utilised for irrigation by Kernel
Technology.
21. | Capital cost: Capital cost 14.00 Cr.
22. | Operational cost: 20 - 72 lac per month [As informed by the Operator)

Operational cost recovered from CETP member units
by levying manthly charges,

—f
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Observations: '

1

ELDECQ Infrastructure & Properties Lid. (ELDECD) has ohtsined Environmental
Clearance on 21.03.2006 for commissioning end installation of OB MLD CETP at
sitargan] for the treatment of wastewater generated from the industrial cluster at
SIDCUL Sitargan],

After getting Environmental Clearance, an 14.05.2008, ELDECO SIDCUL Industrial
Park Limited (ESIPL) made a concession agreement with M/s lindal ESIPL CETF
(Sitarganj) Limited for designing. financing, developing, constructing, operating,
maintaining and managing of Comman Effluent Treatment Plant along with

T

diccharge facility and RO System.

. As per the EC candition, tatal CETP capacity was estimated as 8.20 MLD and [t was

to be designed in modules with the first module of 3.0 MLD capacity.

At present only first module has installed with capacity of 4.0 MLD in place of 3.0
MLD. Design details of CETP is attached as Anngxure.

The Consclidated Consents to aperate under Water Act, 1974 & Air Act, 1981 and
Authorization under Hazardous & Other Waste (M £ TM) Rules, 2016 (CCA| issued
by Uttarakhand Environment Protection & Pollution Contral Board (UEPPCBE) Is
valid up to31.03.2020.

At present, 72-member industries are connected with CETP. The effluent
generated from the member units is conveyed through closed pipelines by means

of 03 purmnping stations up to intermediate lecation and thereafter, it is taken o

CETP through gravity.
[ &1 Mo, No. of Industries connected |No. of Industries connected
Through Pumping Stafion Through Gravity
| ESIP PHASE] 27 =
ESIP PHASE 2 16 07
ESIF PHASE 3 00 09
Total 13 79

’{ﬁ;’fi : Q@M
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7. The electromagnetic flow meters are installed at the CETP inlet to measure the
quantity of wastewater receiving and at CETFP outlet to measure the guantity
wastewater treated.

As per logbook data, around 50,197 KL wastewater was received at CETP inlet &
around 51,235 KL wastewater was discharged after treatment during January 01-
27,2020

Az there ic substantial difference between CETP inlet and outlet quantity, and the
CETP inlet quantity is shown much less than treated effluent quantity, which create
daubts on the authentication of data maintained.

8. During the menitoring period, CETP has received total 7,023 KL of wastewater and
around 2,074 KL treated wastewater was discharged in to treated water storage
tank.

There was intermediate rain during the menitoring period, which may be one ol

the reasons for marginal incraase of effluent quantity,

5. The treatment process of CETP is based on the Activated Sludge Process [AS Pl. The
screen Chamber, Grit Collector followed by Equalization Tank, Flash Mixture, and
Tube Settler is provided as primary treatment. Thereafter, the Aeration Tank with
diffused aeration system & Secondary Clarifier is provided along with Pressure
tand Filter & Activated Carbon Filter. The treated effluentis stored in treated water
storage tank and thereafter used in Irrigation.

The flow diagram of treatment system is enclosed at Annexure.
10.Grab samples of CETP Inlet and CETF outlet were coliected to verify the compliance

status. The analysis results are tabulated below:

Parameter Unit [ it l:.:::;r;'-?:i geTE :2:;7:;::1
a0 407 Srandaerd RGP - &03 In CCA
| pH 5,19 5.5-9.0 B.95 e
55 m %."L 285 1500 163 100
TDS mg/L 2048 2100 ves e
FOS mg/L ea —_ 1128 2100
Chlgride mg/L - nan 1000
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Standards
Parameter Unit CETF Inket pc't“:::i:ﬂ SEIT:Bati] prescritved
ACIP. 4032 Standard ROP - 03 in CCA
Fluaride rni,_u"l. BDL 15 BDL 2.0
Sulphate mg/L - | 152 1000
{ Sulphide i 2 | e B &
Fhosphate me'l - 33.6 =
_P-'I-I'ilt.rate al Al - 3.07 wn
’:J’I:T';;::“] mg/l | S20 | 50 19.4 50
| TEN mgfL — | 53.2 100
' Phenol me/L 212 50 131 10
Baron mgft | BDL 30 2.0
Oil & Greasie | mgft | BDL 20 BOL -
BoD mg/L 151 250 6d.2 a0
CoD ma/L 1496 1100 220 250
Chromium -V mg/l | BOL 2.0 BOL
Arsenic (as As) mg/L BDL 0.2 BDL 0.2
‘Cadmium [asCd) | mg/L | BDL 10 BOL 1.0
E‘rfh”’m”m @ | on | eou 20 BOL 20
Capper {as Cu) mg/l | BOL | 30 | BOL 3.0
Iran mgfl | —, 0237 o
Manganese A0 TSl BDL
Mickel (a5 Nij | mg/L 065 | 3.0 0.45 3.0
Lead (a3 Pb) mg/L BDL 1.0 BDL 0.1
Zinc {as Zn) mg/L 0.55 15.0 0.47 5.0
Mereury (as He) mg/t | BDL | 0Op BDL 0,01

11.The concentration of Ammanical Nitrogen is higher than the prestribed
standard at CETP inlet. Similarly, the treated effluent is also not meeting the
Morms prescribed in the CCA w.r.t. suspended solid, phenol, BOD,

Thus, both the CETP inlet & CETP outlet is not meeting the prescribed/Notified

L

Morms.

12, The treated effluent is disposed off through on land discharge for irrigation.
However, the UEPPCE has prescribed the MNotified standards of inland surface

water discharge for CETP autlet.
13.As per the specific condition of EC, the wastewater was to be treated up to
tertiary level and after treatment it was to be reused for flushing of toilets and .,
M . M!E’E 6ofla
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horticulture purposes. The Bio-IT Park was asked to follow a Zero Discharge
Concept.

Whereas, as per concession agreement M/s Jindal ESIPL was to achieve ZLD by
installing RO system.

Similarky, the CCA also prescribed condition of treatment up to tertiary level
and reuse & recycle of treated effluent.

However, Jindal ESIPL CETP Sitargan] has not installed RO System for tertiary
treatment of wastewater and also not made any serious efforts for recycle and
reuse of treatad effluent.

14 Online Continuous Effluent Manitoring System {OCEMS] was installed at CETP
inlet and cutlet for real-time monitoring of gH, T55, BOD, COD and flow. The
OCEMS is connected with CPCE portal for online data tra RSMIs5ion.

15, The 24 hr composite samples were also collected during monitering toevaluate
the performance of CETP treatment system. The performance of CETP

treatment system in the form of percentage removal Is as given below:

|_ S Umit | CETPInlet : CETP Outlet Raian
ROP-404 | RODP-407 N
pH | T.78 B.19 =
55 mg/L 227 | 309 86.4 % ,
| TDS | mg/L 151 Ul 1299
TS mg/L 1413 1438 -
BOD | mg/L 60.2 48.7 19.1 %
COD mg/L . 254 212 ! 16.5 %
Chloride mg/L 482 393 18.5 %
Sulphate mg/L 159 144 | 9.4 %

16. The results of composite samples clearly indicate about the poor performance
of trestment system. Only 19.1 % BOD and 16.5 % COD is removed in the
system, whereas TDS Is building up during the course of treatment, The T35
rernoval is found as 86.4 3.
all above mentioned findings indicates that the treatment system is not fully
stahilized and working as only settling tank for removal of settleable solids.
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17. The compasite sample was also collectad from agration tank to verify the status

of operating parameters. The details are as given below.

Inlet Flow 2074 m®

Inlet BOD 60.2 mg/L

Volume of Aeration Tank 4400 m?

F/M ratio 0.015 Day™

ML5S 2628 mg/L

MLYSS 1895 mg/L

MLVSS/ ML5S Tl h
Sludge Voluma Index 'EQ_‘} mL/gm 1]

= The dasirad F/M ratio is not being maintained in the aeration tank, which
can be the one of the reasons for poor functioning of the reactor.

s The Sludge Volume Index was also calculated using MLSS in aeration and
settling levels in the Imhoff cone. The SYI was found as 209 mL/gm, which
is much higher than the desired level for healthy treatment system. The very
high 5VI is affecting the settling and also indicating about improper sludge
wasting and excess recirculation of the sludge in the system.

» Thus, the overall performance of the aeration tank is not satisfactory.

18, Treated effluent from CETP is stared in tank of 1642.6 m* capacity, and then
taken to the irrigation land through pipeline. The electromagnetic flowmeter is
installed befare treated water storage tank to measure amount of wastewater
treated through CETP. However, any device was nat installed measure amount
of treated wastewater utilised in irrigation fmm treated water storage tank.

19 Around 20-acre agriculture land is kept for irrigation adopting Kernel
Technology. However, it was evident that, excess wastewalter was applied on
to the irrigation field. Even same of the area of the field was in submerged
condition.

20. The CETP has carried out third party Soil Infiltration Capacity of irrigation land

through Department of Civil Engineering T Roorkee in July 2013. The

conclusion of the study report are as given under: W’
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« The infiltration capacity of the soil is of the order 1077 cm/sec which is
approximately one order less than the effluent application rate (2MLD
treated effluent] at the site, And due to insufficient absorking capacity of
the sail, the effluent is getting pended over the wastewater disposal land.

« The report also confirms that, CETP does not have sufficient irrigation land
far proper disposal of treated wastewater.

21 Considering the findings of the study, the possibility of regular discharge of
treated effluent into the Bakul Canal through storm water drain cannot be ruled
aut,

22. The sludge generated from tube settler and secondary darifier is mixed and
send to sludge thickener followed by decanter for sludge dewatering. The CETP
has provided 02 Decanter out of which one decanter was under maintenance
during the period of visit.

23,5ludge i then taken to sludge drying hed and the dried sludge is sent to TSDF
at Roorkee being operated by M/s Bharat Oil & Waste Management Lto. for
disposal, The CETP has obtained membership of TSDF for disposal of sludge.

24. The details of CETP sludge sent to TSOF during April 2019 and January 2020 for

disposal is as given:

Date Quantity of CETF 5ludge sent ta TSDF
07.03.2019 3,230 Kg
25062019 ' 3,160 Kg
17.10.2019 = 9,420 Kg
06.01,2020 = 10,150Kg

75.The details of chemical consumpticn and sludge generation during 07.03.2013
—27.01.2020 is a5 given below

| Chemical Ca nsumption BE,B23.00 K
sludge Sent To TSOF 22,800.00 Kg |
5,300.
Sludge Stored at CETP 2,500.00 Kg | 23000

The chemical consumption is reported 3.5 times higher than the sludge
generation, Which is not feasible. And requires proper justification from CETP

aperator.
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26.The CETP has provided one borewell for e::rrra:ﬁun of groundwater far utility
purposes. Neither the arrangement for measuring the amount of ground water
extracted was made by the CETP nor any records regarding the same are
maintained. However, it was informed that approximately 0.5 KL groundwater
I5 extracted per day.

27.The CETP has provided in-house laboratory for analyzing operational
parameters, However, it was observed that the standard analytical methods are

not followed and related raw data was not maintained in the records,

Water quality of Bakul Canal

28, The stormwater drains passing through the industrial arza, Sitarganj is Jolning
to the Bakul Canal.
25, The samples of the stormwater drain before confluence to Bakul Canal and

samples of Bakul canal before and after confluence of said stormwater drain

were collected during visit, The location map and analysis results are as given:

Location Code on Map | Location Name

sampling Point A  Bakul Canal Before Confluence with Drain
Sampling Foint B | Drain Mix in Bakul Canal

Sampling Point € Bakul Canal After Confluence with Drain 7

(et
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: Sample & | Sample B | Sample C
Faremet: Unit I"80p-410 | RDP-411 | ROP-409 |
oH = 7.59 7.29 7.64
Color | Hazen 10 60 10
55 migs/L BOL 154 10.7
Sulphate mgfL BOL 217 10
Phosphate mg/L BDL BDL BDL
Nitrate ' mg/L 0.888 1.0 1.84
BOD | mg/L BDL 44.1 BOL
CoD me/L BOL 153 BOL
 Arsenic (as As) mg/l | BOL BOL BOL
| Cadmiurm {as Cd) mg/L BOL BOL BOL |
Total Chromium [as Cr) | mg/L BDL BDL BDL
Copper (as Cu) mg/L BOL BOL BDL
Iran mg/fL 0.45 2,38 0.48
‘Manganese mg/L | BDL 0,12 BOL
Mickel [asz NI} | mg/L 031 0.58 0.27
Lead [as Pb) mg/L BOL BOL BDL
Zinc (as Zn) |mg/L | BOL 0,35 BDL
Mercury (as He) mg/L | BDL BDL BDL

e Assuch thereis noindication about discharge of trade efflugnt into the storm

water drain or Bakul canal. However, higher concentrations of calor & iron

in stormwater drain requires further investigation.

Water guality of River Kailash

30. River Kailash is situated adjacent ta the CETP. The excessive river bed mining

operations were chserved near Utkaull Village during the visit. The river water

samples wera collected from upsiream {near Utkauli Village), downstream

(near Lakshmi Nagar Kalyanpur Village) and from river bed mining area. The

location map and analysis results are present here;

QoA
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Ufs of River | Mining &reaof | Dfs Of River
Parameter Unit Kailazh River Kailash Kailash
RDP-412 ROP - 413 RDP-417
pH = 121 1.76 7.31
Turbidity MTU 15 165 31
g5 | medlit 18 355 35.4
TDS mg/flit 244 247 273
Total Hardness mia/lit 249 196 215
Calcium mg/lit S1 68.7 74.1
Magnesium mg/lit 5.34 5.34 7.29
Chloride mg/lit .38 3.42 6.98
Flugride mg/lit BOL 2 BOL BDL
Sulphate m%ﬂit 12.4 121 20
Mitrate mg/lit BDL BOL 0L
:i":r“;::f“' mg/lit BOL BOL BOL
Alkalinity rng_ﬂ]t 163 184 173
Boron mg/lit BOL BOL BDL
oD ma/lit 7.32 7.23 13
BOD mg/lit 1.4 1.76 2.6
Arsenic (as As) mg/lit BOL BOL BOL
Cadmiurn (as Cd) | mg/lit 0.021 0.020 0.021
:]shc:-?h OMIM | e BOL BOL BOL
Copper [as Cu) mg/lit 0.027 | 0.031 0.023
iron mg/lit 0.21 1.45

ﬂ.a?,w,
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U/fs of River | Mining Area of | Dfs OF River
Paramater Unit | * Kailash River Kailash Kailash |
RDP- 412 RDP =413 ROP-417

Manganese mg/lit BDL 0.20 0.05

Nickel (as Ni) mg/lit 0.119 0.108 0.136

Lead [az Pb) rng/lit BOL BDL BOL

Zinc (as Zn) mg/lit 0.013 0.027 0.019
Mercury (as Hg) mgflit |  BOL | BOL BDL

s As such impact of trade effluent is not visible in the river water samples.
However, the impact of river bed mining operations is evident from the
increased level of turbidity and selids in the river water quality.

31, Ground water samples are collectad at thres locations from Sitarganj Industrial

Area to assess the impact (if any) due to percolation of industrial effluent. The
lgcation map of sampling point is as given:

Location Cede on Map Location Name
Ground Water A Lalarpatti Ukrauli {Handpumgp]
Ground Water 8 PS5 Sidh Garbyang (Handpump)
Ground Water C Laxmijala Kalyanpu r (95 feet
. Handpump)

32.The Ground water analysis results of the sample collected from three lacations

are as given:
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Lalarpatti ps Sidh Laxmijala Acceptable
Farametar Unit Likrauli Garbyang Eal-,ranpur___ Limit:as Fer
RDP-414 | RDP-415 ROP-416 (15105002012}

| pH x 6,96 7.45 7.48 £.5-85

| Turbidity NTU 7.0 2.0 BOL 1.0

| 55 mg/L BOL BOL BOL

| TDS mg/L 1276 289 312 500
Totzl Hardness mg/L 628 257 251 200

| Calcium | mg/L | 251 101 105 75

' Magnesium | mg/L. | 29 2.43 2.43 30
Chloride mg/L 342 5.58 8.1 250

| Fluoride mg/L | BDL BOL _ BOL 1.0

| Sulphate mg/L | 300 12.2 8.98 200
Mitrate mg/L 14.5 £.18 334 45
ozl | /L BOL BOL BOL 0.5
Mitrogen |
Alkalinity mg/L 429 398 224 200
Phenal | mg/L 0.304 0.428 0.368 0.001
Boren mg/L BDL BOL « BOL 0.5
CoD | mg/L BDL BDL BOL
Arsenic (as As) | mg/L BDL BOL BOL 0,01

| EZ?”"“” (as ! mell | o024 0.020 0.022 0.003
Ehmr‘-‘wm {as . mg/L BOL EOL BOL 0.05

| CopperfasCu) | mg/L | 0.029 0.029° 0.022 0.05
Iron ! mgll 0.4 0.44 0.12 0.3
Manganase mg/L 0.03 BDL BOL 0.1
Nickel {as Ni) mg/l | 0.148 0.159 0.141 0.02
Lead (as Ph) mg/L BOL BDL BOL 0.01
Zinc (as Zn) mg/L |  0.253 0.200 0.015 5.0
Mercury asHg) | mg/l | BDL | BOL BOL 0.001

* The Tetal Hardness, Alkalinity, Calcium, Phenol, Cadmium and Nickel zre

found higher than the desired drinking water limit in all ground water

samples.

*» The ground water quality at all three locations is deteriorated. The possibility

of impact of trade effluent on to the ground water cannat be ruled out

cansidering concentrations phenal, cadmium and nickel,

i
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33. The unit has not installed any HW display board in compliance to the provisions

under HW Rules.

34 Calculations of Environmeantal Campensation

The environmental compensations are calculated based on the methodology
developed by CPCB as per the directives of Hon'ble NGT in the matter of OA No.
593 of 2017 and OA No. 327 of 2018.

A, Environmental Compensation on Industrial Polluticn.

Colculation of Environmental Compensation is os demenstrated below
EC =PleMxRx5%=LF
=B0 X621 X 250X 15X1.0
= 1,86,30,000/-

In addition, Rs.30,000/- per day may be charged to the CETP till achieving the

prescribed Morms.

Where:
Pl= Pollution Index of industrial sector
(taken as ‘B0 cansidering 'Red Category’)
M= Mumber of days of -_ric-LI.;tinn took place

Compliance status of previous inspections

19.05.2018 MNon-Complying

05.12.2018 Non-Complying

23.01.2020 Non-Complying

Therefore, number of violating days = 621 days (during 19.05.2018 —
28.01.2020)

R= Afactorin Rupees [taken as ‘250"
5= Factor for scale of operation
[*1.5" considering scale of operation being 'Large’)

LF = Location factor {*1.0° considering population of area being < 1 millian)

oy

—td G ‘
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B. Environmental extraction of the Ground water without NOC from CGWA:

EC &w = Water Consumption Per day x MNos of days x Environmental
Compensation Rate for illegal extraction of ground water (ECRgw)

Area category Safe/Non notified area
Use ' Industrial

| Average water consumption as 0.5 m*/day
infermed =
ECRew for industrial units in Safe area 20 Rs/m?
(s per Table 4.5.4 of CPCE EC

_MEtImd DIU_E',_-':I

| Mumber of viclating ciayﬁ 623 days
Taotal ECaw for illegal extraction of the | Rs. 6,230 /-
ground water during 19.05.2015 - Min Rs. 1,00,000/-
29.01.2020

Hence, calculated emvircnmental compensation for ground water extraction
without NOC from CGWA Rs. 1,00,000/-. In addition, Bs. 20/- per m? may be

charged from the unit till abtaining NOC from CGWA.

Recommendatians:
The environmental Lompensation as given may be recavered from industrial unit
* Rs. 1,86,30,000/- for nan-compliance w.r.t, industrial pollution during

19.05.2018 - 29.01.2020.
in addition, Rs.30,000/- per day may be charged to the CETP till achieving

the prescribed Norms,

* Rs 1,00,000/- for ground water extraction without NOC from CGWA .
In addition, Rs, 20/- per m? may be charged from the unit till cbtaining NOC
from CGWA,

Further, the CETP may directed to camply with.the following

~ Totake time-bound action complying Standard prescribed/Natified far CETP

inlet & CETP gutlet res pectivaly,
# To avoid irrigation as disposal practice considering third party repart, W
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# To explore aptions to achieve 2LD through recycle and reuse.
= To install flow meter for measuring amount of treated wastewatar utilised
inirrigation.
# Tainstall HW display board of prescribed size at the entrance.
~ To submit explanation on
* Wastewater treated quantity higher than wastewater receiving during
December 2019 month.
* Chemical consumption 3.5 times higher than the sludge generation

during 07.03.2019-27.01.2020,

Further, the substantial deterioration of ground water quality and impact of excessive
river bed mining on river water quality was found during the visit;
* ELDECO SIDCUL may be asked to submit action plan for remediation of
contaminaled groundwater.
= The district administration and rmining department can be asked to examine the
case of rive bed mining in the area and ensure the compliance river bed mining

operations as various norms prescribed for enviranmental sustainability.

1:: specting Officer
Rajendra D Patll, Scientist D @%ﬂ
Regional Directorate, CPCE, Lucknow "’Fb'ﬂm
Anurag Negi, Regional Officer .

. ——— o Tt

RO, UEPPCB, Kashipur e P [w
Monitoring Team "
Mohd Faisal, 554 [l.c ';:I ;
Regional Directorate, CPCB, Lucknow n,_ﬁ.c:-.ii dedd
Dharmnath Przjapati, RA f%_
Regional Directorate, CPCR, Lucknow 1.:1.1:1:}3:"’#
Date of inspection January 28-29, 2020
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& AT Florid= 5 F ‘I'?-!:_' BOL I_ﬁm_ _:" B | == |l — I Zr= £
B Er o i Salphaie = 50,7 J?_. - I_EE | 471 159 | 169 L4+ o
tL | averee Sulphics m 5° ey - | BDL BOL | - = | - -
WL | o Pscahan 4P EPOGPY | = =ae 518 e e was
B | s i N 500N rh?:.'.m' s | 30 447 o R = ==
W e AT B x| oarh | = -
A oeecst M o | MH N ! il | |
b "&mu:r.fnx B =t 332 104 i = T i
I | o remlem GHiOH, | e | 41y | 1A |~ s -
Esgherw fBilr jor op o7 Tes methods '-'e;lﬂnn'e‘.'l'm arpended ouomeal FF
_ CODE_| Description
*Specimion of meal ks sot possicde by exisung mastine/instrumeant RIE-40E CETF Inlct
ROE-A05 CETP Dutlet
ROP-408 Irrigaton Canal
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RDP-405 CETP
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—-_____

| Parameters Test Method
| _ I=——x
fpH - APHA 4500 H -B 23 Ed. 2017
| Suspended solids APHA 2540 0, = Ed, 2017
Tota! solids | APHE 2540 B, A e S0 7
Toral Dissahvad I APHM 2540 C, 23 Ed. 2017
Solids
Chemicat Coopgen TPHA 5220 B, 23 £4. 2017 i

Lgmand (GO0}
| Binchemicel Cxygen

| dermand (BT

— Detectian Range

_,_._,_.—-—'—_.—-—

e e —
2 5 oL 10,000 mg'L
35 mgiL - 123 9-

T o
2.5 mgil- 10081

EmgiL - 100000 maiL

i

APHA G20 G, 23 Ed. 2017

4500 OC, 23" B4, 2017
153025 part 44; 1993 Bincharmeeal Cugpgen
Duemand

£.0 mgh. - 50000 gL

S

| mlirele Mitmogen

APHA 4110, 23 Ed. 2017
(Detarminalion al Anicns by o
Ghrurna’.m_-EEhﬂ

e =

] Lmmoaical Managen |

FHA 4500-NHa-F, 23 Ed. T R
(Phenate Mathad)

[ Emgil- 200 mail

0.5 mg/L-100mgL

]

| Ol and arease

[ Phosphats & P

| AEHA SE20-B, 23" Ed, 2017
I APHA 4110, 77 ed. 2017
(Caterminalion al Aniens by 100

| 5= 1080 mgfL
3.5 mgiL-100 malL

= | Chromatography) ]
| Sulphate "EPHA 4500-50s E,20 Ed 2017 [ 20 mgll -2 00 mgiL
[ Chioride AFHA 4500-G1 B, 23 Ed. 2017 ~ [ 3.0-10,000 mgl )
Fluoridi | APHA 4500-F C, 23" Ed, 17 0.5 - 50 mgi
L {lon Seleclive Electrode Methody | y
| Sulphide 5Pk 4500 5 F. 23 Ed. 2017 1.0 myiL - 50 mgll.
Fhenol APHA 5820-8 23 EQ. 2007 0.imgf -5.0 mgl_ ¥
THH PR 45001, B, 23~ EC. 2017 0.5 mgi. - 80 mofl ]
Boron _ | APHA4500-8 C 23 Ed 217 [ 0.5mg/L. 10 mgil =
Chresmiurn « I APHA 3500-Cr 8, 20 Ed. 2017 (ot - 20 mgll, |
[ Copger 1w ABHA 3111 AtE, 23 E0. 2017 — |02-50mal '
picke! (1) | APHA 3111 AtB, Tl T R 02-50mgl
| Lead (FB) APHA 3111 AS, 20 Ed.3017 1 05-10 mgi.
{"Iron (Fe) APHA 3111 A4E, 23 Ed. 2T 0.2 - 18mgh
" Cagmium (Cd) RPHA 3111 ArE. 23 £d.2017 [ 0.1-10 mgil ]
| Finc (£n ABHA 3171 AtB, 23 Bd. 2067 0.1 - 10 mail ==
“Chromium (Cr T APHA 3111 A+B, 25" Ed. 2017 0.2 - 100 mgil
Manganesa [Mn) APHASIIV AYB 23 EA 207 0.1 - 10 mgil =
Mereury (Ho) TAPHA 3112, 23 E¢ 2017 10 - 50 pgll, _ |
[ Ersenic [A5) | APHA 31148, 23 Ed. 217 10 - 50 paiL i

1. AFHA - Ameri<an Public Health Association
2,15 - Indian siandard i
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3 No Wi202032 TEST REPORT -
Daie of test report: | 110212020 [ Date/perind of testing: 31/01-11/02/2020
1 yFiEEAT Project/ Test Programme NGT
2 | e T e (T A Sample Source (STR/ETP/ Deaii/any ahery | CETP Sitarganj
3 T T T o AT A el Tvps of Sameple ll:}"mhfmuu:rnluj Grab
4 | TR IR W =T wrie vt e Sample Collected Deposited by Sh, B[, Patil, Sci.ly Sh. Mﬂhd- Faizal, S5A
3 T T i/ Date of Sample collection 18-29/01/2020
& | AT & AT 1% F1 fDate of sample receipt in laborstory 3110112020
7 AT T i Sampling procedunt- .. oo e e Please Paler. ..vinens Eﬂ-_r'_?“lmﬂ'ji’:'._': UELM'JJJLEL'L
= T B .qri‘ﬁ"aﬂT Analyss mdented by Sh. B.D Patil, Scientisl ‘D’
S -1.'r5 ] = ﬂﬁﬁ?ﬂhﬁ?m Deseription of sampletCode the.
5N rermar | tnit  [RDP-409 | RDP-410 | RDP-411
[ =7 = g ' I 768 | 799 7.29
(172'C) {17.3°C}) {17.4%C)
E | -';.Tr-‘l'_'n'n:-'.'r [ "..-'- Ml = ||:| : a : 'Ell.:' |
EX LT 5 A 107 BDL | 144
L | mo supharas 07 I L . [ x
T | TR Phesphate m B (FOL-E) [™=#% | BOL, | BOL | BDL
L HTELE-?.I':\-'uml: an i (102 _‘:f_.j"" 184 _I:I-_EH-E_ I' 10
7 | dtann jcoD | ROL BOL. | 163
O Ei -acu;- g BoL | Bk 44,1
i krfimmicd oo BOL BOL BOL
T T e o R BOL | BDL
% | sricy Wit [ BDL: | EDL BOL. |
| wEAiFe Tl 648 | 045 | 238
[ er-—— = m”ﬂ | BbL | BOL | T DIz
T f =l T B L
7% &=iFh | M j"‘" BDL | BOL B
T | Frerzn | Tﬂﬁ'ff'- BDL | BDL .35
T | s EAs [ BDL BOL | BRDL
B | B BDL EDL
Toedue [ B e Test melivds felawed o aapented cunrkeal =]
| CODE_| Description
| RDP-404 Drain (Canal DVS) |
RDP-410 { Drain (Canal LIS) |
RDP-417 Drain (Industrial) 1 5
. =3
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Paramaters Test Nathod Detection Range
pH APHA 4500 H"B, 23756 3017 212 il
Suspended solids | APHA 25400, 23 Ed. 2017 2.6 mayL -10,000 mgiL
lotsl soiias APHA 7540 B, 23 Ed. 2017 Z5mglL- 128 gl
Totsl Cissalved APHA 2540 C, 23" Ed. 2017 2 5 mgiL- 100 g/'l.
Solids _
[ Chemical Oxygen | APHA 5220 B, 23" Ed. 2017 5 meg/L - 100000 mail
Demand (00 | =
Biochamical Oxygen | APHA 5210 B, 23" Ed. 2017 [ E.0'mgiL - SO0 mal
demand (S00) | 4500 0C, 237 Ed, 2017
| 15-3025 part 44 1983 Biochamical Cxydsn
| Demend =
Mitrate Nitrogen | APHA 4110, 23°Ed. 2017 0.5 mg/L-100magiL
(Ceterminalion of Anions by loa
| Chromatograshy - = =]
[ il and grease | APHA 5520-8.23 Eo. 2017 5- 1000 mgik
| Phosphals as P APHA 4110, 23 °Ed, 2017 0.5 mp/L-100 mgiL
{Diaterminakes of Anions by fon
| Chromaiography] -
Sulphaia | APHA 4110, 23 "Ed 2017 | 2.0 mgiL - 500 mgl
| | iDetermination of Anians by lan
L.-I'I"'-!:-"'l"E|1:rE_-EIF1'1'|I'. | -
| Chioride [T APHA 4110, 23 EY, 2017 3,0 -10,000 mgi.
| | (Determination of Anigns by loa
Ehrnﬂa.ua_ﬂph}"l ] )
| Sulphide APHA 4500 57 F :_Ec-_i'_gj?_ = [1omgl-SOmgl. |
| Panal APHA B530-B, 23" Ed. 2017 | B imgfL - 5.0 mgil =
" THH | BPHA 4500-N.o B, 23 Ed, 2017 | 0.6 mo/L - B0 mafl
[ Baren | APHA 4500-B C, 23 Ed. 2007 D.5mafl-10mgl
| Chromium - VI EPHA 3500-C1 B, 29 Ed. 2017 n 1- 20 Mg
 Conper (Cu) | APHA 3111 ;-'-.rE_E" Ed. 2017 — 10.2-5.0mglL
¢ Ricked (M) APHA 3111 A+B, 22" Ed. 2017 [02-50mgl
[ Lead (Pt APHA 3111 ArB, 23" Ed. 2017 | 0.5- 10 mglL
[ron (Fe) APHE 3111 A-8, 23 Ed. 2017 { 02 .10 mgh
[ Cadrrium (Cd) TAPHA 3111 A=B, 23°Ed, 2017 11 -0 mall
" Zine (70 | APHA 3111 A+B. 23 Ed. 2017, | 0.1 - 10 magi.
Chromium (Crj APHA 2111 A+E 23" Ed. 2017 | 0.2 - 100 megL. =]
[Manganesa (M) APHA 3111 A+B, 237 Ed 2017 | 0.1-10 mgl__
| Mercury (He) APHE 3112-B. 217 Ed. 2017 10 - S poiL
" Arsenic (Bs) AFHA 3114-B. 23" Ed- 2017 10 - 50 pgfl

1. APHA - American Public Health Association
1. 15— Indin Siandard
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TDate of tesl repont; | 1102/2020 | Datefperiod of testing: 31/01-1 1/02/2020
1 qldT=AT ProjectTest Programme | NGT
2 | e m e ey e A4PE/Sample Seurce (STR/ETRDramfany athery | CETP Sitarganj —
3 _JEFT 7 T TS A e Type of Savgle (GrabCompasit) Grab
A TS TS W AT S fegoof Sample Collscied Deposited by Sh. B.D. Patil, Sci.Iv Sh. Mahd. Faisal, SSA
- =
= qEAl TEE T BT 15 1) Date of Sample collection 28-20/01/2020
& | momrare & A e AT Date of samiple receipt in labomtory | 31/01/2020
1 AT AT A Sampling procedure. e Please Refer. .. oe.- x4 CRZLNSORS I3 & CRZLNORS I aye Mo 01
B | P gy yreAwaiAnalysis indented by Sh, R.D. Patil, Scientist "D’
EAT | AATHTER | LR 1 A1 T FI"ETI'I'-I'I:'I' geaTie Dt wipsion el sam letCnidy sie.
s Parameler [ Ewin | l{L}“__-l[ﬂ [ RDP-4 10 I RDP-41 I_
! o7 = it .64 ™ 759 T.29
it 5 B R 1 (1T3°%C) | (174°C)
2. 1 colow T s | D G, 6 |
R ep—— B R, 10.7 BoL | ied
> el Sulphits 2 S0 ) i e 160 | BDL 217 - |
3 I EFE Phosphate 16 B (P07 i i g - 2L BOL BDL
& AT Mitrats a5 M (RO M) st g 184 | 038 [.0
; i@ 41 coD Wacdf | BDL | BDL 163
& [$faf, /s0D e ] BDL BOL ITH]
| s i L 0 S
LR e | Panfe ] BDL EDL | BDL
T | mrwicy F=@ | BOL | BD- | BOL
% e PEME: (g .45 ~ 338
| Frfrmn Wedw | BOL | BDL TN =
ER === B a3 0.58
k. ik mefe T pDL | BOL EDL
e e e, 1
14. =iz f'l' _ B B | 0,33
| wrEtAs [ BDL BOL | BDL
H, T, 1
B | diHg e [ oL [ Bob | BOL
T fife B w3 Taal rrelods Joiawerd i coptnced cueriaal
CODE_| Description |
RDP-400 Drain (Canal DI5)
RDP-410 { Druin (Canal UfS) (
EDP-411 |  Drain (Industrial) | l s
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Parameters

Test Method

Deleclion Range

Saolids

I s S APHA 4500 H-B, 23"5.1 217 2- 12 |
Suspended solids | APHA 25400, 73V Ed. 2017 2.5 mgl 10,000 mo/l
Taotal salids APHE 2540, E?’ Ed. 2017 2 5 gl - 125 gl
Taotal Dissolved APHA 2540 G, 23" E. 2017 2.5 mgL- 100 gL

Chemical Oxygen | APHA 52208, 237 Ed. 2077 5 mgfL - 10000 mgiL
Demend (COD)
Biochemics! Qugygen | AFHA S2108, 23" Ed. 2017 5.0 mgfl - S0000 ma/L
dermand {300] 4500 0, 257 Ed. 2017
153028 part 44, 1553 Hiacharmical Ouypen
Cemend
Wilrale Mifcgen APHA 4110 237°Ed, 20147 3.5 mgiL-100mgiL
(Dislermmation of Anicas by o0
! Chmm__zﬂgra:-hﬂ
Dl and grease | APHA 5520-B.23"Eg. 2017 S-1000mgl =
Fhiosphaie as P | APHA #7110, 257Ed, 2017 0.5 mgfL-100 mgiL
| {Dzterminabon of Anisns by lon
Chromatography) |
Sulphate APHA A110, 23 Ed. 7017 2.0 mglL - 500 mail
(Determinabon of Anmng By Hn
E"ururnat:ru:aph_l.; ]| o
Chionda | | APHA £110, Z3°Ed. 2017 2.0 10,000 mgL
(Caterminaton of Anions by kon
_ | Ghromnedoamedey. -~ —— = —— — -}
| Sulohida [ BFHA %UE_E'_[_EB“ Ed, 2017 1.0 mg/L - B0 mgiL
Phienal | APHA BRI0-BE, 23 Ed, 2017 . imagil -5.0 mgil
THHN = | ARHA 4500-M. B, 23 Ed. 20T 0.5 moil - 80 mpil
Boron | APHA 450C-B . 23" Ed_ 2017 | 0.5mgl- 10 mgiL
I:i'l.n:nmur"l Wl | APHA 35|;|:=l1 B, 23 Ed 2047 107 = 20 mel
Copper (Cu) APHA J111 A+B, 23" Ed. 2017 | 0.2-50mgi
| Hicked (b)) APHA 3111 A+E, 23 TEd 2017 1 0:2- 5.0 mak
Lead {rm) APHA 3111 A+8, 23" Ed, 2017 0.5-10_mgiL
{ lren'{Fe) APHA 31110 ArB, 23 Ed. 2017 [ 0.2 - 10 mgi
Cadmium (Cd) APHEA AT AE, 237 Bd. 2017 0.1 -10 mgiL
Zing {Zn) .-!-.F'-lr'-.Ei'Hh-E.EI*E:I amy 0.1 - 10 mgiL
Chramium [Cr) | APHA 3111 A=B; 23 B4, 2017 0.3 = 100 mpil
Mangenese (n) _APHA 3111 448, 3" Ed. 2017 0= 10me
| Mercury (Hg) P.F'HAE-HE—E 23'_ El:I E'I:I‘I? — = 4 ‘IIII EEIHgﬂ. —
| .ﬁ.ﬂem: [As) “BPHA 4116 B, .:!.,- El:l 201? ‘II:I 50 il

1, APHA - Americin Public Health Asseeimtlion

2. 15—
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| Date of test report: 1170272020

Datefperiod of testing: 31001-1 LACRF2020

i | T [PrajectTest Programme NGT

2 | o =y =5 N [T fr/Sample Source (STRIETP/Dramjany ather) | CETP S iturgang

3| = wew MEeEmT -uI:'E-;-n-pI-l-:'-_.ll':'hH'_'ﬁn';pn:lsl:-:'] Grab

4 | 79 we we ar =iEE w1 A/ Sample Colkected Deposiied by Sh. B.D. Patil, Sei.l¥ Sh. Mohd. Faisal, SSA
5 T T T 1 T Dale of Sample collection E‘,Ev?‘i‘:"{llﬂﬂ?ﬂ

fi TETTATAT ﬁmﬁ ot P Date of sample receint in laborntary 3140 l_g[ﬂﬁ

T | o o g/ Sampling proceduee. . ... ... Please Refers......... CRZLNEORS 17 & CRZLNGRG 71 Lo Mo, 01

8 | FrEm b srEEEAT Analysiz indented by Sh. R.0. Patil, Scientist ‘D’

TR tarehie = I{ﬁﬂﬁ'ﬂ'ﬂ‘.’ﬁrmﬂ Dieseriplisn of sampleiCode cle,

& Na, Parameter Ui ['RDP-300 | RDP-410 [ RDP-4i1 |

1 T il ' ' 7.6 [ 7.39 7.20

I =g | a7y | (raeg) |
o A Colgr (Bt Bt 10 [ 1 60
s iss AT - BDL 164

5 | A Sulphare S0 Bz 06 | BDL 0T | |

i T Plios e 15 P OFOL-F) L;T:T__'"' BDL ROL RO i
| o TTETE) batrale ns N (NORN]. P 1844 | 088 1.0 :

Lo A, cop B e BOL BDL | 163

R BB, BOL | EDL X -

? frefraicd o BDL B, BDL

73 I BT ..-__: _|- BiL ! BOL ‘ BDL ] [

=y - h | BDL | BDL BDL

T o e, d ) :

LT A R R

B | dhmfrmman W= [ BOL | BOL .12

| ey gLl | 07 31 058

5| #ipo Bl D50 I BOL | BOL

L o) mefe | BDL | BDL 035

ﬁ_'ﬂzﬁ =T 7_-_1:? : I - .l:
. | wSfrmas [ == | BOL | BOL BOL
o]
1B} riifHg s | BDL i BDL BOL

lopatow i G gr o des medhods olowed 58 Bapended auarkial

'I:-!m: 1. ﬁ;rﬁmsmlhgﬁutﬂepmnlmﬂdrlnﬂzlmmd

CODE | Description

RDP-40% |  Drain {Canal D/5)

RDP-410{ Drain (Caval U/S) |
RIOF-411 Dirain (Industrial)
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Farameters Tost Mathod Detection Range
pH APHE 4500 H'-B, 23VEd, 2017 2-12
| Suspended solics APHA 2540 [0, 33 Ed_2017 25mgl.-10000mat. |
Totzl solids APHA 2540 B, 23" Ed, 2017 2.5 mgiL - 125giL
Total Diszotved APHA 2540 C, 23" Ed. 2017 2.5 mgiL- 100.g/L
Sedids
Chemizal Oxygen APHA 5720 B, 28" Ed, 2017 5 mpil. - 100000 mail
Demand {00}
| Biochemical Oxygen | APHA 5210 B B, B, 23" Ed, 2017 5.0 myil. - 50000 mgiL
demand (BO0) 4500000, 237 Ed AT
15-3025 par 44; 1893 Biechemical Cxygen
Demand |
Nitrate Marogan APHA 4710, 23 Ed. 2017 0.5 mg/L-10ImgiL
| | (Determnaicn of Anions by lon |
=i | Chramatoaraphy) 1 =
_Diland grease | APHABE20-B, 23 "Ed. 2017 ___|_§-_1p£r_l_1_g_.'_l._
Fhtsphate as P APHA 4710, 23°Ed. 2017 [ 0.5 mgiL-100 mgiL
{Determmation of Anions by kon |
— _'*'.JE’_':'!”E'“JETE'F'E};J _—
Sulphate APHA 4110, 23°Ed. 2017 2.0 mgi - 500 mgil
[ [Determminaton of Aninng by lon
Chamaioagraphy] |
Chioride APHA 170, 237Fd. 2007 3.0 =10,000 ma'l,
{Determnation of Anians by lan
Chromalography)
| Sulphide APHE 8500 5° F, 23" Bq, 2017 1.0 gL - 50 mgL
! Phano APHA SS30-E- 23" Ed. ..:Dh’ 2 Imgil 5.0 m
| THH APHE 2500-N.. B, ::,:3 Ed, 2017 0.6 miglL - B0 maL
| Boran APHA S500-E L. (23 Ed. 2097 0.5mgil- 10 g/l
Chromium - W APHA 3500.Cr B 2354, 9017 0.1 - 20 mgil
Copper (Cu) L APHA 3111 A4B, 25" Bd 2017 |0 5.0 mal,
Micxel (4 | APHA 3111 A+B, 23" Ed. 2017 3:2- 50 mglL
Lead (Ph} | APHA 3111 A+B, 257 Ed. 2017 0.5- 10_mgl
bron {Fe) [ APHA 3111 A48 237 Ed. 217 0.2 - 10 mg/l
C«a:ln'wrn (4] | APHA 3111 A+B_ 237 Ed. 2017 0190 mgil
[ Zire (2n) [APHA 3111 A8, 23 Ed, 2017 2.1 = 10 me/L
| Chrgmium {Gr) | APHA 3111 A+8 237 Ed, 2047 0 - 100 mall
| Mianganese (M4n) | APHA 3111 A+ 23" Ed, 2017 3.1 - 10 maiL
[ WAEreLry (Hg) APHA 3112.8. 237 B4, 2017 10 - 60
| Arsenic (As5] T APHA 3114-B, 23" Ed. 2007 100- 50 pgil

1. APHA - American Public Health Associalion
218 = Indizin Standard
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Date of est report: 11/02/2020 | Datelperiod of testing: 3 1/01-11/02/2020

I | ufiaivaen fProjectTest Prograrame | NGT

2 A ¥ A7 [ AT (FSample Source (STPIETP/Drainfany giher) | CETP Sitargan

3 _""?1' T T ST A Ty ol Samplo (GrbCompesie) Crrab

|4 | e T e s o T Sample Collectzd/ Deposited by Sh. B.D. Patil, Sci.[¥ Sh. Mohd. Faisal, 554
# | 7oA v R AR Dae of Sample collection 28-29/01/2020
6 | W T Sy avih 7 [0 Date of sample receipt in taboraiory 10172020
|
P | 7o e v Sempling proceduré.................. Plesise Refer.s. i ssins CRUZLNSORS 72 £ CAZLMORS 1 liie o, 0]

B | Msmow 3 sms=awat/Amalvsis indented by

—

Sh, B.D. Patil, Scientist ‘[

é; nD
(Manju S asmd

| Stewat wT wTe &5 wemery Prepared by (Name & Sign)

=l Aot i ot s Rromte wont . escription of smpbyCade elc,
. Mn, Paramiter At RDP-40% | RDP-410 | RDP-411
= 5 I 159 1.9
| 7250y | (173°0 | (e
L | Trcer ey T ! 10 il
= ../ 55 W= 103 BDL 54
i | s msos Pl 100 BDL 207
5 FTTEL Posphae s T (PO-F) g BDL | BDL BDL E
o TR feliate i N (NO:=N) i L84 | o@Es | 10|
7 [Faa jcon e fi o BDL- | HDL | 163
B #FFAT. (BoD e sl [ T BBL .1
K] " S—— | =& 1 BDL | BDL | BOL | =
e i BOL “BOL GOL
..... - —_—
- stericy R, BDL | BOL BOL
R S— [ A [ a3 738
I ! | :__q_ , i ¥
| Emfrminin prerih BDL BDL .12
B | B R 0T TEY KT
T3, > =T Ay, . -
&Py i IR BDL BDL
14 FwTn il | BDL BDL 0.35
| wrfreins il I T 7 Vit 173 :
| g Bt | BOL BOL
fzetorr it A7y o oaTes! medhods falowed 68 gppended overigal =
CODE Deseription
RDP-409 | Drain (Canal DIS) |
RDP-410 { Drain (Canal U/S) |
RDP-411 Drain {Industrial) I ;
Exd of Test Report : S &

\ <
Hia 'ﬁ'&‘!ﬁlﬁ
Ze

Bxreraasats Anthorized Slenats

Ptz | 1. The resusts fy i Test Fepar ralete only 1o i items tested ;2. The repor shall no be repiduged cxseplin Ik withoul the wrhiss patmissasn of Bbarmsnry

b o



Farameters Test Method Detection Range
[ pH APHA 4500 H B, 23 Ed_3017 2-1%
suspended sofids APHA 2540 D 23" Ed. 20497 2.5 mgdL 10,000 mgil
Tolal solids APHA 2540 B, 25" Ed. 2017 2.5mgll - 125 g/l
E:ﬂ_a! Dizsalvad APHAE 2540 C, 237 Ed. 2017 2.5 mgiL- 100 gL
aligs
Chemical APHA 5220 B, 25" Ed, 2017 5 gL - 100000 Mg
Demand (CO0)
Bsochemical Oxygen | APHA B210E, 23° Ed. 2017 E.0 mgfL - 50000 il
demard (BOD) 500 00, 23" Bd. 2007
[5-3025 pani 44, 1683 Biochemical Oxygen
Cermand
Mitrate Mitrogan AEHA 4110, 23 Ed, 117 0.5 mg/L-100mgiL
(Cetermination of Anions by lon
Chromalography}
it ene grease APHA 8820-E, 237Ed. 2017 - 1000 gl o=

| Phosghate as F

. Sulphe

| APHAATID, 22764, 2077

(Datermination ol Amsans by fan
I'_‘!hrnmaﬂug-upl-ﬂ

. El SmgiL-100 mgil

L-APHA - American Puhlic Health Awaciation
205 = Indian Standard

|"APHA 2110, 27 °Ed. 2017 20 mg'L - 500 mgL
{Detesrmination of Anians by [on
Chramatagraphy) =53 3
Chioride APHA 4110, 23 7Ed. 2047 | 3.0-10,000 mgiL
{Deigrmnatian of Anions by lon I
Cl vomalography) a3
Sulphide APHA 4500 5" F, 23" Ed. 2017 E L mgi - 30 magil
[ Phencl | APHA S530-B, 23 Ed. 2017 0.1 mepl 5.0 megiL
[ THH | APHA 4B00'N,,; B, 23" Ed. 2017 0.5 mgiL - 80 mo/L
Borcn | APHA 4500-B C, 23 Ed 3017 C.5mg/l- 10 mpl
_Chromium - Vi | APHA 3500-Cr 8, 23 Ed 2017 01.20mgl.
Cogper (Cu) | APHA 3111 A48, 23" Ed, 2017 0.2 - 5.0 mal
Hickel (i) | APHA 3111 A+B, 237 Ed. 2017 02 - 5.0 mgiL s
Lead {Fh) | APHA 3111 A+8, 23" Ed. 2017 0.5-10 mgl
lion (Fe} | APHA 3111 A+, 23" Ed_ 2017 0.2-10mgil
Cadmium [Cdj | APHAS111 A=B, 23 Ed 2017 0.3 - 10 mglL
2 (2n) | APHA 3111 A+8, 22" Ed. 2017 0.1 - 10 mgiL
| Ehramium (Cr) | APHA 3111 A48, 27" Ed 2017 0.2 - 100 mgil
Marganase (Mn] | APHA 2111 A8, 22" Ed 2017 | 04 - 10 mgiL
Mercury (Hg) | APHA 3112-8.23" Ed. 2017 1 10-50pgh
Arsanic (A3) | APHA 31148, 33" B4, 2017 1 16-50 gt
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afintatr o M Envirgninent A& Foresls
(E% TT1)
rdai
Parvavarsn Bhawnn,

CGO Comples, Lol Road,
Mew Delhi-1noa09.

Dated: March 21, 2006

M5 Eldeco Infrastructure & Properties Ld.
ST — uz-5y, Bhikagpi Cagna Ploce
Mew Dolhl - 130066

Altn: Shei Penkaj Bajaj, Manoging Director

Fubject: Envwironmoental Clearanece for the project on [ntegrated Industrial Bio-IT
Park al Silarganj by Mys Eldeoo,

=il
I | am directed refer o your application dated D i i
emdroumental elearacee for the ali"m'l: ]:-nlijj-:':]ﬂ under mt'ﬂﬁmﬁ!;ﬁiﬂ?{idsﬁtnﬁ IF;!;T
fhe ohove proposal has becn aporaised ss per proseribed procedure on the basgis '-nF thel
matidatany diciinenis enclased with the apotication e the Questisnnairs, ELA, EMP, Puldi
!-!-.-_'fn.':g pnu-e-i.'dlr:g_nc and the additional darifications furnished in responsgs ;..-, 1]1!.: ol ¥ t :
of thu E-;r-fn Apprais] Committe (EACY copstinted by the competent autharity i i mu‘mngy
sz 100 20th o 27" December 2004 and 2% 1 45 Februzry sond itk

2. Itis nated thot the profest Propancal is soit tepra YErin
M th jeet | EUp an in ted in i i
;.nr_: :I!;Tnﬂd ﬁ&u-{u Silargani, Udham Singh Mapar District i the ml:dfleHl':aﬁﬁ] Thi
rnrpff res for mdustries s 63.5%, 5.5 % lor residential and the rest of arcs has been m:
T.nlfn:n:n:r-._J.t] & other wtilities. Az per the policy of Uttaranchal, only less li i 'nnd":u.-t“nk'td
fll}rﬁﬁimiéf:ﬁm estate for which g nEgative list updsr hﬂ-m“ ?rnlighﬂ .:.,.mch Eﬁ
4 Ij } ¥ e propanent, The prafect pro § wisag preh ‘:ﬂ
Ll:;fﬂ:;ﬁ:ﬁﬁﬂ;::::;eﬂlgml r:;?!m:nr pla nt?cﬁf;]ﬁ::; hmign;nzme “mﬁ
e e S A8 Bafiel MANAELment o A PR
Waler corsumption will be about 13 MLD. The ﬂ-;i;d Lm:}ﬂﬁ?&;ﬁtwu?mﬁ?éﬁ?%ﬁl -Fu;i

pollutios thay will be takeq Sy L 0poETanhy
cire of by the proponent 1ot Quality, soil epgs]
pement by providing mitigation I:Ii.l and

CETP capaciry. is istirnated =x 8.0 M i
] 20 MLDO and
m—ji._"f_._.a o P ST —— 200 Tt will be designed In modules With the fir

]




El“l'_lﬁmliun.-e. lurnishad in resperhme bo s ob=ercatione how
Eramnmental cleen foe Subjeet 1o compliance wi
Accordingly, the Ministry hereby accords pee
sublect 1o the sher campliance with the specifi

e recommiénded the grant of
th the EMP and other stipulated conditions |
essary enviconmental clossance for the prajest
e and genoral eondilions mentioned below-

PART A- SPECIFIC CON DITTONS

L Construction Phase
i} All required sanitary and hislenic messures should 1

| NI woin place. hefore starting
eonstruction activities and 1o be maintatned throughout the

cotigiructlion phase,

ii) The quality for the ambient air, noise, ground water and river quality will be moniioesd
and tested to ascertain that there is no theest to the environment with respect 1o oir, swaler
and mgise,

i} A First Aid Boom will be provided in the project bath during construction and operation
of the project,

iv] Adequate drinking water and ssin iLary facilifies should be pravided for construction
workers al the site. The safe disposal of wastewater snd solid wastes gencrated during the
eonstruction phase should be ensured,

¥b o All the topsoll excavated during construction activities should be stored for use in
hocticaliure landscape dm'u]u:-;:_r-:n.-m within the project site.

vi]  Disposal of muck including excavaied material during construction phase should nol
create any adverse effects on the neighboring communities and dlsposed off taking Lhe
necessary precautions for general safety and health aspects.

vii)  Use of diese] generalor sels during construction phase shoueld be enclased type and should
coaform to EPA Rules prescribed for airand noise smission standards,

vill} Vehicles hired for b construction material at site should be in good condition and
should conform to applicable #ir and noise emission standards and should be operated
only dunng oon-peaking hours,

b Ambient noise levels should conform to residential standards both during and night,
: Immln-:.enml pollution loads on the ambient air and neise quality should be dosely
monilared during construction phass,

x) Construction spoils intluding bituminous matenal and other havardous materials must

et b nblowed (o' contaminale wisteroourses and 'ﬂh:dump sites for such by b
secured so that they showld ot leach into the ground water, il

i upervision nfthahmeu&nﬂwmmm_dmﬂdb:hﬁlnm:aﬂmu Ih;
=) m:imphmmummﬂdmmmﬂemmF. & -E;kII

Trannad hu MaraQranome
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i)

Uperation Pliss:

o Indusny indsted i, e nepanive le Of mubisiges as fer Sew Lielastral Podiey, 2009
ol Gtvrroment ol Eitaranchal shall be Weaicd in (e HuelT Park, Every indusin
Proneed 1o e et upan the inddotrinl estate 2 vacarvss stages, of ennatroction, shall Baee
ey ackagd the eI meni prodection measires witly FUspel fUalr emssking, wastewaier
sischarge, oo ErUSing, faise and waste ma ragement. In ubdition, the proje pruponent
ind the individual wdistry slall adept the measines eamply with the mardands of
Untazanchal S2a1e Paliution Controd Board f CPCI vath respect 1o ansbient air quakity,

ground water, anise kevels. preen pelt, stacks, boalers and waste water Thises indrictries
Ly e osel wp enly inoaccordance with the CrtmlfSate Pallatnn Contral  Board
ENATLR mental el ations,

The mlozm] disssor MaRdpEme it plan | DMIY shall be adan

picd Ly the prnject peapnnent
4 detailed i the envimnment mansgenen: plan

The installation of the coentmon edfiuent treatment plast [CETP} shonild be cortifiod by an
independent expery and shouid submiy g Pepant is Lhis regasd o the Ministry befors the
project s comamissioned for tpesalion. The wastewater should be tresited b ferfizry lovel
and afier Lreatment reused far Nushing STiGlets azd far horticubure purposes Discharge
of treated sewage shall conform to 1he rarms & sandards of (e Uttarwachal Staze
Frllutian Contrak Board. The Bin-IT Fack must Tl & eer dischargs concepm,

Haln wates harvssing eyster apd pniee cunserviation measures libe installation of solar
ranels [or Gghting the aems mtcide the building shewld be intepral part af the project
design and should be in place before project commisafaning. The project should rezularly
moriler groued vater kvels and the grrund waler statag,

Huolse barmiers should be provided at a
brveis 45 not excod the prescribed sta
airty noize poludan,

PRevpriale locations 50 45 19 ensure that the noiss
Ailards. The green belt will be suitably dusigned to

The solld waste genorsted should be progesly coliected & segregated and sultably freatud,
T final destomal will be at an identified Landfill st designed with afl speriile conditions
ind standard lirers, which will ke dpproved by e Utlsrmchal State Polluthon Controd
Board/ MoE & F,

Any hazzrious waste including baumedical waste shold be dispoaed of na per applicsbio
Btk & mumms with necesssry approvaly of the Uttarnicha) Hate Pollution Controd Board.

Diezel gehermior sels proposed as bask e poveer for Bfix end commion aime illumination
sheuld be of erclosed type and eonform o 2P

A Rudes prescribed for uir ared nokse
eqpission standards ag per CPCA guidedines,

The groen belt desiga along the periphery skall sclise attengation factse conlorming o
the day and nl mﬂ@ﬁﬁu‘mhwmmlﬂthﬂin
landecaped and covered with vegetation of indigenaits varioty. The 2om witke green belt
{m:ﬂﬂhﬂfﬁnﬂlﬂfh&rﬂ&mﬁlm:ﬂ;mﬁgmhﬂﬁﬁm}
Idustrial dres will be provided, VR TT A BRI L RS
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x) For the ereation of varwmes Qeilites, the project proponesit will stnictiy follow the iL'-F'hﬁTl.
Dvelapment Man Farmulkaton smd Trnplenietitatoa Guidelines CUDPETY by the Mumsioy
i l'ﬁl"l't:lu'I':u"-.'L‘I-.1||L:I|r-11I.

A The mowitocing of tver water quality will be done periodically to ensure that thers is oo
imypact of the Tndustrial sctivities on fiver water f sucface water bodies and to camphy with
the siandards fmmed by Central pollution Central Boand.

) Aseremental polintion loads eo the ambient air quality, nedze and water quality should be
periodically monitored after commissioning of the project.

Y] :‘:-wllh'u!hm of solar energy should be imcorporuted for ifumination of eommon Breas,

lighing foe gardens and street lighting in addition 1o provision for solar water heating. &

Bybrid systenn o fully solar for 3 portion of the apartments should be provided.

v .l’hirnilhnlt' nveasire ahoold be taken o avoid &
: . - iy traffic congestion near the entry and exit
podnts friom the raads addjoining the propased project site. el

W OA Report on the PSRN comservalion measims swoald be prepared himrpuml.ﬁl.g detile

about building materials & tachnaloes 3

- ¥ R‘rR&UFhﬂﬂmcqg“:hﬂﬁ -b Llﬂ]l B T
mf L ﬁ"|'l'¢“"-‘. stitable insulation matedal should be pm-.-lslzdmi:-l the Dmfﬂ.'m:nn.gm} E
reuet the U value to about 0.35 Watts per ms per degree Centigrade. ructure

PART - B. GENERAL CONDITIONS

il The emvinnmen ; = . . E
Tetter amnd spiis. Al saleguanls contuined in the EIA Repart should be implemented in

i) Provision shoald be made for i :
the bibocers during construction ;]shml} of Kerosent or cooking gas / pressuse cooker to

i) ﬁﬂﬂmhhmr—.ﬂnbumg fia ;
o tely treated hafors wﬁu:ThELﬁﬂr% hod be sizoenid for health and

&) Sk menthly monitard
o e M5 mparts should be submitted 1 the Ministry and it

*] Provision and fdlities g
! st be ensured 1o chaek 3 :
Priject and prevent the development of shums within “dmﬂmwd Wﬂm LLcnar
& Dfichaks froan s

implanentation Djlh;#ftﬁnml Office of MoE&E Ly =

1 I:Lm'mfr "I':E'I.EI 'ﬁ'u“ld ; 2 el
Goients | dats by m;ﬂ:::mh! safeguands should be Eiven full moape MW the

. ; < ! m u o
s i o o b e X o, s
’ » Begicnal offios of 3 e
B akF,
appraisal by mﬁa.ﬁﬂ},ﬁm#m in the scapa of the projeet, fie Braject would il Z
' ' e 2 frech
7. The Minisiry = . i SEMEL i
found reserves the tght 1o add addi w R B s R
recetsary, and 1o nke action :l-ﬂd'tld.i'l'lg - :;‘I:! e . ﬁmﬁ%ﬁ:-n.;:-1,:?5.:‘.1"',:_":5:-.—:._‘.&;_"1
: _’_l_:_un.mu.m__ Semr e e bty

Qemmmed by M oma S anmm -
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Brovisias of Une Enviconimental {Prolectian) Ac, 19886, toensups effective implenseatatvon of the
& ri g s i . 3 i
Saggested = ieguard measires a e Baand and = lisfcliy mangae.

8.

Ty TR

All nther statutory chramnces suchias the appeoweals from Cliel Conteldler of Bxplosives,

Fire B pastanent, Civil aviation Bepartment (5 roguirad], e shall [wr idstaimeal ey dhe e
proponens [ the compelent authorities.

a. A ey ol the enviommental clesraos Tetler weandd e miacked fo e kcal Rescs), i any,
from whom sugsestion representation were recaved al the time of public kearing,

10, The project proponent should sdvertise Ia ut least two loenl Newspapers widely cinen lated
in the megion, one of which shall be in the rersacelar bagiage lidonniag Ut Uhe projecl lins
e acconded enviranmental diearance and eoplea of charmnee lotlers are amilabie with (e
Uikaranchal State Pelkation Consnol loard and may nlsa be seen on the weirsile of the Mkt oF
Esvimonment and Forests al kitpcd fewrcnvhocaicing The advertise nsoot shoidd be naado within

7 dars frons the day of bene of the clenrines letter and o copy of the saise should be frvnrded (o
the Pegions] office of this Minksine

4. Tz stipnibations wouhl e cofox] anwong Glhers wler the prosvisioss ol Waler
[(Prevention and Controd of Pollulicn] Act, 1dr4, 1 Ads (Poovenim and eontnol af Pollutbon) nel

L, the Envirotunent {Protection) A, 1986, the Pabfic Linhitiy (Insumnee} Act, 1991 ancd ELA
Botifcanon, 19 inchuding the amen dinents.

btmmnd ltadibon

ok ety

(D, ML Hosahetns) |

Drector (IA)
nhusabeetluidyalonco.uk
Telelax) wgy60060
Copy . =
ki Ellurﬁ-npqﬁwnmtﬂ of EnLh;;E;m.-m. uﬂm‘ imenl il Uiirnachal,
-l iz Mletister Setrotary, Uitaranchal Siate Polletien Contml Beonld, Delisd
3. TheClainman, CPCH, Belhi o T
Lh T|--r':'C'E-'. Rﬂﬁ;ﬂn.‘ﬂ m‘ﬁ.:, ."l-'lill:i.uh:r of Enviromisicnl ﬁ'FumEl luckpow
5 El-Divisiap MOGEF, Bew Delhi < 1000,
B Guaed file.

“\\ _
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HEAD OFFICE

=== Uttartkhand Envirenment Protection and Pollution Contral Boacd
ﬁ":‘?ﬂj 29,20, Nemi Road, Dalanwala, Dehra Dun (Uttarakhand)
o Plaes s DL F2EUI0 For cT0ERTL. Wil | i dppesubogor fn. Eermiall s misms ki y plvi e
UEPPCEHOICan-J-54/2009¢ J 0 757 e ey

'!I';:" a .
M5 Jimdal ESIFL CETP (Sitarganj) Lul,
Plgt No. U-3, Sector Phase-3,
Eldeco Sideul Industrial Park,
Tehsil-Sitarzanj, Distt-U.5.agar.

Consolidated Consent 10 Operate and Authorisatinn hercinafler reterred [o us the {_‘L
i Constlidated Consent & authorizafion) (Renewal) under Section-25 of ; e ““ﬁ'ul;m-
(Freveption & Contral of Dollution) Act, 1974" and wader Section-21 of the “Air (Prevention:
& Control of Pollation) Act. 1981" and 4 pihaization under “Ruole-6(2)" of the “Hazardous
qrd Oler Wastes (Manogeimen and Transhoundary Movement} Rules, 2006" notified unde:
“Fpvironment (Protectiony Acl, 1986" as applicable (1o be referred hercinalter as Water Acl, Al
Act and HYY Bules respestivelyh

FpeR b - 17962 “Tnward D -242630
OOA rltl'l’ll."!'-':li:r
Consent No 40178 Date - 07-052019

CCA is hereby grapted 1o M Jindal ESIPL CETP (Sitsrganf) Lil, loceied at ' T 1

Sector Plinse-3, Eldecs Sideul Industrial Park, Fehsil-Sitarpanj, Distt- LLS.Nogar sulgect o .

provisions of the Yrater Act Air Act and Fardoas & Other Wastes Prufes, 2OLO w0 thee ards

that miy be made Turther and subject to foliowing 1erms and condilions -

L This CCA is granied tor a period from up ta 31 (532020 and valid for imamsctuning o
folowing products with Capital Lnvestment/Net Assets Valoes ¥ 14.00Crs @

S b e e p—

| 5. Ne. | Vi —= Lust CCA | 1_‘resuul_CCF-:_@;'@{'._-_:'EL!:I___
| i Praduct | Quantity Proruct Ouaniity |
- ' . L (Per Day) : o Ber Day)
| 1. | Oparmionof Treated | 280 MT Operaiion of Treated i 800 M1

| Waer from CETP | Whater from CETE |

2. Specific Conditiows under Water Act
(Y The duily quantity of eifuent discharge (KLDj) @

Lo e

. IastccA | " Prusent CCA (Renewal)
| Trade EfMfuent 23 Hil ok Ml e S
| Sewige Mil 05

(i) Trade Effluent Treatment and Disposal; The applicant shall operatc. EfiTueu
Treatment Plant consisting of primary, secondary and tertiary lreatmenl &5 IS requinar
witl refecence to influent quantily and guality.

[ case af stoppage of finetioning of TP, produciion Jas o be stopped Bepedutiel) do

(his Bogrd e to be intimated by faxiphonefemail with a repovt i thix pegrendd ro by
disperiched immediatedy

{iii) The treated: effluent shall be recycled 1o the maximum exiant. Cuuality of tie treatd ellten:
shall miset 1o the Following generel apd  specifio standards as prescrieed  undes

Envirsnment (Protection) Rulvs, 1987 and applicnble (o the wnit from tinie-lo-ime:s
L R “Betwesn 5.510.9.0 0
7| {BOD 3 darys 27°G)) | Mok to exeoed 30 mgl :
3 | Oif pnd Greuse Mot ro execed Shall not exeesl AT dn any Ji'
— Temporatugs: bs, secrign of Lhe stsam wathin [5 ¢

Tge 0l :dn nS
. T =S e

Llanmamanans Lo




L

e ¥ melers dnmmm the
* [y effluent DH*IIE""

- - omgl
I | | Suspended solids I'-:’{:-[ .2 Em.em 2100 mg/l

{T Dizsolved Salids Mot to exceed e

[narganic)
5l g’ﬂmiﬂrésidgal chloring T“:ﬂr ta exceed 1-3 mgj’ — ]

i_'f' Ammonical Mitrogen (as Mot o exceed Sk m

7 ¥3133 Kjeldahl Nitrogen Mot to exceed 100 mg/l

| [ {asD) :

IV 8 | Chemical Oxygen Mot to exceed 230 mgfl

nd =

| ?,E::ﬁm [as AS| Nol to exceed 0.2 “‘E’LI |

10 | Mereury (as Hg) Not to exceed 0.01 '“rf;; =

[ 11 | Lead (2s Ph) Mot Lo exceed 0.1 mg =t

| 12 | Cadamium (as Cd) Mol 1o cxcecd 1.0 mg/l =

| 13 | Totel Chromium (a5 Cr) Not to exceed 2.0 mp/l

\ 14 | Copper (as Cu) Not to exceed | _30mgt

| 15 | Zine (as Zn) Not to exceed | 5.0 mg/l |

| 16 | Seleniom {as 5e) Mol to exceed [ 0.05 mg/l s

| 17 | Mickel{as Ni) Mot to exceed 3.0 mg/l

(18 | Baron fas B) Notto exceed 2.0 mgfl

| 19 | Percemt Sodium |  Nottoexceed g2

| 20:] Cyanide (as E‘.}:,l_ _ : _H.EJ_I:_[_E'I_E;‘_C&L‘EE].__ 3 0.2 |ngﬂ_

| 21 | Chlorde{as Cl) Mot 1o excedd LO00 mg/]

42 | bluonde(asF] Not to exceed 2.0 mg/l

23 | Sulphate (as S04 Molto exceed | | 000 mg/] 3
{ 24 | Pesiicides Mot fo exceed | Absent
| 25 | Phenolic Compounds (as Mot o exceed 1.0 g/l
| C:H:OH)

|_.-!.]l efforts should be made to remove colour and unpleasant pdour as far as passible |
(v} Sewage Treatment and Disposal @ The applicant shall provide com prehensive Septic
Tank & Soak I'n as is required with reference to influent quantity and guality.
3, Conditions under Ai Act :-
(i} The applicant shall use following fuel and install a comprehensive control system consisting

of control equipment as i required with reference 1o generation of emissions and operate

and maintain the same continuously so as to achieve the level of pallutants to the lollowing
stanoards :

8. | Stackattached with | Stack | Type of Fugl Emission | Emission |
Mo height | Fuel Quanlity Control  lstandards |
(vt} Equipment | not (o
L 1. I DGSer (400KVAY % 1 4 | HSD 60 Liv/Hr | Acoustic EIE'_-!EIJ
1 Enclosure |
I case of stoppage of functions

ng of air pollution contral equipmenl, production fias fo he
Stopped lrmediately and this Board hay 1o be ialincied by e .i.r.-_-.:.nu_-.-"I i i
Whis regeard fo be dispaicied dmtediately s AN
Moise from the D.G. Set and other source(s) should be contrallad B

i . roviding an zcoust
enclosure as is required for mesting the ambien ¥ P E &n acoustic

ur : t noise standards for night and day time oz
prescrbed for respective areasfzones ([ndustrial. Commercial, Residential, Silence} which
are as follows -

|—Sv1mdarﬂa

i)

Industrial Area |(Commercial Area | Residential AI!-EI

; Silence Zone
Day | Night | Day | Night | Day | Might | Day | Night |
= 5 : D2 ; ﬂj-.—
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for  Noige | time | time | tlisae T T S
_ level in| 75 T F ror :_';':;:— _ﬂdT_" _n,ig%_l_ thv |
¥ dbiA) Leq | 40
LI Doy time - from &.00 a0, do 1000 par., Wight tme: from 100 pom, 106,00 Bk

tions under Hazardous & Other Wastes Rules, 2016;-

() Mumber of authorization and date ofissue s e
(i) The Factory Manager of M/s Jindal ESIPL CETP (Sitarganj) Lud., U.S.Nagay |5 hereby

granted an authorization to operate a facility for collection and storage of Hazardous wastes.
(i) e quthorization 15 glranicd lo operate nrj‘a-:::hly ftl1r gencration, fﬁ":ctimu e e it
< wastes within [actory premises for following category of wastes =

4. Condli

hazardou
BN Category Ouantily uhl' 1|-’|':‘.'Lﬁtﬂlfnt' :n'hir.h Muodo of Dispozal

. (Seledule-I & authorizatien is being issued
|| ScheauleId (MTA) Bt
T1 | Schedule [—5.1 hson Reyelable |
2 | Schedule| —35.4 ! 0.600 Seeure land fill |

(iv} The sutherization shall be in force fora period from up to 31032019, o
(v} The suthorizstion is subject to the conditions stated below and such ::Dn[lr_nuus as may be
specified in the rules for the time being in force under Environment {Protection) Act, [984.

Terms and comditions of authorization - )
{i} The authorization shall comply with the provisions ol the Environment (Protection) Act,

1986, and the rules made thers under. : -
(i) The authorization and its renewal shall be produced for inspection at the request ol an officer
authorized by the SPCRPCC,
(i} The person auhorized shall ot rent, lend, ssfl, transfer o atharwise transport the hazardous
witstes withatt abiaining prior permission of the SPCR/PCC,
(iv) Any unauthorized chanpes in perscuncl, cguinment as working conditions as mentioned in
e application by the pevson authorized shall coustinte a breach ol his anthosization.
(v) Itis the duty of the autliorized person 1o fake prior permission of the SPCB/FCC (o close
doswn the facility.
{w]ﬁ.r_l. application for the renewal of an authorization shall be made as laid down under these
rifes.
{¥i) The unit shall camply with any ather conditions specificd in the guidelines issued by the
MolEf or CPCBASPCE from time 16 Gme.
This CCA is valid for the operation af CETP only.
fi. Ei:;jmﬁ.p::::[::ﬁgam :_m:; 1% 1o J:r.- 5::hmfl[e:£ by the Indostry/Mnit -
urm-m Yorm-t and Waste Disposal Manifest in Form 10
. tel ! I 1 -10 under Hazardou:
i é.:n Uther Wastes Rules, 2016 and Thivd Party Audit Report. '
Eiii,'l Qu;’:_:s:;;lv"f 5‘?‘-‘"1&!” i Farm-¥ of Environment (Protection) Rules, 1986
compliance = : ; ' T
i I report of the CCA, photograph of ETP/APCs/ Wasto Storuge
Unit has to apoly for i
i f L | . L
b.  Competent Apfuf;ﬂt}' reéﬂfﬂ m:;ﬂll s e oD i acs
i '€ fight to change/modifyladd any time any condition of this
12 1o comply with the other gene 1 it
ot eeneral condilions as annexed herewith, Nan compliance

ol this CCA and o
Oiher Wastes ANC PrOvIions of the Water Act, Air A ?
e, 2006 willvesults i legal action under the &fﬂr&sa?f:l T{:ﬂtsj il:::r? iqu::: S

L
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Anusued
Specific Conditions:.

,‘.1- The applicant shail provide 31 mark water meter ta ench water supply source and shall regufarly sulbmi
FEfUEns of water consumption in the prescribed form pad pay the cess as specified under Section-3 of Cess e'm_':'i

2. The applicant shall submit audited bakuce sheet of the unit-at the end of each financial year so lha (v
submitied by the applicant could be assessad,

3. The applicant shall provide ports in the chimmew/stack and Tacilities such as [ndder, platiorm ate, ug e
requirement for monitoring the air emissions and tha same shall be open for inspection and 1se at all tmes L
the Board's staff, The chimneystack attached to various sources of emission shall be designatad by nomizr:
such as S-1, £-2 ele. and these shall Le painted’ displaved to faciliate identification.

4. The industry shall ensyre interlocking of air pallution control devices and production processes.

3. A solid waste generated from ie industry has to be dispased in manier 50 that contamination of surfase w1
bodics ground watersoil etc, does nor take place,

o |

he indusisy shall take adequate measures o conteol of noise Troni its own FOMIEe 30 a5 Lo comply with the
standards 25 may be applicable.

The applicant shall develop thice rows of ereen bt on the premises with plant species as siggasteed b gl
Central Pollution Cantrol Baanl.

& The jswdusiry shall swicly adhiere with the specific and general conditione isswed with CCA arder. An
vinfation of dipalated conditions may are legal action under the provisions of Water Avl. Air A
Environment (Proe chion) Act ond Rales made thereund ar,

3. The industry shall ensure 4| sufety measures and shall underiake periodical assessment by the CONIPTIC
artliority.

+0. Unit shall ensure manifest gysten in Farm-0 of Hazardows & Other Wastes Rules, 20016 while dispe Hig
nEEArdons wasle,

Hazardous waste sheuld not be stored beyond 2 pariod of 00 dlays

12, The. ingusiry situzred merEly the River o

Oispestl smEnEEment in sich o

*aga and ity frituinries shall ensure the: freaiment St
T A Ak ne waskr water is discharged in water stream ar vl bodies
I3 The unit shall strictly comply will

1 ihe provisions of Watar, Air & [ (P} Acts and Rules/Notifications nad,
therasunder,

Generil Conditions:

L. The applicent shall set analyse the samples aof eflluentemissionMazardons wastes al least oucw inoa

shall report o the UEPPCE.

e
manth from the laboratory recognized by the MoEF snd
The applicant shall however, not withoy® the prior cansent of the Board bring into use ALY W or aliered
autiss for the discharge of effjuent or sases emission or sewage waste frem the Lnit,

Areaied wasie water and domestic waste water shall be disposed jointly & one disposal point. Tlie Aprecin |

shall provide discharge measurement Efuipment at final disposal point,

The agplicant shall atrictly eamnly witl canditions of this COA (nd submit complionen raper of Stiperiieg
tomditions within 30 days af FELaips of this CCA, I any paint of time, (8 found g tre fadusrieg o e
camplring with stipulated conditions or 2y lirher dirccolanfingtrustion siped by rivg Ehgs o ELT e e
shizll b initleéd nppinet 1he aplafleant.

5. The opplicant sl malnmsin

G, The'industiy shall

%

gaod house keeping. All valves/plpes/Sewerfifraing aic. mrigl be deal:
Frovide uninterrupted entry to the

eguipment and siack Tor smoorh samplingimanitoring ol efficiency of pallstion con irol i efgin s
T. The industry shabl provide "Inspection Book™

AL the time of inspection 1o the Board®s official,
B. Whesever due 1o any accident or other unforeseen oot or event, such emistion ocelirs a¢ {2 npprehanded (o
QECUE 2 exces of standards laid down, such information

shall be reparted 1o the Hoard’s offices and all olie /
concerned offices, In cage of failurs of pollistion: contrg

| squipment, the productlon process conneded o il
snall be stopped with immediate effect
. The

industry. shall operate jn g manner =3 that all smisions be cmiied through designated chimaey/sack
ol

=Rrood
STP'/ETI s inler and gutlet poings, Air Palliticn Canrral

= ‘%ﬁe e B |

Cansasvnmel Iaa I'_"ll-uﬂf."'..p..q..'




19 In cise of any demage 10 e sgriculiora productivity, hum.-u.1 habilation cte, oy the Operation of ',.-,,duﬂp}rl it
shall b imperative 0 stop production in the industey with immed e ::_fl'm:l and sich information shall 1.
"eparted 1o Board's offices. The industey shall be lisble o pay compensation also in such cases g decide: by
Hie Compeent Authorty. . : :

11 The applicant shall apply before the 60 days of expiry of CCA or any change in production typesd production
SApacityfmarufacturing processicapacity enhancement ete. or any change in effluen: discharge poiat or
BIission point. .

L2.The Board ressrves the right to revelke/addimodify any stipulated condition issued along with CCA, a3 oy b
NECEgEary

13- The' person suthorized shell not rent, fend, sell, transfer or atherwise transport the hazardons WESLE willhoin
ebtaining prior permission of the Board, -

S ANy unauthorized change in persornel, equipment as working conditien as mentioned In the application by tic
PErsSon stharized shall constifte o hreach af his awthorization,

31 s the duly of the autherized PerEnn b0 tare prior parmission of the Board ta close down the laeility,

o authorizalon & valig for lemporary siorage of Hazardous Wasie within promises only.

|7 The duthgrized egency shall ensvre that on-fne data with regard 1o quaniity and natere of hazardous chernies)
DRIIE used i he plant as well a5 air ermissien and wisto generated within pramises i displayed on 1isgaisn.
Board of size Gxd fopt GeEl side the main faclory mate within premises,

B0t s duty of tle altfiosized person 1o take prios pertiission of this Board s close and eleanup the facility (o
ireatment, stomge and disposal of hazardous waste,

10 The applicant shall mainiain record of hazardays waste in Form-3 and shall submit annual Felum in Form-4 on
or- before the 30 3y af June following to the financial yrear o which that return relates;

= In 1o cage any hezardous waste shall ke cisposed off on land, in eny deiin, o e sny witer atreanm, All sp
MUst also be safely collected and stered

21, Before (ke Tazardous waste is stored ar dumped in the facility, applicanl must conduct a detaijog physical g
chemical unalysis of hazardous wasie simple and report to the Baard,

22 Inied harardous studze fram the process in the plant shall be stored in doubls limed HOPE pit cOnsirucied
with RaC.C or such material whick dnog not react with the waste contnined i i,

23, The storage area should be fenced Fraperly snd SienMotice Dean] indicating *Danger’ and “Huzardous® shali
be displayed al approprizte pogition both in Hindi and English

24, The industry shall store non-ferous metal wiste, used oflfspent oil waste in cealed drums placed on iniperyin
Hoor wnder covered shed. Hazardous waste iF required shall be sold anly to Registered Recyeleror ..
PEGCEsgOTs.

25.1n case of iny Wansportaiion of hazardous wasie, e details in Form-10 of the Hiuzardo

Rules, 20146 shall be submifed tnthe Doard,
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HEAD CFFICE
Ultarakhard Envicanment Proteclion. == AT kR Heew oy weey sy 4
and Peliutisa Contral Boand  Gamans i =

-
#2 Nem S Dularvaia Detradn tackmaess)  SRPE 29/20. 4 The, grenan T (T

Prasm c]VH UM ri - prew s § oo e i T R ey

OFFICE ORDER &

n pursuance 1o noufication of the Minisiry of Environment, Foresis and Climate
Change. Gowt of India wde S50- 4(E) of 1 Janrary, 2016 the Littarakhand
Erviranment Fratection and Pollwtion Control Board (UEPPCB). Dehradiun herahy
PrEscrioe folowmg inies quably slancards for Common Efffuenl Treatment Plant
(CETP) localed at the tldecs Swcul Industnigl Fak. Sdargan, Dish Us Magar.
Uttarakhand based an fhe design paramelers  suehmidled oy CETP operator 1o
UERPPLR

T lalet efflvent quality slandangs for CETP. ESIP Sitargany. Distl. WS Magar shall be
ihE Qe Deday

B Farameters i ] Cencentration "ldﬂlp;HJmJJ
: oA = i i s !
2 BCOD i SEOmgl
3 oo 1100 mgiL. o
4 | Total Dissoived Sgidsg (TDS) — L |
5 ToiE Sispended Salds (TS5) _ 1500 mgiL =
7 il & Grease 20 mag/L L
7 FEhannle Compeunds (as 5.0 marl
, G OH) . !
A ,.’..-r.-'.-.'_tﬂ.:j_;n.f Nifrogan a5 My - g |
9 Cymde | a5 N 2 20 mut :
13 iy BveEeEnt Chromaum fas Cr" i 29 gL |
i . total Chromiym fas o - E'_.DI‘.H;__I"L
12 Cotperias Cuk- . 3 0mgil
13 Lead (as Po) - ’ _ L@ mga .
| Nickel (as Nij - ) -t __J30mg/L
I3 | &inc ias Zni- | __15.0mgi =
18 Arsenic (@s A . 0.2 mgrL !
17 Memury jas Hg) - Q0T gl ;
& Cadmium {as Cd). . 1.0 mgiL
W SeMrnm (I8 G 005 mgrL
2t | Fluerde (as Ejis ¥ _ 150mglL
21 _ Eoren fas B) . } 2.0 mygi » |
__ . Radio Achve Materats = = r
£2 | Alphe Emilters mirro suriaiml 107 = I
23 Beta Emilters: micra eursaimi. ! frh i
2 1o achevs above Im, mdividual contribuning unifs are required 1o pra-treal their
wastewalereffluent befom dmcharging 1o common CONVEYanoe syolam, Al
conlnbuting indusines shall ensure compliance of above limits wilh rmimediate
effact
3 The operator of CETP Sitsrgan) shall conduc! the sludy mn consultation wath

techrecal organization far Lpper umd of migl Amrmarca Milrogen (sbove 50 mgil),
4 CETF aulisi quality stendards shalf be as per dreated effluent gualty standards
nohhed under the Eovyironmen| iProtection) Rules. 1945 as amended 3101 2018

This i3sues wilk Approval af Comperent Aulhority af the Board
s
rs.P, udhi)
Member Secratary
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CETP COMCESSION ASREEMENT
FOR GRANT OF CONGES SN
FOR DESIGHING, FINANGING, DEVEL DR NG, CONSTRUCTING, &OnMIEaIarmNG,
OFERATING, MAINTAINING AKD MaMASRG OF A CETR
1N ELDECO S30CL, IB0UST Il PARK, SITARGANT

THIS CETF COWCESSION AGREEMENT CAgreesnent’] Is made and @nfsres dnss az ol the
iy ua:?‘f-lh:llr af 008 bictwaen

ggg% Had nl Sargasy 3nd hawving ds oflies at SU- 17 .13 Hkeaiii Cama Bhawan, Rika§i Cama Plass,

Plew' Dofvi - 190 086 [tepirafior aemred 1y as thy “ESIPL" whick daiassion shall unlogg
J@‘ﬁ? repugnant & Pe conoan e maaring thersal nepds 1= rATISa ey | BACCEEEArE 2N aaEgnal ol
&'J Qrer Part, ane

JAINDAL E3@L CETP {Siargen) Limited, o oupany intuporated uniy e pravisions of e
Gompanng Ac 1555 gnd Baivifig s regigteced allice a0 28 Shvaji Marg, Najsigarh Rond, Myw
Db - 10010 weedd fPeprobnaticer raterred 1242 e *Concessionaine” whics aipidsHon sholl wiloss
Mmpugnan: fo B eonlend & mzanng hamot el s Icsasioly ang pemnEed subsld o) of
e Dhier Pari

WHEREAS

[ ESPC & A joirf vesilre tomsiany of Eldecn Inkastncise wnd Propamss Limitod and
e hdusvial Davslogice-s Corenatean of Litarsha Limitsd, ESIFL hag e @rmaled
i Croaisisn pornulnl B 0 Gononssimy Ffgrasmand deted Manch 23, 2006 Coacasslon
Agreamaal] by the GollA 1o pstablsh sn Indugtisl Park i Stamgan| ("indusirial Park’)

iy ESH¥™, imlgads o gramt m SRR T davigning finanaiay, gavppisg !
97, MAEning $nd Mankang of & Crmmy Lfmsent Traatmen| hqgt' [Eactkarge |
{:F;% g and Wﬂﬂﬂ J Bee desundcal Pank Siargan] teHnshn
oL TR i ter Baading e Squid industsy il entids champeivatie o the
il Extate Oecupands mned treaterien heresl [Prejoct],

{if) The Canzmsicmains i a foisd vanture of CSIPL mowl SV and e Conoessiorain has
relfng o the maoanice of SR i The bisineiz of wabsr and wasin wale T DT,
e I ESIPL thal 8§ has sl Siperanie, tepisima, erpabdify and knowdew in
ddeﬁ:ﬂ':; deilopdng, censtucton, FRTS LTI, Spratng. rsnianng and miraging

—LE,
) ESPL P relying, on the reprccantati=n &l the Cancoasiineny, agioed o rare K fhe
immEmw P conchidins for CEsning, Cnanging, oaveloping.  caindbuctng,
Coelalng, mamlamng ard rEanaghey of @ CETP i i Indusiral Fark, Sil"!ll-ﬂ.i ang $he
Conzazticnale his agreesd 12 ur.-zr»: 30 subieed Bz and on i Bl and oo ndifions

CHEifad in s Agreemen, r— e -ﬂuﬂ‘ﬂ?}f”-‘tf—"lj
DEFINITICNS FeEar— 5t

21 Definigens
Fef pumeses of this Agresmpoes, 8 Ifwing words and plesses sBall o e folowiag
FESpechse mibsipreatons and Frisaning:

“Atscunting Year meane the Frred Bun Apil 101 of any colendir FEAF eple Asi Marsh
o Uee necet calsndar yaar,

Rpplicabie Lan" means: s faes, Premafpated aod Lisupd inlg forca by S Gerveromani
of tedid "G0I™) or Govwemmen & URaranchal (MGalia=), includiag mgulstions mnd pukss
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Soil Infiltration Capacity at CETP Sitarganj

K. 5. Hari Prasad, N. K. Samadhiya and C § P Ojha

L LTET

1. Iatroduction

HTF ESIPL CETP (Shanganj) Lud., 28, Shivaji-arg, New Delhi vide their wark order dated §"
March 2019 had requesied Department of Civil Engineering, Indian Institute of Technology
Rearkee 10 provide consultancy service for estimation ol water infiltration capacity of the treated
effluvent dispasal site at CETP Sitarganj plent. As s pare of the study, a two member team
cunsisting of Prof C 5 P Ofhi and Prof, K 8 Hari Prasag visited CETP Sitargani on 30™ March
2019, held discussions with CETP officials. colleciad soil samples for conducting labormiory
fsls 1 determine the infiflration capacity of the 20 acre land on which the treated efffuent is
oecing discharged.  Laborstory rests were condueted 10 determing the type of soil, hydraulic
conductivity and other flow parameters of the soil.  The site observations, soil analyeis and
recommendations are discussed in the following sections,

L. Site Visit and Observations

Prol, C 5 P Oha and Praf, K 5§ Hari Prasad visited CETP Sitarganj on 30" March 2019 Ap
presenl, the treated aifluent is being discharged aver a 20 acre land adjacent to the CETP. The
<1 acre (2.1 hectares) are2 is divided into three distinet plots wherein the treated efflyent ia
discharged Inte thess individual plots in rotstion. A visual inspection of the site supgestad that
top layer of the soil in all the three plots can be calegorizad as elayey to silty in nature. Figs, | ta
4 show some of the pictures taken during the site visit, Fig. | shows piots 1 with some crope
being grown with reated effiuent, Fig. 2 shows the open drain which s used 1o discharge treated
effluent in stagnant sonditaon, Fig. 3 shows the formation of swamp due to the reduclion in

Infiliration capacity of the soif. Fig. 4 shows the field werk for collecting soil samples for
analysis in the laboratory.
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Fig. 1: Open drain for discharging treated cifluent
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Fig. 4: Preparation for collection of soil samples J./
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Fig. 1: Open drain for discharging treated effluent
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3. Laboratory Tests and Analysis

aeven 5oil samples were collecied [rom the plots. Out of seven samples, 4 samples wens
collected at Im depth {one sample each in Plote 1, 2 and two samples in plot 3) and at surface
(one sample each in Plo: 1 and Zand 3). Particle size distribution analysis and permeability tests
were conducted to determine the type of soil and hydraulic conductivity of the zail in each plot,

Table 1 presents the details of the laboratory nnalysis.

| Sampie | Location | DEH\_[_.EU:'JT'EQ Hydraulic =
Mo | {m) | Conductivity / Infiltration
j I | Capacity {cm /sec)
I lot | N | Clay of Low A 470 x 107
| Compresssibility |
7 Plat | I ! “Non Plastic Sili : 222 % 1077
T [ maed | 1] ._ Clay of Imermediate | T44x 107
: | |  Compresssibility
4 | Plot2 0 | Clayof Imermediaie | 1 B8 x 107
E I Compressaibilicy
[ 5 | Plot3 | Non Plastic Sil SRExI0 |
| & | Fiot3 | Mon Plastic 5ill | LIl x 10"
7 Phot 3 it | Clay of Intermediate 1.54 % 10"
. | Compresssibility

—t

From Table 1, it can be sean that the nawre of the soil both at surface and | m below al wasle
disposal site is predominanily clay with occarrence of non plastic silt at few patches. The
hydraulic conductivity of the soil ranges from 1.88 x 107 cm/sec 10 4.7 % 10* erisec. [t can alsy

be seen that, &t majority of the locations, the soil is clayey in nature snd the hydraulic
conducivity is of the order of 107 misec,

At present about 2 MLD of treated cffuent is being discharged over the 20 acre land, Assuming
a uniform rate of appli::a'[{m n-f effluent on the lend, the dischange rate per unit area of the land
- would work oot a5 2.5 & 10" o, In plal:tm:, since the effluent i3 not discharped
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simultanenusly over all the three plots, the application rate would be much higher, This clearly
indicates that the application mie |5 epproximately onc order (tér times) more than the
ponded condition.  Sinc2 the
agily of the soil, the effluent geis
1) which will be

infiliration eapacity (sbsorbing capasity) of the soil under
spplication rate is about one order more than the mfiltration cap
ponded resulting in Formation of marshy and patches and swamps (Fig.
unhygienic. The problem gefs acute during monseon scason since application rate gets enhanced
by the rainfall which the soil will not be able to take. The accumulation of effluent and fonmation
of swampe and marshy lands act as breeding places for mosguitocs and pther ingecls which may

pose serious health related cocerns in the vicinily of the waste disposal land,

4; Conelusions and Recommendations

A field vizin 2nd laboratary analysis is carried oot to delermine the infiltration capacily of the
_effluger disposal land 8l CETF Siargunj. The following are the conclusions and
recommicidations
1. The soil at the waste disposal site is predominantly clays with few pasches of non plastic
silt.
2. The mnfiltration capacity of the soil is of the order 107 cmveec which is approximately one

arder less than the effluent application rate at the site.

Lad

Due o insufTicient absorhing capacity of the soil, Lhe effluent is getling ponded over the

waste disposal Jand eausing formarion of marshy lad and swamps, These locations will

act as breading places for mosquitces and other insecls which may pose health concermns

in the vicinity of the waste dispasal site.

4. The problems gets further aggravaied in the monsoon season due fo rainfall and
insufficient water absorbing capapeity of the soil.

5. It is concluded that the waste disposal land is not sulficient 1o Tully, absorb the 2 MLD of
effivent from CETE I

f. ‘The sponsor is advised 1o disposs the ireated efflucnt to a nearby natural strsam.

7. It is emphasized that the sponsor should strictly adhere to the norms specified by the

Government Environmensl Agency for safe disposal of lreated cffluent in namral

strEams. . m/
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Total Mo Of Industries in Operation at ESIPL Sitarganj- 75Nos

5.No. Category No of Industries
1 |Automobile 23
2 Flastic 14
3 [Metal - £
4 |Food Industries 7
5 Rubber 4q 3]
6 |Eleclronics 2
F) FhaC G 2 -
B 5ervice Industries 2
8 |Pharma Industries - N 1 T
10 |Textile 1
i1 -Eﬁhers 7
Total No of Industries 72

AHHE"‘F"—'I.'H ST
s el 20




Automobile Industries

Total Nos of Automobile Industries at ESIPL Sitarganj- 23

3.MNo. Mame Of Industry Plot Ma Dry/wet
E=E Western Consolidated A:154d 0,1 Wet
2 Surin Auto A-154 Wet
3 Starways Industries A-124/125 Diry
| Salco Auto i |A-196 Lrey
5 Grakes India B-9 Dry
| 6 |Punjab Bevel Gears BI74 Diry
7 | Mascot Fastners B 155 - Dry
B Fleat guard = 62 Dy
2 Barlabad Precision it ; D59 R0 Dry
10 GPP Longu Forgings i O-44 Cry il
11 |Rajmata Engineering D-77 Dry
12 P.M.Dée Cacting 0-76 | Dy
13 Parul Fabricators Put.id, ~ |B-124 _; Gry
14 Uttaranchal Autn == D-42 Dry
15 PBG Industries -39 Dy
16 KAE Eng_énc—n.*; | 2-159 Dy
17 |Klassic Klrol Filters Pyt LTD b-126 & 227 Diry
| 18  {Sandeep Kr. Chetan Kr. B-203 Diry
19 Shroe Patel Industries 73 Doy 5
20 Tushar Axles Pyt Lid {C-186 ] Dy
21 Talbros Kutomotive Component Lid. B-173 oRY
22 |Shilpkar Indiz Pyt Lid A7 Dry

’Paﬂe 02 ﬂ% 2




Plastic Industries
Total Nos of Plastic Industries at ESIPL Sitarganj- 14
No. Name Of Industry Flot Mo Dryfwet
1 {Adron Helmaets Prt. Ltd A-1 Dry
2 Alpia O-110C Dry =1
3 MiTECH Corporation Lid, D-63 Ory
4 Karam Industries C-35A Diry —
5 Vishal Plastic 153 Dry
B Rarna Industries ATl Dy .
7 Uple Plastics & Fﬁthaphp Industries 0-16 _ Dy
] | LUipto -"-.;-:l:c&& F':l..lfap g Industries n 15 Dry
9 Hay switchee EJ--?'; Dry -
10 |Kamat Plastomet A-05 Bry
11 |RC.Reprotrade A-Gd =
12 Astral poltechnik put Ltd, C-06 Ory =
1z Ravi Packaging Industries (A-166 Dry
i kumaoun psnrcc.agnr‘.:;ln:l.ﬂi1r-r_-all;1 - A-19& A-24 DRY |
AR
I;l.-l.-' a ;_,.-""' “--:j l
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Metal Industries

Total Nos of Metal Industries at ESIPL Sitarganj- 09
5.Ma. Name Of Industry Plot No Dryfwet
1 Pas Enginears A-10 Dy
2 Aszaciate Appliances A1941 Dry
3 |sSPPvild. : c-604 Dry
4] _.?E-;:hﬂ cal -afu:iﬂ-:.'ialm g.ov Ciry
5 Agmeco faucels £-37h -D'I":."
b Wilson Engineering Industrias Pt Lid, jIJ-1 16 = Dy
F) Essae Digitronics er.-ilc. - ED-EI Dry
8 Dheeraj Sardar & Son: |8-141 , Dry
9 |Belmak Pyt Lid. |a-20 | Dry
RN
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Food Industries
Total Nos of Food Industries at ESIPL Sitarganj- 07

S.No. Mame Of Industry Plot No. | Dryfwet
_ L |Gujrat Ambujz C-50 et

F) Parle Biscuj) D 1d Wet

3 Atpat Industries A-21 DOy

< Isthamus [ndustries 0 A-1598 Dy

] Isthmus i-.'fllfl_iSlFI-E!:i A-201 Dry

6 |Zydus wellness D-59a & b Dry

I |Tarafeed Health foods Pyt Lid. A3 Dry

e e




Rubber Industries
Total Nos of Rubber Industries at ESIPL Sita rganj- 04
5.MNa. Name Of Industry Plot Mo Dryfiwet
i Crl Rubbar D-32/33/34 Diry
2 M.E.Thermoforming A-130 Dry
REMSONS CABLES INDUSTRIES PYT, LTD |6.154 Dry
Stork R;JbbF'_I Frodiscrs 45-.;'1_L-'.c. i . D-38 Dy




Electronic Industries
Total Nos of Electronic Industries at ESIPL Sitargani- 04

5.Ma. Name Of Industry PlotNe |  Bry/wet
1 Shiran Electricals A-22 Wet
2 |DE| kehi Electronies 2-190 Biry
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FMCG Industries

Total Nos of FMCG Industries at ESIPL Sitarganj- 02

5.No. MNarme Of Industry Plot No Diry/wet
==l Reckitt & Benkiser B 95 Wet
Z Ware house of Reckitt & Benkisar B170 Diry
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Service Industries

lotal Nos of Service Industries at ESIPL Sitarganj- 02

£.No. Marme Of Industry Plot Mo Dryfwet
7| Evargreen Motels B-173 a Cry
2 SHE B-04a Dy

re—
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Pharma Industries

Total Nos of Pharma Industries at ESIPL Sitarganj- 02

=:.MNa.

Mame Of Industry

Atlanta remedies

Plot Mo
:;1-3&-

Dy fwet
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Taxtile Industries
Total Nos of Textile Industries at ESIPL Sitarganj- 01

5. Ma, Mame Of Industry Flot No Dy wet
1 |SDFOLYTECH |5-08 Dry
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Others Industries
Total Nos of Others Industries at ESIPL Sitarganj- 0F
5.Ma, Wame Of Industry Plot Na Diryfwik
1 Laopala [Gla &5 Crackery) 0108 Wil
2 |Balaji Action (Plyboard) ", Ic-34 we
K] spgecailly Fobymer {Liguid Palymer 1a-165 Wit
i 4 Frimavara Mé;} I-!r_ﬂl:'.l.!h"il"IE Company Privata Limied. [Engine Oil) 0-53 & -5-:."“ Winl ~)
5 Mzharani innovalive Painis (Raint) I8 3 g | Biry
5 :in::i_:'_;-_s.i_'. topness deviopers itd. [Ink Tonnes| 011 D;-,- -
|7 iUiFabrieaters Pul. Lid. (LPG Cylinder ) i C6of by |
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=&
N JITF ESIPL CETP SITARGANI LTD.
Chemical Consumption
Date Lime Paly lon Exchange | |eggary Paly Forrie Sedizm |
(Hg/Day] | Anionic Coagulant | [Kg/Day) | Cationic | biocashonate
(Kg/Day]) ml:[:ié?lr;: aﬁﬂ (Kg/Day]) [Kg/Day] b/ day}
01-06-2019 120 1 40 10 2 £ 30
02-06-2013 170 1 30 10 2 B 3o
03-0E-2019 140 1 a0 10 ) B0 ap
04-06-2009 o | 1 iz 10 2 &0 30
c-s-ﬂc‘--zn:p| 100 I 1 8 10 2 50 30
5052019 180 1 40 10 2 104 30
07-DE-2019| 200 1 30 10 2 100 g
08-06-2019 o 1 T 10 EE= 20 g
05-06- 20715 120 i el i i &) E i}
10-06-2019 100 1 5 10 z a0 30
11-0%-207% 10 | 0 0 F 40 an
12-06-2005( 100 1 5 Io z 0 30
190620128 104} 1 0y 10 E RO 30
14-06-2015 124 1 40 g 10 | 4 ED 30
15-0h-2019 120 1 15 i 2.3 B e li ]
16-06-201% 120 1 30 0 2 120 0
17-06-2018 1413 1 40 10 15 1030 o
18-06-2015 100 1 30 0 2 100 30
10-06-2018| 140 2z 32 i5 iB 130 0
20.06-201% 160 z 30 15 35 510 30
21-06-2019 200 i 35 15 15 120 0
23-06-1019 00 z 30 15 18 120 D
23-06-2019 150 2 35 15 1 120 1
24-06-2019 150 2 8 15 z 140 30
25-06-2018 150 z 35 15 7.4 140 D a0
26-06-2013 150 Z 35 15 i3 100 a0
FTAEZ01S 160 z 55 15 3 100 30
28062019 160 2 25 15 18 100 an
62T 180 2 30 15 16 100 a0
3062015 160 2 a0 15 1.5 120 30
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JITF ESIPL CETP SITARGANS LTD.
Chemical Consumption
i || e /|| Dbt |mbrtcmens | oy || Bttt | A
01-02-2044 B 0.5 5 £ ag
02-04-7019 0 06 £l 5 &l
03-04-2019 B0 0.5 5 5 8
04-04.2019 80 0.5 5 5 60
05-Da-2019 80 0.5 5 & 60
05-D4-2018 #0 0.5 5 3 80
07-04-2019 a0 0.5 5 & A0
08042019 20 0.6 3 & a0
08042015 an 0.5 5 6 40
10-04-2019 20 0.4 4 3 Bl
11.04:2019 120 0.5 3 3 3 a0
17.04.2019 120 0.3 3 3 3 a0
13.04-2019 120 0.5 3 3 5 &0
12040015 20 0.5 3 L] 5 Edl
15042019 &0 05 3 1 1 a0
16-04-2019 80 e 3 | L1 a0
17.04.308 100 06 3 3 0.6 a0
18-04-2019 120 06 3 3 0 B
19.04 2015 120 c.2 3 1 0 a0
20-04-2010 120 0.3 3 1 i 20
21042019 120 0.4 3 3 4 B
22.04.2018 &0 0.5 3 3 A a0
23042015 Bl 0.5 E| 3 4 40
24-04-2019 BO 0.5 3 3 4 40
25042019 100 0.5 3 3 4 B0 }
F6-04-F1G 1350 o6 3 El 4 0
27-04-2019 180 o7 3 3 7 B0
25.04-20r19 120 07 3 3 o BE o]
9042019 120 0.6 ! 3 0 50
30-04- 3013 200 05 i 3315 6] Eil




JITF ESIPL CETP SITARGANI LTD.

Chemical Consumption

Poly Catianic

p Lime Poly Anionic | Nitrofiles | feggary Ferric Alum
(Kg/Day) | (Kg/Day) |Basteria | (Kg/Day) [ (Ke/Day) (Kg/Day)
[hm/fdny)
01-05-209 200 1 5 3 1.5 100
02-05-2019 240 1 5 3 o 70
D3-05-2010 240 1 5 3 7 Ed
=
04-05-2012 740 2 5 s | i 100
05-05-2019 200 ] g 3 | o 120
D5-05-2049 244 2 5 3 . i} |
07-05-201% 24 2 5 3 15 &g
QE-05-2015 25T i 3 3 ] 120
0E05-2013 200 Z 5 3 4 144
10-05-2019 200 z 5 : 1] 14
11-05-20149 24D z 5 El 15 140
12-05-3014 160 2 g 3 - 1 1
13-05-2018 200 i & 3 T 120
14-Co-201% 200 z 5 3 15 130
15-05-2019 20K z 5 3 3 [i17]
16-05-20139 2an) i 5 3 15 &0
17-405-2019 100 2 £ 3 15 a0
18-05-2010 200 2 5 1 15 a0
19-05-201% 200 1 5 3 3 120
J0-05-201% 100 2 5 3 i 100
I1-05-201% 200 2 5 3 25 160
232-05-2019 200 2 5 3 L5 100
23052019 | 240 2 5 3 1 140
74-05-2019 I 240 z 5 1 1.5 140
15-015-2014 250 z 5 3 i 160
26052019 FALE 15 5 3 1.5 120
27052019 200 15 5 3 2 140
28052019 200 2 5 3 (] 140
19-05-1019 240 1 = 3 2 140
30-05-701% 240 1.5 3 1.5 120
31-05-2015 20} . - 3 2 120




= JITE ESIPL CETR SITARGANI LTD,
Chemical Consumption
i Lime (Kg/Day) |  Polyanienic |  jeggary Paly Cationic PAC oy A
(Kg/Day) (Ke/Day) | (Me/bay) | (Kg/day) | [Ke/Day)
01-03-2019 150 1.2 4 4 75 1M
02-03-2018 150 13 1 4 75 100
03.03-2019 150 11 5 0 100 100
04032010 100 1.2 1 3 75 100
05-03-2018 16K 5, 5 4 75 100
06 02 2010 100 13 ' 5 5 75 120
07-03-2019 T4 15 1 A 75 120
[ oecna0me | 1401 13 25 35 50 140
05-03-2019 150 2 { T & 5 140
10032015 150 12 15 15 % 120
11.03.3019 150 1.7 2.5 18 75 120
12.03-2019 200 1B 1 a5 i 50 100
13032018 | 200 15 3 5 50 190
14.03-2019 150 | 15 1 : A 50 140
13032019 150 1.5 3 5 50 140
16.03-2018 154 13 3 5 5 120
17-03-2015 150 | 13 : 3 4 75 120
1H03-7019 150 1 1 3 75 150
19-03-2019 700 1 a 2 75 160
20-03-2012 20 1 % 2 % 120
21-03-2018 240 s 5 2 30 120
12027015 20 1 5 3 75 |
13-03-2019 00 1 5 2 75 120
24-03-32019 20 I L] 2 s . 140
#5-03-201% 240 1 5 a %5 160
16-03-2019 200 1 5 1] 75 120
27-03-20r18 250 1 5 5 7 120
28-03-2019 250 1.5 1.5 5 i 100
15-03-201% 250 L5 035 5 5 104 =
0% 201 % 250 15 i €75 5 58 16
21032074 &40 15 0,75 g S a0

!Po_aw,ﬂf-a 15%11




Chemical Consumption per Day

Date Ion Exchange | Lime (Kg/Day) | Poly Anlonic | Poly cationic | Jeggary
Coagulant (Kg/Day) [Kg/Day) (K Day)
INDFLOC 2392
[Kg/Day)

01-07-2019 100 200 2 0 20
02-07-2019 100 200 1.5 3.5 20
03-07-2019 100 180 2.5 i 20
04-07-2019 a5 180 1.75 2 15
05-07-2019 100 200 1.5 0 18
O6e-07.2010 20 200 2 15 18
07-07-2015 80 200 2 3] 18
DB-07-2015 80 120 2 1.5 18
05-007- 2015 a0 160 2 1.5 18
10-07-2015 an 120 Z 2 18
11-07-2015 a0 140 1 2 18
12-07-201% 20 160 z z 18
13-07-201% B0 200 1 1.5 18
14-07-201% B0 200 2 1 18
15.07-20192 A 200 1. 4] 11
16-07-2019 80 140 1. 4] 18
17-07-2019 50 160 1.5 F. 14
1807-2019 80 200 2 ] 18
19-07-201% A0 220 2 3 18
20-07-201% 80 200 1 3] 18
21-07-201% BO 220 1 1.5 15
22072019 B0 241 0.8 15 18
23.07-201% 80 2410 0.8 1.5 T
24-07-2019 80 240 =] 2 18
25-07-2019 80 240 0.4 2 18
2b-07-201%9 g 240 .5 0 18
Ar-07-201% ] 200 z 3 18
28-07-2018 g80 240 15 3 18
29-07-2019 a0 240 1.5 15 18
30-07-2015 B0 240 0.9 1.5 18
31-07-2019 B8O 240 .8 1.5 18
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Chemical Consumption per Day

lon Exchange Lime (Kg/Day) | Poly Anionic Poly cationic | Jeggary (Kg/Day)
Date Coagulant INDFLOC (Kg/Day) (Kg/Day})
2392 (Kg/Day)

01-Aug-19 100 200 15 2 5
02-Aug-15 100 200 15 1.5 5
03-Aug-19 100 | 180 2 15 5
04-fug-18 100 | 180 1.5 o 5
O%-Aug-19 100 200 1.5 2 3
06-Aug-19 100 200 5T ; 2.5 5
07-Aug-19 100 240 1.5 5
08-Aug-19 100 740 1.5 5
09-AuE-19 | 100 240 1.5 1.5 =55
10-Aug-19 | 104 240 1 1.5 5
11-Aug-19 | 100 240 1 15 5
12-Aug-19 80 200 1 0 5
13-Aug-19 &0 200 1 5
1a-Aup-19 B 200 1 3 5
15-Aug-19 | B0 2040 1 1.5 5
16-Aug-19 B 200 1 2 5
17-Aug-19 B 200 1 2 5
18-Aug-19 BO 200 1 z 5
19-Aug-19 80 200 1 1.5 5
20-Aug-19 0 200 1 1.5 5
I1-Aug-19 a0 200 1 3 5
22-Aug-15 i 260 1 3 .5
d3-Aug-15 o 200 1 1.5 E
24-Aug-19 50 200 1 1.5 B
25-Aug-18 70 200 0.8 5
26-Aug-19 70 200 0.8 5 71
Er e o I8 .
28-Aug-18 70 0.8 1.5 5
29-Aup-18 70 200 15 1.5 5
30-Aug-15 7 15 Fi 5
31-Aup-15 T 200 1 2 5
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= Chemical Consumption per Day
Date lon Exchange Lime Poly Anionic [Poly Cationic JegRary
Coagulant INDFLOC | (Kg/Day) (Kg/Day) (Kg/Day) (Kg/Day}
2392 (Kg/Day)

1-Sep-19 50 150 1.5 15 10
2-Sep-19 50 200 1.5 o 10
3-Sep-19 50 240 1 2 10
4-Sep-19 50 200 1 1 10
5-Sep-19 50 2440 2 15 10
6-Sep-19 50 160 1.5 15 10
7-Sep-19 50 200 1.5 1.5 10
B-5ep-19 50 200 2 1 | 10
9-Sep-19 50 200 1.5 1 10
10-Sep-19 50 240 2 15 10
11-Sep-19 50 200 2 1.5 10
12-Sep-19 50 240 2 15 10 |
13-Sep-19 60 240 2 2 10
14-Sep-19 50 240 2 1 10
15-5ep-19 50 ! 161 P! 0 10
16-Sep-19 a0 240 i 2 10
17-5ep-19 70 200 3 z 10
18-Sep-19 50 200 2 0 10
19-Sep-19 50 200 1.5 0 10
20-Sep-19 50 240  EL 15 10
21-S5ep-19 70 240 1 2 10 wdf
22-5ep-19 70 200 1 10
23-5Sep-17 70 200 1 25 10
24-Sep-19 70 200 1 0 10
25-Sep-19 70 200 1 1.5 10
26-5ep-19 65 240 1 15 10
27-Sep-19 65 240 2 2 10
28-Sep-19 65 240 2 2 10
29-Sep-19 70 240 z 2 10
30-Sep-19 65 280 | 1 15 10
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Chemical Consumption
fon Exchange Pul:,l'
Date Coagulant Lime Poly Anionic Cationic Jepmary
INDFLOC 2392 | (Kg/Day) (Kg/Day) (Kg/Day) (Kg/Day)
(Kg/Day)
1-Oct-19 100 140 1 2 10
2-0ct-19 20 140 1.5 2 10
3-0ct-19 75 200 1.5 2§ 10
4-0ct-19 20 200 1.5 25 10
5-0ct-19 50 140 1.5 25 15
_6-0ct-19 70 200 1.5 25 15 =
T-0Oct-19 55 200 15 3 15
8-Oct-19 55 240 . 2 15
9-0ct-19 ] 2410 2 2 15
10-0ct-19 50 221 15 15 i5
11-0ct-19 E5 200 2 1.5 15
12-0et-19 50 220 1.5 15 10
13-Oct-19 a5 200 1 0 10
14-0ct-19 a0 200 1.5 2 10
15-Dct-19 45 220 2z 15 10
16-0ct-19 5D 200 1.5 1.5 10
17-0ct-19 55 200 7 1 10 |
18-0et-19 50 2210 & 1 10
19-0ct-19 a5 240 15 15 10
20-0ct-19 50 224 2 15 10
21-0Oct-19 40 200 2 1.5 10
22-0ct-19 75 140 i 1 10
23-Oct-19 70 200 2.5 1 10
24-0ct-19 75 200 2 1] 15
25-0ct-19 75 200 15 1.5 15
26-0ct-19 55 140 2 0 10
27-0ct-19 50 140 | 1.5 1 10
78-0ct-19 50 190 | 2 2 Tl
29-0Oct-19 55 140 1.5 2 10
30-Oct-19 50 130 2 4] 10
31-Oct-19 g0 180 15 3 10
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- Chemical Consumption
lon Exchange Poly Anionic
Coagulant Lime (Kg/Day] |Poly Cationic|  Jepgary
Date INDFLOC 2392 | (Kg/Day) Rs (Eg/Day] Rs.| (Kg/Day) Rs.
(Kg/Day) Rs. 7.9/ kg 238/kg 255/ kg
85/kg

01-11-2019 ___&=b 140 1.5 5 2
0z-11-2019 45 Tad ] | 2
03-11-2019 20 160 ) 3 2
D4-11-2019 60 100 2 3 3
05-131-7019 a5 200 1 3 3
06-11-2019 65 220 1 3 Z
07:11-2019 70 200 1 2 i
08-11-201% 50 200 0.8 ] 2
0e-11-201% Gl 180 ! 3 3
10-11-201% 75 140 09 8] 2
11-11-2019 65 160 1 2 3
12:11-2019 65 140 1 3 2
13-11-2019 60 140 1 3 3
14-11-2019 65 180 1 3 )
15-11-2019 &0 1810 ;) 3 b
16:11-2019 65 180 z ! 1
17:11-2018 70 140 2 3 2
18-11-201% 65 100 2 3 2
19-11-201% 50 180 1 3 3

20-11-2018 50 140 15 2 2

21-11-2019 70 180 1.5 3] 3

22-11-2019 65 140 15 2 2

23-11-201% 70 100 2 3 i

24-11-2015% 60 30 ) F] i

25-11-2010 70 100 2 3 2

26-11-20159 50 140 1.5 3 3

27-11-2019 40 100 att ] 3 2

£E-11-20149 60 100 1 (1] ?

29-11-2019 &0 100 1 3 2

20-131-2018 50 a0 1 | 3
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JTEESIPL CETP SITARGANJ LTD.

Chemical Censumption

Date Lime Paly lon Exchange | Jeggary | Poly Cationic PAC
(Kg/Day] | Anionic Coagulant |(Kg/Day)| (Kg/Day) (Kg/day)
[Ke/Day) | INDFLOC 2392
(Kg,/Day)
01-12-2019 75 25 35 3 2 25
02-12-2019 75 2 35 3 2.5 4(]
03-12-2019 70 2 a0 1 1.5 25
04-12-2019 100 2 35 3 Z 25
05-12-2019 100 2] 40 3 2.5 25
06-12-201%9 100 35 50 3 3 25
O7-12-2019 100 2 4] 3 2 25
08-12-2019 100 2 a0 3 3 25
09-12-201% 100 2 35 3 2.5 25
10-12-201% 100 2 40 3 3.5 25
11-12-2018 100 2 40 3 4 25
12-12-20149 100 2 35 ] 2 50
13-12-2019 100 15 40 3 3 50
14-12-201% 100 z 30 3 3.5 30
15-12-2019 100 3 40 3 5.5 35
16-12-201%9 100 Z a5 3 4.5 25
17-12-2019 100 1 40 3 5 25
18-12-201% 100 1 35 3 5.5 25
19-12-201% 320 26 50 10 5 40
20-12-2015 320 2 50 15 5 35
21-12-2019 320 2 40 10 4 15
22-12-2019 320 26 45 15 3.5 n
23-12-2019 320 25 30 15 4 35
24-12-2019 360 15 30 10 3 25
25-12-2019 320 4 15 10 3.5 35
26-12-2018 280 4 a0 15 2 25
27-12-2019 200 3 50 10 25 25
28-12-2019 240 35 40 i0 4 25
29-12-2019 160 1 40 10 4 35
30-12-2019 140 2 40 10 3 25
21-12-2019 120 15 50 15 3 25
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| & ITF ESIPL CETP SITARGAN] LTD. il
Chemical Consumption Forthe Month of lan-2020
Date Lime Poly Anignic | Ferric Alum | lon Exchange Jeggary | Poly Cationic
(Kg/Day) (Kg/Day) {Kg/Day) Coagulant (Kg/Day) | (Kg/Day)
INDFLOC 2392
(Kg/Day)
01-01-2020 240 25 160 10 3.5 |
02-01-2020 340 4 240 20 U
03-01-2020 200 140 10 0
_ 04-D1-2020 280 25 300 20 ]
05-01-2020 240 1.5 240 20 0
06-01-2020 280 3.5 160 10 0
07-01-2020 170 4 80 i) 5|
02-01-2020 =) 2.5 60 i 7.5
05-01-2020 80 35 B0 g 3.2
10-01-2020 120 5 &0 0 B
11-01-2020 160 5 120 { 5.5
12-01-2020 ED 1.5 A {l G
13-01:2020 120 ] 60 a 5
14-01-2020 EO 2.5 &0 0 &
15-01-2020 104 2.5 B0 0 5
16-01-2020 150 3 &0 0 6
| 17-01-2020 80 2.5 &0 1] 5
13-01.2020 250 2.5 140 0 a
19.01-2020 200 3 180 0 5
20-01-2020 200 4 160 0 4
21-01-2020 150 2.5 100 30 20 3
22.01-2020 200 Z 150 g 3] 1
23.01-2020 150 0.5 40 30 i
24-01:2020 280 1 40 g 5
25-01:2020 250 0.5 &0 0 3
26-01-2020 300 0.8 100 a0 5
27-01-2020 500 05 110 a0 5
728-01-2020 240 0.5 50 10 2
29.01-2020 100 0.5 50 10 7
30-01-2020 160 0.6 S0 10 2
31-01-2020 140 (0.4 50 10 2
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AGREEMENT JWILIECSII1 564 H

VS "AGHREEMENT v de o this 28% day of Murel' 3014 50 Mew Delhi s # . N

A

L]
1
RETWEEN BEN ]}

aifs, JETF ESIPL CETP (Sitacgani) Limited, 2 Company inmrpnmml,gﬁ?i-it‘ gt
Coompanizs Act, 1930 havipg its regiziened office a1 1TF Centre, 28, Shivaji Mas R
Drefhi. 110015 ond Plant Iocaed at Plot Mo.U<3, Seetar Phage 1, FLOECO S0

Industiial Park, __!_._-.-__ Diste. U Mogar, Uttralduind= 20X4035, wlich expioo.
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JWIL/SLCSI IS8T H

shall, unless repugnamt to the context or meaning thereof, be decmed 10 mean awd include

s suceessors and assigns end iepresenied by duly authorized Sh, Nagendra Verma of
the FIRST PART

AMD

Mis, Bhorat ©il & Waste Management Ltd, (BOWML), a company regisiersd under
the Companies Act, 1956 hoving iis rogistered office ot B-35, GF, East of [Cailash, Mew
Delly - 110065 ond Hozardous Waste Treamment Stornpe Disposal focility at Meuxa
Mukimpur: ﬁ_n;:-l":-'n.:::-’u.'l'ﬂh_i‘ﬂ__ﬂ-’_lgqf,_ﬁmﬁgu._ Handvwea,, Uttamskhond and 1opgethar will
Bharat Qil Company (India) Read. (BOC} & parinership lrm with HW [ncineration
tacibiey st B-1R, Saie 1V, Sahibabad Industrial Arew, ‘Glinziabad, UIP | which expressio

Shall. uniess repugnontto the context ormeaning thereol, bedesmed 1o menn and nclade
s stguessnny and assigng and represented by duly awthorized Director, My, Mopgsh
Manglani, of the "SECOND PART™,

WHEREAS BOWML Das set up an enginetred commaon fagility at Mauza Mulsimpur,
Poarkee-Lakshar Road, Ror ngwar, Ltiarakhiond w teeat, store and chispose of
apzaracus waste (heremnfier refened us “Hazardous Waste™) as per the puidelines
indler the Envivonment (Protecbion) Act, 1986 (for shorl ‘the Aet™) und the polilications
issuee] there under from time to e under the Huzardous Wastes (Management Hamdling
& Tronshoundary Movemeat) Rules, 2008 as amended (“the: Rules'), BOWMIL. iy
authorized by Uttammkhand Envirepment Protéction and  Poelldbion Contrall Board
(hereimafler called os *BOMMIL Authorbeation') for fting of Haxapdous Wagies for
mandgement end nendling and safe dispossl, BOC has setup Bn enginevred commaon
facility ot B- 19, Site 1V, Schibibed Induserial Ares, Ghazisbad, UP o treal, store wnd
dispose of hizardeus waste (lereinaller relonred o3 “Haizardous Wasie™) a5 pur v

geiclelines under the Act-and the nowfications tssued theee under from ime 10 e,
nder the Rules, BOC 14 suthorized by UP Pallution Control Boavd.

AND: WIIEREAS FIRST PART 15 cngaged, moter ahia, n providing services of
collecnon, handimg, teatmend wnd disposil of indusiial effuent discharze penemicd by
the Industaal Bsiie Occupnnt within the Indusnial Park (Serviees™) aits Plan locaizd
gl Plot No.Ui3, Seetor Phase 111, ELDECO SIDCUL Industrinl Park, Sitargaa,
Distt. US.MNasar (Uttenkhand) - 262405, amonz other places, sl the addpesse
mentioned: abhows and whereas dunng the said manufacturing proceys. different ypes of
wasies are penernted, mclading the hazardous waste.

AND WHEREAS FIRST PART desires that the hermrdous waste, being pengeated ay i
preduction unil mentioned above, o be lifed, iansponed, vented, stored and disposad
ot Dy uilizing the services of SECOND PART, as per the Follutwn Contal B
Authonzstion, A hst of hazardous wastes @ the lenlative: guaility, whicl would e
generated 8 the FIRST PART s produstion woiv at Plot No.U-3, Sectorr Phase [10,
ELDECO. SIDCUL Industrinl Park, Sitarganj, Distr. US.Nagape Utteakhand-
262305, Indiz iz enclosed nerowith marked as "Annexurc-A'.




IWIL/SLCS 13158/ H

AND WHEREAS SECOND PART has répresented and assured to FIRST PART that a1
e facility at E-18, Site [V, Sahibabad Industrial Arca, Ghaziabad, UP and other TSDE at
Mauza Mubimpur. Rogrkes-Lakshar Ropd, Roockee, Haridwar, Uttarakhand is capable of
handiing the harardous wasies ‘generated at the FIRST PART's aforesaid Conunon
Effluent Treaument plant,

AMD WHEREAS FIRST PART, has agresd to avail the services [or treating hazaidious
wasles at its facility at its above named facibiny,

NOW, THEREFORE. THOSE PRESENT WITNESSED AND IT IS HEREBY
DECLARED ANT AGREED BY AND BETWEEN THE PARTIES HERETD AS
FOLIOWS:

Ol Thie Beape-ol services 1ot be provided by SECOMNE PART s Lmited o, trent,
store and dispose o [T horordous wasic of FIRST FART.

U2 FIRST PART will deliver the hazardous wastes under intination (o SECOND
PART Plant located ay Magzs Mukimpur, Roorkee-Lakshar Road, Roorlee,
Hardwar, Uiieakband 247604, FIRST PART shall ensure that hazardous wastes
wnist b packed 1n proper & lezk proof container.

13 SECOND: PART shell at ol tmes comply with all the provisions of e

iizardous Wast=s { Monaosment Hunaling & Transhoundary Moveinent) Buics,
20005 a5 amended.

(15, SECOND PART dipll indemmnily and keep indemnificd FIRST PART afic

Tk out HW roon ine premises, incases af non- compliance of statutory

norms g the part of SECOND PART.

0% FIRST PART shall hoep ready the Hazaidous Wasld s per the mandate givia 1o
SECORD PART for lifting, rs by is o Comunon Faciliyy catering to diverse
Wasies, SECOND PART shall follow Ministry of Environment & Foresis,
Central Pollution Contral Board and UPPCE guidelines, future amendmests.
and fatest dizposal t2chnologies.

(. FIRST PART shetl endure that the above Hazardous Wasle must be packed 1y
proper containers/gunny bags so a5 (o prevent sny damage’ spilluge of e
miaterial dunng transioto SECOND PART Planl. Cowainer arranged by FIRST
PART zhall he ol metatlic/ PVCF HDPE and kepr at the storage place ider
cover, Contoiners weight will also be added on the totel Hazardous Wasie and
these are oot on ‘elurnable basis.

07,  FIRST PART wall provide speciil Marenal Handling Equipment to Bift and Toed
the conlainers st the FIRET PART s premises, lrec of charges in the vehicles for
trunaporiation.

U, FIRST PART has mandatory obligations to provide tig entire process detls
whicli leads to generation of Huzardous Wasle wo SECOND PART lor the
purpose ol detcrmining the Waste Characteristics and to decide paramestes for
comprehiensive analysis. However, it is specifically apreed between the panies
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that the process denils provided by FIRST PART shall be kept confidential and
SECOND PART shall not disclose i1 10 any third party without the' FIRST
PART s prior wrilten consent. Thisclause shall survive for a period of § vears
ilter the determination al this Agredment for any reason whatsoever.

FIRST PART has mandmory obligation 1o declare Hazardous Waste Quntinics
an annual’ moothly basis as per the Huzapdous Wastes (Management Handfne
f Trnsboymdary Movenent) Rules, 2008 a5 amended and confonm w g sel
schiedule of wasle disposal 1o SECOND PART facility. IF FIRST FART [ails o
provide s nlor matien at U the tme of execution of this Aprcement or within Hf)
L'..w trom date of execution hereof whichever is later, this Agreement shail be
void 2t the option of SECORD PART.

L PART shull pevvicke Comprehensive Laboratory Analysis Reporl i
CICE apmovod laboigiones of esch type of Hazardous Waste twice o year
pce every O months) on 1rl¢'|-|..|ﬂ’| ['.-ﬂi'ﬂ.l"hl—!.':- nsdiscussed with SECOND
AR f:ul:'L".J MDD PART shall also anelyze the Hazavdous Wasie Tor Finper

Prmt Analysis, I the sveént there are differences in the anilysis results, FIRST
PART maw sent its snphes 1o o nuteally-agreed thind party at their awn dosi
New Comprehensive Analysis Reports shall be provided by FIRST PART wihien
Enens 15 8 change in the hazardous waste chomctenstics, manubcuring provess
5 prodhuet nuy ete. Beports must be provided to SECOND #alLT
prron o schecduling pickop of hezardous weste, Reports shall be senr via
cizcimnic mail a5 wellas by couderto .‘:.'-.:.I.'Zli'}?! D PART.

The Comprehiensive  Anakbysi 5.-:;:-.|' shiall devemmine 1he disposal pathway
Dased oy e wssie chorncier |'\.,, 2 and e per EALlE Boceplinee crilena Ll'u'l._..l 1
the FIRST PART and any other conditon’ solution that would help in safe
L‘-iip:-'fﬂi ol iliif.-'.:n:'--. us wasles Disposs] pathwiy s mutoally agreed betwion
FIRST PART nnd SECOND PART to finalize the disposal base user charpes,
Th= base wser eharges are delingd in .*"||I||1':J|.u:'ll-]i atochied o Uhis agresmem

FIRST PART will pay an amount of Bs, | 00,000 (Rupees One Lie) only 1o
SECOND . PART towards 'Life fime Membership Deposit’ which will
spplivatle for o minimum petiod of 8 (Five) yews from the dave of signing of
the Apreement. This deposit will be relunded alier the expiry of the puiod of §
yerrs (Tive years) by the Second Tardy only afier adjustiog all dues from 1he
FIRST PART, Mo Nnancial chorges or interest is applicable on the membership
deposil collected by SECOND PART.

FIRST PART will siaintain dosumentation snd provide details af hasardous
whasies ps {ollows;

1) provide deails of wastes on fhe storage comaimner 95 per Foon 12l

Hpzardeus Wasie (Managesmenl Handling & Tansboundary Movenont)
Rulis 2008 as amended from time fo time.

by arevide details about the hazardous wastes and its charocleristces regarding

presenee of explosivel ignmablel corrosive’ toxic/ odor compounds s the

- R
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wanspart maniiest Form 13- as per Hazardous Waste (Management Handling
& Transboundary Movement) Rules 2008, a5 amended.

&y TREM CARD Ferm 11 of Hazardous Waste (Manegement, Handling &

Transboundry Movament) Rules, 2008 as amended, to the trinspocter of e

hozardous wisla,
[}

Foroy can be provided by SECOND PART at cost or o be printed by the
FIRST PART as per the formar given by SECOND PART or bs per
Harardous Wasles (Monagement Hondbing & Transboundary Movement)
Bules, 208 as amended

IF FIRST PART provides any false mfonnation/ <declarition or withholding
fommation frelited 0 Schedule = V of the Routes) any time during the tei of
Wis Aweement, ol Habilites of hozardeus  wasies during transportolion,
handling, weatment, dispagal, including past disposal period, shall pengm
vestod ns B raspankibdoy ol FIRET P LT iherwise _ungler popussl
circuimstanees, all such Eabilites sholl remaln vested as the resnonsbility- ol the

The charges Tov lifling, weatment, storege, disposal facility (hereinalier eailed as

user Chargesy will be applicable 10 FIRST PART us e Annesure-- A &0

FERST PART shull make payment for waste miansEement services 1o SECO MG

PART a5 por the User Clarpes and other reins and conditions as PET Py T
lerms ot hined m Anmexuye - A & 15,

FIRST PART is responsible 10 segregdbe’ store! aceumulate! T lead ihe
hozardous witste in the container provided Uy FIRST PART in » neal dnd ATEET VLY
mannes and alseo, e cooniamer arep should be acecssible by SECOMD Aty
wiliichy, o come and 1 ihe waste: The Transporier! SECOND PART roservos
thee vimh o reject g of hasmedous waste spilled over the ground =nd
wonimines whese exteriars are soded by hazardous waste spillage.

in case. [or any reason, i SECONG PART vehicls is sent back withiou givilg
the hoarduie waste. even alter being requisitioned by FIRST PART, FIRST
FART will have o pay the actunl tenospon charges for that Irip agsmming 14
{Ten) MT of Waste.

FIRST PART shall o all tinies comply. with all the provisions of the Act sl
Rules from time 1o time in force and the guidelines issued from time @ tme
reganling handiing of waste invelving the callestion. storage, transporiation nnd
delivers thereal, and shall, without prejudice 16 the genemlily of the [erregoine,
alsn comply with all Environmental Protection Loaws, Saley Eaws and
Regubativns from ting 1o time in force wed e Rules, Regulaions amd
Motifications made or issued thereunder (fom tine o time, [0 the even of
FIRST PART commilting sny bresch of the lerms of this clouse of he
Agresnent, FIRST PART shall indemnifiy. '

The FIRST PART shall indermnify and keep indeinnified SECOND PART from
and against all claims, payments, costs @nd actions of whatsosver nature broughy
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pgoingt or sustained or incurved by SECOND PART and paid ansing from of as
n result of such breach commined by FIRST PART in that behall.

This agrecment iz valid from the date of signing: and is valid for a penod of 5
vedrs and can be renewed thereslier on similor or revised eems and conditions
a5 moy be muiually apreed bhoiween the parties.

FIRET FART sholl exclusively use SECOND FART durving the - period of s
contrast o dispose ofl all penersied hazardous waste al agreed prices, while the
agreement 15 in [oree. SECOND PART must legally and safely collect,
wansporl, veal, dispose hezardous waste from FIRST PART during the agresa
periad as per vates agreed while the sgreement is n forse and payments made

-
Bl agrcemenl RIS,

T sll the erns and caticditons s per the clavses of this Agvesment aee adhored
ochy THIST PART, it will e RECOND PATLT s |'|_1:-i|;1.';|‘.~‘;';1'|i|i'.:.' iy N1, transpan
oot and dispose ofl the bezandous —vastes pansrsied by FIRST PART in
gocoraancs walh Hazordows Wastes (Mengzement Handling & Transbounclary

= L= "
ovement) Rales, 2008 a5 amended ond FIRST PART shall not have any
irability whalsociver in s repard

[he maim mode of dispasal shall be stabilization weatmon followed by direcl
incineration and asly sncapsulation ete, The modes of disposal are-dependent on
e habmrdods wastes: chavpetensies upd FIRST PALRT shall not Tsbve sy

Itz OIS DEVED this resried

Fhe User Chorges ate subjest 10 apnuel revision on the basiz of Govi. of Inda
Wanlesale Price Index [WPIL Commodines Index - Al liddie) and once 10og
guarter in the evenl of escalation of fuel costs and on major price esculutions,
ecealation of Fuel eost saz., Power Teaff, Change i Disposal Technolomesd
method, wape hike ete. 1o nume & fewy, For the puipose of escalation in el oo,
S0R% of Treight rate wifl be contidered e fuel slemanuol the cosy

SECOND PART reserves the 1710 soncel this Agresmem il FIRGT PART
failsd refuses Lo pay the bilis! dues a5 per the payment erms as mentioned in
Annexure — A & 13 MNotice period of maxinnun 15 days will be allowesd Trom
the dete of submission of luveice. [F FIRST PART fzils ta pay in seltlement of
the Invaics, FIRST PART =shall be liable to pay interest @ 18% per atnoum sod
may olso resull in cinceflation of Membership tenmination ol this A fresment
Repeated defaults and wiolation of pavment ternss will vesult in fecleiture of
Memhership Depaosa

Hazavdous Wastes that requive other aiternate destruetion rechnologies shall be
handled o SECOND FART s facility. However. the prices Tor such wealinem
technigues sholl be deermined on g cose-to-ease basis on their characieristios

Motwithsiamding anything contpined herein, neither Party heveto shall b Ticale
for damages or W have this Agreement ierminated for any delay or default in the
performance oF such Part hereunder il such delay or defaslt in perlormance
derives fmom conditions bevand the reasonihle control of such Pary, nciuding
but not limited 0, acts of God, fire, Hoods, extreme droughy, riots, work

Pooe i 14
for Ehared O 4 Vipts Manugement Lid

e RRRI1I|REBS
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sioppages, embargoes, sovemnmentsl actions or damagoe to the plant or Facility
ar any cause unavoidable or beyond the control of cither party including auy
arbitrary raling by the Govermmen! prohibiting the handling of the waste or
continiing domestic or inemational problems stch os wars or ingumeciions.

This Aurcement shall be deemed 1o represent the entire Apreemeant between the
palios fereis -'i.-L,ﬂIL.II‘..L e subjest motz hereod and shiall supersede, coarcel
and ::,:..'LL-., mvy-and all prior aareernents o arrangermenis; i any, 1 thiz behaif,
signedd enfered mio by and betwesn the parhes hercto.

This Aprecnwem s on principat to prncipal basis end nothing contanved hcran

chall be deemad to conztiioie o paraeship, joint ventwe or agency by awl
!-.l'-\_.;ul-[ Eii 1B 14 '-:.'-'-\.'."- ] drisln

1 M Asraanment LY K3 1T et Flew] op fimencied -:-'.'.i':.-' |'.i}' '-'-'t'-.l;.lli_-:-. -:'|'.|.'i_:r el geulosn !_:.‘._-
ar-on Behal L afiithe [ER AL ko,

s apd comditions ol ths Agreement may beowaived #any ume by
s-entthed Lo tee henelil thereof, Stk whiver mst Den weiting end
st e execuled by wn authorized -'r.'.:u-.l ol such party. A waivér on vne
esungron will ot be decmed (o be o wapver of the sameor any othor brgaich of

11 . . y
AR hinnEnLon T une GocasiGn.,

Flgny prosiasion ob this Aoiecinent is held w teallezal, mvalid or uaenfisrsenhle
pnaer any present o busnredaes sech provasions shallbaedesmed- ternmabie aad
b rermaminge pacls and provismons ol ths Agrcement shaill rension g ] Tonee

Eather pany spail heve the rignt 1o lemninate the agieement in the event of
vigiaiion ol any of the 1405 ond condifions as agreed upon in this' Agretimen
upon greng 30 days wnilen noticedo the other party.

It s glenr i;-' -.n-ﬂ expressity underdoed Dy und belbween 1he paies ot the
setnty ol Hifling, wanspomation, ueatrens, sterage wnd disposal of bararies
wasiee e an '.l'.':J..'ll-.,::'llfl';‘.E]i comlset o does nal edme within e Pl penk ol
the FIRST PART': manufaciuing and selling scuvities. I oas also clearly
urdersiood and confirmed vy and between the parties that this contract is to
perfonmance of work and not Ter supply of labour.

Peoin g eordlaimsd G these terms end conditions: shall be constraed as creating
ey relutinnship ¢ither direct or indivest of employer and employee betwiesn i
FIRLST PART vl 1l [FEEsOE Sngan e |1_',,' SECONED PART: The FIRST Pa2T
shall hivve e fiabilivy wowards such persons asd such persons will not have any
clu whinlsoever againgt the FIRST PART Jor salary, wages, provident [,
srmntly, retrenchment compensation oF any other compensation Lor accident o
death or sny olher claim whatsoever,

Any dispule ansing on any clauss o elauses of this Agreement ard the conlehts
al the Apnexure — A & B herelo between FIRST PART and SECOMND PART
shall be celerred 1o an Arbitralor mutually appointed by the pomies and
Arhitrafions shell be: conducted in accordence with the provisions ol e
Arbiteation and Capcilistion Act, 1996. The arbirstion proceedings shall be

Plge 7 o012
For Bharat O & W&Hﬂﬁammmm.
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conducted in English and the Arbitration shall take place at New Dethi only.
The arbitral award, including intermn awards, if any, shall be final ani binading
upon both parties.

3, Subject to clause 38, FIRST PART and SECOND PART mutually agres that the
cvurs ol Relhi dlone, 1o the exclusion of any other, shall have Lhe jurisdiction.

Livie Asreement is signed on this 23 date oF Mareh 2014 at Mew Delly

Far JT'F ESIPL CETH (SITARGANI) Lid. | For Bharat 0il & Wasio Managament Lid.
Fur Bherat Oil Company (Indin) Resd.
rorgiztet O & Hiasis Managenmant Lid,
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ignstary Gy its Direcior
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LNapendra Vimma) {reareali Manglant)

(FIRST PART) (SECONLY PART)
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AMMEXURE-A -

Wiste Management & Handling Service Charge

This annesuredsan songunclien wilh sprecment signced between FIRST PART pnd
SECOND PART on date 28 March 201 4

Catepary — &

——_—

O USEDOIL___ Bagrels fannum) - Re.6004~ (Rupees Six hundred only) pu
tarre] ol 220 lifers o ApRciLy

2. Harnrdous E |1||1n Barrecls 220 liers {Approx Barrelsimonth) - s, 110/-
{Rupees Cine-handred tols ,1|“. prar barrel,

(1] Craoncd Hites ane mciosive of aH tnnes;

{ELs withou swater & siedeze and For fully flbed diins.

{ili LiscdWnste Ol should conform o e specification of BSchedule — 5 of the

Huiapdons Waste { Manaoement Handimg & Transboundary Movement)

p U SR T T =]
R LR T 1

0. USER CHARGES: FIRST PART will lsive 1o pay the following eharges lor the
Waste Manageimut Seivices provided by SECOND PART.

Cateoniy « ()

SECOND PART will bill 1o FIRET PART & minimum of RsA.0000 (Rupess Four
[houssnd anilv) for ench guarter even if theee (s no Ine. Chorges ps detabled Delow

will be wppliceble on actwal basis jn case (he lifting of material exceods 200 lops
during the guarter.

Fhe inveice will be acacrated either on the [rst day of the beginning of linavcial quanae
{for previous quamer) or on r-u_ daie the waste 15 collected and disposed 10 SECOND
PARY and due poysble i T days. FIRET PART agrses Lo pay the invoice proaiptls by
e dage,

reatment. Stornée and Digposa] Charpes
| S:NO Hazardaus Wisles : 5 _Approx Qty | _@_Eg_qlihq_rn:_a J_!.a_m
-_____E.T? Sludge e L _]__I}_S_Egh' (Twenty four) per e
| Waste fll Soaked Cloth, Fnl.ltn | P oty ferury e L_'

)| Wage Used Hand Gloveste 4 b
L3 1 E-Waste £ o i PR3- ( Twenty taur) e bt o
A4 | Usod Ad/Dil Fillers bt | Ra.38/- {Thirty eight) cmﬁ___
' Haznedouis Emply small s 2d/= {Twenty Kiue) pos ks
{5 | containers g ey AP e bt
]._ G, | Msed O less than 200 Liers gty - s, - CTwenly [nlll'l_i!-__'_:_li:_;._;_

fﬁthﬂﬁtﬂ!&%laﬂmmm Pilge ¥ i 12
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TERMS & CONDITIONS:

al MoeF Post-Cl Tonitoring [ Eeerow Fund Charge

A eharge ol i 5% on the wotal of above charges shall be applicablz and lovied an 1l
zetuenl waste (Treatiment ond secured Inndfill waste disposal only) quantities dispored.
This charge s deposite] in un escrow account to pay for any emeraency remediation
apith poi closure perisd of TSDF, This i2 required by Moel, Government of India
iw apphcable ol landil wasie,

FIRST PART wali deliver the Hozendus Wastes under-intimation o SECOND P 4T
Plont located ol bMawza Mukimpur, Roorkee-Lakshar Roml, Roodkee,  Hapidyr,

et Fudio. FIRST PART shall ensure thar Hazardous Wasies must be packed
in proper e leak aroof container.

r - -
LAk

Transpormion Cost) Transporiation cost shall be paid by FIRET FART @
abCORD PART Mawa Mukimpur, Roovkes TSDF. Round-rip Per trip churges 1o
FIRST PART lovation for upio 2 MT waste is Rs.5800v- (Bupees Five Thousand
eight hundred ogly), tierealier (o additional 8T the teanspont charges will he
Rz M Rupees One Thousend anly) per BT, The transport elieges are subjort 1o
revigion 1§ fusl prices nre increased or decreoged by CGovernment bevond F0% Geam

L-prace on ke dare of sicnini this Annexng,

Posguire 15o densily ol haswaste is greaser than 120 MTnd. IT density is Lloweer thian
pIo-rated ineress ta taaspon cost per % decrease in density oz tho-ligher: Waste

Oooupies i s whibe carmying ioss welshi.

Frock Deteniion Chagpe: A mtximum of 2 hrs is allowed for transport vebislefuel
to be held upar the FIRST PART premises. Beyord that Re 3500~ (Rupeas e
hundred Hifty onty) per bour detention is charged by SECOND PART and Bill 10
FIRET-PATT

Louding Cost: (Optional, Applicable when SECOND PART service iy used)
Fometing casl shall hebore by the BELRST PART, FIRSE PART shall provade Tevk Tl
free ob oost o loading of hazardeus waste, i€required. SECOND PART labor ehiiray
15 R | HRES [Tor b Qubor ), IESECOMI PART is sshoed teamange loading.

For Catemory (A) Poyment shall be made by SECOMNIE PART in favour of IITF
L.'ill"l. e i-‘i]T.l“-uRﬂ."*.HJ] LTD ".'.'ili]il'n i '.';'_'l_"ll |af1l.'.:l.ﬂ|‘|-‘. l.'.-rﬂ_ﬁ_.ﬂr"l‘ﬁnli-" [rweaice

For Category (I} FIRST FART slall malke the poymeat in fvour of Bhooy Gkt &
Wisle Mapasement Lid within & week ‘ol 1eceip of SECOND: PART Invaice,
Tewenrids the Disposgal Charges of above Hazardous Wastes, 11 FIRST PART avis
FHTY in setthement ol the Inwoice, FIRST PART shall be liabie to pay mlerest G4 BN
T BRNUITL.

TAXES P LEVIES:- All Govemmenl ¢ Municipal Taxes / Bulies! Levies O !

Tallsclc, asapplicable from time o time, will be payable by FIRST PART,
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1 A e purchase order may be seat by FIRST PART in favor of Bharat Qil & Wasio
Managoament Lid. for the total smount.

i1 There shall be no oiher zoods other than mentioned 1o this Annexure or a5 per (est
reports) provided by FIRST PART atpched with-this Annexune and Agreemcnt B
FIRST PART sends gouds which are not as agreed wpon o are unlawful, controdled
substance or can nen be disposed by SECOND PART then the samwe shall be retumcd
beck to FIRET PART. SECOMD PART will nor inveoice the disposal charge, hull
tranzpen, hondling fee will be mvaiced and payoble FIRST PART in such coses.

Foi JITF ERIPL CETPRITARGANTILid,  For Bharat O & Waste dMpnazement §id,
For Bhoeat Ol Company {lidia) R,
For Bharat OF & Wes's Msnagenvent Lid.

L G

a——-‘r'_' I
Uirmsieg
HINIOY By it Diveclor
(FHIST PART) (SECOMD PATRT
i
o
-

ST
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ANNEXURE-B

Thiz annexue i in conjencion with agreement signed between FIRST PART and

SECOND PART on date 28 March 2014,

Lk Annbviis Charge (Optignal, Applicable when SECOND PART service is useil)

Cumprebonsive Analysis Charge of Laboratory is Rs7.500/- {Rupees Seven thousane e
handred: only) for complete analysis of hozardous wastz as per CPCB Guideline: (af
cadered and gpplicable) excluding service fax {extral. FIRST PART can / may vse u
Government Recognized or MoeF approved 3% party Iaboratory and provide test repors
to the TSDF, which are sonducted with in the last 180 days. Comprehiensive Analysis s
to be comied out Jor any new waste sircams or any change in mehulacturing process i
per HW (M) 2008 Ruley sad CPCR Guidelines, FIRST PART must infomm the
facility (SECONER PART) il any change inmanafeciuring process fivior 1o waste pickup,
dispastt throuph SECOND PAR'

For ATEESPL CETRESITARGH T Tid Far Bharat Ol & Waste Management L.
' For fhorat Qi Company {India) Road.
For dhared O & Wazla Management L

S L
P et =

L i 1 ":‘ﬁ s
i % gljaﬁ‘}ﬁﬁ'
B ite X ! i Signatary By it Direcior

{FIRST PART) [SECOND PART)

I

R
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